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"The Lok Sabha met at Eleven of the 
Clock

[M r  S p e a k e r  m  the Chair 1

ORAL ANSWERS TO QUESTIONS

Take-over of Precious Metal Mines

♦141. SARDAR SWARAN SINGH 
SOK1II Will the Minister of SI EEL 
AND MINES be pleased lo stale

(n) whelhei Government propose to 
take over all the Kainite, Chromium, 
Nukel and s-uch othei piecious metal 
mine1-, and

(h) whrthei the export ol raw 
•matmals oi these met dis are abo 
proposed to be totally banned'

THE DEPU1Y MINIS’! ER IN IHE 
MINISTRY OF STKEL AND MINES 
tSHRI SUKHDEV PRASAD) (a) No, 
Sir llio ie  is no nickel mine yet 
Much of the k\amte and chromite 
mines and the gold mining is alieady 
with the public sector

(b) The export policy m xegaid to 
these items is kept under regular re-
view, export of chrome ore including 
■fines is already iegulated under the 
JExport Control Orders.
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Coal Supply from Chasmala Mine to 
I1SCO

*143 SHRI R S PANDEY W U the 
Minister of STEEL AND MINES be 
pleased to state

(a) whether recent Chasnala Mine 
disaster has resulted in a shortfall in 
coal supply to IISCO, and

(b) if so, the remedial measure* 
proposed?

THE DEPUTY MINISTER IN THE- 
MINISTRY OP STEEL AND MINES 
(SHRI SUKHDEV PRASAD) (a) Yes, 
Sir There has been a marginal short-
fall but the production of steel has 
not been allowed to be affected

(b) As a short term measure, extra 
coal is being purchased fiom Bharat 
Coking Coal Limited Steps aie also 
being taken to increase coal pi oduc- 
tion fiom Company s quaines at Chag- 
nalla and Ramnagore

SHRI R S PANDEY May I know 
what was the production capacity of 
Chasnalla?

THE MINISTER OP STEEL AND 
MINES (SHRI CHANDRAJIT 
YADAV) Betore this unlortunate ac-
cident took place, Chasnalla was pro* 
ducing about 10 000 tonnes of coal per 
year and that has been stopped and 
the same amount of coal is being pur-
chased from BCCL by IISCO

SHRI R. S. PANDEY What is the 
requirement of steel producing units 
m so fai as the coal it, concerned7

SHRI CHANDRAJIT YADAV Tha 
entire total production is about JO 000 
tonnes per day all steel units knit 
together

Legislation for Family Planning

*144 SHRI SHASHI EHUSHAN. 
Will the Minister of HEALTH AND 
FAMILY PLANNING be oleased to 
state

(a) whether there is> widespread 
public opinion that there is need to 
modify the laws on limiting the size 
of the family,

(b) whethei Government propose to 
enact laws to control the size of the 
family to meet the danger of over-
population and

(c) whether there is a proposal to 
sanction one advance increment to 
all employees who have already 
undergone vasectomy/tubectoony op®" 
rations'?
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THE MINISTER OF HEALTH AND 
FAMILY PLANNING (DB. KARAN 
SINGH), (si) Public opinion of late 
has been in favour of stricter measures 
being taken to promote family plann-
ing among the people This has in-
cluded suggestions from some quarters 
for the introduction of legislation to 
limit the size of the family

(b) and (c). A package of incentives 
and disincentives is being considered 
at tie highest level
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jfT I, aft fa 3f?> fê nĈ T
ftft I
SHRIMATI MA\A RAY Would the 

hon Minister kindly tell us whether 
the Government has any idea of work 
tag in coordination with the I \B and 
Power Mimstiie&' It they give n.ore 
television and othei entertainment 
facilities in rural aieas may be all 
these di istic step-> to control mpula 
tion mâ  not be requited

DR KARAN SINGH We are work 
inj, in close touch with the I &B Mims 
trY on mail) front-, including our 
whole motivational campaign It is 
tiue and 1 think the hon Member is 
referring to that that whenever one 
electrifies the village the tirthrtle 
drops Thi«- is a well known pheno-
menon I will leave it to tne hon 
Members to draw their own conclu 
sions

SHRI K LAKKAPPA I would like 
to know the incentives that have been 
given m ord^r to stop or minimise or 
decrease the size of the family espe 
cially in rural areas Whether the 
Ministry consider it adequate to attract 
fee people towards limiting the family

in rural areas7 All these incentives 
have been given to the people who are 
in the affluent society—officers em-
ployees and all that—and not to the 
xuial people The money has not betn 
flown or spent so tar to educate the 
common masses the vulnerable sec 
tions of the people and the incentives 
piovidcd to attract people in order to 
make this scheme i success has not 
been made Whit furtlui steps Gov-
ernment of India has taken m this 
behalff

DR KARAN SINGH 0 “ru n pay-
ment;, have beet made o\ci many 
years particularly for stcrilisaii i cpe- 
ratiuns At present Rs 70/- are tiven 
for lubectomy because the woman s 
opeiation involves hospitalisitun and 
also involves payment for food and so 
on for tho>e five da>s I thini Rs 45/- 
or Rs 40/ are given for vasectomy 
But I agree with the hon Membei that 
these payments have not really been 
adequate as jet I may n foim the 
House and it will be of interest to the 
hon Merbers to know that 11 million 
stetilisalions have been pertoimed m 
the last jear but this jear it has al 
ready crossed two million sterilisation 
by the end of February 1 hei efore,
we have done twice as many -.terilisa-
* ions is compared to last veu But 
the fact remains that much more needs 
to bt done It is ! e ai.se ol this that 
we ue now considering an expended 
pactcjge of incentives and diS ncen 
tives which we hope to announce soqn.

SHRI VASAN1 SATHE I would like 
to know whether the Government be 
toi o mtioducing nn legislation of 
penal character m the country or in any 
Stite at best would tike the fiist step 
of restricting the marriageable age as 
Vinobaji has suggested to 2-> That 
itself vv nuld assist >nsU id of ai resting 
a person and performing compulsory 
sterilisation on him in jail oi other-
wise Instead of taking some such 
measure if this step is takori it may 
help Will the Government consider 
this* Secondly, will you connect all 
economic assistance in the country, o f 
every character—employment cash 
loans agricultural assistance of every
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type to rural people and to other people 
la urban areas le. to the family, with 
a requirement of a certificate of steri-
lization, il they have two children? If 
such a thing is done as a package dual, 
as had been said, it may achieve the 
result Any amount of penal compul-
sion, I am afraid, will prove counter-
productive. Will the Government con-
sider this also7

DR KARAN SINGH The hon. Mem 
bor has raised a vexy important point 
viz. that apart from compulsory steri-
lisation—whether or not it is adopt-
ed—there are a lot of over things 
which can be done, and should be done 
On raising the age of marriage, he 
talked about having it as 25 Even it 
the age for marriage is raided to 18 
for girls and to 21 for boys, even that- 
we have calculated—would have a 
demonsti able impact Therciore, ttat 
is certainly veiy desirable The whole 
question of distribution of State —Cen 
tre resources on the basis ot the popu-
lation and various other economic 
aids—all these matters are being con-
sidered, and I can assure jou and the 
hon. House that we will not rush into 
anything without giving full consider a 
tion to all aspects, including the im-
portant points raised by the hon 
Member

Seamen's Dfiwnd for Permanent 
Employment Scheme

*145 SHRIMATI ROZA DESH- 
PANDE- Will the Minister of SHIPP-
ING AND TRANSPORT be pleased <o 
state:

(a) whether Government are aware 
oi the demand made by the seamen 
for a permanent employment scheme 
and a regular pension system for them; 
and

(b) if so, Government’s reaction 
thereto’

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSP )RT (SHRI H M TRIVEDI)
(a) Yes Sir

(b) The question of decasuahsation 
of seamen is being examined by the

National Mantime Board. As regards 
the pension scheme, the matter is 
being examined by the Seafarers Wei* 
fare Fund Society,

SHRIMATI ROZA DESI1PANDB: In 
one of his answers given m the Hujy* 
Sabha, the Minister had mentioned 
that there was an administrative com-
mittee appointed and that it w*s re-
moved, since 1-9-75 on grounds of mal- 
iucUomng. l would hke to know how 
long is it going to take again to re vita-
lize this committee and its lunctionmg 
Secondly, there has been a rt*poit in 
one of the papers that some ot our 
Indian sailors employed by an Indian 
ship-owner in Rotteidam were net 
given the minimum wages which they 
had demanded vtz. £48 They were 
all thrown out of employment and the 
ship-owner employed other people, 
giving them £100 I would like to 
know as to how is the Mimstei think 
mg of protecting such work-men un-
der international law

SHRI H M TRIVEDI As I* i as the 
first part of the question is contemcil. 
the de equalization scheme is present-
ly under consideration by a sub-com- 
mittee of the National Maritime Board 
As fat as the second part of <he uues 
tion is concerned, I would like the hon 
Member to give me the fact1? >sofar 
as the minimum wage of ar Indian 
sea-farer is concerned, it is determined 
by bi-partite negotiations m the 
National Mantime Board Presently, 
after the last negotiations, it is £36 
A demand by an Indian rea farer of 
a higher wage on any vessel, either 
Indian or foreign, would not there-
fore, be justified

SHRIMATI ROZA DESHPANDZ? I 
would surely supply the Minister the 
press cutting But I think the amount 
is not £36 but £48

SHRI H M TRIVEDI The figure 
£48 is only the academic international 
minimum wage recommended by the 
International Labour Organisation

DR RANEN SEN- The Minister has 
Just now stated that bi-partite n**gotia«



turns take place in the maritime board 
and that the wage structure is negotia-
ted 131 such a way that a compromise 
is effected between the demands of the 
sea-men and the ship-owners If the 
ILO has made a rule on the question 
of wages to sea-men how is U that the 
Government of India do r'Ot try to 
pressurize the ship-owners to follow 
that rule as far as possible?

SHRI H M. TRIVEDI The ILO has 
only recommended an international 
minimum wage It is for the membci 
States either to adopt it or x>ot

Advertisement on Postal Stationery

*147 PROF NARAIN (HAND 
PARASHAR Will the Almistei of 
COMMUNICATIONS be pleased to 
state whether the amount earned by 
the advertisement on postal stationery 
would be spent on the extension of 
postal lacilities to rural areas b v < pen- 
ing and upgrading more posl otlices 
by increasing the loss limit loi back 
w«nd areas’

THE DEPUTY MINISTER IN 1HF 
MINISTRY OF COMMUNICATIONS 
(SHRI JAGANNATH PAHADIA) Ihe 
amount earned fiom advertisement on 
postal stationery iorms a Pdr* *>f the. 
overall revenue of the department

PROF NARAIN CHAND PARA 
SHAR In view of the Muus<er s reply, 
may I know whether the 'nc^eas* In 
overall revenue will be lefieckd m the 
expenditure pattern for the betterment 
of the post and telegraph lacilities in 
the lural areas7

SHRI JAGANNATH PAHADIA 1 
have already mentioned that it foims 
part of the overall expendi+uie

PROF NARAIN CHAND PARA- 
SHAR I want to know whether there 
is any specific hb^rah,ation in the 
matter of allotment of funds for the 
^jMSion of postal facilities m the 
rural areas, apart from the existing 
provisions In force before these adver-
tisements started
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SHRI JAGANNATH PAHADIA: 
From this revenue, as well as from the 
general revenue, we give specific relief 
to the rural areas backward areas and 
border areas

i i o T̂ To ftrartf : 5 JTS 3TT̂rTT 
^ T T  j? f a
*rrfc % i? sft t o t  t̂ tcTT 
i ,  wr ^  I sTTrT

^  f̂ nuT r̂mr $ 
'IT ^  5RT f̂ TT ism  t  fa  w t  
^>rr | 1

«ft snrsrw qgrfy n : f r w
WT2T f>TT I , ^  iWft %
*TT«T ^  *T ScTT ftTCT f  I

^  % i sr  5w
srraT sr̂ qT, m  i

xmrwR  snraft: %
srmstfV srarr?r T̂cr *r
wr vwz w>ii, w , f̂ nrro vfrz 
^  sttst to* «rr %
*&&& ir | r̂r
*rfr ?

sft sm m  ^rfarr: oft- i ^
fswrfVrr tfV % 1

Increase in Incidence of Malaria la 
Delhi

kliO SHRI SOMNATH tilAITER- 
JLE

SHRI M GOPAI ilEDDY 
Will the Minister of HEALTH AND 

FAM11Y PLANNING be pleased to 
state

(a) whether Government are aware 
that the incidence of malaria in Delhi 
has gone up phenomenally in the 
last three years, and

(b) if so the steps taken to eradi-
cate malaria7

THE MINISTER OF HEALTH AND 
FAMILY PLANNING (DR KARAN
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SINGH) (a) The incidence of Malaria 
in Delhi, as m most parts of the coun-
try, has been higher than m previous 
yean.

(b) More intensive and timely mea-
sures are proposed to check the rise 
in the incidence of Malaria m Delhi 
and elsewhere in the country

SHRI SOMNATH CHATTERJEE 
Sir, kindly see the casual way m which 
the answer has been given Merely 
saying that the incjdunce of malaria 
Bow is higher does not convey any 
meaning Computed to the other parts 
of this country, what is the position 
with legard to Delhi7

DR KARAN SINGH The figures for 
Delhi are as follows as against 12,163 
cases m 1974, the cases registered in 
1975 was 37,879, which is an increase 
of about three times Generally, in 
the whole country the increase has 
been from 31 lakhs m 1974 to about 
36 lakhs or 37 lakhs in 1975

SHRI SOMNA1H CHAIfERJEE 
What, in the opinion ol the Ministry, 
are the reasons tor the increase m the 
incidence of malaria, and what are the 
steps proposed to be taken, Lite spray-
ing DDT in vulnerable are is’  There 
are many open drams even m the so- 
called sophisticated localities, which 
are causing increase m nosquito- 
breeding What is going to bp done 
about it?

DR KARAN SINGH The reasons 
for the rise m malaria not oiJy in 
Delhi but in the rest of the country 
are several One of them has been the 
rise m the cost of insecticides which 
has risen very sharply over the last 
two years and, as our resources have 
not been able to keep pace w»th this 
rise their availability has also de-
creased The second problem is the 
development of better resistance by 
the mosquitoes which have a peculiar 
capacity to adopt themselves to various 
kinds of pesticides. Thirdly, as I 
would fiat like to be less than candid 
with the House, X must confess that

over the last few years there has been 
a certain laxity and complacency with 
regard to the implementation On all 
these three fronts we are working out 
a new strategy to totally restiucture 
and energise thfe machineiy to ensure 
the availability of pesticides, both in-
digenous and, where necessarv, im- 
Dorted and also to make available an 
adequate quantity of anti malaria 
drugs m order to meet this problem 
We are fully aware of its magnitude 
In fact I have been gravely distrubed 
and I have mentioned it on many occa-
sions We are doing all that is possi-
ble

SHRIMATI MUKUL BANERJI' 
Will this new Budget offect the price 
level fuither and will malaria conse-
quently grow morn’

DR KARAN SINGH I am not icrlly 
sure whether it will or not, but if it 
does we will have to make a higher 
budget allocation because as it is cur 
allocation is most inadequate.

w i  qT?» w

»TRSftareft 3ft *FT 5TT5T fN lT
f% sr^r *m f *pt  fhpr 

t  ’f'TFT £  <T«rr *rrr ^
W W .. .

m  f e f t  spt t o t

& i

t t

i

«tk ww  qfi :

MR SPEAKER 1 am sorry I cannot 
allow any question outside

SHRI NARSING NARAIN PAN- 
DEY* But the figures for the whole 
country have been given.
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f  TTTn'̂ r *T*5ft tft 3 T̂Tt tT ^T^cTT
g fa r̂anre fa srr<3r %

% f5fl$ s f  sr *crt sfr̂ rrR *wnn$
| , 'TTfcTCTifc % % fa*TST **TH
?fptf *fk ’TTJ5T iT f̂orr
% ^ ftm  ^ s r r t | | ,  
% srTĈ  *Ptf «P5*r I  fa 
^  ^ pt s rm r <ft srr<ft £ f e r  
v t s t r a t  i

TTO fr̂ T ftn? : J7Tn*ffa S T ^  ?ft
?TT«f <Tf?^ ssf^ STJer * r & l  * t ?Trf ^ r
T| I , #  ^  a i f a m  SWT* 3 
^ T ifa *rt*F 7Jtfnarra ft tft*?^* 
Sffn ^qft ft 5!5 I STR f t  t
*rc% *re*nsf n'T *tt fa  t  m
SR% «TT *T T ^ r  j ,  ***??$ fn^T  PTPT
ic T r̂r f  %fan ^  ^
|r srfn far uptt *ftt ft, ^  
*»*®r irrfr r̂fsrsp ^  ^  | *ftr 

^  srt sr? <Tf t|  §, $  
^  <ftfor *ftr g sft7 
t  tf^wft T̂t ’To'HSjfr i f r r  ^2T>T $ ^ r  
n m t \  % fa ss  sfrt ?1 5ErfWfi sre^t 
%OTF* ^  3T5TT g I 

WWGT5T *fft**I : STT^ sqfaff- 
»t«t srHsrar *?t 3tra ^  i it tft tfte sttt 
*r%fT*rr *rr t e F  ft  ^ p t g i

DR RANEN SEN Some two years 
back there w&s a debate in both the 
Houses on a scheme that the Govern-
ment had adopted lor sterilising mos-
quitoes, which was sponsored l>y the 
Americans with the help of WHO and 
ICMR of which there was a lot of 
criticism m both tli Houses May I 
know what has bf*m the fate of that 
scheme that was very forcefully ad-
vocated by the Government’

DR KARAN SINGH: This, of course, 
its a different question. The scheme 
has been suspended and the whole

matter is being looked mto by a very 
high level committee When the re-
port is available, necessary action \vill 
be taken.

«ft tut *f* : srs*rer *Tftor,
*r5®TT 5pr sra* *r£ ?TT *nrr ^stct srr 
^  t  i trart tft s m t  j ®  sr^ ra fw  

*ft ^=n% f  i ^*r *t t  % *t s b r  ^?r % s f h t

SFHT ^>ff % t  ^  f^^ft is STPPT
11 sqm  t  3ft %

«tt «Pt «rt ^  t  i v &  5r>T
^5TT̂ T ft? I  fa
g^Ft srprra ^  t o t  «ft 5jf?r ^ret 
^3 ^TRft I  I 3*T% facfTTT tft 
sr^sr ^ r r  % % *rr»w ?r sftr

% *nw r ?r 3»?fft ?rt 
^  5TT t , ^  at ^^t?PT VT 
5TTfrr | t eft F̂trr v rt $ rt y ^ f h 1 

«tsr f  f  I  fa  art ^
3tt t|  %, 5pt ^rR«r
frpcTT T^T | tftT *FB»T ^TFT ^  
3TT T^ I, »ftt 5 ^  5TT T| t  ^  ^
^  t, ift ^  ^  ftr? f®
^srm  fasrr 3iT ?r% ?

»I0 w  : WSW ’R^T, 3ft
^ftzFj^nrer t  *r cft̂ r sppt t

% |^ _ 5 t ^ t ^t, #t ^  ?ft ?ftr fc rrfa *  i 

aft ¥t ¥t st ^  »n^-1 ^  
t̂ r wt ir̂ r *ft tftr ^mf«r?r

| I T O  T t̂ | I ^  3ft ^PTUT 
^rrnm  ̂^  "P̂ nr ^

?rft ad^P ^  t ? fw  % ^  ^?fT
Jr |t |  n k  |?«r w f l^ ^ N r r  %

sfntft i t  *r f q w  ^  ^  *fts^t 
*Tt «ft f a ^  o t  ^ f f  % s r R r f ^  ^  % 

iftr m  % ftw ^rr fa f^ l
*RT f=RT 35T ^ d T  | I f  ift *T 
3n̂ <rr |r«r sr^wRt % f ^ ,

?n?r if  f a n r  «ftr W w  
*pf*r fa »rf«R> % «rfipF «ft ^  arHvrtt'
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Payment of Project Allowance and 
Bad Climate Allowance to P&T 

Employee^

*152. SHRI AN ADI CHARAN DAS: 
Will the Minister of COMMUNICA-
TIONS be pleased to state

(a) whethex Projcrt Allowance and 
bad climate allowance paid to the 
P&T employees of Koraput like the 
Dandakaranya Project employees has 
been stopped though the Pioject emp-
loyees are continuing to get the allow-
ances ,

(b) if so, the reasons therefor;
(c) whethei the bad climate allow-

ance ha& been paid to the Telegraph 
employees in Koiaput distinct fiom 
1966 and to the postal employees from 
a later date, and

(d) if so, the reason? therefor’

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI JAGANNATH PAHADIA) (a) 
to (d) Project allowance is temg 
paid to the Postal and lelegraphs em 
plovees of Koraput from 1-10 66 on 
wards However, the sanction It 1 paj 
ment of this allowance expired on 29th 
February, 1976, and the question of its 
extension from 1st March, 1976 is 
under consideration of the Government

Bad Climate Allowance in this Dis-
trict was paid to the Postal and Tele-
graphs employees from 1 1 1-foO to 
30-9-68 This was btopped then?alter 
But this allowance was paid during 
the period fiom 1-10 08 to 21-2 72 to 
the Telegraph emplojees by mistake 
By subsequent orders the Bad Cli-
mate Allowance was restored fiom 
22 2-72 and has been paid both to 
Postal and Telegraphs employees till 
30-9-75 upto which date the sanction 
was current The extension of the 
sanction beyond this date is under 
consideration of Government

: 1-10-68 
2 1 -2 -7 2  ^ f*R»

f r n ^ 'i  gft wwr forr *w t  ^  
iftrr firrofifc trt 
vrft f s  snrer P m  i «r«R ffafr 
f t  w  % fo * wrc $ w  ?

tft u w w  qpffcrr:
fto r  fa? f t  apsfeft ffcrr *tct «tt vttx

| vtft firm m  T m  *P̂ r 
t  1 %
STO STT faSTT I  I STJR 1% THft f
f t  t t  fw rc  ftr«rr z r n r m  ?r> 

?ntorr forr *r
s w  1 1

ir «ruŝ r<«4 sftw  % aft f
forr |

tm^rr^r *rt 3r w t  3*  | ?

«ft anTfTrq T̂ TfVqT faTO 
fsprr far 3?rr ^  t o  **rr ft  ^  qjmt 
t o  (

Loss of Stored Articles in Main
Building of Tax Installation

*154 SHRI RAMWATAR SHAS- 
TRI Will the Mmistei oi COMIvIU 
NICATIONS be pka k t to state

(a) whether in the underground 
chamber ot mam building oi the Tax 
Installation (presently housing tbe 
office of the DMT Patna) vamable 
stores such a£> electric fans, lube lights 
and costly equipment of telephones 
amounting to several lakhs were 
stoied during Patna flood in 1975,

(b) whether it is a fact that al-
though flood water entered into the 
underground chamber on the 3rd 
day no senoug. attempt was made te 
shift the stored articles to the upper
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storeys where there was plenty of 
apace; and

(c) if so, the amount ol total lose 
to the stored articles due to adminis-
trative lapse and nature of action 
contemplated?

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI JAGANNATH PAHADIA); (a) 
te (c). Electrical stores worth about 
Rs. 1.2 lakhs wer© stored in the base-
ment of the Trunk Automatic Ex-
change (TAX) Building at Patna. 
Flood waters suddfenly entered into 
the basement within an hour of the 
onrush of flood in that area. Stores 
were shifted, dried and reconditioned 
•n as immediate basis. The total cost 
incurred in these operations was 
Rs. 4.200/-.

aft tro w n r srnpsft: «nswr
^  ?ft Tfjft *psrr f(, 3rFr<Tr jf fa

3RT5T faefpr I I $ ^*17 fa
■$rf «n; smr srnr ^rr
eft W5& srrar 11

*tpt% snrrer trr w s r
g w  I  I ^  3TTJRT ^cIT fj fa?
wrr m *  *r fa*r enrte ^
*̂rr sftr ^  'tnft *rra% " te  *rrfaw %  

sto % TpfrrsT 5r 3rsrr r̂nrr̂ r 
w r  j o t  «tt fo*r ?rrrtsr ? . . .  
(w m ra ) *  5*r*t ^  W  t  
far 1??% v t f t  <nr? *r w  ^rr^ft i
V fc  fa*n*T % v fw frv f ^ *ft

t  r̂nHT !5rrf?rr g far faar for 
qZVfr ^  ifr ?ft* fa*T fa* «fto qrostfto
% *rcn̂ r tr ( ^ r  sto tt tstt f?rr srr) 
qrfft^T ?

«ft anmw qfrfiflw : s*rrr ^  
*p f h  ift 3  $  (  i ?*rrct
^ p rr % s r fr ir  «Rf*r $r 24-25 
zrtm  f t  m  f t  «ft* *ft «rtft *r

f t x v t  w * fafhwr f t  
y f, s ift f%f»f fa fw r Sf ift ’Tpft 

^  *wt 1

«ft Twnwnr 5fn?A : wft f̂t zrf
ift ^  g R R  ^ T t  | 1 «TT? *PT 7T?ft
24 *rt tT5»rr *  *ftr 26 sft 

*r qpft fa* **fc 
*nn* *  *r*t *n*r 1 *Rft f t  *ft 
S*t srtc *$r | at 3$. sp? %?r fa; wre $ 
^̂ rrsnr 1 $ ^  f

% «tt fo 'TpfV ^  lr, 3ft wk 
m*rnr t bt t  f  *rr «rr ^  farfw srafe 
Im, fa^r w r f t  f t  ̂ rf̂ r
^■frt f^ p r t̂k fê rr,
ft% ^Tffferr 1 w it f t   ̂spfr f% 
HfTTTT f t  fT5Tr% TT '̂STTT ^  
t̂»rq: I t  3TR5TT I 5r^T %
% *m f%cT% W? TT 
|«rr, 5<r?rr fqrr«r w f ferr w  %ftx 
OT ^  *̂ r ^  ft nrr ? r̂n: p r t  
w ; %SFf :ft% f t  %• 3PTT f t  & ttt

? *raft
fa fsRr̂ r w j f t  f f  

^  w  ?

*ft 3PWM : iTFpfhr
% tft ?r# f w  «tt  fsp
spV ^Ifl- q t ?t w r  f t  #  *n?
w k 3ft ^TTTT & T Z  <T3TT f  ?1T «TT ^*PT 
f t  ift 3fqT̂ T ^ T cT  «fT

<rc r̂nrrJT ?rr% % %,
*r f t K  sfftft 5*: ^ n :  ^  

spjftsFT ^  ^ ^  ^  «r  ̂ft? 1 
w w t  f t  «Rrî t 5f$r f t  far ij® t tot 
| 1 *rr*rre f t  fan *r*% «rrni * ^rr 
w  1 ^  i?riTr w  Jpnr «rr, fa  fft
«Tf% TOFT ftwr fa  TRfr TRT »fto 
tjw  €t» % % frnft ^ tr »ft



Eft % tffcrc.tfterc *ft ^ p t -^ r  
^ ftrc*i»t srrr fr  «mr vnr % ftp? «ftr 
an? T t ^PRTT % fat* spf^T «ft gsppt 
*  terr j r t  i #  stctt | *??% srrc ift 

TT TW Tt T*ft T ft ftS rp R  
^  % **rc  *rrt t*r v t q^rr % 

*mtr sft* ftrrr w r  «tt I

«ft tu ttorit srrpft: m t  sft
r̂cTWT #  I

«WWf| * $ W  : 5IH#r TTS *ri£ w . 
fanS  I  WT I

«ft **TflT«r m$lf*UT: 3ft R^t |

«ft TWWWTC 5TI*sft » «rcrar *f S rr  
W m 5ftJT#tPPW TCTfip?RT|srr I

jWTTT ^  (iTo WfTC w w  m \ )
aft srw t  »£&fi?T*r ^  *rtr ssfr- 
*s>r % s r t  *  1 1 4,200 t t
« ^ f w r |  i ?ft?r fsrrr t s t ^  gm  
wf%*r «r*h^ *r *ftr s r r f *rt «rr? g*rr 
jo t ft  T t w t w h t  *n% % srft 3  i

«ft fiwjfa f* w : w r  3ft, f r o  w  
v t q ^ T ^ m i w f  fltftarftlr 
fRT f t  T O  «TT ^ F T  W iitft  arft 

«ft i i  2 «rar ttct T t  fr? ft #  ^  

5T¥% T t  z t f r i f a  fT*TT ftp TOT Z Z  *IHT 
$  ?ft q»fe<m n tT T w ftsp r % ^  ? rj? r

qnpfV s r T * n T T ? f t < f t a ^ T T % » n s  i 
i^p snrrat nre^r Tnft ^ T T *tft m t 
& $sfaTT 37 W  ftw  ^  I 
(wprero) fa m  t*t t t  qTJft «rr ftw  
T t ^ a r r  mtft stft i 5  Art
Tff^T TT *OT tftT *f 15f^T5ft»rrT 
W  m , <pr s t t  srnpr f*far?r T t 
fw r «tt ?fr srnpr fafsrer % ^Wr^ft
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tt%  «rjt ft *js? <j$n% t t  sptw • f r r r  

tftr  ff ?n?t *rrar i ?ft if  T$?rr w r r  

f  f T  f*rercr t$ r srrs*  art urn #  t t *  «ft
TT ?TTT TT ffT̂ PT *T tftT ^ r d  Ttf 

5TT̂ T q ft 8ft, ffTTT ^3tR f^TT T3T *TCT 
«TT I 3ft TO «T^ 3[W ^  ^  %
^  ^  f ^  t t  ^tttt Tft^nr ?rtr

^THT ^JfTT ?TRF<r #  JHTT ?ftT T>?t 3ft TT

fa*rr*r ?t t #  srnrr ^ w i  ^ rrr  
5T?TT 3ft I  ^  sr?TT JTSJTtT % «HT% 

tft ^ r r  f> n  ^ ifffr  «tpt *ft % Tp ft
| I ^T  TT 5t T>r % 3TTC Tnft SHWT I 
TS?rr 3TTSFT TT TTft W  ^ TT  «TT ^fr^T 

?T?TT t  ?ft Tt^r % STR TT?ft STRTT I 
?ft 13TR?rr w r r  £  fr'T 'ft ?nr^5t «tRt  

f f  w tfT  srnr f ir  ? r m  w t

f W  | I STfcT ^ ^ t ^
n w  ^rnrrr 5ft% r̂ g s r  t t  s t ?* w t  

lrfT?r 5ETTq% f^THT % ÎT̂ f̂ fTT ^ Wit 
f f  5TTf T t I #  T  ?ft ?fftT 3R ^  S sftrfo
# r  t ^  % f ^  nrr v tr  ?T ?m r *rr*rr?r 
5 tT  T 7 #  % f ^  *1TT | ?T^ J^r q r
vrt s f?  >TT ^ r  % t^ t  5rr̂  | wrr 
^ T  % 5T^t f’ T lf  *TTT T T  ^ t  
^ fsn T crrfT ^ r i

TTo 5TTT V tm  5T»»f WZ&f 3ft SHR

fsprsfr % T̂PRfR iftT S<ftT»>T % ^  %
«IT I 3ft ^fT TT 5JT?TR f*TT ?«> 3ft ^ T  

t t  w f  3  t p t  f r n  ^  ir v i

jftt o

% *mr Tn-?=r#T ^  Tjprr fT  ^ r  
fnr*r t  gjrtt T ih rrfrrt ^  «f|?r ^ ttT tt  
% m  ?TtT ?T»R % ’TPT TFT fTSTT %  I 
3ft S T W  ^?T TT 3ft H 4 W \ 1 V £

*fr qrnfr h t  w « t t ,  3rn -̂ 
3ntsf THt 'T7!  fm  TT, *T «nTTt SRTTU 
18 -18  arr^ % TTW f w ,
sft3T 3T?JT TTfit %?rr ?I\ T rft if
^  % f t  fTWRT if 9^  ^  H R ?wr
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fa*rr t  fftr *m r  5 * m m  
I  f t #  t f  **r% *-p* ttv* *1$  ?r*r
^  q rt i wt * * * *  V T & &  
t  ^  m *  < m t  *tt ?rt w z r *  fat*
'tfrf tj^tt îfr n&n %

^ r̂npr h Îi vj|y yvt
?rr s*r̂ V ?n?B ?r tfift, $3 *  j ®  fspp
-- . • _ ... .*»____ ___ _ • g*1— f" _w r  i h  rir<miT srtt  t o t  f> nr pf ?t
fa r  sr*nf ®fr̂ r «ift i *r
ymirm g $>tt fa srt sftf-
w r fr w i # ^  y f g ^ l  ^  «̂ PT fa*rr |
SflFpfr f%i$ 3W T ssn f f , *t

*ft **l% fvnr sp̂ r 3TT ^PT | fsp 35ft#
%̂ TcT fr fa*TT I snft *ft ^

shkt wi ^  fanrsft % otw h $  st% *r «tt 
fasfc f^nr ?pq# sm forr i *ra?t art 
^ rr^ r  f^rr, 5* #  jw  t̂twtjt w u n , 

T̂fnr fr smrpr *rwrr ^  
f # r  % w r  # r t  fa  snw t 'ktt |>TT 
^  pTTT far* W  eft <ftT5T fo r CRT 
^  tft fctjT t o  ?frr £ofim *nrt 
f®  spit ?Rf fr ârr <fr
?rpff *t fm  %fa?r ^  *mt %
*rrar wt i
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U. S Preparations for Naval and Air 
Base at Diego Garcia

*155. SHRI BHOGENDRA .TilA V ll) 
the Minister of EXTERNAL AFf AIRS 
be pleased to state:

(a) whether the US. preparations 
lor establishing naval and air bases 
at Diego Garcia island is going On 
unabated;

(b) if so, the steps being taken to 
stop the same;

(c) which of the littoral States oi 
the Indian Ocean have opposed the 
establishment of this base for main-
taining the Indian Ocean a$ a Zone at 
Peace; and

(d) whether it is proposed to hold 
a Conference of the Littoral countries 
for keeping Indian Oceans as Zone 
Peace and for securing U.N, sanctions 
for the same?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI YESHWANTRAO 
CHAVAN): (a) Government have
seen reports to this effect.

(b) This is a matter that concerns 
all the littoral and hinterland States of 
the Indian Ocean and the international 
community. Government have c vmi 
strong support to the moves tor esta-
blishing Indian Ocean as a Zc>ne of 
Peace and eliminating ioreign military 
bases irom there.

(t) The overwhelming majority of 
the littoral States have \ oted tor 
United Nations Geneial As'-.en^bly's 
resolutions on the Indian Oco«m as a 
Zone of Peace.

(d)> The U. N. Ad Hoc Committee 
on the Indian Ocean, ot which India 
is a member, is actively engaged in 
consultations on convening an IMer- 
nat’onal Conference on tbe Indian 
Ocean ior the implementation of the 
r  N Resolutions on declaration of the 
Indian Ocean as a Zone of Peace. '1 he 
Government is in favour ot holding 
such a Conierence attended by Greal 
Powers and the major maritime users 
as well as the littoral and hinterland 
Stales

SHRI BHOGENDRA JHA; Formerly, 
w e till know  that the U . S. and the 
U. K. Governments had denied that 
there was any human habitation in the 
Diego Garcia is land but the Aide to the 
Prime Minister of Mauritius Mr. 
Ghulam had unveiled the fact f nd we 
all came to know that about 200 per-
sons have been recruited there. Now, 
the latest news is that Iran and Pakis-
tan also issued a communique—when 
the Shah of Iran went to Pakistan—
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declaring that the Indian Ocean should 
he zone of peace Today's news la that 
Libya have also supported our move

In such a situation, I had asked 
which country remains among the 
littoral States, still opposed to that 
move That has not been answered 
The question is not only that they have 
got a base According to the Washing-
ton Star News dated 27th December--

“The Pentagon is also intensify 
ing its activities involving existing 
facilities. Anti-submarine lrng-range 
aircraft ate based on the island Its 
airfield is used by U-2 spy planes, 
and air tankers for m flight refi ell- 
ing of B-52 strategic bomheis The 
naval communications station main 
tains communw ations with Poliris 
submarine*

We all know the story ot U l  h-1 
U S has been giving the oretc\l that 
in order to counter the Soviet Union 
they are doing it The U S pipelines 
cannot enter Soviet space It is meant 
only for the littoral States a or1 natur 
ally India is among the mam tir^ets 
In such a situation what initiative is 
the Government of India taking <o ion 
vene a conference and which country 
has not yet agreed to the proposal for 
keeping this as a zone of peace In 
order to persuade that Government 
what steps are we taking m this back 
ground and in the back-ground of all 
their military adventures’  The U S 
has said that it will be onlv a ~e fuell 
ing base but according to *his news— 
which lias not vet been contradicted 
by Pentagon—u  is  not so 'T'his pose-, 
serious danger lo our own so* ereign'v 
and to peace m the area So what 
specific step* are being tak*n m thin 
regard*

SHRI YESHWANTRAO CHAVAN 
The specific step we are taking is to 
support the conference The Com-
mittee is in consultation vufh U the 
littoral and hinterland States great 
powers imd major maritime users for 
convenA* g the conference and we have

conveyed our views In our epiaion 
tor the conference to be successful, it 
would be necessary for the great pow-
er® and major mantime users to be 
present there so that when the c .wafer 
ence discusses this, it would be dncus- 
sing it realistically That is the mam 
point

Now, you wanted to know which are 
the States for and against It is a 
tricky situation As you know, the-e 
are about 27 littoral States ani<mg 
which from the very beginning I must 
say that South Africa has never sup-
ported it and while Australia support 
ed it somewhat during one legune, it 
has changed its position now, all the 
others have generally supported the 
concept of Indian Oc*an being a zone 
of peace That is the present position

SHRI BHOGENDRA JHA As, the 
reply suggests all the non white St«te» 
are totally supporting this now We 
all know that the target is A ab oil, 
Middle-East oil, the South African pro 
pertxes minerals etc and rubber and 
tea of the South Eastern countries and 
stvt.ral Ume:> the U S had threaten-
ed -Mr Ford had threatened <hat 
they will buy some oil well* in the 
Arab countries ana once e/en Mr 
Moynihan when he was Ambassador 
in India had asked m Madra* why 
the name should be Indian Ocean and 
not Madagascar Sea So the target is- 
very clear their motive is apparent 
and the threat to our own existence 
is there In suth a situation what 
specific steps are we taki g tgamst 
U S when it is violating the territo-
rial waters of the Indian Ocean and is 
bringing war on our borders Are we 
taking any action to declare that the 
action of the U S is hostile to India’  
Are we taking any diplomatic steps 
bilaterally against U S that if they 
persist in this path of destruction of 
the territories here spoiling thf* atmos-
phere we may in such a situation, 
even go to the extent of declaring that 
our normal relations with TJ S will 
not remain’  If not, what other steps 
are we taking’
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SHRI YESHWANTRA0  CHAVAN 
The hon. Member should understand 
that this is not bilateral question Mat 
ween the USA and India This is a 
question which will have to be dealt 
with at international level, and that 
19 why the whole question was

SHRI BHOGENDRA JHA India is 
the biggest country

SHRI YESH WANTRAO CHAVAN It 
is a big country no doubt But there 
are many other big tounlnes also m 
this region Even then, India, m such 
an important matter wheie two conti-
nents ate concerned, Atnca on the 
one side and Asia on the other side 
tjannot take any individual position 
and isolate itself m any way That is 
not even in the. interest of the pro 
position that we want to achieve 
Therefore wt| will have to work m 
the same way in which wi are work-
ing

SHRI N K P SALVE Because of 
geographic compulsion, jt is abso-
lutely undeniable that we have tremen-
dous ntt rests in the m litary actm 
ties m the Indian Ocean p irticularj 
in Diego Garcia Despite Resolution 
being passed -year after from 1971 de 
cljrm*, the In iian Ocean as a Zone of 
Ptaee and requiring the Super Powers 
to withdraw then mil t »ry installa-
tions the Resolution has been respect
< 1 by the Super Powers onlj in its 
buach Puticularly the United 
State role is e\tum«l> deploiable 
The latt t is that m Diego Garcia 
h rnnij ousted the native*, who were 
svyin^ thtie the I mted States are 
establishing a unclear base It is re 
ported th t a nuclear base is being 
t stab ishe I by the USA I want to 
know from the Minister whethe* this 
report which has appeared extensive 
ly m the newspapers in South East 
Asm and Japan, is correct that the 
USA is metalling a nuclear base, and 
if this is correct then with reference 
to this development what further 
steps we have taken in the matter

SHRI YESHW ANTRAO CIIAVAN 
Yes, I think, by implication what you

say may be right The UK and the 
U SA  have entered into a supplemen-
tary agreement on 25th February, 1976 
for the conversion of the limited naval 
communication facility into a support 
facility of the United States navy 
which means a full fledged naval base 
and a full fledged naval base means 
all the things

SHRI N K P SALVE It is a un-
clear base

SHRI YESIIW ANTRAO CHAVAN 
This is what it means This seems 
to be a fact It is also true that des-
pite all these Resolutions and the ex 
pressions oi opinion made by a number 
of countries m these Continents both 
the UK and the USA seem to be keen 
on proceeding fuilher This is the 
pos tion And I would sa> that we 
would certainly continue the efforts on 
the lines I have indicated

SHRI PRIVA RANJAN DAS MUNSI 
We ha\e known from the hon Minis 
ter th it the military base m Diego 
Garci i will ultimately not only be a 
threat to the Indian Ocean and the 
littoral States but may pose a genuine 
problem for world peace In that con-
text I want to know whether this 
Mm stry specially our Government, 
ha\t taken any mitiatne to mobilise 
tho opinion of the non aligned coun 
ti!<■ s. in connection with Diego Garcia 
being used 1 > the United States as a 
mil tai\ hi c and also whether m the 
larger context m the U N General 
Assembly the Government of India 
and other nations speci dl\ the littoral 
countries have tued to mobilise the 
opinion of other countries \vhich are 
not interested m the Indian Ocean but 
interested in woild peace spec ally the 
big Powers like France the TTK and 
the Soviet Union

SHRI YESIIWANTRAO CHAVAN 
This is exact v what we have been 
doing We are mobilizing support in 
the non-aligned movement, we are 
active and vocal m the U N organi7a- 
tion and in our bilateral discussions 
with other countries
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WRITTEN ANSWERS TO QUES-
TIONS

Accumulation in 'Silent Accounts' in 
Post Offices

+142. SHRI SURENDRA MOHANTY: 
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) the total amount in ‘silent ac-
counts’ accumulated in the post offices 
till the end of December, 1975; and

(b) how Government propose to 
dispose of the amount thus accumu-
lated?

THE MINISTER OF COMMUNI-
CATIONS (DR, SHANKER DAYAL 
SHARMA): (a) Rs. 24 crores.

(b) Holders of the silent accounts 
have been requester! 1o gel their 
accounts reetncU by applying to the 
post office where the account stands so 
that they may witiulw.w the amount 
standing in their names. There steps 
have been taken through adequate 
publicity by giving press note and 
advertisement in all the leading news-
papers and by issuing instructions to 
all the Head? of Postal Cirelcs to write 
to the account holders at the last known 
address advising them to revive the 
silent accounts

Construction of Dry Dock Workshop 
at Alleppey

< 146. SIIRI C. JANARDHANAN: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleasea lo stale:

(a) whether the scheme for provid-
ing teirmnal facilities at Alleppey by 
constructing dry dock workshop sub-
mitted by the Kerala State Govern-
ment has been approved by Union 
Government; and

(b) if so, the salient features there-
of?

THE MINISTER OF SHIPPING 
AND TRANSPORT (DR. G. S DHI-

LLON); (a): No Sir.

(b): Does not arise.

Functioning of the Trank Telepneae 
System in Upper Assam

*148. SHRI BISWANARAYAN SHA- 
STRI: Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether the trunk telephone 
system m the upper Assam area is so 
poor that no trunk call booked from 
any exchange to Calcutta, Delhi has 
ever matured within 12 hours; and

(b) if so, the measures taken to 
remove this deficiency?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL 
SHARMA) (a) No, Sir. Calls to Cal-
cutta liom the maior exchanges m 
Upper Assam are established within
two houis, on an average. Calls to
Delhi are delayed to a greater extent, 
but GO to 70 per cent of such calls 
bccomc eflectivp every day

(b) The traffic arc scrutinized on a 
continuous basis and whciever traffic 
justifies, additional circuits are plan-
ned and arranged. Imme iiately 
numbers of ciicmts between Tinsukia 
Calcutta, Tinsukia—Gauhati, Jorhat— 
Gauhati and Dibrugarh— Calcutta are 
being auginentei by one each route.

Allocation for Construction of Addi-
tional Ship-Building Yards

*149 SHRI P. M. ME111 A. Will the 
Minister ot SHIPPING AND TRANS-
PORT be pleased to state

(a) the allocation in the Fifth Five 
Year Plan for construction of addi-
tional ship-building yards and the 
type of ships for which additiontd 
shipyards are proposed to be cons-
tructed and their sites;

(b) how far the allocation has been 
utilised; and
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(c) what are the proposals to be 

completed during the remaining 
period ol the Fifth Plan?

THE MINISTER OF SHIPPING AND 
TRANSPORT (DR. G. S. DHILLON):
(a) A sum of Rs. 50.00 crores has been 
provided in the Fifth Five Year Plan 
lor construction of new shipyards. The 
question of selection of sites for the 
shippyards and the type of ships to be 
constructed is under consideration.

(b) About Rs. 16.25 lakhs have been 
spent so far on the preparation of 
Preliminary Project Reports by foreign 
consultants and on other incidental 
items.

(c) Further action in the matter will 
be taken after a decision in regard to 
the establishment of the shipyards 
is taken.

C i srfcr*r g f w  |
’ETC TK TmftciT jfr  STOTT*? ^  sJRWf 
v *  arrtj i 55 jftrow
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Forewarning of Chasnala Disaster by 
Central Mining Research Station

*153. SHRI ROBIN SEN: Will tnw 
Minister of STEEL AND MINES be 
pleased to state:

Tnsfta ftnr ifteprr
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(a) whether the Central Mining 
Research Station had warned about 
the possibility of a disaster in the 
Chasnala colliery five months before 
the actual tragedy; and

(b) if so, the steps taken against 
the concerned officials who neglected 
the warnings?

THE MINISTER OF STATE IN THE 
MINISTRY OF SEEL AND MINES 
(SHRI CHANDRAJIT YADAV) (a) 
and (b). In view of the fact that the 
Court of Inquiry set up to ascertain 
the causes of and circumstances at. 
tending the accident at the Chasnalla 
colliery, is now functioning, it would 
not be appropriate to express any view 
on the question raised at this btage. 
The Court will no doubt examine the 
issue raised and action, if any, would 
be considered alter the receipt o£ the 
report of the Court of Inquiry.

Sino-Indian Relations
*156. SHRI SAROJ MUKHERJEE: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) the further steps taken by 
Government to normalise relations 
with China;
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(b) whether there is any possibility 
of exchange of Ambassadors between 
these two countries in near future; 
and

(c) the main hurdles in the way of 
establishment of good neighbourly re-
lations between India and China?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI YESHWANTRAO 
CHAVAN) (a) t0 (c ) : The Govern-
ment has taken several concrete 
measures towards normalisation of re-
lations. However, a suitable response 
from the Chinese side is still awaited. 
It is this lack of a suitable response 
from the Chinese side which has been 
the main hurdle in the establishment 
of good neighbourly relations between 
the two countries.

have been undertaken in the different 
major ports for handling of bigger 
vessels and faster loading unloading of 
cargo.

Calcutta Port, with its present 
draught limitations cannot handle big 
ships. Haldia which is being develop-
ed as a deep water port a few miles 
down stream of Calcutta would ulti-
mately be able to handle vessels of
80,000 DWT at 40 ft. draught. The
Port will be equipped with high speed 
mechanical handling facilities for iron, 
ore, coal and fertilisers, and will have 
a General Cargo berth with trans- 
tainer and portainer cranes for handl-
ing containers and a Finger Jetty 
equipped with cranes for transferring 
cargo from larger ships to smaller 
ships or into craft.

Modernisation of Cargo-Handling and 
Port Facilities

*157. DR. RANEN SEN: Will the 
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether Government are consi-
dering to modernise cargo-handling 
and port facilities in order to develop 
©ur national liners and compete in 
world trade; and

(b) if so, steps taken in this direc-
tion in general and Calcutta Port in 
©articular?

65-Crore Project for Marmugao Port

*158. SHRI M. KATHAMUTHU: Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) whether the Rs. 65-crore pro-
ject at the Mormugao Port is expect-
ed to be completed by the end of this 
year; and

(b) the progress so far made in its 
work?

THE MINISTER OF SHIPPING AND 
TRANSPORT (DR. G. S. DHILLON):
(a) and (b): Development schemes

Statement
<<0 It is expected to be substantially completed by the end of this year. 
(5) Itemwise rogress is given below :

Civil Works
0*1 Barge berths

Dredging . . . .

THE MINISTER OF SHIPPING AND 
TRANSPORT (DR. G. S. DHILLON):
(a) and (b): A statement containing 
the required information is laid on the' 
table of the Sabha.

00

m
(*»)

Ore and Oil B:rth . .
Foundations for Mechanical equipment

Mechanical Works
(») Barge un loaders...................................

(it) Ore Loading Plant Consisting of eanveyor 
System, Stackers, reclaimers, shiploaders.

Completed
Expected complctior, date is March/ 

April ‘ 77*
Expected date of completior—May 1976 
Progressively completed by September

1976.

Expected date of commissiorirg Decem-
ber 1976.

Expected date of Commissions progressively 
by December, 1976,
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Flotilla

(») Trailing Sue.tun Dradger 
(«) H>pper Suction Dredger 
Cm) Tug&

New Pott Offices in Eastern u d  North 
Eastern Region

*159 SHRI ARJUN SETHI Wtfl tbe 
Minister of COMMUNICATIONS be 
pleased to refer to the reply given to 
Starred Question No 320 dated the 
29th January, 1976 regarding new post 
offices in Eastern and North Eastern 
Region and state

(a) whether the lifting 0f  ban 
orders have been communicated to 
all Post Master Generals and General 
Manager, Telecommunications m the 
country, and

(b) if so, when’

THE MINISTER OF COMMUNICA 
TIONS (DR SHANKER DAYAL 
SHARMA) (a) and (b) There is no 
ban on opening of post offices in very 
backward Tribal and Hilly areas The 
question of reviewing the restrictions 
placed on opening of new post offices 
in other areas is under examination

29-Year Perspective Plan for Central 
Government Health Services

•160 SHRI D D DESAI WiU the 
Minister of HEALTH AND FAMILY 
PLANNING be pleased to state

(a) whether Government have pre-
pared a 20-year perspective plan for 
Central Government Health Service; 
and

(b) if so, the outlines thereof?

THE, MINISTER OF HEALTH AND 
FAMILY PLANNING (DR KARAN 
SINGH) (a) Yes, Sir

Delivered.

. N anng completion 

« Expected j delivery by December, 1976

(b) A statement showing the out-
lines of the plan for Central Govern-
ment Health Scheme is placed on the 
Table of the Sabha

Statement

The Central Government Health 
Scheme was introduced m Delhi in 
1954 Subsequently, it was extended 
to Bombay m the Third Five Year Plan, 
to Allahabad, Meerut, Calcutta and 
Kanpur m the Fourth Five Year Plan 
to Nagpur Madras, Bangalore and Hy-
derabad during the first two years of 
the Fifth Five Year Plan

The outlines of the Perspective 
Plan for 1974—94 which was prepared 
in 1973 are as follows —

(1) expansion/consolidation of the 
Scheme in cities where It is 
alieady functioning, and

(2) extension to new cities

Cit&fc having a concentration of 7,500 
families or more of Central Govern- 
ment servants will be brought within 
the purview of the Scheme

The expansion/consolidation envisag-
ed is—

(1) Bombay—Construction of a 
CGHS Hospital and coverage 
of additional families.

(2) Calcutta—Coverage of 40,000 
additional families and con-
struction of a hospital.

Kanww—Construction of a
hospital and coverage of
10,000 additional families.
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(4) Allahabad— coverage of 5,000 
additional families and setting 
up a polyclinic.

(5) Meerut-Opening of a poly-
clinic and coverage of 6,000 
additional families.

(6) Madras—construction of a 
hospital and coverage of
10,000 additional families.

(7) Nagpur—setting up a poly-
clinic and coverage of 5,000 ad-
ditional families.

The new cities which afei expected 
to be brought within the purview of 
the Scheme are:

Poona
Lucknow
Jabalpur
Kharagpur
Bangalore
Hyderabad
Gorakhpur
Jhansi
Ajmer
Jaipur

Ahmedabact
Agra
Varanasi
Tiruchirapalli
Dehradun
Bikaner
VishakapBtnam
Jodhpur

Asansol
Shahjahanpur

The position regarding implementa-
tion of the Scheme may have to be 
reviewed depending upon the availabi-
lity of resources, administrative con-
venience, accommodation, etc.

IXfih Plan Outlay for Research 
Schemes of Labour Bureau

767. SHRI VASANT SATHE: Will 
the Minister of LABOUR be pleased to 
state:

(a) the total Fifth Plan outlay 
approved by the Planning Commis-

sion for various research schemes 
proposed by the Labour Bureau, 
scheme-wise;

(b) how much has been provided 
for research schemes pertaining to 
rural labour out of the total outlay;

(c) whether any provision has been 
made to undertake national survey of 
bonded labour and intensive type 
studies in areas where central sector 
schemes for economic uplift of small 
marginal farmers and rural labour are 
in operation to make research pro-
gramme utility-oriented; and

Cd) otfcer research schemes propos-
ed to be undertaken in the rural 
sector?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR .(SHRI 
BALGOVIND VERMA): (a) Rs. 120 
lakhs. A statement giving scheme- 
wise break-up is attached.

(b) Rs. 36.42 lakhs for the Second 
Rural Labour Enquiry and for Inten-
sive Type Studies on Rural Labour in 
India.

(c) Therle> is no proposal by Labour 
Bureau to undertake National Survey 
of bonded labour and hence no provi-
sion exists for this survey. Provision 
has however, been made for the survey 
relating to Intensive Type Studies on 
Rural Labour in India.

(d) A Research project on the 
“Study of Peasant Organisations in 
India" has been undertaken by the 
National Labour Institute. The ques-
tion of undertaking a few more re-
search programmes/projects in rural 
sector are under their examination.
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Statement

Statement showing the total Fifth Picn Outlay for the Research Schemes of 
the Labour Bureau.

S. N o. Name o f  the Scheme Fifth
Plan

Outlay
(1974— 79)

1 2 3

A
(Rs. in 
lakhs)

I. Secoiid Rural Labour E n q u i r y .............................................................. 21-42

' 2. Third Occupatioral Wage Survey . . . . . . I2 '02

3- Irxtensive Type Studies on Rural Labour in Ir dia . . . 15-00

■ K 4- (a ) Estimation o f  Margin o f  Error Scheme 1
(b ) Follow up action on the results o f  Surveys conducted 

under the Margin o f  Error Scheme
>1

J
9-75

5- Collectior o f  data on Employment and Wages in respcct o f  Workersen- 
gaged in the Unorganised Sector o f  Industries . . . , 5 ’ 00

6. Survey relating to Working and Living Conditions o f  Labour belonging 
to Scheduled Caste/Schedaled Tribe Communities . . . 9-50

7. Working Class Family Income & Expenditure Survey at 60 Centres 7-11

8. Research Project(Socio-ecorom icConditions ofW om en workersin Indus-
try) ............................................................................................................................. I -00

9. Collection o f  Statistics o f  Industrial D isp u tes.......................................... 2-50

10. Improvement o f  Labour Statistics— Training-cww-Liaisor Scheme . . 18-30

V ^ II. Collection o f  Labour Statistics under the Annual Survey o f  Industries— 
Sample Seccoi (Factories)Plantationsand Mining Sector . . . 10-83

12. Central Directory o f  Establishments . . . . . 7-57
>.  ■' T o t a l — Rs. 120-00

^
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Development of Deogmdh Port as 
Major Port

769. PROF. MADHU DANDA- 
VATE: Will the Minister of SHIP-
PING AND TRANSPORT be pleased 
to state:

(a) whether investigations have 
revealed that the Deogadh Port on 
Konkan coast of Maharashtra has 
potentialities of a major port; and

(to) if so, steps proposed to develop 
Deogadh as a major port?

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING 
AND TRANSPORT (SHRI H. M. 
TRIVEDI): (a) and (b). The respon-
sibility for the development of Ports 
other than Major Ports vests in the 
State Governments concerned. Cen-
tral Government however renders 
technical assistance to the State 
Governments whenever required. 
Financial assistance in the form of 
long-term loans is also given to 
selected minor Ports under the Cesn- 
trally Sponsored Schemes in the 
Fourth Plan. Deogadh Port is not 
covered under this Scheme. Central 
Government has not conducted any 
investigation on whether Deogadh 
has the potential of a Major Port. 
Also, no steps are under contempla-
tion of Central Government to deve-
lop it into a Major Port.

Export and Import of steel during 
1973—75

770. SHRI SAMAR GUHA: Will
the Minister of STEEL AND MINES 
be pleased to state:

(a) the nature of steel imported 
and exported during the years 1973— 
75;

(b) targets of steel production an<3 
the extent of its fulfilment during the 
same period; and

(c) the target of steel production, 
including its varieties, during the year 
1976?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): (a).
Imports of steel during 1973-74 and 
1974-75 were mainly in the form of 
flat products of mild steel viz. sheets 
plates, strips and coils. In addition, 
certain varieties of tool alloy and 
special steel and stainless steel were 
imported.

Exports during 1973-74 were main-
ly pig iron, rails, bars and rods and 
during 3974-75, pig iron, billets, bars 
and rods, structural and wires.

(b) Targets of production and ful-
filment 1973—75

(Main Plants)

Ingot Steel Saleable Steel

Period Target Actual Fulfilment Target Actual Fulfilment
(oooT) (oooT) % (oooT) (oocT) %

1973-74 • . • 7,128 5,722 8o% 5,442 4,353 80%

*974-75 * • • 6,575 6,264 95% 5,044 4,^99 97%
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(c) Target of Ingot & Saleable Steel 
Production (Main Steel Plants)—  
Categorywise 1975-76

(ooo'T)

Category Q  lantity

I Ingot Steel (Total) 7,647

2 Saleable Steel
2*1 Semi-fimshed mattriah 1,426

2*2 Bari, Rods & Structural  ̂ 2,198

2*3 Railway Materials . 446

2*4 Flat Products . 1,584

2*5 ERW Pipes 45

2*6 Tolal Seleable Steel . 5,700

Measures by Delhi Administration for 
Family Planning

771. SHRI BISWANATH JHUN- 
JHUNWALA- Will the Minister of 
HEALTH AND FAMILY PLAN-
NING be pleased to state:

(a) whether recently the Delhi Ad-
ministration has intioduced a package 
programme o f disincentives for pio- 
inoting the cause of family planning 
in Delhi; and

(b) if so, the salient features Where-
of’

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND 
FAMILY PLANNING (SHRI A K. M 
ISHAQUE):
(a) Yes.

(b) A note giving details of the in-
centives and disincentives introduced 
by Delhi Administration is laid on 
the Table of the House [Placed in 
Library. See No. LT* 10463/76].

Drag Adulteration

772. SHRI VIRBHADRA SINGH: 
Will the Minister of HEALTH AND

FAMILY PLANNING be pleased to 
state:

(a) whether Government are aware 
that large scale adulteration in drugs 
is causing several deaths in the coun-
try; and

(b) if so, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND 
FAMILY PLANNING (SHRI A. K. 
M. ISHAQUE); (a) There is no clear 
evidence to this effect However, m 
some cases deaths have been attri-
buted to adulteration in drugs;

(b) The Drugs and Cosmetics Act, 
1940 contains adequate provisions for 
checking adulteration in drugs. 
However, it is proposed to amend 
the provisions of the Act to make it 
more effective

Pricing Policy of Steel Materials

773 SHRI INDRAJIT GUPTA: 
Will the Minister of STEEL AND 
MINES be pleased to state

fa) whether Government are aware 
that ceitain sections are of tthe opinion 
that unrealistic pricing policy of the 
steel materials has left little scope for 
capital formation, and

(b) it so, Government’s reaction 
thereto and steps proposed?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD)- (a) 
and (b) The need for capital forma-
tion is duly taken into consideration 
while fixing prices of steel materials.

Opening of Post Offices in Orissa 
durivg Fifth Five Year Plan

774 SHRI R R SINGH DEO: Will 
the Minister of COMMUNICATIONS 
be pleased to state:

(a) the number of post offices pro-
posed to be opened during the Fifth 
Five Year Plan in Orissa; and
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(b) the steps proposed to be taken 
to improve the working of post offices 
In rural areas of Orissa?

THE MINISTER OF COMMUNI-
CATIONS (DR. SHANKER DAYAL 
SHARMA): (a) About 440 offices are 
proposed to be opened during the 
Fifth Plan.

(b) In order to improve and ex-
pedite Postal services in the rural 
areas of Orissa, it is proposed to 
provide daily delivery service in all 
the villages of the State as early as 
possible, A number of runner lines 
are also proposed to be converted 
into mail motor lines in order to ex-
pedite conveyance of mails. Some 
Mobile Post Offices cm cycles are also 
proposed to be opened in the rural 
areas wherever feasible
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Survey of Bonded Labour System

778. SHRI S. M. SIDDAYYA: Will 
the Minister of LABOUR be pleased 
to state:

(a) whether a survey has been 
conducted in those States iand Union 
Territories recently that have report-
ed that they do not have the problems 
of bonded labour; and

(b) if so, the outlines of the survey?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI 
BALGOVIND VERMA): 1(a). Nofc
Sir.

(b) Does not arise.
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Opening of Public Call Offices in Tribal 
Development Blocks of Maharashtra

780. SHRI Z. M. KAHANDOLE: 
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether there are numerous 
complaints about the unsatisfactory 
working of all the public telephone 
call booths in tlhe nine Tribal Deve-
lopment Blocks in the Nasik District 
of Maharashtra;

(b) if so, what steps have been 
taken to keep them in working con-
dition;

(c) whether there is any proposal 
to open public call offices in remain-
ing Tribal Development Blocks of 
Maharashtra; and

(d) if so, the outlines thereof?

THE MINISTER OF COMMUNI-
CATIONS (DR. SHANKER DAYAL
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SHARMA); (a) and (b). No, Sir. 
PCOs are working satisfactorily. 
However, 3 Channel Telephone sys-
tem is proposed to be installed to 
improve speech of Igatpuri PCO. 
Copper wire of Surgana and Paint 
PCOs is proposed to be replaced by 
Aluminium wire to avoid copper 
wire thefts.

(c) and (d). The Sub. Plan for 
Tribal Development Blocks of Maha-
rashtra has not yet been finalised by 
the State Government. Proposals to 
open P.C.Os in such Tribal Develop-
ment Blocks will be considered after 
finalisation of the sub-plan.

Working In five Coal Mines Banned
781. SHRI RAM BHAGAT PASWAN: 

Will the Minister of LABOUR be 
pleased to state:

(a) whether Government have re-
cently banned the working in five 
coal mines in the country; and

(b) if so, the reasons therefor?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI 
BALGOVIND VERMA): (a). Yes,
Sir.

(b). Apprehended danger of inun-
dation.

Economic Cooperation between India 
and Sri Lanka

782. SHRIMATI PARVATHI 
KRISHNAN: Will the Minister of
EXTERNAL AFFAIRS be pleased to 
state:

(a) whether the representatives of 
India and Sri Lanka have decided, at 
a recent meeting, to extend economic 
co-operation between the two coun-
tries; and

(b) if so, the broad features there- 
•of?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI YESHWANTRAO 
CHAVAN): (a). Yes, Sir.

(b). The broad features of the 
decisions reached during the Third 
Indo-Sri Lanka Joint Commission 
Meeting held in New Delhi from 5th 
to 10th February, 1976 are as follows:

(1) Agreements were signed for 
grant to Sri Lanka of a fresh credit 
of Rs. 5 crores, setting up of a micro-
wave link between the two countries, 
further development off cooperation 
in science and technology and ex-
tension of civil aviation facilities.

(2) Steps will be taken to increase 
the trade.

(3) Technical and economic coope-
ration in fisheries, cattle development, 
rural technical centres, sugarcane 
production, diesel engines, electric 
motors and pumps, mica-mining etc. 
will be extended.

(4) Possibilities of a link-up of the 
power grids will be examined by the 
two governments on the basis of 
technical studies being undertaken.

Alloy Steel Industry |n Doldrums

783. SHRI JAGANNATH MISHRA: 
Will the Minister of STEEL AND 
MINES be pleased to state:

(a) whether Government’s atten-
tion has been drawn to a New Delhi 
newspaper report dated the 4th Feb-
ruary, 1976 titled ‘Alloy Steel Indus-
try in doldrums’ ; and

(b) if so, the remedial measures 
proposed?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): (a).
Yes, Sir.

(b) It is not correct that Govern-
ment has decided to permit mini 
steel plants to diversify into alloy
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steel field. In May 1974, Government 
had permitted such of the mini steel 
plants as were interested to diversify 
into production of a few low alloy 
and special steels, Government have 
appointed two consultants to study 
the problems of the mini steel plant 
industry and to make suitable re-
commendations to solve their pro-
blems. Factors like the demand and 
availability for different kinds of 
alloy and special steels would no 
doubt be taken into account by them. 
Meanwhile, the policy is generally 
not to allow new units for produc-
tion of alloy and special steels.

Rehabilitation of TISCO

784. SHRI C. K. CHANDRAPPAN: 
Will the Minister of STEEL AND 
MINES be pleased to refer to the 
reply given to Starred Question No. 
123 on 15th January, 1976 regarding 
expansion of TISCO and state:

(a) whether TISCO have not asked 
for Rs. 250 crores from Government 
to rehabilitate the industry;

(to) if so, the decision of Govern-
ment in this regard;

(c) whether 44 per cent, of shares 
of TISCO belong to Government; and

(d) the steps proposed by Govern-
ment to gear up TISCO’s production?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): (a).
There has been no such request from 
TISCO so far.

(b) Does not arise.

(c) About 43 per cent, of the ordi-
nary shares of TISCO are held by 
Government, Public Financial Insti-
tutions, Nationalised Banks and 
Nationalised Insurance Companies.

(d) The company's production ®is- 
<x-t?is the installed capacity is satis-
factory. During 1975-76, the utilisa-

tion of capacity so far in terms of 
saleable steel, is about 98 per cent

Karmahom Conference
785. SHRI TRIDIB CHAUDHURI: 

Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) whether a Russian Shipping 
Company has applied for membership 
of the Indian-Bangladesh-Pakistan and 
UK Shipping lines Conference better 
known as Karmahom Conference;

(b) decision taken in regard to the 
Russian application in the meeting of 
the Conference held in London, in the 
third week of February; and

(c) stand taken by the representa-
tives of Indian Shipping Companies 
attending this meeting and the views 
of Government of India in this re-
gard?

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHR H. M. TRIVEDI):
(a) The V/O Sovinflot the Soviet 
Organisation responsible for booking 
cargoes for Soviet vessels in cross 
trade had informed the DSR line of 
GDR about the inauguration of a new 
USSR Liner service to the IPBC area 
and the DSR Line had brought this 
to the notice of the Conference.

(b) The Conference authorised its 
Chairman, IPBC to hold exploratory 
talks with V/O Sovinflot, Moscow.

(c) The Indian Lines did not react 
on the issue at the meeting. The 
Government are considering the mat-
ter.

Construction of Torsha Bridge

786. SHRI TUNA ORAON: Will
the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) whether the amount sanctioned 
for construction of Torsha Bridge, 
near Silbarihat in Jalpatguri on N.H. 
No. 31 was returned unspent; and
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(b) if so, what is the amount and 
the reasons thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI DALBIR 
SINGH): (a) No work for the cons-
truction of the bridge across river 
Torsha on National Highway 31 at 
Silbarihat has been sanctioned by 
this Ministry.

(b) Does not arise.

Formation of Asia Pacific Telecom-
munity

787. SHRI KRISHNA CHANDRA 
HALDER: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether India has supported 
the formation of an Asia Pacific Tele-
community—a regional organisation 
to promote growth of telecommunica-
tion in Bangkok meeting;

(b) if so, the outcome thereof; and
(c) the reaction of Government 

thereto?

THE MINISTER OF COMMUNI-
CATIONS (DR. SH ANKER DAYAL 
SHARMA): (a) Yes, Sir.

(b) The Constitution for the Asia 
Pacific Telecommumly has been 
finalised at the meeting of the Inter- 
Governmental Working Party of Ex-
perts held in Bangkok in February, 
1976.

(c) The Finalised Constitution is 
in line with the Draft Constitution 
circulated by India. After receipt 
of the finalised copy from the ESCAP 
Secretariat, Government would take 
further action for its ratification.

Non-recognition of Foreign Medical 
Degrees

788. SHRI JHARKHANDE RAI: 
SHRI SARJOO PANDEY;

Will the Minister of HEALTH AND

FAMILY PLANNING be pleased to 
state:

(a) whether Indian Medical Coun-
cil has not recognised medical degrees 
given by the universities in the East 
European countries;

(b) if so, the reasons therefor;

(c) whether Government are aware 
that Doctors coming out of these uni-
versities do not get jobs; and

(d) if so, the steps (being taken to 
see that degrees given by these Uni-
versities are recognised by Indian 
Medical Council?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND 
FAMILY PLANNING (SHRI A. K. 
M. ISHAQUE): (a) and (b). The fol-
lowing Medical qualifications award-
ed by the U.S.S.R. Universities are 
recognised by the Medical Council of 
India and are included in Part II of 
the Third Schedule of the Indian 
Medical Council Act, 1956:—

(1) General Physician (Patrie 
Lumumba Friendship Uni-
versity, Moscow).

(2) General Physician (Moscow 
Medical Institute, First and 
Second, Moscow).

(3) Candidate of Medical Science 
(USSR) in Medicine awarded 
by the Institute of Therapy 
of the Academy of Medical 
Sciences of USSR,

As regards the medical qualifica-
tion granted by the other East- 
European countries, the matter is 
under consideration of the Medical 
Council of India.

(c) So far as Indian nationals are 
concerned, there is a provision in the 
Indian Medical Council Act, 1956 
that under sub-section (4) of section 
13 of the Act, the Central Govern-
ment after consultation with the 
Council may by notification in the 
Official Gazette amend Part H o f
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the Third Schedule so as to include
S  rq!2 i ? Cation granted by a Medi-
cal Institution outside India.

. (d  ̂ Medical Council of India 
have written to all Ambassadors and
S i  Co^ sio« e«  of foreign coun-
tries in Delhi, to let the Council 
know whether their countries are 
totwested in establishing a scheme
r L n T ^  ^  regard t0 the mutual
Z d T S h  T diCal degrees
tak^rTt Ty' The Council wi««  l . p the matter regarding estab-
W m g  a scheme ° f  reciprocity on the

• * desirp fr°m any of thecountries to that effect.

Production in Durgapur Steej plant

I * * ? *  S- M- BANERJEE: Will 
tiie Minister of STEEL AND MINES 
be pleased to state:

t r i f i  whether Durgapur steel plant 
? umons have given a pledge to 
keep up production; g °

(b) if so, the facts thereof; and

tali'0 *Ste?S Government propose to take to keep uP the produrtton ot 
steel at Durgapur Plant?

° P STATE ™  TOE MINISTRY OP STEEL AND
y a S I v v  ? ? RI c h a n » k a j h -YADAV). (a) and (b). The three 
S ! i ° rp!raf ,  unions at the Durgapur 
S ?  ♦ i  o aVe recent]y  assured the Jtoister °f Steel and Mines that they
w iL  the Production andeven try to improve it. They have
also appealed that it sh0uld be en. 
r - i r  Products get
toJ lT L ^  r1, ?° 111114 the wwker®SIS1 w’h™"d t0 rc,ch

M  A numb*. of rfep, hav* !*,«,
taken at Durgapur Steel Plant to im-
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prove production. The notable
amotigst them are as follows:—

(1) Systematic maintenance fltyj 
upkeep of equipment;

(2) Adequate availability of raw
materials, ramely, coking
coal, iron ore, limestone, in 
consultation with the pro-
ducers and the Railways 
keeping in view the quality
and the quantity of raw 
materials required.

(3) Setting up of balancing faci-
lities with a view to improving 
production.

(4) Procurement of new locomo-
tives with a view to improv-
ing movement of materials 
inside the Plant.

(5) Instituting a system of wor-
kers’ participation through 
shop floor level committees.

(6) Elimination of workers' grie-
vances through establish-
ment of grievance committees.

(7) Improvement in welfare 
measures such as medical 
facilities, transport facilities 
etc. As a result of all these 
measures including a re-
markable improvement in 
industrial relations and par-
ticularly after the proclama-
tion of the emergency the 
production at Durgapur Steel 
Plant has gone up steadily. 
During the month of Decem-
ber, 1975, a new record in 
production of ingot steel was 
made, attaining 77.5 per cent, 
of rated capacity. During 
February, 1976, another new 
record of production of sale-
able steel was made attain-
ing 79.4 per cent, of rated 
capacity.
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The table below indicates the trend in improvement in production at

SI.
No Mjnth

Ingot Steel Saleable Steel

Actual 41 
production!

(000T)
% of „capacity §) 

la.

Actual
production
(000T)

% of 
capacity

i 2 3 4 5 6

i. July, 1975 • « 8o*o 60-o 61-4 59-5

2. August, 1975 . 85*4 64*1 65*7 63*6

3- September, 1975 . 83*3 62*5 49.9 48-3

4- October, 1975 82*2 6i-7 56-3 54*5

5- November, 1975 • 87*1 65-3 6o*2 58*3

6. December, 1975 • 103-3 77*5 71-0 68*8

7- January, 1976 94*1 70*6 70-9 68*7

8, February, 1976 • 90*1 67*6 82-0 79-4

American Press Canard regarding 
Democracy in India

790. SHRI RAJDEO SINGH: Will 
the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether since the Parliament-
ary Commonwealth Conference in 
New Delhi and delegates’ speeches and 
statements here and in their own 
countries after returning from India, 
the Press in England, Canada and 
other Commonwealth countries have 
become sober and seeing the situa-
tion in this country in real pers-
pective;

(b) whether American Press is still 
continuing its canard regarding demo-
cracy in this country; and

(c) if so, what steps Indian Govern-
ment have taken to make them assess 
the situation in real perspective?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI YESHWANTRAO 
CHAV AN): (a) A number of impor-

ters and high officials from different 
Western countries, who attended the 
Commonwealth Parliamentary Con-
ference in New Delhi, publicly pro-
jected the correct perspective of the 
situation in India on their return to 
their countries, and also refuted unin-
formed criticism. However the press 
in Western Commonwealth countries 
continues in general to present a dis-
torted picture of the situation. On 
the other hand in the press of some 
Asian/African/Caribbean Common-
wealth countries, articles in objective, 
sympathetic or appreciative vein 
have appeared about the current 
situation in India.

(b) Yes, Sir.

(c) Appropriate and effective action 
to speedily counter hostile propa-
ganda and to project a correct picture 
of India everywhere abroad continues 
to be taken by the Government and 
by our missions abroad through in-
terviews, speaking engagements let-
ters and articles for publication, and 
briefings to suitable persons.
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Steps to control Filaria

791. SHRI P. E. SHENOY: Will the 
Minister of HEALTH AND FAMILY 
PLANNING be pleased to state:

(a) whether Filaria is caused by 
impure drinking water; and

(b) the steps taken by Govern-
ment for the control of Filaria?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAM-
ILY PLANNING (SHRI A. K. M. 
ISHAQUE): (a) No.

(b) The National Filaria Control 
Programme was launched in 1955 for 
the control of filariasis. Control acti-
vities comprise anti-larval operations 
to reduce the mosquito population 
and treatment of the positive cases 
with diethylcarbamazine.
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Mosquitos in West Bengal

793. SHRI DINESH JOARDER: 
Will the Minister of HEALTH AND 
FAMILY PLANNING be pleased to 

state:

(a) whether due to the export of 
frogs and non-availability of D.D.T. 
the mosquitoes are increasing unaba- 
tcfcily in west Bengal; and

(b) if so, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAM-
ILY PLANNING (SHRI A. K. M. 
ISHAQUE): (a) and (b). Export of 
frogs does not interfere to any large 
extent with the growth of mosqui-
toes. D.D.T. is also not being used in 
West Bengal for mosquito control. 
Mosquito nuisance is mainly due to 
culicmes. Mosquito nuisance in-
creases in West Bengal in Spring 
every year due to favourable envi-
ronment. They breed in insanitary 
slums, water-logged areas, stagnant 
drains, etc. It is generally connected 
with sanitation and drainage pro-
blems. Mosquito Control Department 
of Calcutta Corporation takes anti-
mosquito measures in Calcutta. The 
State Government has already under-
taken Filaria Control Schemes for 
control of culicines in Midnapur, 
Contai, Bankura, Bishnupur, Suri, 
Bolpur, Durgapur, Budge Budge, 
English Bazar and Behrampur towns. 
The State Government has no scheme 
for control/eradication of mosquitoes 
in general.
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Diseases caused by water pollution

794. DR. SARADISH ROT: Will the 
Minister of HEALTH AND FAMILY 
PLANING be pleased to state:

(a) whether thousands of people 
living on the banks of the numerous 
rivers specially in north-eastern re-
gion are suffering from bacillary 
•dysentry, gastro-enteritis, cholera and 
other diseases caused by water pollu-
tion;

(b) if so, the reaction of the Gov-
ernment thereto; and

(c) the steps taken to stop water 
pollution?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAM-
ILY PLANNING (SHRI A. K. M. 
ISHAQUE): (a) No such report has 
been received from States of North-
east region. However, it is well 
known that water pollution does con-
stitute a major health hazard. Bacil-
lary dysentry, gastro-enteritis and 
cholera are mostly seasonal diseases. 
As such they can not be attributed 
only to water pollution.

(b) For Bacillary dysentry and 
gastro-enteritis treatment is given in 
hospitals, dispensaries and primary 
health centres. As regards cholera, 
the region is covered under the Na-
tional Cholera Control Programme 
and the Combat Teams established in 

-the region take care of the disease.

(c) Water Pollution Boards cons-
tituted at the Centre and State levels 
are taking steps for prevention o f 
pollution. A comprehensive prog-
ramme for abatement of pollution of 
streams has been launched by treat-
ment of sewage affluent and better 
disposal of industrial affluent on the 
land after chemical processing, treat-
ment and dilution. Further, the 
'Government of India have enacted 
“the Water (Prevention and Control 
»of Pollution) Act, 1974.
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Tractors for transport of goods

796. SHRI P. NARASIMHA RED-
DY: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to 
state:

(a) whether Government are aware 
of the national waste and avoidable 
Loss from the needless constraints, 
regulatory and fiscal, on the full uti-
lisation of agricultural tractors for 
transport of goods and persons; and

(b) if so, steps proposed to be taken 
to remove these constraints and secure 
the maximum utilisation of this pri-
marily agricultural equipment to sub-
serve both the agriculturists and 
national income?

THE DEPUTY MINISTER IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI DALBIR 
SINGH): (a) The State Governments 
and Union Territory Administrations

have reported that there is no res* 
triction on the full utilisation, at 
agricultural tractors for the trans-
portation of goods. Passengers are 
not allowed to be carried in trailers 
attached to such tractors. No natio-
nal waste or avoidable loss frond 
constraint on the use of agricultural 
tractors has come to the notice of 
Government.

(b) Does not arise.

Constitution of organisation for wel-
fare of bonded labourers

797. SHRI N. K. SANGHI;
SHRI S. M. SIDDAYYA:

Will the Minister of LABOUR be 
pleased to state:

(a) whether subsequent to the l o s -
ing of the abolition of bonded labour 
legislation, government have taken 
steps to set up central and state leVel 
organisations which will take care of 
such people and arrange for their re-
habilitation; and

(b) if so, the machinery created at 
the centre and the central assistance 
to be given to state organisations for 
this purpose?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI 
BALGOVIND VERMA): (a) and (b). 
Yes, Sir. A Central Committee to 
coordinate programmes regarding 
rehabilitation of bonded labour and 
watch and report on their progress 
has been constituted under the Chair-
manship of Secretary, Ministry of 
Labour—with the representatives of 
Departments of Agriculture, Rural 
Development. Social Welfare Plan-
ning Commission, Ministry of Home 
Affairs and other Ministries/Depart-
ments concerned.

The Central Government have al-
ready requested the State Chief 
Secretaries, to constitute Committees 
under their Chairmenship to watch 
all arrangements. State Governments 
have been requested to earmark a
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part of their plan funds for the reha- 
bilitation of freed bonded labourers.

Copper Project in Andhra Pradesh

798. SHRI Y. ESWARA REDDY: 
Will the Minister of STEEL AND 
MINIS be pleased to state:

(a) whether the Andhra Pradesh 
Mining Corporation has taken up the 
setting up of a copper project at 
Mailaram in the State;

(b) if so, facts about the project 
and by when it is expected to be com-
pleted;

(c) whether the Union Government 
have extended any kind of assistance 
to this project; and

(d) if so, the nature thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): (a)
The Andhra Piadesh Mining Corpo-
ration has taken decision for setting 
up a Coper project at Mailaram in 
the State.

(b) The project comprises of deve-
lopment of an underground mine for 
production of 100 tonnes of copper 
ore per day and setting up of a mat-
ching concentrator The contract for 
construction of mine and concentrator 
has been given to Bharat Gold Mines 
Limited. According to present indi-
cations the project is expected to be 
completed by April, 1978.

(c) and (d) The work of prospect-
ing and exploratory mining in Maila-
ram was carried out initially by the 
Geological Survey of India and sub-
sequently by Mineral Exploration 
Corporation Limited and upto 31st 
March, 1975 approximately Rs. 35 
lakhs have been spent on exploration.

Telephone racket In Bombay

799. SHRI K. LAKKAPPA: Will
the Minister of COMMUNICATIONS 
toe pleased to state:

(a) whether there is a telephone 
racket in Bombay; and

(b) what steps have been taken to 
reorganise the system of sanctioning 
of telephones?

THE MINISTER OF COMMUNI-
CATIONS (DR. SHANKER DAYAL 
SHARMA): (a) Three officials of
Bombay Telephones were apprehend-
ed by the C.B.I. in a trap laid by 
them on 3rd January, 1976 for accep-
ting an amount of Rs. 170 from the 
telephone subscriber ostensibly for 
changing telephone wires in the sub-
scriber’s premises. The C.B.I. have 
registered a criminal case for inves-
tigation. They have not so far re-
ported the existence of a racket.

(b) Sanction of new telephone con-
nections to the applicants whose 
names are registered is made as per 
well defined rules and procedures 
issued by the P&T Directorate. An 
advance deposit scheme has recently 
been introduced by the Government. 
The earlier waiting lists for different 
exchanges as existing prior to 1st 
September 1975 will be re-cast re-
taining names of those who make 
payment of advance deposit. Rules 
and regulations governing transfer of 
telephones have been liberalised and 
simplified so that the cases of un-
authorised use of telephones are 
minimised.

Steps to get rid of communicable 
Diseases

800. SHRi P. GANGADEB: Will
the Minister of HEALTH AND 
FAMILY PLANNING be pleased to 
state:

(a) whether communicable diseases 
accounted for 50 per cent of the mor-
bidity and 30 per cent of mortality in 
the country; and

(b) if so, the steps taken or propos-
ed to be taken to get rid of these 
diseases?
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THE DEPUTY MINISTER IN THE 
MINISTRY OP HEALTH AND 
FAMILY PLANNING (SHRI A. K. 
M. ISHAQUE): (a) It is estimated 
that communicable diseases account 
for nearly 50 per cent of all deaths 
due to different diseases and nearly 
75 per cent of the total morbidity in 
the country,

(b) The Government of India have 
already initiated a number of con-
trol/eradication programmes in the 
country to combat the major com-
municable diseases, namely, National 
Smallpox Eradication Programme, 
National Malaria Eradiction Pro- 
grmxne, National Leprosy Control 
Programme, National Tuberculosis 
Control Programme, National Cholera 
Control Programme, National Filaria 
Control Programme, National Tra-
choma Control Programme and 
National VD Control Programme.

Aa a result of concerted efforts, 
the incidence of smallpox cases has 
already come to Zero since July, 1975. 
Effective action to control the other 
communicable diseases is also being 
taken.

Pipe-line Project at Rourkela Steel 
Plant

802. SHRI RAGHUNANDAN LAL 
BHATIA: Will the Minister of
STEEL AND MINES be pleased to 
sTate: » 7 "

(a) whether Rourkela Steel Plants 
is setting up a huge pipe line project;

(b) if so, whether the demands of 
the expanding oil industry will be met 
by this project;

(c) whether it has also introduced 
special steel alloy hitherto imported; 
and

(d) if so, the salient features there-
of?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): (a)

Yes, Sir.

(b) to (d). A Spirally Welded Steel 
Plant at Rourkela is being set up 
primarily to meet the requirement o f 
Indian Oil Corporation's Pipeline 
Project for Viramgram Mathura 
Pipe-Line for the purposes of trans-
portation of crude oil to the proposed 
Mathura Refinery. The Rourkela 
Steel Plant has successfully develop-
ed Niobium bearing High Strength 
Low Alloy Steel Plates which were 
hitherto being imported. The salient 
features of Niobium bearing High 
Strengtn Low Alloy Steel Plates 
are:—

(i) High Yield Strength.

(11) Increased Toughness.

Loss of jobs due to closure of Mines

804 SHRI SAMAR MUKHERJEE: 
Will the Minister of LABOUR be 
pleased to state the to+al number of 
workers w fo lost their jobs due lo 
the closure of mines during the last 
cne year’

T1IE DEPUTY MINISTER IN THB 
MINISTRY OF LABOUR (SHRI 
BALGOV1ND VERMA): InformatiMi 
is being collcoed and will be laid on 
the Table cl the Sabha in due course.

Passport applications pending from 
Indians in Gulf Countries

80r» SHRI C H. MOHAMED 
KOYA: Will the Minister of EXTER-
NAL AFFAIRS be pleaded to state:

(a) whether a large number of 
Indians who have gone to the Arabian 
Gulf countries in search of livelihood 
without valid documents, have applied 
for Indian passports;

(b) whether such applications are 
pending action in his Ministry for a 
long time; and

(c) whether the Ministry has any 
proposal to exp«dite action on such 
applications?
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THE MINISTER OF EXTERNAL 
AFFAIRS CSHRI YESUWANTRAO 
CHAV AN): Xa) Out Missions in Gulf 
countries have received some appli-
cations for passports from such 
persons.

(b ) '  Since the ' applicants are not 
able to produce any valid documents 
to provq their national status, tbe 
Missions concerned have to verify 
their national flatus as well as their 
character and antecedents through 
the State Governments in India 
before the issue of passports to 
them.

(c) The State Governments are 
reminded for taking expeditious ac-
tion in such cases,

Mediml College at Agartala

806. SHRI DASARATHA DEB: Will 
the Minister of HEALTH AND FAMI-
LY PLANNING be pleased to state:

(a) whether Government of Ihdia 
have received any proposal from the 
Government of Tripura to open medi-
cal college at Agartala; and

(b) if so, tlv .reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAM-
ILY PLANNING (SHRI A. K. M. 
ISHAQUE): (a) No.

(b) Does not arise.

Storage of Marine Engineers

807. SHRI K. SURYANARAYANA: 
Will the Minister of SHIPPING AND 
TRANSPORT be pleased to state*

(a) whether there is an acute short-
age of marine engineers and naviga-
tion officers in the country -to man the 
growing fleet of merchant navy;

(fc) if so, steps taken by Govern-
ment to meet this shortage; and

(c) whether Government propose to 
advise the shipping companies to in* 
crease the emoluments; perquisites 
and leave facilities to officers and 
crew so as to make the career in the 
merchant navy more attractive to edu-
cated youth?

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI H. M. TRIVE- 
DI): (a) The Indian Shipping Com* 
panies for some time past have been 
experiencing shortage of certificated 
merchant navy officers, especially in 
the junior ranks.

(b) To remedy the situation, Gov- 
emment have1 decided to impose res-
trictions on Deck Apprentices and 
Junior engineers by means of a bond, 
committing them to a minimum 
period of 5 years service with the 
Indian Shipping Companies after 
getting their first Certificate of Com-
petency. Government have also 
initiated other steps to augment the 
numbers trained in the training ins-
titutions to meet the immediate 
shortage.

(c) The emoluments of the Mer-
chant Navy Officers and the Crew 
havtl already been increased recently.

Gold deposits found in Orissa

808. SHRI CHINTAMANI PANI- 
GRAHI Will the Minister of STEEL 
AND MINES be pleased to state:

(a) whether gold deposits in Salai- 
kana area in Keonjhar District in 
Orissa have been found; and

(b) if so, the facts thereof and the 
quantity estimated so far?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): (a>
and (b). In preliminary investigations 
conducted by the Orissa State Gov* 
eminent Directorate of Mines occur-

11 encei"of gold have been found in the 
swings dumps oi the old workings In
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Salaikana area in Keonjhar District 
As the work of investigation is not 
completed it is not possible to furnish 
details.

Infection of lungs amongst coal miners 
caused by inhaling co&i dost

809. SHRI VASANT SATHE;
SHRI B. S. BHAURA:
DR. SARADISH ROY:
SHRI RAGHUNANDAN LAL 

BHATIA:
Will the Minister of LABOUR be 

pleased to state;
(a) whether a sample survey con-

ducted in Jharia Coal Mines has re-
vealed that about 8 per cent of the 
miners have ‘pneumoconiosis’, a lung 
disease caused by inhaling coal dust;

(b) the other important findings of 
the survey; and

(c) additional safety measures 
takenjproposed to check infection of 
lungs by coal dust?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI 
BALGOVIND VERMA) : (a) Accord-
ing to a health survey of workers in 
Jharia Coal Mines conducted by the 
Rajendra Memorial Research Institute 
of medical sciences, Patna, the incid-
ence of ‘pneumoconoisis’ due to coal 
dust was found to be around 8 per 
cent.

(b) Other important findings of the 
survey are as follows: —

Percent

(1) Chronic Brorchns . 2-96

Cm) Anaemia . . 41-97

(Hi) Hook Warm Infestation 43-9

(tv) Tabcrculosis of lurgs . 7*46

(c) Apart from the precautionary 
measures laid down in the Coal Mines 
Regulations which include suppression 
of dust with water .within 90 metres 
of working faces and better standards 
o f ventilation, Director General ef 
Mines Safety has rencentjy laid down,

the standards of dustiness in a dr. 
cular issues to the industry. The mine 
managements have been advised to 
establish Occupational Health Service 
Units in accordance with the? recom-
mendations of the Third Conference 
on Safety in Mines. A short term 
specialised course on pneumoconiosis 
was organised by the Directorate 
General of Mines Safety in collabora-
tion with, the National Institute of 
occupational Health from 24th Novem-
ber to 29th November, 1975 for train-
ing of the colliery doctors in the 
manner of diagnosis and prevention of 
the disease.

Discussions on 'Manila Draft* between 
India and Sri Lanka

810 SHRI INDRAJIT GUPTA: Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state;

(a) whether India and Sri Lanka 
had discussed ‘Manila Draft’ at New 
Delhi; and

(lb) if so, the salient features there-
of?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI YESWANTRAO 
CHAVAN)- (a) and (b). During the 
third meeting of Indo-Sri Lanka Joint 
Commission for Economic, Trade and 
Technical Cooperation matters of bila-
teral economic interests were discuss-
ed. Views were generally exchanged 
on inter-national economic develop-
ments but there was no specific dts 
cussion on Manila Declaration of 
Group of 77.
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Commissioning of New Telephone 
Lines hi Delhi, Bombay, Madras and 

Calcutta

812. SH|RI SAMAR GUHA: WiU the 
Minister of COMMUNICATIONS be 
pleased to state:

(a) the number of new telephone 
lines commissioned during the years

1973—75 in Delhi, Bombay, Madras 
and Calcutta, separately;

(b) number of long distance con-
nections set up during these years in 
regard to the above cities; and

(c) the plans for giving new con-
nections during the year 1976?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL 
SHARMA): (a) The number of new 
telephone lines commissioned during 
the years 1973—75 in Delhi, Bombay, 
Madras and Calcutta are as under: —

Lines

Delhi 15,000

Bombay . . 29, 500

Calcutta - . 3 6, ic o
Madias . 13,100

(b) The number of long distance 
trunk circuits for trunk calls including 
STD terminated in these cities during 
the above period is indicated below.

Delhi 322

Bombay 189

Calcutta 221

Madras . . 467 
(c) In the year 1976 it is proposed 

to increase these telephone systems by 
the following capacities:—

Commi-
ssioned 
in 1976 

upto 
10-3-1976

Further 
likely Total 
increase 
m 1976

Bombay 53ooo 23,000 28,000

Delhi 2,500 26,900 29,400

Calcutta 4,800 14,500 19,300

Madras >• 5,000 5,000
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Providing Call Offices and Public Call 
Offices to Category S tattoos

813. PROP. NARAIN CHAND 
PAsRASHAR; Will the Minister of 
COMMUNICATIONS be pleased to 
state:

(a) the places which are regarded 
as category stations for the provisions 
of call offices sfad public call offices 
on loss basis;

(b) the number of Community De-
velopment Blocks in each State/Union 
Territory which have been provided 
with public call offices along with the 
total number of blocks in each State/ 
Union Territory; and

(c) the period by which all the 
Community Development Blocks and 
Head Quarters would be provided 
public call offices so as to be given an 
impetus to rural development?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL 
SHARMA); (a) and (b). A statement 
(Annexures A & B) is placed on the 
Table of Lok Sabha. [Placed in Li-
brary. See No. LT-104C5/76.]

(c) It is expected that Public Call 
Offices would bo provided at those 
Block Head Quarters which satisfy the 
relevant revenue conditions by the end 
of the Fifth Five Year Plan.

Restoration of Project Allowance to 
P & T Employees at Mandl, Himachal 

Pradesh

814. PROP. NARAIN CHAND 
PAiRASHAR: Will the Minister of 
COMMUNICATIONS be pleased to 
state:

(a) whether the P&T employees at 
Mandi in Himachal Pradesh have been 
restore  ̂ the project allowance a* 
available to other project employees; 
and

(b) if so, the date when the allow-
ance was restored to them?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL 
SHARMA); (a) No, Sir.

(b) Does not arise.

Association Of Trade Unions with 
Management of Public Undertakings 
under Ministry of Steel and Mines

815 SHRI VIRBHADjRA SINGH: 
Will the Minister ot STEEL AND 
MINES be pleased to state the con-
crete steps Government have taken or 
propose to take 1o associate the re-
presentatives of trade unions with, the 
managements of different public sector 
undertakings under the Ministry of 
Steel and Mines?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): A well-
organised and comprehensive system of 
workers’ association with management 
has been in operation in the Steel In-
dustry for quite sometime. This 
system has been given a further im-
petus and new orientation in pursuance 
of the new economic programme. New 
Committees have been constituted 
wherever necessary and measures have 
been taken to revitalise the functioning 
of the existing committees. At present 
neaily 400 bipartite committees at the 
shop floor and plant levels are func-
tioning m the public sector undertak-
ings under the Department of Steel. 
These cover a wide range of areas in-
cluding production, productivity, safety, 
grievances, welfare measures etc. Some 
minor changes in the composition and 
functions of the various committees 
are being made in the light of the pro-
visions of the Government Resolutions 
dated 30th October, 1975, on Workers* 
Participation in Industry at Shop Flcwr 
and Plant Level.

Under the Department of Mines, the 
scheme of workers’ participation has 
been introduced in Bharat Aluminium 
Company Limited. Bharat Gold Mines 
Limited, Mineral Exploration Corpora-
tion Limited, Hindustan Copper Limit-
ed and Hindustan Zinc Limited.
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Indian Delegation to Sri

816. SHjEU VIRBHADRA SINGH: 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) whether an Indian delegation 
recently visited Sri Lanka;

<b) if so, the facts thereof; and

(c) the names of members of dele-
gation and the issues discussed ?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI YESHW ANTRAO
CHAVAN): (a) to (c). An Indian
official delegation headed by Foreign 
Secretary visited Sri Lanka from 14th 
to 17th January, 1976 for discussions 
an (i) the maritime boundary between 
th« two countries in the Gulf of Manaor 
and the Bay of Bengal and (ii) matters 
relating to the forthcoming Non-align- 
ed Summit in Colombo.

The composition of the delegation is 
given in the attached statement.

Statement

Composition of the Indian delegation 
which visited Colombo from 14 to 17 
January, 1976.

1. Shri Kewai Singh, Foreign Secre-
tary___Leader.

Ministry of ^External Affairs.

2. Shri N. P. Jain, Joint Secretary, 
Ministry of Extem&l Affairs.

3. Shri S. Shahabuddin, ,Joint Secre-
tary,
Ministry of-.External Affairs

4. Dr. S. P. Jagotar ^pip .̂fteqr^tarK, 
Ministry of External Afltai£*j ..m,

5. Shri Vinay Verma, Director, 
Ministry of External Affairs.

6. Shri S. P. Balasuoraznany an,. j  ô njc 
Secretary,
M inify 0f
tion.

7. Shri P. C. George, Joint Director 
(Fisheries),
Ministry of Agriculture & Irriga-
tion.

8. Shri F. L. Fraser, Chief Hydro- 
grapher to the Government of 
India, Dehra Dun.

Visit to African Countries by Deputy 
Minister of External Affairs

817. SHRI VIRBHADRA SINGH: 
SHRI R. R. SINGH DEO:

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) whether the Deputy Minister of 
External Affairs recently visited some 
African countries and had discussions 
with officials of those countries; and

(b) if so, a brief account of the visits 
and the discussions held?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI YESHW ANTRAO 
CHAVAN): (a) Yes, Sir. Shri Bipin- 
pal Das, Deputy Minister of External 
Affairs, visited the following countries 
in Africa recently: (1) Mauritius, (2) 
Kenya, (3j Sudan, (4) Tanzania, (5) 
Zambia, (6) Zaire, (7) Nigeria, (8) 
Ghana, (9) Ivery Coast, (10) Guinea,
(11) Senegal, and (12) Uganda.

(b) These were goodwill visits and 
served the purpose of strengthening 
bilateral relations between India and 
the countries he visited. Views were 
exchanged with the leaders of these 
countries on matters of mutual interest. 
The discussions confirmed a broad 
agreement on important international 
problems and the need to strengthen 
the movement of non-aligned countries 
further. Problems confronting Southern 
Africa were specially discussed. India's 
support, t^ African , liberation move-
ments was highly appreciated by the 
countries he visited.

BipaitpalDas is 
visiting Tunisia and Libya, .
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Educated Unemployed

818. SHRI VASANT SATHE;
Will the Minister of LABOUR 

be pleased to state:

(a) whether while the number of 
educated unemployed during 1970—-75 
rose from 18.20 lakhs to over 41 lakhs, 
the vacancies notified and filled up 
liave been on decline in as much as 
the average annual growth rate of 
employment in the organised sector is 
reduced from 3.25 per cent in 1961-71 
to 2.4 per cent in 1974;

(b) if so, what is the latest trend 
and steps/action proposed for rational 
and optimum utilisation of human re-
sources in the programme of integrat-
ed resources/area development; and

(c) the plan envisaged/strategy 
evolved in this regard ?

THE DEPUJY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI 
BALGOVIND VERMA): (a) to (c).
While precise estimates of educated 
unemployment are not available, the 
number of educated job-seekers regis-
tered with the employment exchang-
es (all of whom aje not necessarily 
unemployed) rose from 18.22 lakhs at 
the end of December, 1970 to 48.42 
lakhs at the end of June, 1975. Infor-
mation regarding the vacancies noti-
fied and filled through the employ-
ment exchanges during the years 1970 
to 1975 Is as follows:—

Vacancit s Vacarcit s 
Year Notified. Filled-

{in thousand)

1970 ■ 744*4 447-2

1971 . 813-6 507-0

1972 . 858-8 507-1

1973 . 871-4 518-8

19-7)* . . • 672*5 396*9

If75 ‘ ■ 404s I

So far as the trend of growth rate 
of employment in the organised sec-
tor is concerned, the average annual 
growth was 4.43 per cent during the 
period 1961 to 1971 but 3.2 per cent 
during the period 1971 to 1975.

The employment strategy in the 
Fifth Five Year Plan is to provide 
bulk of employment opportunities to 
the unemployed (Including the educa-
ted) through the, implementation of 
plan programmes in different sectors, 
such as agriculture, irrigation, power 
generation, command area develop-
ment of major irrigation systems, cot-
tage, small and medium industries, 
social services, trade, commerce and 
other tertiary and allied activities.

British help be improve ship building 
Industry

819 SHRI R. R. SINGH DEO: Will
the Minister of SHIPPING AND 
TRANSPORT be plased to state:

(a) whether Government have ap-
proached British experts to improve 
the ship building industry; and

(b) if so, response of the British 
experts thereto?

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI H. M. TRI- 
VEDI): (a) British consultants have 
been engaged to improve and expand 
shipbuilding capabilities at Hindus-
tan Shipyard Limited.

(b) British consultants are already 
at the job.
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Lifting of Export Baa On Steel Secap

825 SHRIMATI PARVATHI 
KRISHNAN.

Will the Minister of STEEL AND 
MINKS
be pleased to state:

(a) whether steel scrap industry 
has asked Government to lift export 
ban on steel scrap,

(b) if so, the facts thereof, and

(c) whether the steel scrap industry 
is in financial crisis 7

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD) u> 
and (b) The current policy does not 
altogether ban export of ferrous 
scrap Export is permissible for cer-
tain categories of ferrous scrap 
through the canalising ageacy, Metal 
Scrap Trade Corporation lim ited to 
the extent of surplus which is not 
required for domestic utilisation 
There have" been suggestions from 
the scrap associations for liberalising 
the export policy for ferrous scrap 
These were examined and ad hoc ex-
ports, wherever justified m relaxation 
of the current export policy, were al-
lowed

(c There is no definite information 
that the scrap industry is facing a 
financial crisis
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.Investigation of Attia Coal Mines’ 
Safety

827. SHRIMATI PARVATHI KRISH- 
JNAN: Will the Minister of LABOUR 
be pleased to state

(a) whether the Coal Mines Re-
search Institute have investigated into 
the safety of Jharia mines; and

(b) if so, the features thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI BAL- 
GOVIND VERMA): (a) and (b) In-
formation is being collected.

..Accidents in Collieries of Bharat 
Coking Coal Ltd.

'828. fJARDAR SWARAN SINGH 
SOKHI; Will the Minister of ; ABOUR 
be pleased to state*

(a) whether accidents in collieries 
are on the increase after the Chasnala 
mishap;

(b) whether serious accidents oc-
curred in Katras Choitudih1 Kesal- 
pur, Ram Kauali and Victoria West 
(Collieries of Bharat Coking Coal Ltd.

where several workers )ost lives, dur-
ing the first week of February this 
yeftr; and

(c) if so, the reason* for increase 
of accidents and what steps Govern-
ment propose to take to check the 
same, which occurred almost every-
day?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI BAL- 
GOVIND VERMA): (a) According to 
the information available, 41 fatal ac-
cidents have occurred in coal mines 
after the Chasnala mine mishap.

(b) One serious accident each occur-
red at the Ramkanali Colliery and the 
Victoria West Colliery in which 4 per-
sons sustained serious injuries and 1 
person received minor injuries. One 
fatal accident each occurred in Keshal- 
pur Colliery and the Katras Choitodih 
Colliery in which 2 persons were killed 
and 1 person sustained minor injuries.

(c) Instances given above do not 
indicate that there has been increase 
in the rate of accidents. As regards 
safety measures, steps are being taken 
to tighten supervision and arrange 
training programmes in safty measures 
and managements are also being ad-
vised to comply with safety measures 
strictly.

Ship Accident at Vishakhapatnam Port

829. SARDAR SWARAN SINGH 
SOKHI: Will the Minister of SHIPP-
ING AND TRANSPORT be pleased to 
state:

(a) whether two workers died and 
several others were injured in a ship 
accident at Vishakhapatnam Port on 
10tb, February, 1975;

(b) if so, reasons of accident, in-
quiry report, compensation paid to 
the next of kift; and

X

(c) action taken against the ttik  
responsible therefort
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THE MINISTER OF-STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI H. M. TRIVEDI). 
Ca) There was no '-such accident at 
yisakhapatnam Port on 10-<1-1975. Pre- 
aumablely, tbe reference is to the ac-
cident which took place on board the 
ship m.v. “RATNA MANORAMA” at 
that port on 12th February, 1976. Two 
dock workers died and three others 
were injured in this accident

(b) keasons of accident: The acci-
dent was caused by collapse of fore-
part between deck pontoons of batch 
two into the lower hold with a load 
o f steel billets,

Inquiry Report.—An inquiry is being 
held by the Dock Safety Inspector. A 
Magisterial inquiry by the Sub-Divi-
sional Magistrate and Revenue Divi-
sional Officer, Visakhapatnam is also 
being held.

Compensation: An ex-gratia pay-
ment of Rs. 500 each was made by 
the State Government, the Dock 
Labour Board and the stevedore con-
cerned to the families of each of the 
two deceased workers. In addition, 
compensation amounting to about 
Rs. 10,000/- under the Workmen’s 
Compensation Act in resoect of each 
of the two deceased workers would be 
deposited with the Commissioner of 
Workmen’s Compensation on advice 
from him.

As regards the injured workers, an 
ex-gratia payment of Rs. 150/- per 
month of disability subject to a ceiling 
of Rs. 400/' has been sanctioned to 
each of the three injured workers, in 
addition to the payments due under 
the Workmen’s Compensation Act.

(c) The question of fixing responsi-
bility and taking action Qgainst the 
HHMtpnpi found responsible lor the ac-
cident would arise only after the in-
quiries are completed.

Food Adulteration Case* in Delhi

830. SARDAR SWARAN SINGH 
SOKHI- Will the Minister of HEALTH 
AND FAMILY PLANNING be pleased 
to state;

(a) the number of food adultera-
tion caseg and prosecutions launched 
at Delhi, under the Food Adulteration 
Act, 1954 during emergency;

(b) whether any government hotels 
or co-operatives have also been pro-
secuted;

(c) the names of such persons and 
the penalties imposed; and

(d) what immediate steps Govern-
ment propose to take to check this 
practice?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K. M. 1SHA- 
QUE): (a) According to provisional 
reports 47o cases of food adulteration 
were detected in Delhi from 1-7-1975. 
Two hundred and fifty-two prosecu-
tions were launched including some 
cases detected before the proclamation 
of emergency.

(b) and (c). The following 4 Co-
operatives have been prosecuted:—

1. Telecommunication Staff Co-
operative Canteen, Kidwai
Bhavan, New Delhi.

2. Indian Airlines Co-operative
Canteen, Indian Airlines
Bhavan, New Delhi.

3. Indian Meterological Co-opem-
tive Canteen, New Delhi.

4. Indian Coffee House Co-opera-
tive Canteen, New Delhi.

The cases are still pending in the 
Court

(d) The enforcement stall is being 
Strengthened. It is also expected that 
the provisions of the Prevention of 
Food Adulteration (Amendment) Actr 
1970, will have a deterent effect.
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Implementation of Minimum Wages 
Act In Clay Mines and Agricultural 

Labourers

831. SARDAR SWARAN SINGH 
SOKHT 

DR. LAXMINARAYAN 
PANDEYA:

Will the Minister of LABOUR be 
pleased to state*.

(a) whether the Minimum Wages 
Act has been fully implemented for 
workers in clay, China clay, fire clay 
and similar other mines in the coun-
try including the agricultural labour;

(ib) the reason of difference m the 
daily wages lor agricultural labour, 
which vary from State to State, for 
similar work;

(c) how many prosecutions have so 
far been launched under the Mini-
mum Wages Act, especially against the 
big land lords and mine owners for 
non-compliance of the Alct; and

(d) what foolproof steps Govern-
ment propose to take for the effective 
implementation of the law?

THE DEPUTY MINISTER IN THE 
MINISTRY OP LABOUR (SHRI BAL- 
GOVIND VERMA) (a) The Minimum 
Wages Act, 1948 applies to the agricul-
tural labour and minimum wages have 
been fixed both by the Central Govern-
ment and the State ’Governments in 
their respective spheres of action.

The Act has also been made appli-
cable to the workers in clay, China 
clay and fire clay mines recently and 
draft proposals for fixing minimum 
wages have been notified inviting ob-
jections/suggestions. These proposals 
are expected to be finalised shortly.

(b) The 'differences are due largely 
to the differences in local conditions In 
each State; moreover, revisions are 
carried out on different dates.

Oc) In so far as agriculture is con-
cerned, the bulk of employment falls 
in the States sphere and the number of 
employees in the Central Sphere is 
very small comprising as it does, only 
military farms, horticultural divisions 
of the Central Public Works Depart-
ment, etc. There have been no prose-
cutions In the Central sphere and 
irregularities found have been rectified 
through ’departmental action.

As regards mines for which mini-
mum wages have already been fixed, 
IT,807 prosecutions were launched and 
145 claim cases were filed during 1975.

(d) It is proposed to strengthen the 
implementation machinery and tighten 
up inspections. The question of pro-
viding for more stringent penalties is 
also being considered.

Release of Bonded Labourers

832 SHRI R. S PANDEY:
SHRI N. K SANGHI.
DR LAXMINARAYAN 

PANDEYA:
SHRI BHAGIRAT*H 

BHANWAH.

Will the Minister of LABOUR be 
pleased to state the number of bonded 
labourers released, State-wise, Sw far?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI BAL- 
GOVIND VERMA): The State-wise 
available information about the num-
ber of bonded labourers who have so 
far been freed from their bondage is 
as under-

r( l )  Andhra Pradesh 14
(2) Bihar 581
(3) Karnataka 22,821
(4) Utar Pradesh 16,000

Opening of Indian Embassy in Angola

833. SHRI SHASHI BHUSHAN- Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state:
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(a) when Government propose to 
open its Embassy in Luanda, Angola;
***& »3.tii fia i

(b) whether Government propose to 
invite the MPLA leader to visit India 
and if so, when?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI YESHW ANTRAO 
CHAVAN): (a) and (b). Dr. Augos- 
tine Neto had been invited to visit 
India by Prime Minister Shiimati 
Indira Gandhi when she met him in 
Algers Non-Aligned Conference in 
1973. As in the case of some other 
newly independent African countries 
we are considering the question of our 
diplomatic representation in Angola.

Investigations Into Armed Attack on 
Indian High Commissioner in Dacca

834. SHRI SHASHI BHUSHAN: Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state:

(a) whether the investigations by 
Bangladesh Government about the at-
tempted murder of Indian High Com-
missioner in Dacca have since been 
completed; and

(b) if so, the gist of tlhe covnmuni-
cation received, if any, from the 
Bangladesh Government in this 
regard? t

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI YESHW ANTRAO 
CHAVAN): (a) No, Sir.

(b) Does not arise

Views of States on Kerala Agricultural 
Workers' Act

835. SHRI C. JANARDHANAN: Will 
the Minister of LABOUR be pleased 
to state:

(a) whether Government had asked 
the States to give their opinion on 
the Kerala Agricultural Workers’ Act;

(b) whether all the States have 
expressed the same; and

(c) if not, from which States it has 
not been received and steps being 
taken in this regard?

THE DEPUTY MINISTER IN THB 
MINISTRY OF LABOUR (SHRI BAL-
GO VIND VERMA); (a) Yes, Sir,

(b> No, Sir.

(c) The opinions on the Kerala Agri-
cultural Workers’ Act are still awaited 
from six State Govemments/.Union 
Territories i.e. Haryana, Tamil Nadu, 
Jammu and Kashmir, Madhay Pradesh, 
Rajasthan and Delhi Administration 
and they have been reminded in the 
matter.

National Highways

836. SHRI BIS W ANAR AY AN SHAS- 
TRI: Will the Minister of SHIPPING 
AND TRANSPORT be pleased to state:

(a) the total number of National 
Highways in the country and the 
lengtJh in k.m. as on 31st March, 1975;

(b) the basis of distribution of 
National Highways;

(c) the national average o f mileage 
of the National Highways in respect 
of area and population; and

(d) the State-wise length of National
Highways? 4

THE DEPUTY MINISTER IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI DALBIR SINGH):
(a) The total number of National High-* 
ways in the country is 55 and their 
total length is 28,870 Kms.

(b) For declaring a road as National 
Highway following criteria are taken 
into consideration:—

(1) It should be the main high-
way running through the 
length and breadth of the 

country;

'(2) It should connect foreign high- 
ways;

(3) It should connect capitals o f 
States;
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(4) It should connect major ports 
and large Industrial/tourist 
centres;

(5) It should meet strategic re-
quirements.

In addition to the above, emphasis 
is also laid on economic considerations.

Xc). The national average kUometer- 
ages of the National Highways in terms 
of area and population are 9.03 Kms. 
per thousand square Km. and 5.30 
Kms. per lakh of population, respec-
tively.

(d) A statement is attached.

Statement

Statement showing Length of National High-
wayf m kilometre*

SI. Name of State Total
No. length

in Km.

1 2 3

1 Andhra Pradesh . 2299

2 Assam • 1468

3 Bihar • 2117

4 Chardigarh • 24

5 Delhi • 72

6 Goa • 229

7 Gujarat ■ *35*
8 Haryar a • 729

9 Himachal Pradesh • 630

xo Jammu & Kashmir • 541
Ml Kerala • 784
12 Madhya Pradesh * 2670

*3 Maharashtra • • 2861

14 Manipur 211

15 Meghalaya . 345
16 Mysore • 1996

17 Nagaland • 113

18 Orissa • • 1649

X a 3

19 Punjab 865

20 Rajasthan 2*57
2X Sikkim 62

22 Tamil Nadu. 1749
23 Tripura 300
24 Uttar Pradesh 232&
25 West Bengal 1419

To t al 28870

Distribution of rubber contraceptive 
in rural areas

537. SHRI BISWANARAYAN SHAS- 
TRI: Will the Minister of HEALTH 
AND FAMILY PLANNING be pleased 
to state:

(a) whether there is any scheme of 
distributing rubber contraceptive, free 
of cost, in the rural areas and among 
slum dwellers; and

(b) if not, what other steps are 
going to be taken in this regard which 
wil] cover the people of the lowest 
economic strata of the society?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K. M. ISHA-
QUE): Oa) Yes, Nirodh (Condoms) are 
distributed free of cost in the rural 
areas as also to the urban slum dwel-
lers through the field staff of Primary 
Health Centres and sub-centres and 
urban Family Welfare Planning Cen- 
Iee*.

(b) Question does not arise.

Cultural Attaches In Indian Missions 
Abroad

&38. SHRI BISWANARAYAN SHAS- 
TRI: Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) the number of Indian Missions 
(Embassies, High Commissions and 
Consulates) abroad;
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(b) how many of them have Cul-
tural Attachea; and

(c) whether some of the Cultural 
Attaches have been found ignorant 
about India'g heritage and culture and 
do not know the language of the 
country where posted?

i hk ivUM is  liiJi Of JtXi LKiNAL 
AFJbAlHtf (SHHl * i^bU w An l 
CiiAVAN): (aj m e total number oi 
Indian Missions/Poits abroad com-
prising Embassies, High Commissions, 
Assistant High Commissions, Special 
Mibsionsj Commissions, Consulate 

Generals and Consulates, inclusive of 
non-resident Missions, is 1C7.

(b) and (c). Our Missions and 
Posts m Washington, Moscow, Bonn, 
New York, San Francisco, London and 
Dacca have Cultural/Education Atta-
ches appointed by the Ministry of Edu-
cation.

The cultural work in other Missicns 
jg looked after by various officers of 
such Missions to the extent possible 
having regard to their other der.jgi»ated 
lunctions and the limitations, of man-
power.

The officers posted m our Missions 
abroad, including those dealing speci-
fically with cultural work, h ave good 
general knowledge of India’s heritage 
and culture. Moreover tbe Cultural 
Attaches are conversant WJlh the 
language of the country of their post-
ing.

Opening Of Telephone Exchanges and
Upgradation of Manual Exchanges

839. SHRI P. M. MEHTA- Will the 
Minister of COMMUNICATIONS be 
pleased to state:

(a) how many new telephone ex-
changes are proposed to be opened in 
the country during 1976 and 1977 and 
which of the manual exchanges are 
to be upgraded to automatic exchange; 
and
2922 LS—4.

(b) the stations where S.TJD. faci-
lities are proposed to be introduced 
during the next two years?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL 
SHAR'MA): (a) Year-wise information 
is given below please:—

1976 1977

(»)Nc\v exchanges
proposed to be
opened . 388 38a

(iijPiopoM -d upgra-
datujn from  ma
nual to auto . $2 30

(List (List 
attached) attached)

(b). The list of stations where S.T.D. 
facility is expected to be available by 
31st March, 1978, is given in the State-
ment laid on the Table of the House. 
[Placed in Library. Ssee No. LT-10467/ 
76.]

Waiting List of Telephones

840. SHRI P. M. MEHTA: Will the 
Minister of COMMUNICATIONS be 
pleased to state:

(a) how many people are on the 
waiting libt for telephones as on the 
31st December, 1975 in each category 
in the Union Territory of Delhi;

(b) number of telephone "connec-
tions expected to be provided in each 
category during the year, 1975; and

(c) the time by which, the present 
waiting list is likely to exhaust?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL 
SHARMA): (a) As on 31-12-75, a total 
of 1,09,669 applicants were on the wait-
ing list in the Union Territory of Delhi 
OYT—28,763, Non-OYT—80906.

(b) The number ol new connections 
provided during 1975 was as under:—

Non-OYT
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(c) It xs difficult to indicate tbe date 
by which all the applicants will be 
given telephone connections due to 
general shortage o f exchange equip-
ment and underground cables in the 
countiy. However, efforts are already 
under-way to expand the exchange 
capacities and to procure necessary 
equipments and underground cables to 
provide new telephone connections to 
the maximum extent as early as possi-
ble within the available limited resour-
ces. The connections will be provided 
progressively as and when capacity 
becomes available.

Anti-India propaganda by Pakistan

841. SHRI ANADl CHARAN DAS 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to state

(a) whether tfie recent anti-India 
propaganda by Pakistan is m 
with Smo-Pakistan and Smo-Ameri-
can relational developments and 
anti-India attack m Bangladesh press;

(b) whether these developments 
are interlinked and pose threat to the 
sovereignty of India; and

(c) if so, the action taken by Gov-
ernment?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI YESHWANTRAO 
CHAVAN): (a) There is evidence to 
show that in recent months publicity 
media in Pakistan have been trying to 
grossly misrepresent India’s policies 
towards her neighbours This fype of 
propaganda finds an ^cho in the 
Chinese media.

Cb) No, Sir.

(c) Does not arise.

Functioning of Public Call Offices in 
Orissa

843. SHRI ANADI CHARAN DAS' 
Will the Minister of COMMUNICA-
TIONS b* pleased to state:

(a) whether the PC Os in Orissa 
invariably go out of order ranging it 
unserviceable for days together and 
causing inconveniences to the public; 
and

(b) if so, how many complaints 
were received and what remedial 
measures were taken?

THE MINISTER OF COMMUNICA-
TIONS (DR SHANKER DAYAL 
SHARMA). (a) No, Sir.

(b) Total number of complaints 
received m tbe last six months is 20 
The complaints have been lavestigated 
Five complaints were due to h’gh 
transmission loss on junction cable A 
new junction cable is being laid Thir-
teen complaints were due to the PCO 
lines being noisy on account of low 
frequency power induction The cases 
have been taken up with State Electri-
city Board for remedial measures Two 
other cases of complaints arising of 
faulty instruments and battery h a^  
been attended to.

Mission^ sent abroad after Proclama-
tion of Emergency

844. SHRI M C DAGA- Will the 
Minister of EXTERNAL AFFAIRS be 
pleased to state

(a) which are the countries to which 
the Government of India sent its mis-
sions to explain the factors that led 
to the imposition of emergency after 
the proclamation of emergency in the 
country; and

(b) which were the persons includ-
ed in those missions and the total 
expenditure incurred thereon?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI YESHWANTRAO 
CHAVAN): (a) No Mission was sent 
abroad specifically for the purpose 
stated.

Tb)' Question does not arise.
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Safety Measures i* Mines

845. su m  ROBIN SEN: Will the 
Minister o f LABOUR be pleased to

(a) whether Government are consi-
dering to improve safety measures in 
mines after the Chasnala disaster* 
and

(b) if ao, the salient features there-
of?

THE DEPUTY MINISTER IN h i e  
MINIS! dY  OF LABOUR (SHRI BAL- 
GOVIND VERMA;: (a) and (I). Spe-
cial safely duves were being launcued 
lrom time to time by Director General 
of Mines Safety, ai.-i, in the wake oi 
the Chasnala Colliery disaster a review 
has been ordered particularly of cases 
wnere danger of inundation was ai tici- 
pated. So far, in seven cases orders 
under scction 22(3) ol the Mines Act, 
1952, have been issued prohibiting em-
ployment of persons where danger of 
inundation was apprehended. In three 
other cases, permission for work has

Class I 

i

(c) Information is being collected 
and will be placed on the Table of the 
House.

P. & T. Dispensary jn patna

been withdrawn due to danger of in-
rush of water, and work in one mine 
hat> been ordered to be stopped by a 
letter.

Compulsory Retirement of Staff 
during 1975-76

8iti. SHRI RAMAVATAR SIIASTRI: 
Will the Minister of COMMUNICA-
TIONS be pleased tn slate

(a) the total number of cases of 
staff of all cadres whose cases were 
ieviewed during the year T975-76;

(b) the total number of staff retired 
rompulsonly cadre-wise namely Class 
I. II, III and IV during 1975-76; and

(c) the total number of staff still 
fating compulsory retirement and 
other penalties cadre-wise namely 
Cl„<ss I, II, III and IV during 1975-76?

THE MINISTER OF COMMUNICA-
TIONS (DR SHANKER X>A\ AL 
SHARMA); (a) 29,649.

Class II 

4

Class III Cla IV T om  

619 33 = f>5'T

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DA\ AL 
SHARMA)- (a) There are two P it T 
dispensaries at Patna which serve 
P & T employees and the nr ombers of 
their families.

847. SHRI RAMAVATAR SHASTRI: 
Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) whether there is a P. &T. dis-
pensary in Patna for P. & T. emplo-
yees and their families;

(b) whether a proposal is under 
consideration to introduce C.G.H.S. 
Scheme at Patna and for the amalga-
mation of the P. Sc T. dispensary with
it; and

(c) if so, the reasons therefor?

t,b) and (c). A proposal for exten-
sion of the C.G H S. to Patna during 
1976-77 is under consideration of the 
Ministry of Health and Family Plann-
ing. Since the C.G H.S. is a statutory 
scheme covering all Central Govern-
ment employees paid from civil esti-
mates, except employees of the Rail-
ways and semi-Govemment organisa-
tions and autonomous bodies etc., P&T 
employees at Patna will be covered by 
that Scheme as and when it is extend-
ed to Patna. The existing P & T  dis-
pensaries at Patna cannot, therefore, 
be continued after the extension of fh* 
C.G.H.S. to that station. The Question
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o f amalgamation of the existing P & T 
(dispensaries at Patna in the C.G.HS 
organisation will be considered at the 
appropriate time in consultation with 
the Ministry of Health and Family 
Planning.

Crimes on Indo-Nepalese Border

848. SHRI BHOGENDRA JHA. Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state

(a) whether laige-scale dacoities 
and murders in villages Jonki, Bam- 
gia and villages on the lndo-Nepalese 
bolder m the Madhubam district of 
Bihar have been and are being com-
mitted by the criminals from Jhigha 
and other villages on Nepalese side 
oi the border, and

(b) if so, the steps taken or being 
taken to ensure stoppage of these 
crimes through mutual co-operation?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI YESHW ANTRAO 
CHAVAN) (a) and (b) On Novem-
ber 1> 1975 some Nepalese criminals 
had trespassed into Indian territory in 
village Lachmima in Ladania Police 
Station of Madhubam District The 
matter was taken up through diploma-
tic channels with the Nepalese Govern-
ment and they were requested to take 
necessary preventive steps to ensure 
that such incidents do not recur.

Implementation of amended Indus-
trial Dispute Act

849 SHRI BHOGENDRA JHA: Will 
the Minister of LABOUR be pleased 
to state

(a) whether Government have ad-
vised the States to take necessary 
steps to notify the specified authorities 
and frame necessary rules for the 
speedy implementation of the provi-
sions of the amended Industrial Dis-
putes Act;

(b) if jo, the features thereof; and

(c) to what extent the States have 
xesponded to it?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI BALr 
GOVIND VERMA); (a) and (b). The 
Industrial Disputes (Amendment) Act, 
1976, has been brought into force with 
effect from the 5th March, 197(6 
throughout the country. All the State 
Governments including the Adminis-
trations of Union Territories have been 
requested to take necessary steps for 
the enforcement of the provisions of 
the Amendment Act Conies of all 
notifications issued by the Central 
Government have been sent to all the 
State Governments, etc. for their in-
formation. Labour Minister has also 
written to the State Labour Ministers 
emphasising the urgency and need for 
finalising all measures for enforcing 
the amended provisions of the Indus-
trial Disputes Act, 1947.

[(c)' All the State Governments, etc. 
are expected to complete all procedural 
formalities for enforcement of the 
amended provisions of the Act shortly

Telephone Complaints in Calcutta

850 SHRI SAROJ MUKHER.7EE 
Will the Munster of COMMUNICA-
TIONS bo pleased to state

(a) the total number of complaints 
received from the telephone subscri-
b e r  of Calcutta area regarding non-
functioning of telephones for days to-
gether;

(b) what are the measures adopted 
by the local authorities to save the 
subscribers from regular and persistent 
harassment due to disorders and cable 
faults in the telephone lines; and

(c) how far the progress has been 
made for replacing the old system in 
Calcutta telephones by a modern one 
and the time by which it will be com-
pleted?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL 
SHARMA): (a) Th$ number of written
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complaints received from the telephone 
subscribers regarding malfunctioning 
of telephones is as follows:—

Ju ly , 75 2370

A ugust 75 . 1718

Septem ber, 75 1660

OctobeT, 75 i»73

Novem ber, 75 13*3

Decem ber, 75 1422

January, 76 y6o

February, 76 1053

It will be noticed that i‘omplamts 
have gone down considerably since 
July, 1975.

(b) Long duration iaults «ue due to 
damages caused to the underground 
cables. The telephone cables get dam-
aged by the working parties ot other 
utilities. A large number /it public 
utility services have undertaken deve-
lopment programmes necessitating dig 
ging up of roads and footpalhs The 
telephone cables which nre accommo-
dated in the narrow footpaths tilong- 
with other services get damaged result-
ing in cable breakdowns. A large

number of cases of theft of telephone 
cables, Distribution Point Boxes and 
cable terminating boxes also result in 
disruption of telephone service. Con-
stant close coordination with the other 
public utility agencies is being kept to 
minimise damages to the telephone 
cables. Coordination with police au-
thorities is also being maintained for 
combating thefts.

(c) No need has been telf for the 
replacement of any of the major auto-
matic exchange equipments, working 
in Calcutta telephones.

Employment provided to Women dur-
ing International Women’s Tear

851. SHRI SAROJ MUKHERJEE: 
Will the Minister of LABOUR be 
pleased to state the total numhei of 
women who got employment in the 
public* sector during the International 
Women's Year?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI BAL- 
GOVIND VERMA): Information for 
the lull year is not yet available. Based 
on the available information collected 
under the Employment Market Infor-
mation Programme the position upto 
June 1.Q75 was as follow^:

As on .No. of women employees Percentage increase over 
in the Public Sector* the prceedji'g t,ix months 

(in lakhO

31st December, TO74 ■ 
30th June, 14)75 (Provisional)

11*06

11-50

+  2-5

I 3*9

*1 lclud *s all establishments under the Central and State Gtnernmu ts au well ,is Ouasi- 
(rovernment establishments and those under Local Bodi 1 s. ^

Rules governing Service conditions of 
Indians employed by Foreign 

Embassies

852. SHRI M. KATHAMUTHU: Will 
the Minister of EXTERNAL AFFAIRS 
be pleased to state:

(a) whether at present thei* are no 
rules governing the service conditions

of Indian employees working in the 
foreign embassies, establishments of 
Trade Commissioners and Trade Rep-
resentatives m India;

(b) whether Government have taken 
any steps stipulating certain service 
conditions applicable \o Indian staff 
working in such establishments; and

(c) if so, the facts thereabout?



Written Answers MARCH 18, 1976 Written Answers 108

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI YESHW ANTRAO 
CHAVAN): (a) to (c). Foreign Mis-
sions which represent sovereign States 
and International Agencies are govern-
ed by their own rules in respect of 
recruitment of local staff in India. 
However, the Government of India 
have requested them in a formal cir-
cular to adhere to certain minimum 
terms and conditions. A  model con-
tract setting out provisions relating to 
working hours, overtime, leave, bonus, 
retirement benefits, terminal benefits, 
etc., which should be made applicable 
to their Indian employees has also 
been communicated to them.

Re-employment to retrenched Em-
ployees in Tamil Nadu

853. SHRI M. KATHAMUTHU: Will 
the Minister of LABOUR be pleased to 
state:

(a) whether the Tamil Nadu Gov-
ernment have been constituted a cell 
to collect the data regarding the 
retrenched employees in public sec-
tor undertakings in the State and to 
provide them re-employment;

(b) if so, the facts thereof; and

(c) what is the number of retrench-
ed employees according to the avail-
able data and how many of them have 
been provided re-employ*nent?

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI BAL- 
GOVTND VERMA): (a) to (e). Infor-
mation Is being collected and will be 
laid on the Table of the House after 
it is received.

Salem Steel Plant

854. SHRI M. KATHAMUTHU: 
SHRI S. A. MURUGANAN- 

THAMr
Will the Minister of STEEL AND 

MINES be pleased to state th salient 
feaures of progress, so far, made in 
the construction of the Salem steel

plant and whether it is proposed to 
manufacture stainless steel tubes in 
the plant?

THE DEPUTY MINISTER JN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): The
salient features of the progress made 
so far in the construction of the Salem- 
Steel Plant are given below.

The Detailed Project Report receiv-
ed from the Consultants (M/s. Dastur 
& Co.) is under consideration Land 
Acquisition for the Project has been 
almost completed. Out of the total 
requirement of 1,536 hectares, 1,534 
hectares have been acquired of which 
1,532 hectares have been taken over 
by the Salem Steel Ltd. Quite a lot of 
preliminary work has also been done 
at the site. The road from Salem town 
to the Project site is being widened 
and a railway siding is also under 
construction. The installation of faci-
lities for construction power supply is 
nearing completion. Stage I of the 
construction water supply network has 
been commissioned and work on Stage
II is in progress. Earthwork to the 
extent of 74 per cent of the quantity 
involved has been completed. Cons-
truction of boundary wall, project office 
and fly-over on the railway track, 
establishment of construction facilities 
like approach roads to plant area, 
construction laboratory, construction 
water, power and communication sys-
tems and work on diversion of natural 
water courses, are all in advanced 
stages of completion. Excavation for 
the plant railway track system has 
almost been completed. Work in pro-
gress includes equipment storage 
sheds, drinking water overhead tank, 
drinking water treatment plant, mecha-
nical amd electjrfcail \ repair shop,, 

central stores and watch towers. 
Mechanical and auxiliary equipment 
for major and auxiliary equipment 
required for Phase-I have been re-
ceived from the Consulting Engineers.

At present there is no proposal tn 
manufacture stainless steel tubes to* 
this Plant.
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Constttation of Telephone
Advisory Committee for Orton* Cfarele

855, SHRI ARJUN SETHI: Will the 
Minister of COMMUNICATIONS be 
pleased to state:

(a) whether the Regional Telephone 
Advisory Committee for the year 1975- 
76 has been constituted and function-
ing in Orissa circle;

(b) if  so, the names of the person-
nel of the Committee; and

(c) if not, the reasons therefor?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL 
SHARMA); (a) to (c). Advisory Commi-
ttees at Circle level are called Regional 
P&T Advisory Committees. There is 
no Regional Telephone Advisory 
Committee. The constitution of the 
Regional P&T Advisory Committee tor 
Orissa Circle for the year 1975-76 is in 
hand

Statement by U.S. President claiming 
Right to interfere In other Countries’ 

affairs through C.I.A.

856. SHRI C. K. CHANDRAPPAN: 
Will the Minister of EXTERNAL 
AFFAIRS be pleased to refer to the 
answer given to Starred Question No. 
42 on the 8th January, 1976 regarding 
proposed visit of President Fund to 
India and state:

(a) whether Government had raised 
with the Government of U.S.A. the 
issues regarding the statement Presi-
dent Ford had made that in the in-
terests of the security of the United 
States they consider it their inalien-
able right to interfere through agen-
cies like C I A. in the affairs of other 
countries; and

(b) if so, the facts thereof?

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI YESHWANTRAO 
CHAVAN): (a) and (b). Government 
of India have repeatedly made clear

their view that they are opposed to 
interference by any country in the 
internal affairs of mother. Govern-
ment of India’s views are communicat-
ed in appropriate fashion as> necessary 
to other governments in various ways* 
including through diplomatic channels.

National Health Insurance Scheme

857. SHRI D. D. DESAI; Will the 
Minister of FAMILY PLANNING be 
pleased to state:

(a) whether Government have un-
dertaken any exercise in regard to the 
possibilities of having a National 
Health Insurance Scheme; and

(b) if so, the outlines and conclu-
sions thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHH3 A. K. M. 
ISHAQUE): (a) and (b). No. H oover, 
the Government have schemes to 
strengthen the Primary Health Centres 
and to expand the hospital facilities in 
the rural areas. Further, Medical 
Care is available at Government hospi-
tals and dispensaries to weaker sections 
of the population without any cost. 
The existing facilities are being pro-
gressively increased within the finan-
cial resources available, but due to 
limited financial resources, it is not 
possible to implement a National 
Health Insurance Scheme for all sec-
tions of society.

Retrenchment Of Worker*

858 SHRI JAGANNATH MISHRA: 
Will the Minister of LABOUR be 
pleased to state:

(a) whether Government’s attention 
has been drawn to the reported ret-
renchment of three lakh workers in 
the country during 1975; and

(b) if so, the reaction of Govern-
ment thereto?
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THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI BAL- 
GOVIND VER'MA): (a) No.

CW Does not arise.

Ratio of Doctors ana Patients in Urban 
and Rural Areas of the Country

859. SHRI JAGANNATH MISHRA ‘ 
Will ihe Minister of HEALTH AND 
FAMILY PLANNING be pleased to 
state the ratio of doctors and pati-
ents in urban and rural areas of the 
country separately?

THE DEPUTY MINISTER IN IHE 
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K. M 
ISHAQUE): Separate statistics pertain-
ing to break up of doctors and patienls 
in urban and rural areas m the country 
have not been maintained. However, 
the overall doctor population ratio in 
the country during 1973 74 was 
I : 4200.

Restriction on purchasing of Low-
grade Manganese Ore in Orissa

860. SHRI TRIDIB CHAUDHUKI: 
Will the Minister of STEEL AND 
MINES be pleased to stale:

(a) whether SAIL has requested 
manganese ore users, other than 
Rourkela. Durgapur and Bokaro Steel 
plants, to stop put chases of low-grade 
manganese ore in the Orissa region for 
some time so that low-grade ore be-
comes available to the three Steel 
Plants;

(b) the total requirement of low- 
grade manganese ores for these three 
steel plants and Uie supply available 
to them from Orissa region; and

(c) whether the possibility of mak-
ing good the shortage by obtaining 
supplies from the Manganese Ore 
(India) Ltd. has been examined?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
SHRI SUKHDEV PRASAD): (a) No. 
Sir. Steel Authority of India Limited 
has only requested some of the ferro 
producers to restrict temporarily pur-
chase of medium grade manganese ore 
by them from the Bihar-Orissa region 
so as to improve the availability for 
the steel plants.

(b) the total requirement of low 
grade manganese ore for Rourkela, 
Durgapur and Bokaro Steel Plants for
1975-76 is about 2.9 lakhs tonnes and 
the anticipated availability from Bihar 
Orissa region is about 2.3 lakh tonnes; 
the gap is sought to be covered by the 
supplies of medium grade ore.

(c) The economic viability of making 
good the shortage by obtaining supplies 
from the mines of Manganese Ore 
(India) Limited in Madhya Pradesh 
and Maharashtra, which would involve 
higher transportation cost, is under 
consideration .

Alleged difficulties of Copper Sheet 
Manufacturers

862 SHRI TRIDIB CHAUDHURI: 
Will the Minister of STEEL AND 
MINES be pleased to state

(a) whether attention of Govern-
ment has been drawn to the difficulties 
of copper s-hect manufactures and 
of photo engravers owing to the acute 
shortage of silver bearing copper:

(b) whether the Hindustan Copper 
Coiporation has turned down the 
copper plate industry’s demand foi* 
taking up production of silver-bear-
ing copper; and

(c) the steps proposed to be taken 
by Government to relieve the shortage 
of silver bearing copper?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): (a) Yes, 
Sir. The Government have received 
a representation during the Tear IS75 
from Maharashtra State Process Engra-
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vers Association on the need of Silver 
bearing copper for the manufacture of 
highly polished copper sheets for photo 
engraving

(b) No, Sir. Hindustan Copper 
Limited have not received any formal 
representation from the 'opper plate 
industry for taking up production of 
silver-bearing copper

(c) Hindustan Copper Limited are 
examining the possibility of manutac- 
turing silver bearing copper cakes at 
Ghatsila However till the indige-
nous manufacture materialises imp ri 
of silver bearing copper cakes is bong 
allowed on merits

Supply of Alumina to Iran

863 SHRI TR1DIB CHAUDHURI 
SHRI D K PANDA

Will the Minister of STEEL AND 
MINES be pleased to state

(a) whether the High-level Iianian 
Team which visited India m the last 
week of February to study the present 
development of bauxite mining and 
manufacture of aluminium in this 
country has indicated the possibility 
of offering this country a long term 
contract for the supply of alumina to 
Iran and

(b) if tny pioposal foi agi^ement 
between the two countries for mutual 
collaboration w the development of 
an aluminium industry in Iran on the 
lines of Kudiemukh lion Ore Project 
collaboration has been broached and 
if any decision has been reached on 
that*

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD) (a) and
(b) The high level technical team 
sent by the Government o£ Iran have 
over a fortnight seen for themselves 
some of our bauxite deoosites and 
mines smelters and ports and have 
gone back only on Ihe 9th March 
While the team appeared to have

been very favourably impressed, it is 
only after they submit their report to 
their Government can the latter’s re-
actions be known

Workers participation in Private Sec-
tor Industries

864 SHRI RAJDEO SINGH Will 
tht Minister of LABOUR be pleased
to state

(a) whether toity-seven Central 
Government public sector undertak-
ings have either implemented the 
scheme ot workers participation at 
shop floor and plant level 01 have in-
itiated action,

(b) whether these undertakings 
have adopted different sy&tems dep- 
t ndmg upon the local condition and 
their individual needs after due con 
sultation with workeis to ensure 
effective meaningful and broad based 
participation  ̂ and

(c) whethei some industries in pri-
vate sector have also begun this ex- 
pei imentV

THE D1PUTY MINISTER IN THE 
MINIS'! OF IABOUR (SHRI BAL- 
GOVIND VERMA) (a) Accoidmg to 
thi mfornntion a\ailible with the 
Ministry of Labour 87 Cent U Gov-
ernment Public Sedor/Depailm 1 tal 
Undertikmps hid uthcr untie mnted 
or initialed action to implpiicnt the 
Scheme of Workers Pailmpaion ir 
Industry at shop ilooi md plant level

(I) According to inform itioi r< ceiv 
id so lax m this matter *rom \urious 
undeitakings they have taken advant-
age of the flexibility/variations piovid 
ed for in the Si heme to suit local con-
ditions in establishing shop/plant level 
commitless Full information as 
whether all these undertakings have 
established these councils after due 
consultation with their workers is, 
however not readily available with the 
Ministry of Labour
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(c) According to the information 
readily available with the Ministry of 
Labour, 87 units in the private sector 
had set up shop floor and plant level 
councils under the scheme.

(a) whether Government are aware 
that a private railway line ban been 
laid by the Mangalore Fertilizers and 
Chemicals across National Highway 
No. 17 at Panambur;

Indian Skipping Industry

865. SHRI RAJDEO SINGH: Will
the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) whether the Indian shipping 
industry has been earning consider-
able amount of foreign exchange and 
helping exports; and

(b) if so, the percentage of our 
total export and import trade being 
handled by our shipping industry in 
public and private sectors?

THE MINISTER* OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI H. M. TRIVEDI
(a) Yes, Sir.

(b) During the last three years the 
share of Indian Shipping in the carri-
age of India’s import/export trade has 
steadily increased as will be seen from
the following figures: —

Percentage 
Share of

Year Irdian
Shipping

*972-73 18*90

1973-74 22*40

*974-75 27-75

Private Railway line across National 
Highway No. 17

866. SHRI P. R. SHENOY: Will the 
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(b) that this railway line is a source 
of danger to the increasingly heavy 
traffic on the highway; and

(c) the steps taken by Government 
in this regard?

THE DEPUTY MINISER IN THE- 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI DALBIR SINGH):
(a) to (c). The Government of India 
have granted permission to M /s. 
Mangalore Chemicals and Fertilizers 
Ltd., Mangalore, for construction of a 
manned temporary level crossing bet-
ween miles 5/6 and 5/7 of Nattonal 
Highway No. 17 for a rail connection 
to the railway siding in the factory area. 
The permission has been granted sub-
ject, inter alia, to the condition that 
the Company will build at the appro-
priate time, and at its own cost, an 
over bridge in replacement of the level 
crossing as and when required by the 
Government of India according to the 
requirements of traffic. According, 
to particulars furnished by the 
M/s. Mangalore Chemicals and Ferti-
lizers Ltd., the level crossing is requir-
ed for the present for carrying about 
half a rake of Company’s produce to 
and fro per day; this is likely to in-
crease to one rake to and fro per day 
with the Commissioning of the Manga- 
lore-Hassan broad gauge railway line. 
The level crossing is required to be 
manned by the Company and due to 
the limited use to which it is being put, 
it is not likely at present to pose any 
danger to the National Highway traffic. 
In any case, an over bridge will be 
got constructed in place of the level 
crossing as and when traffic require-
ments justify it.
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tar €  W w m  «wfa ^  stam p

867- «ftfnf*r**PTT :w r  WTW 
ifaq frw rc fatfan* Jtsfr ^  *?tt% 
iw  fsp :

(* )

W»FWT
W  sptf^TfV J

(sr) w r  ^Rspn: ^  *rr?j5tf^  
srwSPftT ffP R W  <wftr crr 
<rsrf?r # 5 ? R r  ^  srfcrvra- ^  
apR fw^T 3ITST f  ; iflT

(*T) apTT $  n̂tft STTqwfesp
t f lw w w T $  ??«rn?ff w lr  4w f 

W T t  spjft I  ?

p h w  *flr <tfr*n: faiftaR *p*m«r 
*T ^ w srt («ft i?o Vo r & o  f*r$w ) :
(«f ) %?ifw rite t t s t̂ 
a i rfa re T ^ f N - qW rmf *r srfg^ 
t  sfffa^ fwtor *rcmrat ^  « w n  
apr % gm f o p  fafocsrr «rgfr % 
fsRPW w r S  sflrsrrf^r * x
Tfr t  i w ^t tfm V  %
«£OT sq^fora H R R h m  W !ff, *rm *  
% fafarsr f w f f  % 14 FfRPFhn: 
fcHTFT f̂ fVr̂ r TT**ff *r |,
O T T  *f ^

aft w f t t  ^t»rf | *fk 
%efta*ftr f w r  sft?r%%faqr ^rohr#  
spY «rr | i fafacOT <rarftr 
^ T rw ^ m fo fr, fcrc%^fforfa 
srfa *iWsr ,rfr$n»r svhm M iift *fr

ir *$$■%*£ <ftf*Rr ^fawr apt 
*R?t *&■ nft w i w  | i srrafc 

v ^ f t  ?r̂ rs?rr fo n  % ft*?
v &  fcifcr ^
ararat <r* *f bt  tffaw fr^nr

ftm  r̂r t§t $ i w ffe  % ^  

<wpw w  % f%q; «ftr *rfsr  ̂ «nr 

ferr *nrr 11 ffpra nft^i *r

im jfftv  ftrerr v  fa<? ^  ^nrw 
qronr»T im p* wrr fr^TT 
% i ?r»T3jff strt ^arrcr
3TT T^’ffRar5? % prr?w ^r^rsff ^

^ t nnfar g w w T
spt QRtsk % f?TfT f^efhr «'^nraT 
^ 3 T T T ^ t  I

(W) aflr ^t, I

(»r) ^  f«p?ft »iV 
?r̂ V f*»rt 11

ittar<mr wwwff v> « w fe r  v t n f 
f t r f t w

868. «ft*jpr «RT *T»rr : ^Tr
5thr̂ 5i «ftr qfr^H  l«Rfl‘ ^
#  f?<TT ^ r  ft? :

(sp) fowft *  f^cr^ t t t w r  
5pTTcTSFf I
f̂ p*T 9Fft 'R  ; SftT

(^r) «rr «r<wt ^ f 1̂  PwrtV 
irW sr w  t  ^  sr̂ rrrf̂ r
f̂ r?T5T̂ TT srftr^?

^hrgJT * r f ^ r  m^ ww r̂
(«rtinAr : (*p)

^«r^rr *tpt^  ?7^r ^r * n w
^ IT P "  1 9 7 4 - 7 5

% sr??nfa wthmR Frr?r f̂ v t 
SRT TTpTS ^  % fiw i ^  1975—7 6
^  >̂200

jfrsnmf i % t  1
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tffaraT % srfcpfcr w r era? 
qrfars safiw  ^  t o r  w  

*r*rfqr z x  srTfsRr % t o  ir f^ ’m fc w r
fTTT 50  s q f ^ r f  SfT SK*TPft

w r  t o r  tot t  1 

V t  r̂̂ sT'TT % ĉrsft̂ r 'rrfare: ^ i? fr  
% t o  jfrff k t  ^  ?r<f fa** 

snpp- t  

( 1 ) s n ^ 5? ^ r  % w*r
*ZTT(Ff> ffaT 5T«T̂ T t o t
m^rcfr 5TF?r fawrfasrrcrcr % 
fa tftfts m r ftwft n  ^ftertfw srfwm  
# w p t ^aftfHirO’ *t f^cormr /snfzf^r%3 
f t  1 

( 2) im  #^RJTF- frcr r̂f^nr 
w)-? f?p fr if ^ m p -  
r r a t o i r w f r p  
f'T  f  HT ^TfftT I

( 3 ) ^<p Trti wpfr =h»fr/ 
m € r  f^w r/^/fa^ft ?r*{ 
s m r t o t  ?Tf»-
f t  t N tft *irsr sfB> 
?tfr Wrfgrr |

( 4 ) i f t i  ?rfir«rnrr €r srrc 
900 50 srfppTTK *r$rfar 

*T ft  I

( 5 ) su ff *ifr *TTfr ^ tp t *
t o  riTT^  ̂ 5R
■3%tT*rr r^sfrT
5T$ *Tft% V V **T ,
frffcpr snt?r

ft*TT I TT?̂  ifmTrTT 
STTCT flf^TT 2Ft, t o %
<rr*r *sr «mr#*r ft, m  

£ 1

’TtSHTT % *FtT»f?T 7 8 * ffaf* fi
*rt q rfa c: 1% v  f ^  s iw f t  grft 
t t  =5T5rr w r  $  1 t o t  qfrarf?r 

*frfsppTT, fc?5fr%  srsr ?nr fortflr q fb r^ r  
farnr f̂t « m  f^ W 'T  *t Trrfinrf % 
'T f^ rn rffp f 42  ?n?rt w f  % « r r to

f ^  t  1 

^t^FTT % Sprpfa <T?to
ip t o  ^  fa R  s m r  | .—

( 1) OT#*r9T 1974 m *T 
1975 t o f t  f ^ -  
f^RTFW  TT FTPRT f t  

*TtT W T  »if*F 'TfVsr^T 
*FT Tpftflrrr F̂T»% TT fa s’spr 
t o l  f t  I

( 2 ) W finfPW  «Ft 5CTHT 
8 00 Tio srffT *TR % 

?rfsrT ?r f r  i

( j )  5crrf?7 fa ,# f r ^ j r ? m r  
sreV w  ^  f  *t sfrfanr 
r r  20%  fw ?  ?T5T wr»frr 

? r^  r̂q- 80%  

f r q r  > ;t  =fv % f^Tr 
■3Tr#*IT I

( 4 ) fRW t KG 5 00  *0

#  f̂ zrr̂ TrfV ^  fo^fr 
'r fw ^ r  fa»r*r v
% ?T?*§r fT  I

(w ) JTart'T T̂*bfi*T,
1 9 7 4 - 7 5  «TT f^T  ^ fT T f%  ^  
8 3 4 ,2 2 0  t  I ^  ?T 7. 95
srrar ^ « p t  ^ r f f r ^  * T rrto  Trf*r 

% 3ft m fzfN m /srrv wrf»RT % 
qr^r | f
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wrm *Vtt

869- »̂TT : *fqr«6r«H|ST
'f f r ^ r  tfsft ^  srm% f*rr

fa  :

(^ )  % srfw
^  star srrerr t ; sftr

( g )  f*r# jfir  3fT7% % ffers? *T7*m:
It?

tfU *r*«rwr 3
(«ftq^oi|iTof^tsft) : ( 37) 

ST̂ fST? JT̂ Tr TT3r£T ST^RT
% nt*ft »rf £ 1 ^rppfrrd

STFT ?>% 'TT *T*TT TT T*ST

srm r 1

(*§r) st4̂ t ^rsr^r n  
<rf*TOr % f^rwr % fair wstptt
*fi 1 % ?^ r ^Tnftf^T

«fr5RT?rf uH  % ^nsr r̂ ^nff 
f̂rsr̂ rr srrr 3ts ^  

srrfqffi qtorrarf sftr *faft zttsrt *r 
f^Ti *rcr snwrfira 3737 2 0 .8 0  

*?ct qr 1 T t ^ r  *freraT #  % sgfa 
jftaRwf srY*- srmfaT sfaprpifr
% frfr 4 0 ^frir t?tit 5ft  ̂ttsht % iftTRrr 
T̂PTi % f ^  7 jfrrfr STfT aft s^^TT

5  1 'tt^4¥ sftsr r̂r % «ra #  %^V«r 

JTtsnrmf frgta srrctfacr sftrcrnff 
qr 2. 28 nRt? ?o  sqTT f&TT W  I 
zr? *rr*r a w  ThrR-fr gfagrof, st^ r 
5rrf% srfasrr *ffarcmf srrfc <rc *rv 
Fmr *m  1

Increase in Malaria and Infectious 
diseases in West Bengal

870. DR. SARADISH ROY; Will 
the Minister of HEALTH AND FAMI-
LY PLANNING be pleased to state:

(a) whether incidence of malaria
and infectious diseases has more 
than doubled in comparison to 
the last year in West Bengal; and

(b) if so, the steps taken for eradi-
cation of malaria and infectious 
diseases?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K. M. 
ISHAQUE): (a) No. While the inci-
dence of Smallpox has already come fo 
zero level, the incidence under Cholera 
has reduced in 1975 as compared to 
last year. The number of positive 
cases in Malaria have been only 
marginally higher.

(b) Government is taking the follow-
ing seps to combat malaria situation in 
the State :

(i) Malaria units are being reorga-
nised.

(ii) More quantity of material and 
equipment has been supplied 
to the State as compared to 
last year.

(ni) Supervision of the field staff 
has been toned up.

(iv) Position regarding supply of 
anti-malarials has improved.

* W * r *  n ff v  srsro *  *rfa*f wr
XfcTfafaftC

8 7 1 . *ft ST** OTFT : *TT

*re  *T̂ V 3TTR fHT w r  far •

(*F) iTjfT 5T«TT

H5*r srfcTGsm # ? m  «rfof?f
sfTT ^  ^ ; iftr

( g ) smft srf^snff ^  vf &
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(«ft wra

«wf):(^>) 3fst?rT*iw ft*N r%  

srRnsswt t t  ̂ n^Fsr f , *rf*TT> tT  

trf^Tqrnl^vtr faRrS-? frprfV, ftf^- 

*cTR STPtffaT ^f*TT*Rr, fo fats 

*ftx  14 TTEjtefTcr wwf % st̂ fst % artef 3  

M w f  % f t  ^  f^ ^ r  f^ n  w  t  i 

s t t tc  % <mr m  h #

? f% W5TT Tt *flTf3 ?r> «K- N «
STTTTft 5̂T % r̂?TG5Rf %' S ^ d T -^  

t  srtff ^ fa w r f^xrr

(*?) srepsr?r$r % sftsf *  fa ts rr f  

«rfarf t t  fajrfar % fact qfarr 

t  i *re*r, * fttc  *ft *nft 

srffasRf ^  %% t̂pt t t #  % f̂ rq T tf 

STPTRr^t i

sR^rO ? w  n t  fw m  nnrarf

w**n

872. «ft w w r a R i f  : spTT

**<n?f * V  T̂Tst *Tsft IT? 5KTR ^  f̂ TT 

T O ' %

( t )  fafirsr *r^rrct cT«rr »fc- 
stfrrft ?̂rr<T m  t* ^fqrnr 

3̂?TT̂ T 5W?rr TOT |,

( s )  w r T O R  TT f^RTR ^ rrt 

m m  wir# t t  i*, sfhc

(*r) *rfc ?t, eft set arrr *  ?r«r jrt

w w 1d k  m  ****** ^  vmtnft 
(*ft gmkw s im ) : ( t )  *tctr>  awr 

?nr r̂rO ^  ^ r t
’presrraff wt m m  f r o  ^  f a w  
^ptiw r̂efa-PT *rf%T snim ?ft% 
* r i i  —

(prrr ^ )

STTTd WJ SFFTIrT f^pT
ftw

(1) fv rrt  F̂TRT 2500 1965
TRJSTHr

( 2) s ^ ft r  1600 1239

( 3 ) T T 3 ^ ?T f O T rT  1 800 1225
TR^HT

w r^r sr«T5T *r ^rtrRt
W r̂cr t t o h  tV sr*T?rr 17 *rrer a?r

n p w p tf® rp w ff *  

f*wfar/wnw % fafarsr ^ o f f  /

ni-TOfTtt £ *
1. 2T?T scrnp̂ r n ^

?^?r spfr-

2000 1500

2 Tferr Vm̂ 'H TTir?

W  1000 800

(w ) «ftr (»t) f»rarrf irk ^rmfr 
% sr̂ t«f ^nrar TRsrFt af*Y enf«nsp ^^ctt 
TT 40 T O Z ^ iw  ?Tfr fW R  fwrZTT 
T̂T T̂ T | I
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Employer's objection for participation 
of Labour in Management

873. SHRIMATI PARVATHI
KRISRNAN: Will the Minister of 
LABOUR be pleased to state:

(a) whether the Central Irade 
unions are one on the question of 
labour participation in the manage-
ment as envisaged by Government 
"but the employers have not so far 
indicated their willingness;

(b) if so, the basis of their objec-
tion; and

(c) the steps Government 
suggested to implement this?

have

THE DEPUTY MINISTER' IN THE 
MINISTRY OF LABOUR (SHRI BAL- 
GOV1ND VERMA): (a) t0 <Cj. The
-Central Trade Unions as well as the 
employer’s organisations are extending 
their co-operation for implementing the 
scheme for workers’ participation in 
industry as envisaged by the Govern-
ment.

Ship-days lost in Bombay Port

874. SHRI VASANT SATHE- Will 
the Minister of SHIPPING AND 
TRANSPORT be pleased to state:

(a) whether the Bombay port has 
one of the highest utilisation rates in 
the world with docks occupancy be-
ing around 90 per cent, resulting in 
a high rate of ship days lost due to 
non-availability of berths;

(b) if so, the rate of ship-days 
lost and extent of demurrage paid 
at Bombay port for the past three 
years and how do they compare 
with the ship-days lost at other 
major ports in the country;

(c) whether the Maharashtra State 
Government have been pressing for 
clearance of Nhava Sheva port pro-
ject to ease the position since 1970 
and that the delay in clearance of 
tjhe project has caused escalation in 
project cost apart from hampering 
the industrial development of the 
State; and

(d) steps taken to clear the pro-
ject at an early date?

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRT H. M TRIVEDI):
(a) The percentage of berth occupancy 
at Bombay Docks during the last three 
years was as given below.—■

1972-73 1973-74 1974-75

Indira Dock . . . . 80 • 64 89'11 86*27

Prince’S Dock 62*47 76’ 34 78*38

Victoria Dock . 74*27 85*28 83'58

Berth occupancy figures of Ports 
outside the country are not available.

(b) Bombay Port Trust does not 
maintain a record of quantum of de-

murrage payments on account of pre-
berthing detention. This depends on 
agreements between shipping compa-
nies and individual shippers/consig-
nees. Number of ship-days lost during 
the last three years at Bombay and
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1972-73 1973-74 1974*75

Bombay
O il cargo . . . 383 652 594

Other cargo . . . 1581 6775 5223

Calcutta

O il Cargo . . . N il N il N il

Other cargo . . 3 5 4  650 1645

Cockin . . . . .  706 578 734

Vi sakhapatnam . . .  437  833 926

Mormugao . . . . .  430 841 752

Mangalore 

Tuticorm

(c) and (d). The Maharashtra Gov-
ernment have urged for early clear-
ance of the Nhava Sheva scheme, a 
note on which has been circulated for 
consideration by the Public Investment 
Board. It is expected that the Board 
will take up the item soon after as-
certaining the views of the Ministries 
concerned. The cost of the original 3 
berth Nhava Sheva Project estimated 
in 1971 as Rfa. 51.74 erores would go up 
to Rs. 73.99 erores at 1975 prices. If 
one more berth for coal is added, the 
cost may be Rs. 95.39 erores at 1975 
prices.

Lepers in the Country

875. SHRI VASANT SATHE: Will 
the Minister of HEALTH AND FAMI-
LY PLANNING be pleased to state:

(a) whether more than one third 
of world’s lepers are in India and 
that the leper population in the 
country has increased significantly 
over a decade;

(b) if so, the number of lepers in 
the country, State-wise; and

Nil

Nil

(c) whether Government have
formulated on integrated Plan of 
medicare and economic rehabilitation 
of leper* if so, the outlines thereof ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K. M.
ISHAQUE). (a; No The estimated 
number of Leprosy patients m India is 
about l/4th of the estimated number of 
leprosy cases m the world. There has 
not been any significant increase in the 
prevalence rate of the disease during 
the last decade

(b) The statement containing the 
required information is enclosed.

(c) Yes. As a part of the Fifth Five 
Year Plan, Government have formulat-
ed a comprehensive National Leprosy 
Central Programme comprising leprsoy 
control units; survey, education and 
treatment centres; urban leprosy cen-
tres; temporary hospitalisation wards; 
reconstructive surgery units and train-
ing centres. Voluntary organisations 
are also encouraged to participate in 
establishment of voluntary SET centres 
for which grant-in-aid is provided by 
the Government of India.
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States/U. Ts.

census polulation.
Endemic Estimated 
population No o f 
(in million) cases 

1971 (m lakhs)

1 Aiidhia Pradesh 43-50 6*28

2 Assam . . . . • 5-55 0*12

56*35 3*39
12-74 0*25

5 Haryana . . . . • o -60 0*01

3*46 o* 15

7 Jammu & Kashmir . 1 * 30 0*03

8 Madhya Pradesh 19-87 0*32

9 Maharastra . . . . 47 50 2 80

10 Manipur . . . . 1*07 0-06

11 Meghalaya . . . . o-35 0-06

12 Karn ataka 21-33 1*74
13 Nagaland . . . . 0-52 0*17

14 Orissa 16’ 00 2*37
15 Punjab 0*67 0*02

16 Rajasthan 1-40 o* ro

17 Tamil Nadu . 41*20 7-83
18 K'rala . . . . 12*30 0*75
19 Trip .ra • 1-50 o* 10

20 Uttar Pradesh • 38*25 1*68

21 Ws-St Bengal • 44-31 3-68
22 Andaman & Nicobar O' 12 0*01

23 Arun achal Piatlesh

24 Chandigarh

• 0 28 0*01

25 Dadra & Nagar Haveh 0*01 0 01

26 Goa, Daman & Diu 0 50 0*05

27 Dtlhi . o -10 0*01
28 Laccadive Islands 0-03 0*01
Z9 Pondicherry 0-47 O’ 19

30 Mizoram . . . . • 0-04 0*01
31 Lakshadweep . . . . • 0-03

T ot al 371*731
372*00

32*2
32*03

2822 LS—5.
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Micro-wave Link ap of Southern 
Region

876. SHRI P. R. REDDY: Will the 
Minister of COMMUNICATIONS be 
pleased to state;

(a) whether it is proposed to link 
up Chittor in Andhra Pradesh with 
the new micro-wave tele-communica-
tion facilities being installed in the 
Southern Region, Particularly bet-
ween Bangalore and Madras; and

(b) whether the alternative of 
linking it up with the Coaxial facility 
existing between Madras and Banga-
lore and Hyderabad is being consi-
dered ?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL 
SHARMA): (a) Yes, Sir. It is propos-
ed to connect Chittor with Tirupati on 
a U.H.F. system.

(b) Does not arise.

Steel Plant at Vishakhapatnam

877. SHRI Y. ESWARA REDDY: 
Will the Minister of STEEL AND 
MINES be pleased to state:

(a) whether Government have 
started any work connected with the 
steel plant at Vishakhapatnam in 
Aiidhra Pradesh;

(b) whether the necessary fund 
has been earmarked for this project 
in the 1976-77 annual plan outlay; 
and

(c) if so, the broad outlines thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD): (a) Yes, 
Sir. Consultants for preparing Detail-
ed Project Report for the plant have 
been appointed and the Detailed Pro* 
ject Report is under preparation. Simul-
taneously, certain preliminary works 
including soil investigation, hydrologi-

cal and meteorological surveys, etc* 
have been taken up at the site. Land 
acquisition for the plant is almost com-
plete.

(b) and (c). For the year 1976-77, 
an outlay of Rs. 1 crore has been ear-
marked for this project. This includes 
about Rs. 30 lakh for payment to the 
Consultants foV preparation of the De-
tailed Project Report, Rs. 31 lakhs to-
wards land acquisition and establish-
ment charges of land acquisition units 
and the balance for preliminary works, 
etc.

Steps to Control infective and rheu-
matic diseases

878. SHRI P. GANGADEB- Will the 
Minister of HEALTH AND FAMILY 
PLANNING be pleased to state:

(a) whether Indias ‘suffer more 
from infective and rheumatic diseases 
than any other people all over the 
world; and

(b) if so the measures taken in 
this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K. M. 
ISHAQUE): (a) Rheumatic fever and 
rheumatic heart disease occur with 
a higher frequency in the developing 
countries having poor standards of 
living as compared to the more advanc-
ed countries. Nevertheless, there are 
still sizable pockets of rheumatic fever 
even in advanced countries such as 
U.S.A. Areas with high frequency are 
parts of Latin America, Maxico, the 
Middle East, Iran, India and other 
South East Asian Countries. In India, 
data from general hospitals suggest 
that rheumatic heart disease accounts 
for 30—40 per cent of all cardiao cases.

(b) Considering the quantum of the 
problem, the Indian Council of Medi-
cal Research has recently initiated *  
prevention oriented action programme 
on prophylaxis of rheumatic fever and
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rheumatic heart disease at two of the 
-high prevalence areas i.e. New Delhi 
<and Hyderabad,

Joint sector sponge iron Pi***

879 SI IRI ISHAQUE SAMBHALI 
Will the Minister of STEEL AND 
.MINES be pleased to state

(a) the stage reached of the pro-
posed joint sector sponge iron plant 
at Barbil with TISCO;

(b) whether the co-sponsors have 
reached a stage of stalemate, and

(c) if so, the reasons thereof ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD) (a) It is 
understood from TISCO that the Pre-
liminary Project Report is presently 
under consideration in consultation 
with the Government of Orissa

{b) and (c) Do not arise

12 hrs.
PAPERS LAID ON THE TABLES

N o t i f i c a t i o n s  u n d e r  C u s t o m s  A c t , 
C e n t r a l  E x c is e  R u l e s , I n d ia n  T a r i f f  
A c e , C e n t r a l  E x c is e s  a n d  Sa l t  ‘A c t  
a n d  a  St a t l m e n r re  NOT LAYING T ilt  

H i n d i  v e r s i o n s  t h e r e o f

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT OF 
REVENUE AND BANKING (SHRI 
PRANAB KUMAR MUKHERJEE)
I beg t0 lay on the Table—

(1) A copy each of Notification Nos 
G S R  204(E) to 228(E), 2.M(E,, and 
231(E), published in Gazette of India 
dated the 16th Match, 1976, under sec-
tion 159 of the Customs Act 1962 to-
gether with an explanatory memoran-
dum

(2) A copy each of Notification Nos.
G S R  128(E), 129(E), 132(E), 135(E), 
185(E) to 188(E), 187(E) to 159(E), 
161(E) to 198(E), 198(E), 197(E),

200(E), 201 (E) land 203(E) published 
m Gazette of India dated the 18th 
March, 1976 issued under the Centra} 
Excise Rules, 1944 together with « a  
explanatory memorandum.

(3) A copy of Notification No G S R . 
229(E) published m Gazelle of India 
dated the 16th March, 1976 under sub-
section (5) of section 3 of the Indian 
Tariff Act, 1934 together with an ex-
planatory memorandum

(4) A copy of Ihe Central Excises 
(Tenth Amendment) Rules, 1976, publi-
shed in Notification No G S R 160(E) 
in Gazette ,of India dated the lfth 
March, 1976, under section J8 of the 
Central Excises and Salt Act, 1944 to-
gether with an explanatory memoran-
dum

(5) A statement (Hindi and English 
versions) explaining reasons for not 
laying simultaneously the Hindi ver-
sions of the Notifications mentioned at 
(1). (2), (3) and (4) above
[Placed in Library See No LT 10459/j 
76]

Noti f ic a ti on  u n d e r r  Pre vention  or 
f o o d  Adu l t e r a t io n  Acr

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A K M. 
ISHAQUE) I beg to lay on the 
Table a copy of the Prevention of 

Food Adulteration. (Amendment1) Rules.
1975 (Hindi and English versions) 
published in Notification No G S.R. 
63(E) m Gazette of India dated the 
5th February, 1976, under sub-section
(2) of section 23 of the Prevention of 

Food Adulteration Act 1954 [Pluced 
m Library See No LT-10460/76J 
N o t i f ic a t io n  re E x te n s io n  o f  a lu m i-

n ium  (C o n t r o l )  O rd e r , 1970 t o

S i k k i m

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUKHDEV PRASAD) I 
beg to lay on the Table under 
sub-section (6) of section 3 of the Ess-
ential Commodities Act, 1955, a copy 
of Notification No S O 88(E) (Hindi 
and English versions) published in 
Gazette of India dated the 7fh Februa-
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[Shri Sukhdev Prasad]
Ty, 1976 regarding extension of the Al-
uminum (Control) Order, 1970 to the 

State of Sikkim. [Placed fw Library. 
See No. LT-10461/76.]

N o t if ic a t io n  u n d e r  I n d u s t r ia l  D is p u 
t e s  A c t

THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR (SHRI 
BALGOVIND VERMA): I beg to
lay on the Table a copy of the 
Industrial Disputes (Central) Amen-
dment Rules, 1976 (Hindi and English 
versions) published in Notification No. 
G. S. R. 1U(E) In Gazette of India da-
ted the 5th March, 1976, under sub-
section (5) of sec’tion 38 of the Industri-
al Disputes Act, 1947, [Placed in 

Library. See No LT-10462/76.]

N o t i f i c a t i o n  u n d e r  C u s t o m s  A c t

SHRI PRANAB KUMAR MUKHER- 
JEE' I beg to lay on the Table a 
copy of Notification No G S.R. 238(E) 
(Hindi and English versions) pub-
lished in Gazette of India dated the 
18th March, 1976, under Section 159 
o f the Customs Act, 1962 together 
with an explanatory, memorandum. 
[Placed in Library. See No. LT- 

10462/76 ]

12.6 hrs.

COMMITTEE ON THE WELFARE 
OF SCHEDULED CASTES AND 

SCHEDULED TRIBES

S t a t f m f v t  s h o w in g  r b e p l i f s  t o  i »f -  
c o m m f n d a t io n s  c o n t a in e d  i n  T h i k t y - 

f o u h t h  R e p o r t

SHRI D.BASUMATARI (Kokrojhar): 
I beg to lay on the Table a copy of 
Statement showing the replies to the 
recommendations contained in Cha-
pter V of the Thirty-fourth Report of 
the Committee on the Welfare of Sche-
duled Castes and Scheduled Tribes— 
Action Taken by Government on the 
recommendations contained in the Thi-

rtieth Report regarding reservations 
for, an employment of, Scheduled Cas-
tes and Scheduled Tribes in the Hin-
dustan Machine Tools Limited, which 
were not furnished by Government id 
time for Inclusion in the Report.

12.03 hn.

MESSAGES FROM RAJYA SABHA

SECRETARY-GENERAL: Sir, I have 
to report the following messages re-
ceived from the Secretary-General of 
Rajya Sabha

(1) 'In accordance with the provi-
sions of rule 127 of ths Rule* 
of Procedure and Conduct of 
Business in the Rajya Sabha,
I am directed to inform the 

Lok Sabha that the Rajya 
Sabha, at iis sitting held on the 
15lh March, 1976, agreed with-
out any amendment to the 
Warehousing Corporntions 
(Amendment) Bill, 1M76. which 
was passed by the Lok Sabha 
at its sitting hcid on the 8th 
March, I97fi ’

<u) 'In «n oordunoo with the pro- 
visions of rule 115 of the 
Rules of Procedure and Con-
duct o f Business m the Rajya 
Sabha. I am directed to in-
form the Lok Sabha that the 
Rajva Sabha, at its sitting 
held on fhe 15th March, 1976, 
agreed to the following emend* 
ment made by the Lok Sabha 
at us sitting held on the 9th 
March, 197*5. m the Standards 
of Weights and Measures B»H.
1976 —

Enacnng Formula

That at page 1, line 1,—for 
“Twenty-sixth”  substitute

“Twenty-seventh” ’

(ui) ‘In accordance with the pro* 
sions of *ub-rule(6) of rule 186 
of the Rules of Procedure and 
Conduct of Business in the
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Bajya Sabha, I am directed to 
return herewith the Appro-
priation (No. 3) Bffl, 1976, 
which was passed by the Lok 
Sabha at Its sitting held on the 
12th March, 1976, and trans-
mitted to the Rajya Sabha for 
its recommendations and to 
state that this House has m  
recommendations to make to 
the Lok Sabha m regard io 
the said Bill.’

<iv) 'In accordance with the provi-
sions of sub-rule(ff) of rule 18d 
of the Rules of Procedure and 
Conduct of Business m the 
Rajya Sabha, I am directed to 
return herewith the Pondi-
cherry Appropriation (No 2) 
Bill, 1976, which was passed 
by the Lok Sabha at its sitting 
held on the 11th March, 1976, 
and transmitted to the Rajya 
Sabha for its recommendations 
and to state that this House 
has no recommendations to 
make to the Lok Sabha in re-
gard to the said Dill

iv ) ‘In accordance with th** provi-
sions of sub-rile (K< of rule 
186 of the Rules of Procedure 
jand Conduct of But>mf*'S in 
the Rajya Sabha I am direc-
ted to return herewith the 
Nagaland Appropriation (No 

2) Bill, 1970, which was pass- 
ed by the Lok Sabha at its 
sitting held on 'he 11th March, 
1976, and transmitted to the 
Rjjya Sabha for its recomm-
endations and to state that this 
tflduse has no recommenda-
tions lo make to the Lok 
Sabha m regard to the said 
BilL’

12.05 hr*.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

Sf-VKNTY-EIOHTB RSPOI'T

SHRI NAWAL KISHORE SHARMA
<Dausn); I beg to present the Seven-

ty-eighth Report of the Committee 
on Public Undertakings on Action 
Taken by Government on the recom-
mendations contained in their Sixty- 
second Report on Rural Electrification 
Corporation Limited.

12 06 hrs.

RAILWAY BUDGET, 1976-77—GENE-
RAL DISCUSSION. .Contd

MR SPEAKER. Shri Kamlapathi 
Tnpathi to continue his reply

to *  (tit qsrmqfft frrrst) :
Xf’VJTr, *?sr W T  VI SIT fv IT

»r TT <rr 31 rfft TT
%% % fa *  m  i w m  fr^r
TE*rf»rn: *mr ?ttt %% *?t snm  sn<r #  
rm ir  £ i *T ẑr*rr, stt* w w tz
v* firirT k w t *t srm  I

'̂T *T7 it f r
TT 7rTT T T̂T *<TT ?  I T*T
*r farosft % vrt f>**rr trfr i 
WT^ T 'f  f  3 fzips %
fa ?  | T O  ffnn fw  OT P TT T. fo
fjfffJ fT3TT aiiq 9 *  Ti^R-

^  y-r *  vr rr jftrr
fjrTT j ?rr *r

ST7FT Twm I ** HP fr  75 T* k  q̂ T 
5r ire- % ?nr i sns jfr z fa  

*jPwT w. ! =fr?T fa*
nsr » f » T ^ f sTT S T 7  %

Srsr ^ t .  ft % * 1*  »«n*r «ft « rrr 'j
fnrr «r, % i  ^  «r w i  i ft % tr* ^  

yi\  \

srVtffcfarin ( i w t o )  : m m  
m m ,  *rfr wW ^  f .  m
at5T?r $ %  qT It i t , ?fH, 

ft =ft «rr% ^rrafr m *r^«r f  3ft <g9
^  3ft Sfts t % q I



i { f  n w lta i W W  J
$t, M M t i

f jw w fi i  ftnnft : irr
aft ^ 3ft ?r?r ^  ^  ^ #  *r?*nT pi i 
*rr*?far s^a^fta *<?r tft %, srtatft 
f^iipT % f ®  ^ r ,  Vt «ft i
tn«f ^ v t  s ta r  m . *ra *rWn»*r shosto
^  fwr «?,q Vf ^isft vgft vr j 

*****?:, *m  sf1«r wt# i 
Ijwr ^  % far?? far anrc ^  fa*tg 
«rm %
ftr, m q jfk  ^  JT»?5ff w fff, ?ft
% ** tfto tar w t  %% i v% #

m  ?% v V  gtH i *n<r ^  ^rrq
? m .  *r % st pt  ? r wrr* fain f%

The Leader of the Opposition is 
sitting in the House without any fol-
lower Today he also has gone.

?t t  *m*rsrr, t t  >*?* n r ?  

vrr ffR  ft*  5 1  w  % $*n* wf*irT % 
^T * m  wrr j^roror fa r̂r i r^r 
rw*i f^Ttrr ^  wa wp- % f®  fw r  
f t M h i  ^  *r<3r $ ?r£r v%r, m ;R to 
jnspfr afr t t t  t f  » r m  ^  v r  % rj£ 
TT*rr p̂tt fa* ?rrr *pt wrrnr ifrm *frm i? 
WTT^ % T^T  ̂ s fa  |
3rr w*re?r m zm  %m  v t * fa  « ) 
^  frtfr i »jw *rr «r?rn^ ^ ff ?H'r i  i

sqrf^r ^PTT 'U T U f f  * fa  *n£t
?"tm i

•75T tn * r m  j n  wr *pi w r? *r 
w  in  4i *rr?srapt «r* *t t *  m  

^  %nn ^ i n  tfF  x ^ -«*
«*nr ?paiff t t  ift i ii?  %

^  # TT ^  »TT*rT 3frt EPW ? 5 
fW W  3TŜ  % 35T7 « m  •3̂ >rtT 
?PR fira, %m  f^RTT ?♦«, »(% <rm 
ftp fw  m  m  » w i  ftsrr %frt

w f t m m m f a  
^  i^rr i w i t  « f  w r  f m
m  % %ffir #  twir |f i

i * t  % arta ^
? rrf ?*> wtw «»̂ V ir f  i ^  aft $ 8  *fHw 

«rr?r *>(t hi, tftt  rrv  $9 g * p r  
fw  v r . $*n* fr h t^ R  ir, trfTwrsmr 
%. ff»TT<t ‘ JT̂ WTT %, w srt if

f .  *î f £ W  ^rrf|>, %* ^  «»^sr 
»T |f9 ^srraf fw  I *jWT* k% 
f ®  *t r ^  *rT«ff % sr^r,

«ffsr fr>  ̂  \jfV*n %
^ f̂> f ®  3T?r i f t  t $  % far
?> ffr *r*ft— *rv^> *Mk
h'&rwt *1)7 %*m %srm 1 ?t't girrar 

??^BTr ar> anr̂  v.gi nift ^ r  rr  z fa  
f ®  T ^ r  ftrr^  ??nft «rr^<fitr f'^sfr wt 
% ^ fg q r » ro ftw  t  *r>^r t  iw>
^TRft «Ft ^  $rhft 3̂  % v r  iir r  aftwr 
ansi fr«TT ^ff% . $ m  fr w  fam  
W'?*t P. ITT**  1?  <J5TT* f»P5P¥t vr% 

ft  v f  %n i  j? & r̂f=T *
5r xrnr m sir ^  f<5 ? 1

*rr?«r?rT mrsff «r,fv «r t{*
«r?m  f̂T’T r?fr » t ^ S t  h t* wwz 
v t  *nx *nr f<?iT fT  «r? er«r f  1
*rs fp»7fr ?r*m ^  w i  «rnfr m  1
art ^rF^Rf^TT It, ir‘t «r?r ^  3rt 
w rt m*nr f. *TT»nr v r  «ft *fr$* 

j f ^ k  «it Vuft m  $ -jjt ^‘t 
JTsr ziw  wrr̂ rer ^  % <tt?. v r f  
fT-P T fjT « Ft ^  «fl 3*ff ?r
*»fr sarm «r^r 1 frm^t H r i  pfthw | |  » 
jt?  w h  » i<  fi«fr ^ f3W ?r*r m r  

an ?r5r 1 3rr wt m m  1 1
fttT O T  3TC*tf 1 9 76  % w f f i  % wwf

wnr*? i t  wf^rf^r 25,000 
*y* p f  tftx mitftm  nm * w i v
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Wifr w w  flm w r f^r i ? ,9 4  vr m * *  *?r $, *pt  g w m  
forftwr e *  #  «wr i r *ftf¥*r
10  f ir e  ta sv  q r t  *flr *nj flfarr 

t  wt ^  f$*jr ^  <?$% *>«ft 
S*r <rg% *nft v  1 *nr S v }  *r* $ ift?

e m  sr* $ i r̂.̂ r̂ r mp arr̂  

^  vr% i *rvr®TTc»rr «r<fr fr fa  r
3 *3  f W f a  3f'i f  3  <r3f? TT TJfr *P7T

I  «Gf *r *  i w t  t  * r >  *TT7rarR- f t  *r% 
I  I K?rd Sf*T 7 ^ H  *Tf? nfy f-T ?> fa  
7 % m  vrf W n  fr fa  'srr m ?  % 
wvz it w  4r i  if  fw t ?r̂ r 
$r*ft \ gr*r *t T«fte ^  «fr o t f̂ riRrw 
v  fa  prifr «rrvrrrr gfr f?>rj , 
w  sm T r  7*,’ w r  w  fr *tp «?r»rr 
xm %' * r « ^  m  vs-t <r * r m  ^ fr  
fr fa  itt v f  ■3ft zv  k  vnrrfT ^r 
*ff * m  *s rr *r «rrr  p t t  k ? *  *r «r?*t 
«rr t t ?  ¥ht |» 1 rsr-rr strttu  f^T-fr 

fpr n €t 7 *; *r *  * t  ■httt 7 *r  g£ 
fr « I?*,* f a * ! ’ ’ *r ft t t  *n -tt ?, f a  -srt

I T T ^ '  %*i i? 7*T % Ĵ-T'7 T f fr ^TPI

fasrcrw fr fa ?Trr> isrV t tt  t w t  
srsnr, ?h tp t  P ro w  fr f r  w f r  t o r  
**t *• *r fV*? s*r**Tr ?*r
*  srr*r f r 1?. t *; V srt i h -
»r.*»n «mr / -j t i *vror»M <tr «k ^ ? t?t  

v t  r*T%nr 1 ?r?  ̂ ffr *r»rwm

«|fr fW  ?»TITr h'ttft* 1% t  5TC
snt*r #  <TFfr # ‘frtq ; n  tfr ir t r  
t #t r r  «fr ^  ^  m  f , w r r  f  f r  
ffip ft srTTfTfT ^ rfr « .^ r
W ^ s sfnfr 1 fsjfrarr
«m  «̂ r f^f^r <fr *r**T >̂<fr  ̂ «r̂
f i iw iv  fern ^ fffr ?T Vf f T O  
fif.trr fX; h im ^ i mt *r g*?n> «nt«rp 
fw fH  »;ij?Tflr *3*ft *;-} f w * r

fH i  1 i f f w  5 !^ k  7 $  v t  Twft ffcfr

i f ?  I , W F T O F ff *r 3?rqm  f| t  f ,  
aRTRW STfr |[

?»#?r i c t t ^  w*t w  w  *rr»rr 
f r  ?r*n<t fwifcT if  ^B IT

t fm  1 ?fT zrs 3rsr w d  ^rWrJr f^ p r r  |  
%ftr Titr t 7"̂  Vf'T’  spwrftrfr t  g^ .fr 

n  q V  7 ^ 1  f̂r % 3r?r«r i? 
■srt ^ T iifR  sr.ir; #• -s*r %r q^F**? 
5̂? "STT "Vm ?& #• t*t ̂  w f w 5?

qfe JT*T flfF T t  Fr ?T>F7 w? V̂ - )̂r 
fV̂ rf’T *r ^t*r, -t  ^ MtfPnfr ^ 
fT ^'rf Jtr^f^r gin 1 lt%
*t? T7T «?t fT  fw fn  tr§ f^:^r»T ^ %
^ t r T  ^  vt jfr ^snr ^ fr®%
’TFT!' *T TT *7 S»'Sr3F T *f 1*7 *T
w  f^r^r<fy i zm  q? m f t r
Tr*fr f r  f*r T?R>rgT?7^T^Tmr ^  
*TsT fsn^Fi ^ TT r̂ % wnrr wt ^
f  1 j t . j w ,  m 7 z *  T *? % ?nrsTt 
sriffiTT W fT  ir *prr? fm  -fr ^ ff 
«r mr-ft r̂î fr ^  F*rp- 
ir fr*f> vrci7 ^  T*f> wr?r w f̂r
$ ? »TTT fa*T *T ^  ^ T  JT f^ n r  *T^T

te*r;?n ^nfPtr f  v V  i r h r ^ f r  % m«r
W  T 7  -PT T^'T 5HT f^?Rt
^rrar^w ni jfr«fr. T*t ^ ? ^ q r? rr  ^rt ^ rr  

^  1 ?* r in ^ r l ?̂r ir f m  ^rfr 
T^ t  \ 5*r ^  «r?r t t t t  g
*r? fTfR mm  i

rr r̂ grr  ̂ *5̂  ^  f«5 «P*T W * T
i* ?r? Tfft Tc ^ft 4Vst h i tp* 
wem f  ifr t t  v&T ?Tparr^ 3i?n 
>qT 1 f v  *  ' T  TT 
f r ^  ^ r f r  %:crf»*OT fr > i r r '^  

 ̂ m *r -3ft qjtrr w i  t o  
^Fpfo fr ^JPr apt t^TfT fr irr fe m m it  
fr ^ wlrt t  ^T <rsf»R! ^  ^
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[«ft faqr#]

’T ^  g fa  ft
w r  Tfift 1 % ife ft aft

%i | srcr ft f*F?r*r srar 
q w ,  s*r % ft *TTtff *T.?ar ft 
ap̂ r srfr ^  ^ n t  3.75 *rr;fto ?r ^ n  
ft t s t  fa  wf o tt ft %s asr ferr £  
?ft tfv tfw  qsrsff #  qfrra s?r ft 
grar gnnft sfa: scrip- <rhnfw 'rcrc? 
qft #RRT 5*T ft «ra T̂.qnrft fft f̂ TRRT $  
^TglTUf arfyr %  3 TTT 7 ?T TT SFT? /ft̂ T I
ft ^rr irosprr f  fa  ?̂t=tt t *t  5 w r
SW T f> T l f a  T T  T T  rfT jfft

*rm  fo ^ T  ?rjfr $ ^Rrtfa ^-Msm  
v t r?r ^ 7% ^t, irr t t  TTrft t t  mr* 
5ffrf^TtJT f  *ft 3 ?  ?  far *rfi*T
% srfar ?*ns?r ? t i ip t i*!* srfijr 
ft srfar ?tt sr> m  sifar spht g i 
?ft qr Trp*r rerrfar jft?n I 1
ft ^»tt mnrrr f  fa  FmT ^ r  ft stt̂ i 
jr37-*qftfa Tr 3 tt  sg^m  gm  £ xrV 
SWPfr *17TtT ft sfrr fa?r fa im  % fa *  
TTFTfpT ^  n  «r fa*? 7ffT<rr % *r «r 
^PTT’ffF T5TT?Tr 3. *T«T '̂r
f i^ i £, ^7 ^ * 5? " T  fjw.sr £  sftfr 

w  ^ r r  ft fsR^ft & » ^*fr 
farfft ft v *  **RT?rc **f t  £ ?rV ft 
%*prr ?  f ?  a r  ^fr ^ srV
=̂»TT̂ T 3 OTT «rV Ĥ TTT Tt *3T-STfar 

m  T if t .^ jt ft 
St fa*  %  f ^  sr ^  «rV ^  3tt

*TT 'm 7 rrr <f*Tf 5TT 9^1 ^T
?n?n i )  mwi w r? I  **r*r
3f^m T  3 TTT T ff =?fT T?T ¥W
ots* r̂r^T}  vrtr ftp" ^rf
Tr ? r t  5Tg> w> ?rr?rr ^ 1 t^r 

^ jttssrt, w  ^  *r r̂ f r  smr 
%  TT 'fZ 3 T«rr*n 5ft Tfy JR TtTj 
5t 7tth?t w r  «rV fr?r i*&  

? m R  ??>n 1 v*  *rsr r t f  srr^rrr

^  1 1 faarci vm  »>ft $  m  m  
w p  tfter « t tpfjfR |Y  fty  V  a»rrr

t  sn^- f  %  Thr t
Jfff ^t, iTfT W  apff% ^ty 
^  ^ fa x  % OTff «n<*fr

f  r̂?r ft- *rr wrft ^$q«rPi5hr 
T t ^ m  |  «rtr «rar ?rm
«ft 'T f^ rr 1 1 25 ^ rrr  #»pt m?r w  
^ r  sr% f?rr ^ f t  % *?t* w  ft it $ 9  

T>sr qr *mr ^Prr sir̂ rr |, f t  **r ft v t f  
«Ft «TT?r % xftr ft tr*T PRflTTT j  

Ft ^=r ittst spt̂  ^ri?rT Tty <nr 
3|T^ TRTT q*|t |  I

SR 3f̂ FKT #  f®  ^T?r ap̂ >
Ilf I w a ff *T.?rar ft sftT tpFTT
f j r  $  *rRvfter w * r f  ft« ft «f?t * t
f% 5? t ^ t ^  it  ft 3fr in^nr f^wr 
sr?r «FT?ft f f f f f i n  ft T?fr ^ ft#̂  
«r> q^sTft^'r^T ^nferr I TO ff
W FT ft ?TT JT?T ?TT *F? f&tJ fT fTT̂ FTT 

* t f̂ P TT »TPT W ?T *FT 
2T ^ f^ rft TT ff SR- *T.5T STW'ft t
srV ft f»rr *r?fr ^ 1 ft
7 ^ 5pt ^  5T *T ft «T?irT Sfft 7  I trpHRTT, 
ft f f w n  5 f f  f^-rfr Tsft ^rft  ̂
f fT T J  ft 4 ZTT S ?TTT T^"r? qrsfr w n i  

40 qr so 5R-̂  ^7tt ^fr *fsfr ar*r i  ft, 
^r-fr jrft 75fr * p t r  ft ?t»t f  ^ ifn  
m  'ft wi*fr w i f  & ^  =Ft aiar
sirTTT ^'tfr ^ Tt n rr ftrrr fc, 5ft
!f.'tt wzr? f  fw ^jfrsi f w  ^nr
TT ^ i r  ITT 3R R  *TWr 'T? 5T> 3|?R?T
r#  ^ ft r*  f  5  ^r f  ?ft
in  f  f r  aft T 3rr fajn  % t t  v%*z 
?t't « tt t t  c r  ^» rd  q^ t  ««#
k 1

y>rfr tt?t * T 4 fT  trt̂ t * *  
^ r  ft sr:r qf^TT « r^ tfT «r |



5 1 *rr*cTr » f%  %*rt tit
^?fW $ f  t , sprot t p #  

%ft w ft I  1 t m  w  « n ro t ?r

PHALGUNA 28, 1887 (SAKA) Rly. Budget, 146
1076-77—G«nl. Dis.

«45 2H|r. Budget,
1976-77—Genl. Dis

tffx  ffttoT ft snpsr « w w  %
mfor vmfhr ^  vt w r  % 

jeftr t jfp r  ft arft mrrrrft
1 1 5 *rw v f lf  ^  *rt <prt 
V* ft *T*fV?f $ tfr  1 6- 1 7  sr.* w t 
**rft wr*& ft 1 eo p t it
fa?r>fteT arrcft %TT*?fta vt *& 
% w t  ^ ftw  | 1 «ftr fesrre 
ptfTwr amf frt qtfta 12 ?rw fa^mt?^ 
ar? srfpr far w r t $ r̂t «rwft 

% srny ?t*f #  farr-ft ?rt fr, 3*r Ir *rr§ 
afar w  ^  srer** p, 1 xrw r r ft wit

«FT?tr9PT $ *T*fr "^jTT
M ft f S  It *frr *IW 3TKttt !> f t  £ !ft

spstf SpR tft *̂t5 T O  *pft I
ffr t o ?  & fa  *mrrnr Tjai«r
it ^cr Kft t f t f  fe*»Tf «T £ 3TT TfT

*mr f a  s f a n  *? fa * r  f&*»r *r w  ^  
fa n  *T*Tr fc m s*r f;r tfr ?*r * sr*

iftr 7'TT W  fa; HTTT5? W*T& *<T*t
wftr rrnI ~*FT? it -fr WT W *niT

«rm f i n  It. tw  % " t *  % t* t *r 
f t w  % ^ z  m i  f  w r r  rnr*v % 
k t  ir sr?r T *ii f  1 ft «t*rr *m$nr
£  fa; sq-jr «ff T  •'•! *  fpw sfrj Ijy

?FtTl 1M.4 % 3 *  *T 5FPT
f«rr ^  «bttw t *r w
aqrr >w 5 m  ^i3»«r *r ?ir rr^r fa»n  
far^r ^ r  ?frr fjrr^r v  M i  A z  w

H WT\WT z* *  *T r4'  TTTT f?T7T f a

T j3iwi %  f*f» v  «i 4?t t»rr twt t  «fr»" 
^ <t*t■ It *ntrspn ^ 

5j spT̂ r f^ rr ?% tt  prr ^pt 
I . it*Tr ^  f  1 ft «r*rJT,n  

|f fa  wf, ?,"* t t ?' ^  -jF ^  p f v  ?*r 5rr7 
4  irr^r f?F*rf 1

% <fr sAt  TaT7 % ■‘TV 
aft «TR^5T *T^if srt%, ^  %

x^ptst ^ ^ r t «̂ t
% ■? fTf!T I ft *TSF*PT ^

SlfTft?ft #t fasrpft *TTT art
89 ^TTt? VWTT f̂ rTTTT ^  ?T 
^THTT §>TT I 0 »TTCt 3ft
i f a f t e  ft 'T f^ fT  f t  ^
Jfrn r̂ %  f t  %  i 5 i frrtr 
apr ^*rr sra m t fa ?^ t 
« m  wwz ft ?ifr qfr
«fr 1 ?»t  wrr %rnr f̂ t  ?tftf

t̂t*t ^t w*5  *r̂ t %qt ®rr 1 wtz 
«ft iTwror sî re ^ r  izm, fa?r 

fafr ^r % qw f w ,
&rk nr wz q w  fa  r̂t
f?q-^»T ?rrr ?>r fw  n̂r, 
jp# «T?fT^q7TT T̂jfr «ft f l-T^r f*rtT
wwz ft w»jtt jfV ^ r  fw r w  stt 1 

m  rrjrr m  ■arsrfr ^ r  ft
5'f-̂ wT srtrf t t  «r 1

r m  sgFrqr^ w  \  *?> «ft 1
T T  5W5T m  IT^?TT siV f r  ww V i

^t*r^f wt « f w r ^ r  wfr, # 3

sffr f t v  1 <TFspnr ^*r w¥f ft w? 
art t?t wt  fa  ?ft Tfrrr |r rn ifH 1 
sifn  arrr "arwr 1
wnr ft *T’ -?rn: j? g? fa^rq- fa^rr fa  
?rft ^  w r i3rrfH 1 5 *rft »frft ^ r t  
vt »nwt =r£t «ft 1 o t  » m  zrs ^r^TT 
Pt «ft W lfa ^ 7T ft ^STFjtfa ^  
rft m 1 êr trf ^ r i * ;t
i5 i t tt?  w r  m  r̂ar? w? *rm i

h 1 1 1  Hfr ^ rfr

5p*nrfTin % urrfrwT

jcprr^r tin  Ĥ rr f^rf%  srr«ff %

^ j i  #  ^t r̂?rr *rTr 1 40 srct? ?tt<  

erntvri^ <Fnff ft w  «pj t  ^pfffa 

<Tfr w: n i  »frfti

v t itrtq-rf f i  *rf € r  «r?
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[  9ft VJTWwrfw %<r& }

HT4 ffW VW
*fr vgtr "QKT 5m  i m x s r r tb r^ r  
*pm ^  fwr $tm ?ft *  rft W t  
% sur 3ft qrnr *t# vr t t  t ftsm 

j^ t *ft *tt% $  i s *  s *  v  *r¥ $  
I5 i Tfftr *tot ?rnrr i *rfir *  ?r*rr 
5̂TT ?ft ?*T 89 T^JT % «?TT7T 

^  i v% snif §t s tr  Tt s  fr^rrr 

ifofire i  i

far *fr ^  ^  *TRTr g h  
*r?Tit wfr *rr* 4fr t t  »sm ^«rr

^Tfpr | fm #  !?*T W? ft 1963*64 ¥i
srrrar s foftre snrc fftsrr t £
I  I 1 9 7 4  t  ^ F T  % f3RT fT*fr 

W ? Vt 3rfl^ 23 T  >£ TT ^ r^ ’T'T

ŝfTT *tt i srcnr fo><- t t  srrc 
t̂cTT fa^Tt ?TFTT I  I SPTS*

Sffr-^R TT fsPTT TT? Wist TP7 *T£
sex? * *  qrr f  t %»■ <ft ff s w r r  
$ fr  **rt fa*T*T Tt. fcrt $  t t t  t t *  
arrsjt t t  v*  wrT tti t'i^r r̂ffccr fa  
fr*r fTT?r ** ?«nfr srrfaT f̂ «rf% <rfV- 
<!*? fr, t t  *rfo Tt£ s r m  *r*r 

(ft TR 3?T t> ?erfor 
3*w sjfTT |t *rtr «rrar?r**t ?t 
»r% i Sf q*iT «rmr g fr*r<rt sr**rft 
sqrrfar forfH ft s*f W*FfZ
Tt OTWT^rr ^  | t

aft H o *£*<> f?w tf  (»f^n*T*r3r) 
STTtifen *RCSf*T t  5TT Jf̂ r ?

vf) vm n'ifn fr?T5> . fT^rft 3ft 
^ T^T fT STTrafar *T7tTFT ^TT wrff1̂ . 
^  *Rjrrr f  %  ? ^ t t  ^ tt 
?rm sft% fiR-ft t t%  Mf fT yr*rr 
w ttsr ?>n i 9 tt^ c  t t  3ft zvzm

fa rw m  wa qfuwr *  «fr
i wr % &?mt n r wm wt 

t f t o n  v rm  j( i

^  w §  («rrtwr) : inr y>
VW^T< ITVT^IT $> TgT | |

wwrqfir finrrft .- wm $
fv  X tpr; v f  ̂ ctrtt jf f^Rm
f^rw  fam * !̂ T tf *r$f | t
(w * m )  i

w  frfa rs WT 3ft
ftrlT ^  mr$TrTT f  fT f^T  
jrrrfjR ^ tf!* 1% TIT TT % ST**)- 
WrkT f«tf?T *IUTT̂  -%*rm 5t t̂ ^ 
5rf?T 7% fn iprti KTffvw; fncrfr
Tt t t  m  st*tr t t ^ t  =Trf̂ T;

Osttpt Tr tr?r qr«rm t 7̂  
?r%r i ^  ^rw firT

%. s*r ^  tr®rr»T t t^ t  ^r%rr \
5  i t t t t  f  f r  f ®  «?TTt *ft*rrn f ,  
TVj *ft»Fr ^r?> T»TT iTT7 ^ | ?nft f  
^ r  7?r ?tt fT iprT’tff ifr % 7 7

Tt T?fr 4t  I “<T *r w 4 |?r #
V W  ^  «fTTT frm ^ J Tc T tf 25 

STS ^  ^  5TT7T ifPT ft i tfU 
nTTt ??rrsrn  ̂ fT ^ t

iTfT̂  f?r*r-. W m  flT ?  T3 ^
m\ 3tt 1 j«4 -h s  *r ?rn <ptt

?r? fw Ipan I t*r .t  ?■*? Z*t T? »TT^
«t I

SHRI RAJA KULKARNI (Bombay- 
North East). ln 1974-75 you increas-
ed the suburban trains fares.

wt f.<rw <ifir firotft frnr-»nnhT
TT fo p ? WR f ,  *T3R "TT TOT ft I 

$ ffPtfr m  #  T̂ TT 5 fT 24-25
T*rs t i  ?f^ t o  ijtar % j «j[t
5 r̂rsft TT it TT, 5 fo R  TT
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t V T  W? V R IT  t  I ftpft
5 'Bpflft vr fan f̂lrr f  iftr

i t t  ' t o t  I  ( 

f5*r rw  m  ?tp% $ 1 *ft
n r  ’TUT fa r  fc, ^  ^  u r  ^Rcrr
|  I fa tfft  *TT ^1%, ift  IT T  ^1% Jjt 

fft STT, q g 3 * *  W T T  % | m  3TCW 
fw p f f  ^  f  ^rwr% ir «f?m *rr% 
*TT% V g^rr ^TT w>T f  Bffe 
fv n rsT T , v%  v r r n  ?r $ j  ^  tt%  

S^nrr, ^  rr^ ^*r?f % \ 
s #  m r  fo r ?  t t  in rm  m  

j n  ,fr ^ tttt  ^ 1 ^ -P rr •jrcrr

IPTC V ft *TT WZ JTrV fV*TT I W? *Tf?

t t  9- =T?fr Frzrr F t  ^

T T  ’SPTTT WTS1 m  n  t  I 7*rrTT 7Tr*nf3R>

w * »  & s*r m r i  *r^ T??ft f  1 ^ rfi 
w  T t f f s r u  w fT .R T s-im  t  s  
n  m  *r£t % *tt?t 1 ?r*r <rfs*TT 

sfeO rF? 'srtT  ^mr j  * r
^JSRr p 1 jq r f  7H T*rfsrr7ii 3T3T ssfnrr

’Ft *»f *TT"7 1 w n xir m *  r*
^  %<3THTT IT*  T T  * TT fT»ft rrfrqr 

$  W*t *wft *** SH FT ^  3RT TT^jr I 

*pft *«r ^rr?* <r-rr̂  f t  *TR?frir
*r»**r tft jtht «rM  ^ , ^rfr j ^ r

«nr^f *r ?4* stth? n  rrr*r *wr a m  
^r? srm It j (w w n * )  1

Trn  »rtf (T r * r ^  *tr t) : 

t r  * n  w? »>«rr =ft «fr^r
f>?TT I

fiirwrcifar . fV*fr ^
m  n  «vr^sf?4r r*rrr ^  us «rs5r 
nrrwft <nffN*ft ’w t P i f ^ r  F*r 

*m  %

(1) Service of the country;

(2) Development of the backward 
areas; «n<j

(8) To make railways financially 
viable

FfprpT s«r ,«NfT % *ftr v t f  *nfMt ^
W fft 1 Tfr Ihrtf ?P> «fl ^T7T 

^ 1 w rr 9«r tf5T?%crTt etreraiw Tg?r 
|  m  » ^ t tfr r» - *t w  |  ^  ^ v a rr  

TTFTtnaT w »ft ft 1 wftn? f*r
tfrt ^*tt ?̂t r t  ^tm F  ̂ t  src#
7TT qrr 9 t>  «?f *T#* ?m < vrf̂ F?T ^  
n% vfcr sr?^?r 3fT firr ^ "T ,

?rFnr *T ;RTO?rr T?I fqp
?rrr> 3»tt t v  *fr5R ar?̂ T | 
wm nr qr }  »

^■3^ ff^ T  T? 122-1 23 T n ?  
t  mz T t srm ttstt y » w ^y ^  1

sfrT’T^ t t t  f=r t f ?  ?rfT3;f<nr ► ^  

?rfr t *t 7»t^ t ^ ij at  i ?p f

t t  t t ^  w n i f ? ^  ^ rrr *i%t *r? ^  

HT'f t ?  Y r?r © Tr?r 
-sfr t t  ^ 3  ̂ «^=n ?r I t  ?r*r̂  w fr»f« 
F ^  sqr* ?tt *r cR r̂r f?̂ r?rra<rT Ft 
fr*r *n? ?rt rr^. x r m ^ 'r  ?rrt t  1 

t*t «rr m r  # v t f  p ?  i t  7*r*r
r *  1 v w is f z v  % TvT-
ffKJT 'T̂ 3T7 ffTTT ^  sTr*T fCTT 
^ j jprt 5?FsRT ^  f 9  !? T̂HT

t*5T ?  I

tTT*'Wt  q? XT T17 ̂ TW 8’TT ̂ Pft 
P Tf? 3TTf̂ tr̂ Rr=fY * nT̂ ft>J T̂TT- 

zrî T *T"ft t t  r'T  ̂ T̂ *T *
5r FwT t

3 7 1 7ft irnprn ^  wr^rr t  ^
»r? ■qttj n  =3^^ ft \ l ^ f 7
nifr f *  ^  s? ^  tr̂ r ?flprr f 1 
«f^nr# v  77% ^ t *f) $  *wif?n | f¥ ^sr 
VRTlftVTW Mr | fv  fT
trr%  w rw t jt^ t if t r  a w  f t



*5X Wy. Budget, 1978-77— MARCH 18, 1976 R l*. Budget, 1078-77— i$%
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[ «fr ftr*rr& ]

f p t  vtrfvprvf) f*r 'fN  t !  ^9% |tr crr*fy 
fsn^rrfjzrf TtqrrTTT sfrr <s r t ?t  ̂ tarsr
3  fsrfat? fa n  arr t&  t  m  farr 
3rr?rr t | m fa ®ft 3t =pt t  Tt st pt  i

% $»rr Sft tstt f  ® 
farm  ?r *rar ff^rr $• i s im  i t * <rr*? 
f  ® f^’TT stptt ?r?fr «rr i 'T^nr*- 
f?ret "srt stt *rf jfc ^
fa n -& fa  cr)1 ^ v f t w z r T f t i  
TTTf *nrar *r srnrr fa  rwwjfi&t m  
*r£ f, T if  srfr wrr ^  f f  & i *r?r

if *fr TT ft  •’f  I 'T%5T? TT 

t«PT =Tff %fPTT wrr i i w  « tr *r Tfcfr 
t?? far̂ T fa  4*ffHn wmrr fa  ?>
^TT ?nqr ^  ^  S*TT\

Tr̂ T̂ T !TST »rf t  I IBT’f T i ?  *T*T
t t  sfjf^  t t  =tt^ [ t  £ % T^rfsrr ^ fr  fetr

# %  tt t̂* #?t qt  srfar «t t  t t * »
7^*t# IT?? tft T?T ^ fT  SH’^TP'R W~r? 
f®  ; #  SJTTF IT I fF7r^T WT TT =r?T 
3RT fO T £ I *FT  *T T 7?T* *T7 m  T?T  

fsp sjrg ^grp- fsrr £ W  3

ararf %=tt p i M t *t infr <t sri^r
* ^ ip r %f\r $fr Tqrarr t**-#  t t  » *t?t

?t t  q ^ f a r r  t t  ̂  **rf r ^ r  *»

er? ?irn- qr?7 «r t o  £t nt «r> srtr ®r*r» 
SFT2T» ift *rf ^ i t  if trtmnT f  %  «r^r 
fPT t  -?*vT f ^  STT̂ r
T̂̂ fqJTT VT srsPTf sfft W*f? WlfzH tfrr 

y*wt ? ;w ?  fa n  Trr̂ T r̂rf? 7  i T? 
q-xqTrf^rr t t  jft «mr ?srr > ^  rr 
*•>£? N -?  W s f t t  irr =?r? vr
f, i t s ^  fipfspcr-T qr a'vrr

j? qr t5  t 7 t  wnflrt t s * T
*TT5 ? 7 F  fT*fttfPrT '?T

^  r̂pft jrrfaff I  w r r  
« f  )*r ^  ?▼ F̂FTf f  i w  rm

f  rm f  ?  ̂  *m? wrr? <*m xmfaii % t t

*T*T ̂  f , f%ST % H«J?r*W «fW  If 
fw ^>  ?niTft ̂ n rw  ̂  f^ ff^  qrff’tr 
^5wr 11 f«pm f  i
qfasnrfaqT^J 1 1 3m
^  ?fl% rPF f3RI% «rfk«PTTt | Wf % X*
*r Hipftir farr f  i faffR  %  srfa-
«PTT W  *FT, t5TT H 3pT*T «rmt »̂T

^rrfar fa  m x  #  ?p^r w *
3FTT 3r>fa?f?f)' 7STOT )ff>T JTTTfJTT #

srf?rf!Tfsr ?nrr *r ^cft | i 
?r> ar>? % *rr?r #s

 ̂ j #frjf srnr% »rrwm ^ f  *r? 
wr^T T̂jPTT f[ fa  fTOif aft»r 5T r̂ *T $  
r n F  5|̂TtTT vnrr ^ irct f»r r̂t̂ r 
fa  N ’t  arte *rt trgrrffpr farr 
% far ^  *fWr ^ fa  ^  m  ?t^*t 
ifJTjffrfffc —

qv *rr^>tl HfW : «sft WT»T?S W) 
«rt v r  i

«r> H>«nf nr : irfr rr^nr *t>^t 
snfr ^  ar* vrrir fa«rr 4r i w it 
sfr ^  »r> ĥpst Tfa f  w'P'
t t  ^  *r? wrwr "srpf  ̂ fT jrr 
q?T T?f ■jfr-fT J ^ t  *TJ-nr^
T n  ^  i ĴTirr tTT-’ra  ̂^  *ft sfrf'!r 
TTR-.vjr 5TT iFRr T-ff r̂f ? 1 T ff  Tr^TT^r 
Tffrr rtfr »r jttt, i

«ft w rrw fii ftrirs) : % zrz r%
TfTT $ fT ?TTT% 'TT "?rf*T5T
f r *  Tt ttht Tt ^ *r? '̂r
*rm  ?5T ?5Trf ?>rrfT tt*t 5 9

T?f% Vf *TSfr VT I WT *w ^  fT̂ T 
Tir r̂»T>f i w 7

«ftTWWmT9TT?Wt ('TTTT) W * 
•rif fT rrr SHpfr % TfT^*TT I

<mwnrfif fw w ft : vw w t 

>̂r#r Tt nrnpf 1 1



I<3 RfV> Budget, PHALGUNA 28, 
1978-77—0««l. Di#.

t [ f  n w : v r  *rnfir’w  
w w »

** *M w  m  • arc gwr«ft 
t r t  <m «F?f Tft f  ?ft 
?fifer swptft vjsrt *r$ fc ^ f t  ^  iw r  
H  i aft ^flrn’ ft wrfa?* 
s t s r  % fans vxhnfrtff *t srcpfR  

sw a  *  fa*n srrtT, ^  «f> 
ttjt *reft * i

^ rft  arnr *r?r fv  ^  *nr*T 
$ % * R T f w s  J T /^ n m « r t f^ w *  
tr#  fv m  z n m  t S rfaR  t p f f a r  

i t  tn*r W - T fs p R T f  iffsTCR |, ^  

sfatR  ft, T^fft fraFRT^T faRT WT ft.
fgm %  f*r$ f  v  s rn ; e t fW t  * F ft  -n w

f*Y *TcT *ft 1 TRTT frnp ffRl ■SfT 
*3T ft I

9ftacnr> «TR *T? ft fT  gTRT7 ’ R ’J* 

xrofV * ft  ^ " R  * R  f t  3-RT TT - * r *

n *fto ?fYo ?nf o * ffr»TT ?t *r? m*T fr  
s r r 7 m ^ t r m  n  » R f y ^  ? ,  * ? i f r  

m  s*rte st *ft ft i ^nfiRT «*,
ufT fT Xpfft *TT f'F 'H I7' ^  T̂T ft %*{ 
rp- Kft q - fr  x & yn  ? r R t  m  »  \

« f t  f « m r # r  f r n f t  "h t t  p i t

t n ^ f R  W W  % ^ - f T T R T t J ?  t fs P H  

j r *  srf?t I  ? W T  ’ •TT7 T*T 7T5»T *F*t

* t  f ,v -n  *r & f**n ft » w  *t r ^ r  

fRWj T»t *PT3 ^  ’ *5 HT- «rt ^ *r»“
ITCRTf I

SHRIMATI PARVATHI KRISH- 
HAN- Hu referred to a paibcular 
c mc , not to the general policy.

« f t  ^ 3 V  W  I R - T f W f  * t  f v t -

n m r *  ,t r  v t  «n f$n ft $ *n *rc£t, #  **? 

w m m isw rg  I

1887 (SAKA) Rly. Budget, 154
1976-77—G enl Dig.

«ft v w w f ii ftn u ft • «p?t *ptt

ft I TfSFZ? gf*R# ST ?RT* TT*r
ftqtwmtar ft % wto "«f« «rrf»
TTP’o %f\T t  WFT ^ fw  
^T ÎJT I S^fW Vfinfi'VtfvViqTFr 
^  frOT IRT ^ I ^ 1% *mr r̂t *rt>T 
vfcs% t, fTTRT^T? ft TRPRT^ 
fT #  *Ft f^RTTSr JT̂t I

nriOw n«w (vsfhjr)
% jRrf̂ R; 7f3TR? ft qr r̂ ̂ t ’

«f> vwrNfiT ftrrr^
^  (7^ 1%^ TTh v #  f, in  i t  ft 1

sft wt t t t t  ^4^tr iv n
ft 1

V() TWW«TT 5TTFft fo
*  ?t "m  ft 1

*ft t <i«»qfd fvm?t -sfr 
m  Tm ft w fr  T̂ t ft, t*r ft  

t ?t ft 1 "3*r5r qrf7̂ R - 5T|fr f«T  
ft 3frlf ?RT a-R R^> ?T Tjfl ft 1

«it m s <tfW ...

«ft v*THprfa ftnrst “7̂ p r  
T t f r ^ ^ f r ^ T f ” ^ ^ t ^ f r n 7#*'ft r

( w w )

«rt w*Frmfa fw st srse *m f ,
VP% VffRT5? Tf ŜRWT JTXTT  ̂ J

7THTT Tffl WT5RT
54  *TR ^  [T

xr ;;r 7 ft 5=f p t i^ t  t t

Tn iTT fr  j^rm ift ??T*n»«i **r;pR 
5??r ? rRTrTOT % »T«r, ^  
f ^  trf ^-j^r ft xftr inr fair

^ n r  rrw ^flrf ^t srf?T-«fff 
g;n«rr? '** ft. ^  vpft renwi
snn jpr% f  1



155 ***• Budget, 1878-77^ MARCH 18, 1**6 S ty. Budget, 1896*19— 156
Oenl Du. 0*4. nit.

[sfr T*$|W% f w ^  J

*ft *r*rr ^«raff % f a *  fawr «rr ftr
17 IT f*Tl% »w $  j im
% t o  S t $t  »r*rr «tt %  f*r 7**ft 

Tt t t  $1 
v *  17,000 *r $r 16,200 % Tfor 
wisftwf t t  g ^ w f o s  t t  f^ n  «rt  
t » 814 % T<fcr t ?  »ra | i  ^  
% 448 T t£* if *rt If, g*r% »tt*$  

t|  f  1 70 % w t o  ^  t?t% 
%?T3 Tt fa r  ^  fTo!J TT % qfosff T^fr I 
ff f  fTTf? % 296  Tf £, ftwr^V *tfV?T
fr fo i  f t  i*i 1 1

stiti'tt w  t?tt *i m f  Ft fbr̂ r *rt*ft 
^  #f>?T5r faw , fa*$R  *uT>fa 
qr|t fr*n. 7<ttT wr *r$f t s ^  i it 
fl’fTSTTr $ %  5TT^f?T^^ 2S6 Wrf*Wff 
T F̂ <T 37 T£f 31TT | t % fyfe'tf 
tt* t  ^jrrr f  f% ?r*r̂  tft ts t srr 
fT 3 STW ^  '7  TT* fr, ^ftiftiff 
t t *  f  1 *<tt *nft4*r *£\ Tr, 4 * tz r i 
*£t fT*T =fr -<fr *? fR  T\ftm Tt £ fr  
fe fa farc *ft»r arr* *rfr $ ir»rarvsTr
Tt fĵ rPr ttist *r *>** t( 1 ?w% 
rr% sfwi TT zz t far*r » ^*r WPff
TT ?FT% JTjft fa‘TT £ wV J*|ft 
=?t— f <̂rr*r ip far * V  q*f«iwT*T 
TT W l  fT Tift 5TT » («W T*r)

«rt TmrW'TR anwt fa *  % «rr* 
i? 5T ’T T StFsTV Tt Tff Kf, ft  fVT *T?f
surrfun fT if h  Ft  •?*% s w  Ft s t  
1 1 *f| a m *  t»  ^ctTr *nft | 1 

( « I W l )

*ft w fn ifii f*rmft ^  sft<ff % 
t t  t t *  5r *»r  w  fh  ^

t f  t>  fr ? t f r iT  »nrr % <ftr

w  t t  ftnriT ftwft m r %\ f»r *R|

•ft »WNf WT : wt scNrtt <ft« 5̂ t# 
w fo  % iT?  ̂ trnr vt *riw  
«TP*ff f f ? r  t t  ^r% ff, f T > i
^ t unror &r *ft<ft q?t sftnrft Ir f?nr t%  f  1 
t*t ^  t*t %% wfr 3rr«r ^tfan? 1 

WFn^fafVinSt: *TFT»ftV Wt&t 
» W f W « P T ^ ? l  |f*TOTW 3i r W ^ I  
f^sr %  wt̂  % tfio D o %t\fo %  frrt^  
tft «ft,# f5T«Ft% W

$  *TFsrf %■ ^rprri^T
fr^rrT TT^ri t i^ t i fj f r  * r ^ r  %  fj|<T 
%frr tp t % % r tr zfcz  *  %?rt mprft 
TT %T fm . fft 8t*T TT %T fUTT-^r
ffwf Tt ^rffm t u t  t t  Jr̂ ft ffTcrr air *Tm
I  1 (wr«rsrwr) «rs*rw H ftw , wi^sft 
* t jfr ^farar f[ 1 Tf?ft fw rfts  
Tr t  aiffr fj'ifrr f » r  f  i ^  ?rt

q-?rf fff g 1 (w ^T*f)

fi t?J «tt fT f^T f,r TR  
* ft frr̂ r *rr?tt P 1 t t  ?r*r

%  *T'T f  3TT *Tf! TT W  WRT 
TT% f , «frr ??♦> I ^ *T(*5fm  *r*wff
*  %vRrp<T f f r ^  T^*n f r  %  5ft 
sm r t i  T*i% %  Pr" *w «r w rJ 1
7^ TT T<f% it «r*T Tf W$* Virff f?f*  
S?Wt j 3TT 5?f?TR f t  «fV. 3*1 it 500 
t w  w  Tf w i i?  f«n, *twr T ?r *i*tt 
ft 1 ~3*t *r **Tf Tr *  *rr x̂r f«FPrr ̂ t s p t  
gfT *nrr i t o  m  ft% Tr̂ rr vt i ( « w w r )

«ft f*f«ft?f w^nftw
iftr tjfr T  Tt *n«r% ?€ m T  
t t  %qrr It 1 *n r «r*fr «ft
If ir tr g jf  #frtB% 6  wtr fWTPT TfT
I I  Tt frw irn!% % 
ff»q #^rr 1 1 ( m m )



157 PvftPt, PHALGUNA 28, 189? (SAKA) Ely. Budget, 158
l«78-rr~0«n l Di«. 1978-77—Oea-L Du

v m n f i i  fwwiA w t  >Brw-

V?TVT Vjft aiTJfr I — JfR 8T*TT *3, 
^  ITOt *T£t flSIf $—  WiT w  *TT?rt

1”  5  *w ?ft*r fr rn r  $  w A r #  1 

{mmwrn)

«ft i w f a i «!«?! $  Tt 1 (« * * * w )

«ft qqM W fa fa'TflfV m *
f  f r  3^  Tt *rr»r?rr tfV $ f  $  1 f a f f f t
f r r w  sirrfi, g®r *rt in? *jfr % ? m , 
«r|t % *r?fV % 1

•ft p rw tir »rw wrcr ?r 3*  *rt t t  
*»r*«rcr *Fr $ fave  vrr *rt Trrsrr f*rr fc \ 
( « n v m )

«ft mtwrafii fw 5> it «sft <r*r 
% fffprr T̂fPTT l  f r  m  f r r  JrfV wt?t 
* jsr# *rV  ;*> t t  % «fr% t s  ?  t t t >  
f t *  1 (wiwWT?f) sn**fr -ft if*  qrpr 
«n*r 5  7*  «rt *rnr f w s i u  1 (w w rw )

«ft t u t p w t t  t t  % fa *
1

«ft 9*Rvn$v fv n A  iTRnr, 
f fr  ?RF $r i t t s i  T rr? t t  ^ ** tn  f«rr 
itVt inr— *  fcre?r v r o — fa r  
3 *  *pnft % ?tt *t?t *jfr £ 1  

*rfcr w r TTfsro T>n f r  n*ft *  
ft%  crrtr \ afT tp t  f i i  ti% £ 
<R% UW tHTTt *T*^H **jpT WTTfacT 
l< ? » t  UTT TR?T $ fT  TfftiT ?iT ifT̂ RTTT

t , *r?ifw st*r f f  sr & * *  p t  
n̂| i[*8^nte *tt TTQf ft 1 tfwufHraft 

¥ t n w  ^t, wi^ forair* f  wffT«r * f
*ft vm  t #  ft, frW H  

fa w r t  t *  ^ fp f t
«r? nft $t, Sir irr*

3 ft«frr 9f?r ftw if  w  f  ilr f?r% ?rf- 
*frrirtT fnjnwrr %
3*1%  f ^  sr% ?nr w i t  m *n r
w z  <PT?r t  ittx sp p r  f » f v  ?rro
«TWpg WT»T ap »ft 7 f , f^ tr^  ^ t t  ^  

*TT*T f*ppr *FT fnw y*PFt 5*T
vrvrm  ?rV t t j r t  ar»% If 1

45r $r : % t  q if^ rw g p T  % 

ttfy gTTn ^  1 1 f^ r ffT  
% jfr w ir p - Tt t  ^ r%  f ^ r  % 
7> w w t q;f^z»r ir wrr apr^fvr < rt % 
«rVr ^ t ? ?  w t3 ^ ft % i ^ ap  m«r

f»T5T -3FT TT»T #T t t t  11 T ?^  »ft ffT*TT 
t? t  t . 't f^  frrgrfppT 5r*r^ *rf*%  
^r?rrw 5ft jTFft ? & % , % &  4%»nr^ *T
«fT ?TfR?rr ?fT 3TT T^t % I O T ?  «M8TdT 
^ f r  ITT *ZV¥, » T3f*fHf %, 3TT fTPT ?HTTd
sfnrwr f  (w nw w )

€rwm m fR ft ir* arr* ir ffr 
w nft 5T3nr ?q>r ir sbttt ?r fT*rr 
% fV >HTT?r r̂r̂ t frrr ^ f^T
*T5fpf̂ r »TTR WPT TT VSTlf 3TPT I
f r f h R T  ?r t fr  ? r r f e w  Sr ^ t t  »nrr ^

fT TTf f ^  iTft% ir 7^art TTT
^rrf^TT f s w  fs R  f3 R  t t  srr^rr f t  frr 3rr*r 

xftr s m V  ’ frw m  t s t  t v  ?  1

<tt spnr *mr t fr p ?  
i*rt ^ %(xt  it *ft *  %?ft:
srrrr ?r*r ?r^ m  ^  wt  t | f  i

?^r*rsfqrr tfr *  w r  ww ^
«fr 1 3>t% ^armt t t  5  tt? tt  5
frV  ^  msTTr f  f r  t  g*rw |
3i«nr ^ r  T t  eqi^r ^ r r  1 t t t

T^t fT  v f t *  WPTt TI> t
■3̂  «rrr <svp£»r tVT«c» «fVr ^

p fT fs  fir<r % v r r  ^

^  1 ir? t p t  *r¥ f^ m  «n r̂w «T5
W  % «ftr i?r ^



*59 RIV. Budget, 1978-77- MARCH 18,1876 Rfo.Bttd**, W «-77~ X&»
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3 # *  W  'TtW *5* ^  | *?T
fv  toft* % m  *sr **frr vr **sta«r 
fr*rr*m i it ffrm  ftfroft % ifr pr 
vt f?r% arr* ft fam  fr  taifc % 
ft smnrrc % »rfa *mf % ftPFT 
V^WRT aftfatr fajfJr ?te w*t ^  i ft 
*rr̂ TT f  fr  frtft tR? ? *T fcjfT ft 
^RfT? for ^  fsRT -m fawtft 
% S>T*F *nft 3HTST ̂  *1 *PFT 1 $ qHTPTT 
t  fa 3PTT fW?r *Ft faff* *<T % 
RTFT =̂fT frfflT xftT ft WVHT  ̂ fr  5*T 
P m  ft $ fcijJTT fr  w  frzn *r 
$ r mw «ft ?ft smfa ^  ?st *rpr & i 
PT* *  aphrrrl g, *hrtr*s spfs % 
sfrr f, urftr^ ffm % vfr *RT3rr 
*rfte sfar «rf?r *tt* t  fsp# us ĵft?r Tt 

*fh f&  f?wrr mz fr̂ T *w  ?ft 
rnr tfr

V* m w  7**R *8 *t *T, IX 
t t  fa fo r r  h rfr anr *? vfr 
arppr fr, ^sftft *irr fr  r̂sr % frpTft 
vffr<!?*r £ ^ t  fcwft n 3ft? fon  
«mi i ft *t»tsht ?  1% f ^ f  5T W5nf*rsr
WFT f  I **fr?t f»T% f*PT f t  fti* itft 
VFmWrfl TTJfT I f ®  3TPfT ffT ft sfjfY ^ r
wsrt %fr*r f'rfim «r?t t h i  j? ft 
« ?  fr  f*TTT Tt <fegWT £ *Z fastft ft 
w? t r  t rrsp Jisrnr 7 m  *nr *Ft w  fr  
xm t s r  «nr:T *r  nr?TT i ^  rm  
5TTJJT ar< ’ f t  J?T -awapt TR ?R fTT? 
f̂̂ TT W\ M  ?*TT stfsnr | KZ TT̂ T W f

*rt*rr w fr  w  i^=r *thr
trfnm r̂ ft  ̂ jft 

^  f w ?  ? trrr ^  ■Hrrrr tmmmr 
r  *rra?t Tt <nwiiwi ?r?rr T??fr > i 

cttt  ^  jp t o  ?n?t fr  3ft I W f  
pf’TTnr f  7?m Z* W f  frrsf &  
^   ̂f r  i £xrr* *n*r*f f*r am firffsr

t r̂fipr vrfrm % 
*rt»ritft 225 fT ti ^qft ^  fin#  fpr 
*rf 'Jra , j b

5aRT?r i %frsr f̂fcs k  
fwq wm* ?r$ f*rr fr f«nfr *rtn 

^  it r  i iprr̂  *rrl TRWtaft ?, 
^w r trnmr t̂ flrr (  frw r  aftir 3ttt 
t «Rtfr pro «sft ?rfrer arrow P?«r tit 
% % sm -’flWTfT vr f t w w f
frm «rr «ftr ^ t  *t^ft ft »rf 4t i ^  
wf̂ r t̂ r t  ffnr pt «frr m«r pft wtr ^  
ff?r Hart irfan  ̂ fipmr'T sr̂ «r m  
fW r «rtr ft ?r*T5mT $ wyr I  * 
^ r  rarrhnr *r trrmrr f̂t %
W®r *FT 3HR fa  f  rr TOT «TT f r  VI
f̂ar cr ipt  *r^r fr|ftff¥

^t «pft &, frfftfa  3T5T TTf'Ti fT* ^  
^  I pJTT OR V3T TT ^  ({,
m  srmrr frr f  fr  frjft PTT? it »̂TT 

T̂T% ?ft ’FR f n ^  *r  ? ft 
fa*CT*T f r r w  r̂T̂ TT f, f r  ?JT s m fx  

?*t% frir €tf»rsr w  xtvr sTf̂ rs 
f®  ?T f®  *TO*TtT f*T*T STPtffr I

ftr<rfa irt ?*rr> i »h  *rr4t 8 r 
m2i ir * i  f®t firsft *r *«%
V fsrfT nrrfjgpHT «», T̂f f*rrrt 15 
ift in  «ft f*r ir»r? i?rr ir r
SR 7?r  ̂ ?rV ftTFt f*rf*TT 5IHS5 
^t wnf wp m vt ztt k r 
fatffc jft 9ffr ?rft irrfta  f  m  T 'g f t
W<Ht WTta TT 9TTTRT frJH I T̂flf WtY 
% ^  «rf^rft m  i i  f » f  ft*nr?RT
f  in  aft irt. "jft ift irffrT ih » rw  ft  
m t  f̂ pTFprr *rfo», i*r ar wt ir T̂ frt 
«ptf ^  ?5>*ft Wffjpt i wft wtt  
^ f<rr 7?, jtw ?? mrr r̂t w r
THT 37(7“ rĵ TT f ft %«J1
«pp»iT Utr TW?t fajiTT I



ttfx m -  Budget, PSALCHTNA 
197**7-~GenZ. Dig.

*n$f «rr *ft anv,ft $? arfr it 
arm^T %$ fr i «r*T*r w ft m  tft s f t t e  
fa *  K *#t If aftr?ra fr, <*?rt «rr *?t*t 
l?tT $Tfri*Sr?r*r*rtT tft^rfri$Sr* 
^  f¥  wn'sftr-T*?* f t  * tjtt  fr jtk 

fferr j w  aw *rf fr, ^jsrnnr
«ftr T O itr  ft mp ^fmr
sffar Sr *rft ** *r£ fr srsf
*nrnr fr 1 12 wt*t *t sra* ^

tftf ft  *WT, STTTT falfa* fnrfflFsr 
♦§ if, f  *rt f^Tfrt «rr ▼? *  rr*rtr
i t i  WTT ^^TOT* %m  «TT *frr * *  arftf 
t*  OTTO-tfr* % 3rT#r *  far* ^ r * r  
f t  ?ifn irrsm m  fr 1 <r*ft mt#t 
ysrr in frr wnft w  *  w*ft fr i g **  
WT fr f r  *TT?!T f t  * * r  $  UlT 9
•«rr̂  * r  *t ffrff *n? *fk  ift

*rr f$**rr <f£T $srr fr *?r *  r *rf%* 
’srpj jfTT Tt ■arrir 1 $*r ?r^ *» *pto ^ r  
w*r iflprnf^swT’TT^sr^wfr^
<r$Tf §  31W  «rf.tt j wrrft vrv»r f t  
srT**«ft?*rr* f«,*mr *? fr m jt t  $T*nff 
% ftp ^ n rfa r^  jfrtfr srw 
*RTift*r m  *r$r 1 #  *TJnm jf  tfr 

*?t fr ■?*<? *tff f  9  f t
fr ^  v fa w . % f lT w  «tof Sr 

«nriWT £ \ ¥ V -f f  *#?t f t  
*n*r fr, 3  ir f t  *tot «rr w t  fo  ^  to r 
w t *gv?t | T?iTf̂ rfr n srr^ ^  «rrs^ i 
(«wt*r*r) vn  5^  *r*®r % ur
*r r̂ i frt *rfr* vr s w f ?  fr ar**f ir. 
«rch?w SnrtrfeM ’tir \
WI% ?ft **TT afTTTT VT Jrt#«r 1 1
*pir ^ r fr  ^ ft wtt s ?  ^  ir^m  
?[t 1 

« r w  ^t?t i| TTfrrw wra «rtt 
^TfST {[ I

f t f t , fr^TRir, * m
< N , < N  « w « r

3SK22 TrfT - f f

169T (SAKA) Sly, Budget, x&z 
1976-77—Genl. Di».

W f t f  ^  fr «rvfTv sftft sftrt
■^t fr ^ T « r f t f t ^ ? 3  TTTf ^?2r

«rt =f^r f*TTT (t^ T )
TfiPT "3ft, TtflT vvftenv f i» t  ^ Sm  
£rf**er ^ptt «tot «ti, faw *  irw w  «
PTTSTT «TT I 7*T% *»ar^ ^ f}% «ft
f-̂ raft, % ff?r «r«ft ^  f«rr ^  ?nft 1

«ft fVF^t : *HT% *TT«r
f t *  «rr7

«ft ^ p ir  wrw : t  *r%«rr «rr,
f * t f ^  ^STT W , SHF- f r |  T?*T Tt *T 
^TTT J

«rt viw nfw  f^Ti^t f t
,*aftf̂ TT frrr £ sfK ?.*  fT ^ftg? ^rd? 

%% TffT I it f « %  f<*ff
p r d  m  *9 rqRrr f t  *, fkm  *r 
%ft w  ? * K t  v r f t  ?^T^rT f r  fr 1 

?*rn  th tt 3ft %  fsp f*» «rrfr t?rr
aprr% * * fr  g^TTT *

^  armshp fr, t% fr*T T t ^ fr ff  
mq m  ^  v k  ip fiw  iwr^ ^t*i 
tfsn , irn 3 3  srrcwfo ftf^ r , w w r  
Ff>* ferf fT t̂ffr % ar̂ TArr art *srtt |

«it tnv «?w  *ri : ^-rft
1

<ft w w f f l i  f i r w ft : f t t t  % fffr% 

f t  irpnr j| ^ c t
t^t fr, *r? STV fr TT»TT^t %
w r a ?  ^ t f r , ^  «ut»f
<n% % w  ft? fj[ 1 f&PMt f t  ^<mT«F

2«,
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Tfglr ^ 51  ^  ?TTf 1 1 nw ?rr^o
tr-po sft ^TfTft^TT ^  ̂

?ft «TT—

“It is behaving better.” ̂ 3?^ ̂ —  
? T T f ^  I 5TTTO T t o  ir q ;o

; f T T f  l?Tq

T?T| I

sft nF»T5TÎ fiT I
%  5|TTo f)-o trqjo ^ ^
T t  I  I 2 5 0  Ft -̂ ?TT |
?fh : n k  5^ 'T # f t  ? f k  ^

1 1  qm aT 1 1%  JT? =?r^
^  f̂ T̂T ?rrTo >fto iTt^o 

%fjT% 1 "Nr^%f?r^ 
^■p ^  ^31% I  ?ftT iTHT

g s i ^  I f  Pr>r ^
%  5rrf I ,  ^

% 5T̂n v:ĉ TT? ^  f  rr 1 1
% JTTfT% ^  g'fTq-clT 

^  I ,  cfti=r-^T
T,|t^ f  ^T^Bt ^q-$rr ^  I 

if % ^>[%  Sfft
^  «fV, w?t =̂ rrTHt % i
f  I f S  ? f > T 3  ^  f«T ^K. I

^ 't ^
^

^  ^tf?r?T I  I JT? ^  
?Tirir I  %  !lTTo <fto
t ^ o  !ffr ITT ^T

« f i m r  f??rr i h t̂ it  ?ft ^  
?rr5r-t^5t-^  w  q r #  I ,  ?r»n:
^  ?r fJT5f ^  ?ft

^ I tt^  ^ ?lTjf-

pTW9r?r if  ^  f ^ ' f t  
^  Tf>-1, 'qrq' f t n  ?rriff?r^?r^ 
t  63 ?rKtft I ,  ^
T f t  I  ?=r% ?rFg^ ^  .
3P T 9iT^T^ ? f r r  fq-5 ?r i f

«f)fr-'^f cT ^ i r  1 1

i f

ffr 1 — ^  II w  1 1 1  
spto-^ I ,  f € f ^  ft^5Tr?tW5I ^!ff . 

t| |  ? t  f?T??a‘ ^Tr{T i —  
jfr il^5T r^?r;f ^  ^t»r f t

r^ , f  Tff^ f ^  'JTTiT fg^^TT 11
w r 12 fest

^ 1 6  SfT
I , JTT̂  ?> ff ^ ' r  % T̂T«r % ^

^  I  I JT? I
^ ^ r r f^ T T ^ T  ^  3r??t srr | ,

^  f t f t  I . ..

«rt m r  ra m viu : ?# ^ q ;% ?r -T  
I

«rt !<w t5n^ : iff%Rs%5T>T
€ \  T iT  I ,  f  !T% 5 f  ̂  ^ ^ '
^T?ra =tr?3 5 f»r 1 ?Tfrq-
f^?r I  ^5T^fTr ^ nT%TT^?,

«(1W  f<^'?fl' ^  ^  ^ ifT  ^  I

a  w w r  1^ 11 '
5TRT 5^rd I
^  ffr  I ITJRT ^  f t  TfT I  I f w t # ?  
w  Hwra- ?rnT^ 1 1 ^

13 hrs.
SHRI O. V. ALAGESAN (Tirut- 

tani): Kindly allow some more mo-
ney for the electrification of the Mad- 
ras-Tiruveilixr line.

sft TTq Ĥ Tir irf¥: 5 f^

SHRI KAMLAPATI 'HIIPATHI; 
He ia ta l^ g  of Kerala.

i
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Shri O. V. Alagesan: Tamil Nadu.

SHEI KAMLAPATI TRIPATHI: 

Tamil Nadu is doing very well.  I 
Tvill go and see what is the position 
in Tamil Nadu

AN HON. MEMBER: 
Karnataka?

What about

SHRI KAMLAPATI TRIPATHI;
Karnataka is also doing well.

t   ̂i|'[c|â4+dl  I I 

TTf ̂  ̂    ̂ I

I I ^

 ̂ I  fTT #  r̂Wrtrtfŝ 

^ T̂'dFTT  ̂ fw I

T̂̂n: ?ffT ^ fwwTRr

f̂'V   ̂f>TT  ^

 ̂ 5T? st̂ ?r|f I I 5R- 3)-̂ fTT

 ̂irnr ̂  ̂

^ ?flTr f̂rq- % ̂   11 r̂?-

f'S%5R %   ̂ r̂r̂' ^ I

 ̂ fTiftW 11

firr̂ ̂rn̂f t  ir̂ %

 ̂ I S ̂srrqm g  ^ %

fgspra #

 ̂f% ̂ t̂€t ̂î!T ̂  

5TT % ̂   W I

ÔTFTT rr 30,000  ifVsT ?ftT

I  ^

 ̂  fw r̂nr  4,ooo  ô

I  ?ft fffKV f3F?5ft  ̂eft ^

f>TT ?!ff I fim 3n?ir  ̂rfr

I I JTf  I

50 TW  ?TtT  ̂ r̂r̂ I—

30,000 ̂  W%̂  30,000 feft-

jfteT ̂  5 n i ^

1897 (SAKA)  Rly. Budget,  l6S
1976-77—Genl. Dis.

^  ̂̂  ̂ r 11

?R) ^

»if̂ ̂  Hff  I ?mV  2,900 

f̂>fteT ̂  ̂  ?n̂ ̂  t  11

1,900 f̂F̂hftex ̂  ̂   T?T 11 

WK sr̂T  I ^

qSi% =3̂ jfit I  ^ 1?rr fTT̂

1,T% ̂  f I  ctxf % ̂'V̂??rrf#5Tfr

'̂V t| I

q-  >̂îT ̂

?ft7:

% f?t% ferr ̂  p5Rt% 

fTFT T̂%

^ ̂   ̂i

ITI-Jm, t ?TT<T̂> ?ftT JTT̂JT

^ ff̂ T  I

ŜTT % «TT?m ̂   ̂ I I

jra' ̂   5Titr ^

f̂  sTT I firrt ̂rmt f%?ft ̂ ̂ ̂  

arpr ̂  ̂ fen 11 ft5T ̂  ̂

f  f3ra%  ?n̂

^ ̂  'R fsr̂ ̂im'f

%   ̂q̂T smt  r̂fr %  I

^   ̂qiH ̂ fix?  ^ T̂ir I

«ft 3RT?H ?TI3 : %2fTTr  ^

?rort %   ̂mT ̂ f ̂ ̂  ̂  1

?ift  f̂’TTSt : ̂ ?Fr?T̂

 ̂ %iTTn % n ?mf ̂

11 ?ftx ?rfk̂ EqpT ?■»!■, ?ftTferr ̂  11

I ?nf̂

•3̂ Hf̂Tfcr % 9SWT ̂   feWT̂

 ̂ ̂ijT ft x?T I ?ftx  ?Fri

T̂FRl'ir ?rr5  ̂  ̂ <̂■*11 ?ft
I q̂

8RT̂ ̂  ?TRT I  f5f?t̂>  ^

5lW I ?ftr  5Ff r̂ T̂T ̂ ?WÎ I
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Vft ilrtTHT'Tro W n sr 

tj% wt v m  ^  aifa *rart!t
*nm tf ^  t

« iwwT, f t  w tsf *  *m  % m 4 h r  
% srnfaT *rrm  f  far f*r t o  

«fNnp- *rr$ ^  w  r T i

«wi ftt$ : f  <Tf%5r tft
% ?n*T% tT5{7 fa*N?T ?R^T =srr̂ rTT g l
?nr«f f fz *  ^  J w fr  f f  tsrt
11  tnp 3R? 3ft ’STRTTOT, jftTSTJT
«ftr %tn  ̂ <frft ?t *T»rt f f  t  i t

tTofr TFT? vr 5?T 1 91 2 *f «TTT fOT
*TT sffc  9 T  1922 *T 27  TOTI 

vfr ? 2T, s*rwrt Tfer sft $  ^rrar 
csrm t  f *nr 5*  fT  srcnt *5t *r?r $ 
*ftt *fon*T *t spr ?r*n̂  ^ r *reft 
§ i <rn% ^ r  ^  ?*»  tn^o fa** 
*flr sitft ipfr ift % t t t t  to tt  f w -  
?*TT* f w  *TT I S t Ir  ^TTTT f t  *t% fc

«nft w r rm  srjft wrr firr ft 
%frr T*T T3& ir *ft ^TfT wfrf far* 
*Tj?t £ I 5*TT % flFST SRrnt
3tr ?rPT<3T frm  tot <it i erffw aft 
% *ft fr*rr «rr «fr f»rsr % *ft f w  
«m 5% t*ft% w% ITT 5*rfafr» T5rf t> 
m fr qfyr *rt «Ft vnr v n  $  wg 
*rr<3THft Tt Jffft I t  trs arnr
*m jjft f  i v x  H*sFfir $  *sft fa<rfW 
f̂ nar t t  <tY ymnsrr *rtr ftnjftr 
t o  tft t t  <rfr Srrr w  *t*r«R i f  
vhfv r ftft \ o  tfto iftr jRnrrr % 
fiKftpfr f̂T t f t t  ^»r % ^ % vrnrr
^  ^ 1 l9 2 0 ^ a r?r^ T ^  vnrwr
tftr 1973 5f arf̂ mr T^t «fVt3
T*T IT ■?!«? VJT $

ft̂ TT «ftt WWt ’ft  vHW |ft
1̂%*TT I

« ftW W # l fiwflft : WPJWT, #
w if k  ^?r f̂ n? f̂t f̂t ^  ip m  W
"̂ TfcTT g %  f»T #i *t JfWtWt
y%e<r $ wtr «r? fww ftrwr fft
. . — -*■>. ... r*. - - -is. .. .- ■>. .*rr irmw'Tr iw *t frr, arrnrr 

^t?t ^  %«ZT «PT?rr t?t g f*F 
w r r  f  fa  ^  ^?r «tt ^t»t ^  

it tprt v tv r  % »ft ^|r |r iplr 
snr vt «nvmv «rw ^tftpfi 

fr»ft TfT m  n^t f w  it %fn t  
F̂Tfsrsri VFHT 1% ^TVt Wft f*FT I 

%k V* T̂cT f̂t ĤT3T?T TTPft ft PfT #HT
f- .... ___ V  JL, fL- ___IS i _ ..... *- ...pp *m  ’̂ Tfn f  «T!im ^ aRTttr v rc  
IrTTW ^  ^HT^RK 5̂t wrnpr f  3*TPt 
»ft i»ft cRf »T »ft finrr r̂w ^  %  
arrrranft ^  fnw ft'j?: t t  f*rm t̂t T r̂ | 
xtfx *TiT«r̂ T ?r?=rrfr̂ r? ^t
trr̂ T ?r m  nir fsr̂ n r̂r̂  ^tr 
vnr*r ¥t ^ f r  ?nr ^  wnspr w  ftRT- 
yqrfl- =pt *̂r f̂t TVfarq ^

% w%r 11 IR % ?*% ?T?t T?rr ?t fo  
OTT F*T 3̂TT3pT ftfifrr sftr ^€T 
fflTTT 'TTH $, ^T*T tft> fif 7*T ^  I

^  *mt T r̂nr̂  =rfr f*r^ It 
%r\r t*r f t  ^arrsr  ̂ ^  w f r
P̂JTT TJPE' w7 ^  I

SHRI B N REDDY (Niryalguda): 
Shrx Samar Mukherjee has already 
brought to the notice of the hon. 
Minister the feet that the services ot 
4,000 workers in the Secunderabad 
Division have been terminated, I
request the hon Minister te give an
assurance that they would be rebut* 
tated

•ft iff*! *if¥ (*rrrftgr) : iprr^
•nfWt % tn> v**r ts tot  *rr fr

^ fw r ^t gft f»«wwwwr 
ft îT <wt  nu ip t  It Pi» w t

rhft ?rJPm vt fiw r ryar f%«rr |  
fu m  sqft | «ftr *rf ^
urnuft ’Tfflwft ^  ftnwt t i
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*RT | fa  W T  % ^TTfT- 
wra ft*  Thsr ^t ’t hpt  wrfi^ 
v ff fv  ,w ir snhfr ^  affWf snft 

?frpr 11 ^  si^st ^

fa r  w ^ r  «pt spctft fo rr  stht n̂fVr** 1

v&o v * °  (wrmT) :
f e f t  <R7 wr?3 ^r% «ft 1
■ * n r ^  ^ r v t  t t t  fa r  fr qf u f i r r  

aptfŵ r art fh **n w  *1$
’  n f l  WT, 5ft 3*FPt ?TT p̂T *FT

TM*n an^*rr?

«ft fWWWftf fVIFA : STT̂ TTTf—
W<vw  **rt % far q fT w r «pt rnr 
*rt Tfrr ^ i w rr  <nr?rrr ?ft 55rarr & 1
z m  sHm >m ifT % *ft forr f  \ ?t*t % 
>ft forr f  1 Tm  ?Wlr »  irr t i  
■t*r ^  m  srr=cT ffm  srr^rr it 
Tn=r Ttrr 3TT?r*TT I TT W t  HT̂ T & 

f ? ^  ?r ftpr^t tfter5̂  wt m  
*nrfr f  *fr snr r ft

«fV { f’TSTTPHT)
fft  Tfr^p- i? ?wrr ^ f r  n r  f r  t o t  
*ft tstot «m  ?fro* n 
fare ?Tffr « t  ^ 1
f  *TSft Wt57T f t  •STPHPTTt if r̂ TT 
JTTRT W TT f

V09QT : UTT TWrt *FF?rr
it ^  r̂% f  l XR w f t  ^tfg% I

(Interruptions)

SHRI SOMNATH CHATTERJEE 
(Burdwan): What about the intro-
duction of the suburban system bet-
ween Burdwan and Asansol?

What about the monthly season tic-
kets? The facilities have been with-
draw*. What about the tube-well 
railway system in Calcutta?

»?r qfirwPnft ?renr 
^Tnr sft*rt ^  *r it snrnrr & %  tT̂ pr-rr̂  
w r w n  v f t x  ?fnr-?f^r «rrar*lt
T̂ TTTFf apr% f  I W  SBTTT ^  7^ | 
f v  «TPT T T  qTTfft PnTaft-̂  f̂r 
tt1% qr ssf w gfr »r%9

^  % f ^ f t  if *?T T O T f«r̂ T% 
w ^ ? i t T R f w i r  firirr t i  

WXZ ir WTT t l  t  3Tf?RT
W TT ^ f% WT*T STTT ^  *T SjH 
^ tf  f^r^r ITT 7% ^ 7

v t w m rfir fv n A  : t p t  r  3?tt  
?m^tr ?pt sn *pm  ?. ***
?T5 0 T *&nw w  qr w  fT -ii* 
TTjfl  TFT 7 *TRT ^TfsTT ift
t ^ t t i

^?r 'Tw »rnr»T f*nj>H ^  
^  i ^ f r  fsr? tfT ?*nA arwz ^fN 1

JT r r r  fV iH I WJZPT eft |  i f f

t t *  r t  rn rt ifrr w  r ^ i

(Interruptions)

SHRI DINEN BHATTACHARYYA 
(Serampore): What about the facili-
ties of the season ticket-holders 
which have been withdrawn?

(Interruptions )

SHRI KAMLAPATHI TRIPATHI: 
We shall look into it.

(Jntcrrupt'ONS)

SHRI SOMNATH CHATTERJEE: 
What about the Burdwan-Asansol un-
derground railway system m Calcut-
ta’

SHRI KAMALAPATHI TRIPATHI: 
So far as the underground railway is 
concerned, the work is going on ac-
cording to the resources available. As 
far as the question of withdrawing 
facilities of season tickets is concern*
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[Shri Kamlepati Trtpttttd]

ed, we shall look Into the matter and 
see why these {facilities have bean 
withdrawn.

13.15 hrs.

STATUTORY RESOLUTION RE EX-
PORT DUTY ON GROUNDNUT KER-
NEL GROUNDNUT IN SHELL AND 

COFFEE

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT 
OF REVENUE AND BANKING 
(SHRI PRANAB KUMAR MUKHER- 
JEE): Mr. Speaker, Sir, I beg to
move the following Resolution:—

“That in pursuance of sub-section
(2) of section 4A of the Indian 
Tariff Act, 1934 (32 of 1984), this 
House approves the notification of 
the Government of India in the Mi-
nistry of Finance (Department of 
Revenue and Insurance) No. GSR 
75(E), dated the 12th February, 
1976, increasing the export duty to 
Rs. 800 per tonne on groundnut Ker-
nel, Rs. 800 per tonne on ground-
nut in shell and Rs. 300 per quintal 
on coffee, with effect from the date 
of publication of the said notifica-
tion”

As against the statutory rate of Rs. 
29530 per tonne, groundnut had been 
completely exempted from exorpt 
duty by a notification issued on the 
10th July, 1958. Similarly, the effective 
rate of export duty on coffee had 
been fixed at 50 Paise per kilogram 
or Rs. 50 per quintal by a notification 
issued on the 6th June, 1966 as against 
the statutory rate of Rs. 123.00 per 
quintal,

13,16 hn.

[Mr. D«3*ut7-Sm:akgr in the Chair.l 
In recent months, the domestic mar-

ket price of groundnut had been nd* 
ing substantially lower than the price

in the foreign markets because of 
Ike bumper crop in the eoontxy* to  
the case of coffee, there had been a 
spurt in the world prices due to the 
heavy frost affecting the crop in Bra- 
*D» world's biggest producer and the 
Angola unrest, in order to mop up 
a part of the fortutious gains on ex-
ports of thefee commodities in the pre-
vailing situation, the export duty has 
been increased to Rs. 800 per tonne 
on ground nut kernel. Rs. 600 per 
tonne on groundnut In shell and 
Rs. 300 per quintal on coffee.

A suggestion has been made that 
the quantity of coffee purchased for 
export prior to 12-2-1976 should be 
exempted from the enhanced levy. 
Whenever an export duty is levied or 
increased on any commodity, there is 
bound to be some quantity in the pipe* 
line but An view of the legal position 
set out in the Customs Act, 1962, it 
is not pofwible to grant any exemption 
in respect of such quantity The ap-
propriate course, therefore, would be 
for thp rade to approach the Coffee 
Board for any relief in the matter

It has ano been suggested that while 
in the prevailing situation of doestic 
and international prices, there may 
be justification for increasing the ex-
port duty, downward adjustment in 
the rate should be made if the prices 
started failing in the international 
market I may reiterate that the inci-
dence of export duties on the compe-
titive position of Indian goods in the 
foreign markets is kept under review 
and necessary adjustments are made 
as and when necessary in the inter-
est of export trade.

MR. DEPUTY-SPEAKER: Resolu-
tion moved:

“That in pursuance of sub-section
(2) of section 4A of the Indian Ta-
riff Act, 1984 (82 of 1934), this 
House approves the notification of 
the Government of India in Die 

Ministry of tfiwwcer (Department of
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8* m m  end fasuraaee) Ne. OSR 
7MB), Art** the l#h  f ’ebrwogr, 1>!| 
increasing the export <luty to fts> 
400 par tomte on groundnut ksaw], 
Rs. 880 per tonne on groundnut in 
•h*U and Rs. 300 per quintan oh 
coffee, with effect from the dite 
of publication of the Mid notifica-
tion.*

There is no speaker on this Resolu-
tion. So, I would put it to the 
House.

The question is:

“That in pursuance of sub-section
(2) of section 4A of the Indian Ta-
riff Act, 1934 (32 of 1934), this 
House approves the notification of 
the Government of India in the Mi-
nistry of Finance (Department of 
Revenue and Insurance) No. GSR 
75(E), dated the 12th February, 
1976, increasing the export duty to 
Rs. 800 per tonne on groundnut 
kernel, Rs. 600 per tonne on ground-
nut in shell and Rs. 300 per quintal 
on coffee, with effect from the date 
of publication of the said notifica-
tion.”

Th* Motion was adopted

13.18 bn.

TAMIL NADU STATE LEGISLA-
TURE (DELEGATION OF POWERS) 

BILL:

MR. DEPUTY-SPEAKER: We now 
take up the Tamil Nadu State Legis* 
Jature (Delegation of Powers3 Bill. 
Shri Mohsin.

SHRI SOMNATH CHATTERJEE 
(Burdwan): The Minister is not
here.

(Interruptions)

TOE MINISTER OF WORKS AMD 
h o u sin g  Aim, PARLIAMENTARY 
AFFAIRS (SHrRI It  fe&GHU RAMIA-

*£loved with the rsecimneadM^of

*m m  m m  *m *  i 74
*mf» \VPV9H0h

am
AH): Nobody expected that the 
earlier ttsra wculd collapse.

(Interruptions)

MR. DEUTPY-SPEAKER: It is
not the fault of the Minister. We had 
allotted one hour for the previous 
item. But it collapsed.

SHRI K. RAGHU RAMAIAH: Shri 
Mohsin is coming.

SHRI SOMNATH CHATTERJEE: 
But he is late. He should be fined 
along with you!

MR. DEPUTY-SPEAKER: Mr
Mohsin, you have been saved by the 
Opposition Members. You must thank 
them. I was going to adjourn the 
House Now you may move your ,BM 
for consideration.

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F. H. MOHSIN): Thank you.

I beg to move:*

"That the Bill to confer on the 
President the power of the Legisla-
ture of the State of Tamil Nadu to 
make laws, as pased by Rajya Sabha 
be tken into consideration.”

Sir, the House is aware that the 
Proclamation dated 31st January 1976, 
made by the President under article 
356 of the Constitution in relation to 
the State of Tamil Nadu provides 
inter alia that the powers of the State 
Legislature shall be exercised by or 
under the authority of Parliament. 
However, in view of the otherwise 
busy schedule of business of the two 
Houses, it would be difficult for Par-
liament to deal with the various le-
gislative measures that may be neces-
sary in respect of the State. It would 
be even more difficult institutions 
requiring emergent legislation. Tb# 
BUI, therefore, seeks to confer on the 
Prerident the power of the State

the Prarident,' ’
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[Shri F. a  MWhsiftJ> 
gislature to make laws in respect tMU 
the State. It has been the normal prac- 
tice to undertake such legislation in 
relation to the States which came un-
der the President’s rule and the pre-
sent Bill is on the usual lines. Provi-
sion has been made in the Bill for the 
constitution of a Consultative Com* 
xnittee consisting of 80 Members of 
Parliament (40 from Lok Sabha and 
20 from Rajya Sabha) in this regard. 
Provision has also been made to em-
power Parliament to direct modifica-
tions in the law made by the President, 
if considered necessary.

I request this honourable House to 
accept the legislative proposal before 
tt.

MR. DEPUTY-SPEAKER: Motion
moved:

'That the Bill to confer on the 
President the power of the Legisla-
ture of the State of Tamil Nadu to 
make laws, as passed by Rajya Sa-
bha, be taken into consideration.'

SHRI SOMNATH CHATTERJEE 
(Burdwan): Sir, this Bill is another
instance of how a wrong is followed 
by another wrong. By this Bill the 
entire democratic process, so far as 
one stage is concerned, is sought to 
be stalled. By this Bill, what is 
sought to be provided is to confer on 
the Executive the power of legislation 
in respect of the State of Tamilnadu 
and, by this measure, the Executive 
wants to arrogate to itself all the le-
gislative powers also. This should be 
treated as being against all norms and 
tenets of a Parliamentry democracy. 
We know that Art. 357 provides that 
in the cases of government under Pre-
sident's rule, the legislative powers 
can be conferred on the Parliament 
and Parliament can delegate its func-
tions to the President But that should 
not be the normal way of functioning 
in this country. After all, legislation 
has to be considered and debated on 
the floor o/ the concerned Assembly

and, if the Assembly is not function-
ing, then on the Floor of this House. 
But, without our participation as peo-
ple’s representatives, law* are being 
passed by means of a fiat. This subs-
titution of Executive legislation in 
place of normal legislation by debate 
and by discussion should not be the 
normal state of affairs. Now, with 
the liberal use of Art. 355 of the 
Constitution in this country!, in so 
many States there is no participation, 
so far as law making is con* 
cerned, by any of the represen-
tatives of the people. Everything 
will now be done by the Executive 
from the North Block or South 
Block, by different Ministries 
in Delhi, so far as different legislations 
are concerned. I am raising a question 
of principle. You say that you have 
no time to discuss legislative measures 
with regard to States which are under 
President's Rule in the Parliament. 
We have tune to pass laws like MISA, 
we have time to pass laws like the 
Payment of Bonus (Amendment) Act, 
we have time to pass laws like the 
Election Law (Amendment) Act, we 
have time to pass Constitutional 
Amendments for the sake of protect* 
mg somebody, but we have no time in 
this Parliament to consider legislation 
which is going to effect millions and 
millions of people m a particular 
State* You don’t allow that State to 
hold elections and you don’t hold elec-
tions; vou have no programme to hold 
elections there, you don’t allow the 
people to express their choice, you take 
up the administration of a particular 
State and then you also take upon 
yourself, by means of Executive orders, 
the right to pass legislation This sort 
of abrogation of Parliament’s functions 
should not be allowed. The provision 
is that if any amendment is sought to 
be made, later on, after the President's 
Art is passed, this amendment should 
be made on the floor of the House. But 
here, there is only the question of
amendment, general discussions are
not there. This is the position which 
you are finding in this country. On 
the plea of lack of time, especially
when all sorts of Draconian laws are
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pwHwd on the floor of the House, 

through the means ot thl» House, we 
not give up our right to frame 

«ven with regard to State* 
which are under President’s rule. My 
submission us this. Article 337 may be 
tbere. But there are so many provi-
sion* of the Constitutions that are not 
being followed by this Government 
We have got the Directive Principles 
in our Constitution. The Directive 
principles lay down so many laudable 
objectives which, the founding fathers 
o f our Constitution wanted, should be 
implemented as early as possible 27 
years have passed, but nothin* has 
jjeen done with regard to these And 
now you say that, when article 5̂7 is 
there, we should follow that My sub-
mission is that the process of democra 
cy should not be stifled in the manner 
in which it is sought to be done by 
this Government You take away the 
people’s right of participation m the 
Section of their representatives— 
choice of representatives, you take 
away the right of the people to parti-
cipate in law making through their 
elected representatives and now you 
want to go on foisting executive deci 
sions through the means of legislative 
processes upon the people of a State 
whose nghts you have already stifled. 
Therefore I oppose this Bill m pnnci 
pie Let Parliament consider at least 
the important Bills Why should thev 
not come up here’  And consultation 
with the Consultative Committee is not 
even compulsory, they may consult it 
or may not Therefore where is the 
protection* Thus the people's repre-
sentatives have no voice there their de-
cisions will not be mandatory and 
binding on the executive They can 
pass any law Therefore, on principle. 
I am opposing this Bill

Leg. (Delegation 0/  Poiaert)
BUI

for the purpose of perpetuating the 
President’s ride in Tamil Nadu.

♦SHRI S A. MURUGANANTHAM 
(Tirunelveli) Mr. Deputy-Speaker, Sir,
I welcome this Bill seeking to delegate 
the powers of the State Legislature to 
Uk* President in respect of Tamil 
Nadu l have to point out that the 
imposition of Presidents rule m Tamil 
Nadu has been the inevitable conse-
quence of wide spread corruption in 
administration, malpractices and re-
grettable encouragement to separatist 
tendencies perpetrated and perpetuat-
ed by the D M K Government in Tamil 
Nadu over a long penod of years

Sir, th’s Bill seeks to establish a 
Consultative Committee comprising of 
40 members of Lok Sabha and 20 Mem- 
t>ers of Raj} a Sabha for the purpose of 
assisting the President in the adminis-
tration of the State of Tamil Nadu 
Sir many meaningful and constructive 
steps are to be taken during the Presi-
dent’s rule m the State Now. famine 
is sU king manv areas of Tamil Nadu.
In Coimbatore, Madurai, Tiruchira- 
ppah liruneheli and Ramanathapu- 
ram distrct of Tamil Nadu the people 
are undergoing manifold miseries on 
account of famine In part cular in 
m\ Constituency of T.runelveli m 
Hapidaran taluk people a*\i walking 
mam miles for getting drink ng water.
I request that immediately effective 
steps should be taken to contain the 
famine in Tamil Nadu

MR DEPUTY-SPEAKER We are 
not discussing the situation m Tamil 
Nadu; are discussing the proposal 
to confer On the President the power 
to legislate The hon Member may 
confine himself to the limits of the BilL

I want the Minister to state when 
they propose to hold elections in Tamil 
Nadu, how long this will continue in 
Tamil Nadu, whether they will conti-
nue the President's rule <rd infinitum 
or whether there is a time limit 
thought of or whether the plea of 
iftmergency will continue to he taken

SHRI S A MURUGANANTHAM' 
Sir, as the House is aware, in Tamil 
Nadu there are so many textile mills 
and some among them are sick. Some-
thing has to be done immediately for 
rejuvenating these sick textile mills. 
Textile Mills in CJanveorinagar and 
Walijabad have been closed, throwing 
some thousands of workers out of em-

♦The orig*n*l speech w» delivered in Tamil.
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ployment These mills Should be re-
opened immediately.

MR. DEPUTY-SPEAKER: Please be 
relevant. Please speak on the BUI. I 
am not preventing you from speaking. 
I am only requesting you to apeak on 
the Bill.

SHRI S. A. MURUGANANTHAM: 
Under the President’s rule in Tamil 
Nadu, a new impetus has to be given 
to the 20-point economic programme. 
In Tamil Nadu the land ceiling has 
been fixed keeping individual as the 
basic unit which in consequence has 
led to non-availability of Surplus land. 
As pointed out in the 20 point econo-
mic programme, the family should be 
the basic unit for land ceiling. Sir, 
under the President’s rule in Tamil 
Nadu this kind of land ceiling should 
be ensured

MR. DEPUTY-SPEAKER: We had a 
discussion before on the situation in 
Tamil Nadu. It was fully discussed. 
This is a very limited bill.

SHRI S. A. MURUGANANTHAM: 
Sir. as I have pointed out, land ceiling 
in Tamil Nadu should be effected 
having family as the basic unit. Re-
cently, in Tamil Nadu the bus fare 
has been raised. This should not have 
been done as it is detrimental to the 
in tents of common pcopkt Under 
the President's rule in Tamil Nadu 
such activities which would lead to 
the cumulative good of the people 
should be undertaken.

SHRI B. V. NAIK (Kanara); Mr. 
Deputy-Speaker, Sir, I welcome this 
Bill whole-heartedlv and I will tell you 
why.

The consultative status that has been 
accorded to the Committee that is go-
ing to be constituted with sixty mem-
bers, it should not be a consultation 
in form only, but l  hope, it will he in 
content also. We have had our own 
experience o f ProrideriT* nde in other

that Mfentovttt PfestfMbt** rule i* p*o. 
claimed and the Governor with tfe* 
Itetp of advisers being* to iKiminlsfltr 
that particular state, it becomes »  
State administered lay civil servants. 
We have no quarrel with the civil set- 
vahts—I have been a civil servant 
myself, hut there are certain impulses 
which have got to be generated and 
these impulses cannot be found in a ■ 
civil servant who is cloistered in hi* 
own chamber. Under the circum-
stances, we must have certain alter* 
native apparatus in order to deliver 
the goods, to assess the aspirations of 
the people and respond effectively to 
the extent possible.

As usual, I will be asked that this 
is a limited Bill, but Sir, in my five 
years’ experience, I have yet to come 
across a Bill which was unlimited. 
What I am trying to stress is that we 
have a Federal Constitution in this 
country. There are many countries 
in the worl{j which have federal cons-
titution, for example United State has 
a Federal Constitution. There are 
State Governments and thpre is the 
Federal Government. USSR, Union 
at Soviet Socialist Republics, not only 
has a Federal Constitution, each State 
is an independent Republic which is 
governed by Moscow.

MR DEPUTY-SPEAKER- What are
you dnvmg at?

SHRI B. V. VAIK Our Federal Con-
stitution has certain handicaps and 
one of the handicaps is that our Fede-
ral Constitution has been limping on 
the Stilts of linguistic States. Under 
the circumstances, what I am driving 
at is, that what we need in this coun-
try is a strong centre so that the hete-
rogeneity of the linguistic nature is 
reduceid as much as possible.

SHRI DINEN BHATTACHAKYYA 
(Serampore): That has nothing to do 
with the Bill

SHRI B. V. NAIK: If you rfeMi Hut 
Bill, you will undenrtaftd ffe*
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MR. »EFUTY-«PEAK»R: I have
read It, now I hfttffe ttarfed ddtfbting 
myself, whether I luV» uhderttfood it

SHRI B. V. NA1K: What I am trying 
to say is that most of these consulta-
tive committees tend to forget the real 
problem, particularly the people com-
ity from the other States. We had 
our experience in the State of Karna-
taka, where our friend, Shri Piloo 
Mody, who is presently a State Guest, 
waa only interested and trying all the 
time to put off the lights in Sansad 
Soudha. I would, therefore, urge upon 
the Minister to give a fair modicum 
of representation to ‘he people and 
representatives from the State of 
Tamil Nadu so that they understand 
the aspirations of the people and they 
are able to fulfil those and make a 
success of the President's rule.

SHRI J. MATHA GOWDER (Nilgi- 
ris): Mr. Deputy-Speaker, Sir, I am
not in a position to welcome this Bill 
seeking to delegate the legislative 
powers to the President in respect of 
Tamil Nadu. 2S years after Indepen-
dence, for the first time the President's 
rule has been imposed in Tamil Nadu 
The argument advanced for the impo-
sition of the President’s rule there is 
that some Ministers of the D.MK. 
Government had been indulging in 
corrupt practices. I would like to 
point out here that in other Congress* 
administered States also the Congress 
Party members themselves had mad? 
allegations of corruption against the 
Chief Minister’s.

MR DEPUTY-SPEAKER ■ AU this 
had been discussed before.

SHRI X MATHA GOWDER- No ac-
tion was taken and we happen to see 
the Chief Minister, against whom alle-
gations of corruption had been level-
led, in the Central Cabinet The wry 
fact that the President la being em-
powered to legislate for the State of 
Tamil Nadu shows that the people of 
the State have been denied their demo- 
•ratio rfght to Have their napmnta* 
ttvft Q m M m b ! If it • 'denial of

democratic system of representative: 
Government None, knows, including 
the Ministers, for how long this will 
continue. The wonderful symptom of 
the President’s rule is that the Gov-
ernor of Tamil Nadu has started say-
ing that all the malpractices, misdeeds 
and corruption seen in Tamil Nadu 
during the past 25 years beginning 
from the Congress Party rule to the 
and of D.MJC role have been wiped 
out within one and half months. It 
aeeros that the President’s rule is the 
panacea for all maladies of corruption 
etc. and the bureaucrats would eradi-
cate such evils within the shortest 
time. If that is so, the representative- 
Goveroments in all other States should 
be dismissed and the President's rule 
should imposed so that corruption and 
Such other evils can be eradicated.

MR DEPUTY-SPEAKER • The only 
question before us is: whether the
legislative power will be exercised by 
Parliament or whether the Parliament 
will delegate the power to the Presi-
dent.

SHRI J MATHA GOWDER: To
make the rules.

MR DEPUTY-SPEAKER: To make
the 'aw Should we do it ourselves 
or should we delegate it to the Presi-
dent?

SHRI J. MATHA GOWDER; The 
President is being empowered to run 
the administration in the State. I am 
wondering how the President would 
be able to run the State of T&mil Nadu 
from here.

MR. DEPUTY -SPEAKER: Not for
running the administration but for 
making the laws.

SHRI J. MATHA GOWDER: For
what purpose? To ran the adminis-
tration.

MR DIFUTY-SFEAKER: It does
not matter. This is a limited Bill, only 
to confer on the President the law-
making power. Whether be runs the-
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administration all right or not is a 
different matter. Please •come to the 
provisions of the Bill.

SHRI J. MATH A GOWDEE: The
President's rule in Tamil Nadu has 
been imposed for political considera-
tions and not for the welfare of the 
people of Tamil Nadu. It is not that 
the atmosphere is not conducive for 
holding elections in Tamil Nadu. The 
Governor himself has stated that the 
people of Tamil Nadu have not taken 
to violence and there is absolute peace. 
Sir, the elections should be held in 
Tamil Nadu so that reprsentative Gov. 
emment can be established there. One 
wrong has been committed in Tumil 
Nadu to suppress one political party.
I only wish that that wrong should not 
be passed on to the shoulders of the 
people of Tamil Nadu and such p wrong 
should not be allowed to multiply. I 
oppose this Bill empowering the Presi-
dent to leeislate for Tamil Nadu with 
the request that elections should he 
heM there for establishing representa-
tive Government.

SHRI O V. ALAGESAN (Tirnttani):
I confine myself to the merits of the 
Bill. All that has been said '>y the 
hon members from the opposition who 
’’poke just now, would hav*» been re-
levant if they opposed the introduction 
of the President’s rule itself. As you 
know, the House has approved with 
a unanimous vote the introduction of 
President's rule in Tamil Nadu and 
this is only a corollary. This has been 
done earlier also i.e. wherever there 
was President’s rule such Committees 
have been appointed and such legisla-
tive powers have been conceded to the 
President. Certain warnings have 
been uttered and my hon. friend has 
desired that the Members ocming from 
the State of Tamil Nadu should have 
greater say in the Committee. I think 
the hon MinisterwilUaWacare of that. 
There is no difficulty about it. Every* 
thing that hag been wanted has been 
provided for under Section 3 :

|8,1979 TcmUNtd* State 184
(Delegation o f Powers) Bid 
“Any Act passed by the I  resident, 

will be placed before the Parliament 
and it any amendment has to be 
carried out, it can be done within a 
stipulated period/’

So, there Is no substance in the various 
arguments that were advanced against 
the Bill.

The Committee will consist of 60 
Members—40 from this House and 20 
from the other House. This vill act as 
a sort of alternative legislature for the 
State. As there is no State Legisla-
ture, the jurisdiction of the whole 
Parliament is substituted and the 
Members of the Committee coming 
from this House and the other House 
will act as a legislature of the State 
for the time being.

i

1 waa enquiring from the hon. 
members how these Committees used 
to function earlier when there was 
President's Rule. 1 was told by some 
hon. members that the working was 
not satisfactory. The Committee(s) 
hardly met. I was told that once a 
Committee was supposed to meet in 
Delhi, buj the Committee did not 
meet at all. I would only request 
that the fate of this Committee 
should not be as it was earlier and 
the Committee should meet as often as 
possible. Any legislation that has 
been prepared or to about to be pre-
sented. may be placed before the 
Committee. The whole Parliament 
may not be able to take care of it 
which the Committ<<e can do.

For carrying on administration, 
certain laws have to be passed. The 
chief objective of the President's 
rule has been to avoid and to re-
move mal-administration. Malad-
ministration was not only at the 
State Government level, but it was 
in the municipal councils also. Their 
terms were over. They were over  ̂
living. It has been proved that mat* 
administration wag the rule of the 
day. Several cases in local bodies



l 8< Tamil Nadu State PHALGUNA 2k, 1697 (SAKA) Tamil Nadu State 186
Left. (Delepation of Powers)
mu

have come to our notice in this re-
gard. It may be necessary to pass an 
Act removing these local bodies and 
entrusting them to different hands. 
When X say 'different hands' 1 mean 
officials or officers who may lor the 
time being be appointed for the pur* 
pose. Legislation may be necessary 
in that connection.

If the object of introducing Presi-
dent’s rule has to be fulfilled, pass-
ing of the Bill by the House becomes 
absolutely mecessary. There can tie 
no objection on the matter of prin-
ciple. Shri Somnath Chatterjee 
started saying his objection was on a 
matter of principle. When the prin«. 
ciple of President's rule is accepted, 
this cannot ba opposed 0*1 a matter 

>Of principles. It is only a corrollary. I 
hope the House will pass the Bill.

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SEES ?. a  MOHSQ9T! 1 SU BOO*
ful to the Member who have taken 
part in the debate. The members 
from the Opposition have spoken 
against the Bill as if this is an un-
usual measure. After the proclama-
tion of the President’s Rule in Tamil 
Nadu, the powers of the State Legis-
lature are exercisable by the Parlia-
ment. This has been laid down in 
Article 35? of the Constitution:

It is permissible—

"(a) for Parliament to confer on 
the President the power of 
tlie Legislature of the State 
to make laws, and to autho-
rise the President to delegate 
subject to such conditions as 
be may think fit to impose, 
the power so conferred to 
any other authority to be 
specffled by him in that be-
half;

Leg. {Delegation of Powers)
Bill

It is only under this Article that 
this measure lias been brought in. As 
the hon. Members are aware, now aa 
many as four States/Union Terri-
tories are under President's rule, 
Tamllnadu, Fondicherry, Nagaland 
and Gujarat. If all the legislative 
work need to be taken up by Parlia-
ment then will we find the time for 
all these things? The 20 point pro-
gramme enunciated by the hon. 
Prime Minister and to be implemen-
ted by the State Governments has 
generated many laws in the various 
States as well. It is therefore im-
possible for the Parliament to find so 
much time to pass all these necessary 
legislations. Besides this, there may 
be some emergency when the Parlia-
ment may not be meeting. We may 
have to have some legislation of 
emergent kind or emergent nature. 
So, it is not possible to do that un-
less. . . .

SHRI SOMNATH CHATTERJEE: 
You can 'ssue an ordinance which 
can come before the House later on. 
You can have this ordinance.

SHRI F H MOHSIN: Sir, even
that has ;o be brought before the 
Parliament pgain. This is done in 
order to save the time of the House 
and it is issued on the usual lines. 
Wherever the President’s rule has 
been brought in in the States, dele-
gation of power is also taking place. 
The power of Parliament is delegated 
to the President and that is on .the 
usual lines. After the promulgation 
of the President's rule in Tamil Nadu 
some ordinances have been promul-
gated lik* the following:

(1) The Tamil Nadu Indebted 
Agriculturists (Teippwary 
Relief) Second Ordinance*. 
IfTC.
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[Shrimati Parvathi Krishnan]
■and this brings me to the point that, 
in  spite o f the varioug other eliorts 
that have been claimed to be made 
since the Emergency, the Railways are 
still going to be in the red. In spite of 
the recommendations of the Railway 
Coiiiiention Committee of 1971 and 
though the Tasls Force has leported to 
the Government what is Leing done 
about reviewing and reorganising the 
railway finances, we are still in the 
tunnel. May be the Minister sees the 
light through the tunnel. But certain-
ly by going through his speech, there 
is very little that one can discover as 
to what reorganisation has been done 
about the finances of the railways, 
what is proposed to be done, v/hat is 
the perspective that we have before 
us. Because we have seen, time and 
again, reports have been placed before 
Parliament and the reports of Parlia-
mentary Committees such a.= the Rail- 

'Way Convention Committee and the 
Public Accounts Committee, are just 
So much of waste paper as far as the 
moribund Railway Board is •jcncerned 
because, as I said last year itself, 
something more drastic has to be done 
for changing the old face c f the rail-
ways and bring about a new look. Just 
new Ministers are not enough.

TiU 1965-66 we have had surplus 
budge Its anjj we are now steadil.y p.o- 
ing down. Now we have got this so- 
called surplus bud^at. But what is 
the net financial position’  It is the 
same and at the same time we are 

■‘ told about shortage of funds and 
therefore the new lines that are! neces-
sary for th'S) development of our lail 
^network, the new lines that are neces- 
-sary for the developmeint of our na- 
"tional economy, have to be cut down 
'till there are mini-lines and we are 
having a sort of m ini-railway system 
developing in this country.

For instance, one of the things that 
■is holding up the development in the 
•Southern Railway— that is leading to 
lose in earnings— is that you have got 
a tremendous delay in transhipment 
from  m etre-guage ferpai-gauge.

When we ask what has happened to 
this, they say “ Oh, we will have to go 
VO finance, we will have to go to the 
Planning Commission” . But they ao 
not go there themselves, they send their 
people in the Railway Board. God 
alone knows what they do and get 
there, because we in the South continue 
to remain jogging along in the metre- 
gauge and having these bottlenecks 
with the result that road transport is 
gradually pinching from  the railways 
whatever is possible in terms o f 
foreign.

Therefore, what i  want to say and 
what the PAC has said is that the Rail-
way Board, which is supposed to con-
sist of experts, had not till now been 
able to put the financial management 
of the railways on a scientific basis 
nor is there any scientific and rational 
procedure which they follow. The 
PAC has particularly drawn attention 
to the fact that the railways nave been 
in a great hurry to introduce various 
prestigious trains like the Rajdhani 
and they have not yet come forward 
with a long-range perspective plan, that 
a tremendous amount of ad hocism is 
continuing, etc.

The budget, in spite of a few silver 
linings, continues to reflect the same 
ad hocism.

What has been done about the sub-
urban railways? You are losing heavi-
ly on season tickets. We are not say-
ing “ Raise the fares’ . The Railway 
Board is never tired of telling us in 
how many countries the government is 
reimbursing the railways for the social 
burdens they bear. I want to ask, why  
is it that the Central and State Gov-
ernments cannot provide quarters 
to the employees near their places 
o f w ork  or reimburse the railways 
fo r  the losses on account o f these 
social burdens? W hy is it that 
big monopolistic concerns and 
multinational corporations such as 
the Lockheed cannot provide quar-
ters to their employees near their 
places of work or reimburse the rail-
ways for the tremendous loss incurred 
year after year? ■ '
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ME. DEPUTY-SPEAKER: Lockheed 
to reimburse 'uie railways?

SHRIMATI PARVATHI KRISHNAN:
I am saying that companies like that 
whose employees have to travel by 
suburban railways On season tickets 
should make good the loss the railways 
are incurring on those season tickets.

THE d e p u t y  m i n i s t e r  IN THE 
MINISTRY OF RAILWAYS (SHRI 
BUTA SINGH): Do you want the rail-
ways to take money from Lockheeds?

SHRIMATI PARVATHI KRISHNAN;
I am not at all saying you as m  in-
dividual should take money from 
Lockheeds. I have explained my sug-
gestion and if that is accepted, in that 
case, the railway’s losses could be 
brought down by about Rs. 40 crores 
There are companies like Sharp Dohme, 
Sandoz and other companies whose 
employees travel for work by subur-
ban trains. So also Central Govern-
ment and State Government employe- 

I suggest that such comnanie.q a n d  
the Central and State Governments 
should reimburse the railways for this 
loss. In their 195th report the PAG has 
said:

“ A long range perspective plan 
should be drawm up in place of what 
appears to be an ad boc approach 
as at present. Clear-cut priorities 
lor future investment both in respect 
of passenger an^ goods ni(>vement 
.•should also be laid down. The 

’ committee trust that our railways, 
realising that Rajdhani and similar 

trains, while by no means unwel-
come, cater to a limited and privi-
leged section of the travelling pub-
lic, will leave no stone untuned 
till a truly people-oriented service 
is made available to all.”

In this year’s budget papers, there is 
-very little picture o f any people- 
oriented service coming into being!

The hon. Minister said that the 20- 
■point programme is being vigorously 
impleHiented in the railways. I do "Mot 
know, where that vigour is being 
cKrected, because one of the points in

that programme is that workers should 
be-4aken into participation in manage-
ment. The railway authorities will 
again and again tell us, “Yes; we have 
our usual railway unions whom we re-
cognise and love. We have periodical 
consultations with them.” One of the 
examples once given to me in regard 
to workers' participation in manage-
ment is, the workers are associated 
with the organising of boy scouts! 
Even in the International Women’s 
Decade, they have forgotten girl guidesl 
These are the footling little things we 
are told. Where was the participation, 
for instance in Bringing down the rate 
of accidents; where is it in bringing 
down ticketless travel? Have you done 
any job analysis; have you taken the 
workers into confidence in working out 
as to where and how economy mea-
sures are possible? To-day, bonded 
labour is there in the Railways; be-
cause in many places, the railway offi-
cers use the employees “as their cooks, 
malis, butlers or valets. Ask thr- rail-
way employees. They will teU you. 
Have you done anything to remove it? 
But the economy measure means re-
moving one worker here and one 
worker there, while the top continues 
as it is. Retirfl-nent is being used as 
a stick to get rid of unwanted people 
in the Railways, people w'ho hav<a the 
courage to speak up against the fossi-
lized bureaucracy who cannot brook 
anv criticism. tbarefofe, you
find this. In one place for instance(, 
a worker was retired compulsorily on 
the charge of absenteeism; a n d  he has 
been a b s e n t  for only 3. days m that 
year. I can give you any number of 
examples: but I think you would not 

rr ( to give all the exam-
ples. So I have to do it with the, 
Minister privately.

Such ridiculous things are happen-
ing. Uniforms are issued to railway 
employees. Obviously, when you 
make uniforms by the rule of thumb, 
they are all different thumbs: they are 
bigger, smaller, longer or shorter. 
And now suddenly, a notice is put
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“That Clauses 3 and 1, the Enact*
ing Formula and the Title stand part
ol the BUI”.

The motion was adopted

Causes 8 and 1, the Enacting For-
mula and the Title were added to the 
Bill.

SHRI F. H. MOHSIN: Sir, I beg 
to move:
"That the Bill be passed."

MR. DEPUTY-SPEAKER : The ques-
tion is:

"That the Bill be passed.”

The motion was adopted

13.55 hra.

GENERAL BUDGET, 1976-77— 
GENERAL DISCUSSION

MR. DEPUTY-SPEAKER : We now 
take up general discussion on the Bud-
get.

SHRI INDRAJTT GUPTA (Ali- 
pore): Mr. Deputy-Speaker, Sir, dur-
ing the last two days our Finance 
Minister has received a much larger 
share of bouquets than he is 
probably usually acqustomed to 
for the budget which he has 
presented. On a closure study of 
his budget proposal I find that there 
are some new features in it undoubt-
edly which merit attention but the 
new features are both positive and ne-
gative. There is of course, much larger 
than usual increase in the outlay for 
the Plan. This is welcome. There is
31.6 per cent additional allocation for 
the Plan outl&y, and as he has stated 
in hi* speech, this is higher titan in 
any other one year during this period 
in which we have been going in for 
Five Year Plans.

Moreover, it is also a good thing that 
this big increase in the Plan outlay 
has been proposed at a time when pxi. 
ces are not rising. Previously due to the 
terrible Inflation that was going on any

General Budget, 
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Plan outlay was proving illusory be-
cause the physical targets Which 
were represented by those budge* 
allocations were beiqg heavily 
eroded by the tact of inflation. 
This time because at this11 
ment at least prices are not rising—
I do not know what will happen if the 
rains fail again but that is all beyond 
even the Finance Minister’s control— 
therefore this increased budget outlay 
la terms of physical targets will be 
much more meaningful than it was in 
previous years.

The second new feature is that o» 
the lace of it at any rate there is no 
sort of sweeping attempt—as was done 
in the past—to put burdens on the 
Common man in the form of a heavy 
increase in excise duties on articles of 
mats consumption or popular consump-
tion. Excise duties had become in the- 
previous years the major source of 
collecting revenue and very large amo-
unts were sought to be collected by 
imposition of excise duties. This time 
that position is not there. Some 
excise duties have been lowered, 
some excise duties have not 
been changed and a few excise 
duties have been raised also. But 
there is not that kind of general 
pattern of trying to raise a large amo-
unt of revenue by means of a sweep-
ing increase to excise duties, that is, 
indirect taxes. That is also a new fea-
ture. Thirdly, there is also another new 
feature and that, in our opinion, is the 
gibsoliftely unwarranted and danger-
ous concessions which have been made, 
which are proposed here in the budget 
proposals, to the industrial and busi-
ness community, to big business to the 
monopoly sector in our country in tbe 
private sector. These three factors are 
all new, in a sense. Not that concess-
ions were not made in the past also, 
but the range of concessions, the extent 
of the concessions, the volume of the 
concessions this time is such that cer-
tainly it represents something which is 
a break with the past 
1< bn.

Now, as far as the Plan outlay gee* 
I would say that this Is rather IBs* 
going to the tailor and ordering a very

MARCtf 18, 1976
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nic# an expensive-looking suit of clo-
thes to be made by him tor you 

There is nothing wrong with the suit, 
the suit that you would like to have 
made The suit of clothes is very nice 
U it could be made to your measure 
and would fit you, later on it would be 
very comfortable and look very smart 
—no doubt about it Buc the only 
trouble is that later on you m ay find 
that you have not got either the cloth 
or the wherewithal to buy the doth 
out of which the suit is going to be 
made I have no guaivel with the 
plan for the suit at all In fact I 
personally welcome very much things 
like the 44 per cent mtrea.se m  allo-
cations foi science end technology It 
was something whi<h was nerdcd I 
welcome the relief which has been 
provided for pensioners which was 
also very long overdue Thc*> are 
good things from the social 
points of view I welcome also, 
incidentally from my point
of view, the attention whuh is being 
given in terms of allocations to the 
developmi nt of sports of phjsitjl 
training of sports coaching themes 1 
think it is an important thing vvhuh 
is not paid ver> much attenV n to m 
this House at all

The allot.ations which have leen 
made for the core sector for pttro- 
leum. for steel fur power have all 
been substantially raided though not 
very much m the ease of ial where 
the figure is more or less constant— 
it is, not \ei> much of an in n c ss t In 
any case although proper p n o n ty  has 
been given to afritulturaj reduction 
ako the development of rrigation 
schemes, flood control fertilisers and 
so on this has not been done at the 
expense of the development of the 
core sector of Industry m the public 
sector I am glad for that becausc 
advice is being given, counsels are be 
mg given from all parts of our coun-
try and from all parts of the world 
also, to us that we should cut down 
these fund allocations for the develop, 
ment of basic and heavy ndustnes end 
concentrate more on the production of 
food I do not agree with that theory 
•t all That theory has been prcpoun- 
fJ 9 » t S —7
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ded by various foreign economists, the 
World Bank and some other gentlemen 
like that who seem to think that 
India’s interests lie in only becoming 
a grower and exporter of food, and 
we have been advised not to waste 
scarce resources in going in for this 
kind of big development of industrial 
projects As far as I tan make out, 
that theory or that advice has not teen 
heeded, and I am glad for it

But one thing 1 would just like to 
query The Minister might kindly 
clarify it laJLer on While 1 am on this 
question of the core sector, I find that 
an amount of Rs 100 crores has been 
provided for the Kudremukh project, 
although, u is admitted m the budget 
documents also, that the Kudremuicb 
project is being entirely financed by 
Iran—the woids used here axe wholly 
financed by Iran So X woald like to 
know wh> it became necessary to 
provide such a large amount ab Rs 100 
crorcs for this Kudremukh pi ject, if 
it to be w hoH> financed bj ai other 
country, because the project is meant 
pnmaril> to meet the niedj, <f that 
country 1 am not going 11110 its pros 
and cons at the moment, out as a bud- 
gcLaij exercise*, 1 would like to know 
wh> Rs 100 crores should be provided 
—not a sm all sum~for a project 
which it> to be whollj finarui. 1 by the 
Government of Iran Then? ure some 
good things But as I was smng, it 
l*- not enough to pick jut the design 
of your suit of clothes that you want 
Ui wear it is also necessary to see that 
vou get the wherewithal by v hich 
the sjit can be really tail ore 1

I iind another new thing m this bud-
get—the ver> modest amount of rs 
source mobilisation whuh hrs been 
attempted Mr Subramamam s pre- 
dec essors would 1 lhmk have shrunk 
back in hoiror at the thought that the 
additional tax yield for the central 
sector would be onl> about Rs 48 cro-
res That is the net result of the con-
cessions. The bulk of the concessions 
goes to the business and industrial 
sector, with some little in taxes and 
excise duties the net result 13 that we
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fl statutory committee, set up by a re-
solution of ParUament. That Com-
mittee, goes to Lucknow and visits the 
goods shed. A  Senior Deputy Mecha-
nical Engineer there prevents them 
from working and threatens to assault 
a member of the Committee. I com-
plained to the Minister. What hap-
pened? Not even a one-line acknow-
ledgement. Is this a serious matter or 
not?

 ̂ You talk about the emergency. What 
is there in the 20-point programme? It 
is meant for removing the inequalities 
and economic imbalances that exist 
today. And one of the things that we 
have been demanding from the begin-
ning is doing away with the contract 
system. Parliament in its wisdom 
thought of setting up this committee 
and passed a resolution for that pur-
pose. And a footling little DME has 
the cheek to assault a member of that 
Committee! Is he not showing thereby 
contempt for Parliament itself? And 
he continues in service. Not only does 
he continue, but to the workers' who 
stand up to him, he says: “off with
you, the emergency is there, yoi.; are 
retired.” And it is significant that 
among those to whom he has g-iven 
these retirement notices there is a suffi-
cient number of Muslims also. It is 
very significant that people who are 
responsible today for promoting Sakhas 
o f the RSS are also responsible for 
taking action under the emergency 
against those who belong to a minori-
ty comm.unity. Is it iustice, I ask 
you? Is this the kind of thing that 
should be allowed to continue? Hnw 
can the rafways ever improve, how 
can you t̂ et the real co-operation 
o f the workers?

I am glad that the Minister has 
thanked the railway workers for their 
co-operation, but that co-cperation 
has been in spite of the administra-
tion, in spite of all these pinpricks, all 
these attacks, and not because th=y 
are being given a fair deal. By no-
means. All the heart-burnings that 
led tsJhe strike of 1974 are still there.

Railway Budget, 
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Where are your railway workers 
being given accommodation? In 
Bokaro, in Bhilai, where there is no 
private building, wheire they  hav â to 
pay fantastic amounts as rent, where- 
ever there are small places, are the 
railways not going to give quarters to 
their employees? Is this not a thing 
that is necessary for the development 
of your economy, for the more efficient 
working of the railways The Minis-
ter has not told us anything about this 
in his speech.

His speech is beautiful, in very nice 
English, perfect language, Very pic-
turesque, it can even put one to sleep 
because it is a sort of lullaby, biit at 
the same time, the reality is not there, 
and it is the reality that we have to 
face if we want to progress in this 
country. The railways need a com-
plete ovelrhaul. To begin with, these 
Railway Board people, the so-called 
experts, are now trying to become 
more and more experts, and are wait-
ing for these consultancy Projects 
abroad. What a lovely opportunity 
for them! I think they must be all 
planning to go abroad as soon as the 
Budget is over. I am not talking 
about the Ministers. The whole point 
is that the Ministers are helpless. This 
is what we have been saying again and 
again: reorganise the Railway Board 
which is misleading Parliament, mis-
leading the Ministers and leading the 
whole people of our country up the 
garden path.

SHRI G. VISWANATHAN (Wandi- 
wash): You have been saying this 
for decades. What has happened?

SHRIMATI PARVATHI KRISH-
NAN: When I say it again and again,
something sometimes impinges. Once 
Or twice, something has happened. 
So, we hope that we have struggled 
for it. But I would plead that 
unless and until you take the 
workers into confidence, unless 
you have really a serious system 
of workers’ participation in the 
m.anagement, which is there in all 
other public sector concerns, includ-
ing all the registered unions in the

- t
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industry, unless you do that, you are 
not going to get any change in the 
railways, because all the workers have 
got a right through their representa-
tives to convey what they think is 
wrong and to convey their ideas for 
setting them right.

Without a proper scientific job 
analysis you cannot achieve lasting 
results and such a scientific job ana-
lysis cannot take place unless and 
until you see that the co-operation 
of the workers is gathered in toto.

Lastly, on the question of new lines, 
Mr. Parashar, as usual, wants all to 
go to the hill station every summer. 
So, he wants that hill stations should 
bg brought into the general stream of 
railway lines. I have no quarrel with 
that. But, I think, it is time that we 
have before us a real perspective 
when, within the shortest possible 
time, New lines will be opened up, 
old lines may be overhauled, metre- 
gauge will be converted into broad- 
gauge. The largest sufferer in all this 
has consistently been the Southern 
Railway, and in the Southern Railway 
today we find more and more that the 
various goods that have been moved 
are the goods that are being moved 
constantly by road.

For instance, recently, a ne^v Tea 
Express has started from Mettuplayam 
to Cochin. This is a fast passenger 
train This train originally w^s the 
train which used to serve the students 
and the workers who w’ere going to 
the Government Press. This is a^o on 
that line. But what happened when 
it was turned into the Tea Express 
was that those small stop;; had been 
cut out. The students and the Gov-
ernment employees and others who 
used it every day, who bad their sea-
son tickets, are unable to use it. But 
the Tea Express keeps going empty up 
and down. I think they have earned 
something like Rs. 3000. I do not 
know. I am not sure of the Railway 
Board’s figures, because they 
say that they have earned Rs. 3000.
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But then they forget the other Rs. 500 
or Rs. 2000 that they have earned 
somewhere else and then bring up to 
Rs. 5000 or whati^,;er it is. The point 
is this. Ad .hocism to v/hich the Pub-
lic Accounts Comjnittee has drawn 
attention they suddenly startea a new 
train here and a new train there—is 
not going to help. That is, the recom-
mendations of the Railway Conven-
tion Committee and the Public Ac-
counts Committee have to be taken 
very seriously and have to be gone 
into with a sense of urgency and 
emergency. We are talking in a period 
of emergency. But the railways have 
to juggle up. They say that the sta-
tions are cleared; reservations are now 
more easily available. Passengers do 
appreciate that the railways have im-
proved in their services. Nobody can 
deny that and the workers have also 
got a role in that. But is that enough? 
Is that part of your national economy. 
That is something that should have 
taken place a decade ago and the Rail-
way Board needed an emergency to do 
it. Are they not ashamefl of them- 
selveis? Could thev not do it before 
the emergency? Only after the emer-
gency that they able to do it. Why 
Was it not going on previously? Could 
they not bring it before? It is not 
only in emergency that I speak, I am 
talking in terms of national progress, 
in telrms of national economy. If our 
industry is to loog up, if our industrial 
progress is to be stepped up, it cannot 
be done unless and until the railway 
also change their whole outlook, 
change their method of functioning 
and put up before the Parliament in 
the shortest possible time! a really 
comprehensive scheme reorganising 
their finances on the side, reorga-
nising themselves on the other sidct, 
and at tho same time, giving us a 
perspective of what we can foresee 
for the railways in the coming j^ears.

SHRI S. A. KADER (Bombay-Cen-
tral-South) : Mr. Deputy-Speaker,
Sir, I would like to begin my remarks 
by quoting the hon. Minister of Rail-
ways, Shri Kamlapati Tripathi, from 
his Budget Speech, on p. 13;



199 General Budget, MARCH 18, 1979
1970-77—Genl. DU.

[Shri Indrajit Gupta] 
country, but this time also nothing has 
been done in this regard.

I can undertand some argument 
about income-tax, but what is the justi-
fication for the steep reduction made 
in the wealth tax rates ? How is it 
going to help ? We know from the 
raids and investigations carried out 
last year what enormous amounts of 
concealed wealth there must be in the 
country as a whole, apart from the dec. 
Jared ones. Only the tip of the ice> 
berg came to light in the course of the 
recent raids, searches and seizures. I 
think the concessions given in the we-
alth tax are completely immoral. In 
the higher brackets, people with Rs. 3 
lakhs or 5 lakhs worth of declared we-
alth have been given a steep reduc-
tion in wealth tax. Some correspond, 
ing tax perhaps on expenditure cculd 
have been levied. But that has not 
been done. Income-tax on big people is 
reduced drastically, weath tax is re-
duced drastically and no expenditure 
tax is levied on them.

As far as reduction in excise duty 
goes, as I have already mentioned, 
there are a iew articles which are of 
common use like soaps, tea or ready-
made garments Of course, readymade 
garments now is a field into which big 
business houses are also coming. Even 
a foreign firm like Union Carbide has 
been given licence to set up a modem 
factory for manufacturing readymade 
garments. If the cheaper variety of 
readymade garments come withm re-
duction of excise duty it is a 
good thing and I do not mind that. At 
least some people wjll have a Jjttic 
rehef. But so far tre find that ihe re-
lief in -fxcfse duty is given mainly to 
urban middle das$ people. 1 do not 
say that they should not get it. No one 
should get away with this idea that 
some relief is being given which will 
actually accrue to the really vast sec-
tions of tbe poor people either in the 
countryside or in towns. It is afterall 
people who use soaps or razor blades 
and go in for readymade garments who 
will get eome relief. There is no doubt 
about It And also those industries
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which are producing these goods were 
running into some difficulties of acc-
umulated stcds or unable to sell ihem 
today in the market. These goods like 
television sets or water coolers or re-
frigerators, can by no stretch ol ima-
gination be called mass consumption 
goods. X do not know what percentage 
of people ev$h In towns are able to 
afford these goods nowadays. They 
have given some relief, which relief, I 
think, is meant primarily to help the 
industry producing, what is still in our 
country, luxury goods.

Now, the trouble is, as I have said 
earlier,with this big increase in plan 
outlay plus the increase m tax i'on- 
ceseion mainly to the upper income 
groups, business and industrial com-
munity, the net result of these 
two things is a huge deficit. 
This deficit is sought to be 
balanced, to pom3 extent firstly 
by bank borrowings. That means 
more money will have to be lent 
by the Reserve Bank of India to 
the Government of India. That money 
will be pumped into the economy and 
to that extent, certainly it will not 
have deflationary tendency bu; u will 
have inflationary tendency. But there 
is no way of making up this deficit at 
all. Borrowings from the bank is alrea-
dy provided for Secondly, by taking 
quite a substantial amount out of the 
impounded dearness allowance fund 
of the workers. Originally, it was not 
meant to be takn out but it was meant 
to be frozen with the Reserve Bank. 
But when you have a Budget like this, 
then there is no alternative for the Go-
vernment but to lay hands on that 
fund, and they are proposing. 1 think, 
to take Rs. 480 erores out of this fro-
zen dearness allowance fund and to 
hring it back into circulation. 1 think, 
the total impounded amount will be 
about Rs. 900 erores on account of de-
arness allowance and Rs. SO erores on 
account of compulsory deposit and out 
of this it is now proposed to lake Rs. 
480 erores in order to support tbe Bud- 
«et.

Thirdly, the Minister wDl have to 
rely, and this to me Is tbe most dm-



gem i« part of the whole proposal, more 
and more on external assistance for 
budgetary support. There are not 
very many new’  projects which ore pro-
posed In thig Plan outlay; I mean new 
projects, hardly any. It means that ex-
ternal assistance will have to play a 
much more iniportant and—I should 
say- almost, in these conditions a deci-
sive role in providing support for the 
budget. Here, it is put at Rs. 819 crores 
net; i.e., after paying off our obliga-
tions for the year, we are relying on 
external assistance for Rs. 819 crores.
1 think that such an extent of foreign 
assistance for budgetary support, is not 
a very desirable thing. I am reminded 
of the day* when the mat over there 
which is now occupied by Mr Subra- 
maniam, was occupied by Mr. Asoka 
Mehta. 2 do not want that we should 
again be dragged back to that ideology 
and to that theory of Mr. Asoka Mehta, 
that the womb of the Indian economy, 
as he called it, should be opened up 
for foreign capital to come and help us 
to grow and develop. But if you don’t 
make provisions for resource mobiliza-
tion on a 'sufficiently massive scale- 
and this time it has been absolutely 
given the gobv, l«*cause those sectors 
of our so iety and economy from whom 
these resurces have to be mobilised, 
have been given the utmost and maxi-
mum concession-the Government w.ll 
have to fall back on these three things: 
first, borrowings from the bank ; sot o- 
nd, reliance on large amounts taken 
out from the forzen .impouncied dear-
ness allowance of the workers, and 
third, foreign i o.. external assistance 
There are other disturbing things also; 
e .g , the Voluntary Disclosure Scheme 
Of which we were never much in fav- 
uor, though the Minister seems to think 
that It has produced very good results.
I think that the amount that has been 
disclosed under that Scheme may not 
perhaps be one-twentieth of what has 
actually been concealed, still. However, 
even under that Scheme, it was pro-
vided that the people making those dis-
closures would have to pay the Wealth 
Tax at the old rates. Now, in this 
budget, these rates have been sharply 
rut. At the same tim e, while it is 
provided that the Compulsory Deposit
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Scheme is to continue for another year, 
no clear answer is available here, 
about tiie other countervailing part 
of it, viz., the legislation passed here 
for restriction—not legislation, but the 
scheme that was there for restriction— 
on dividend payments. We were told 
at that time that on the one hand the 
dearness allowance increases would be 
impounded to the extent of 50 per cent, 
and on the other hand, to keep the 
scales even as it were, Government 
was pulting this curb on dividend pay-
ments, so that that money will not be 
distributed to the shareholders, but 
will remain with the companies arid 
ploughed back into productive invest-
ment. Now. as far as I am able to 
understand, though it is not clearly 
spelt out, that restriction has been, or 
is going to be, removed. Now, there 
is no restriction on dividend pay-
ment, on distribution of divdend 
but on the other hand, the Compul-
sory Deposit Scheme is extended for 
another year. I would say, taking it 
by and large, that this budget is 
meant to mollify th? rich classes in 
this country, and to some extent to 
soften up the urban middle class. 
Some people are saying—may be they 
are being uncharitable, I do not 
know; you can tell me—that it is an 
election-year budget, because in case 
elections are held towards the end of 
the year,, the ruling party knows 
very well that Sts Achilles' heel may 
now turn out to be the urban middle 
c^ass T h e y  are much more confident 
about the rural countryside, though 
I do not know why, because from 
what is happening in riy part of the 
country at least, I know that the me-
dium farmers and small farmers are 
fully in a discontented state of mind, 
because of the kind of forcible re-
covery that is taking place from them, 
of loan arrears and revenue arrears. 
But, anyway, may be the ruling party 
feels that, as far as the majority of 
the people in the countryside are 
concerned, “we can be sure of their 
support”  through the 20-point pro-
gramme and tto on. But it was the 
towns and cities which were also the
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centre of JP's movement, which never 
could really spill out into the eoun- 
tryside; their main baseg were the 
towns and cities. May be, It is with 
that kind of outlook that the Minister 
is seeking to mollify the urban middle 
class to some extent, by not increas-
ing the indirect taxes, and by giving 
some relief here and there, and also 
through this massive dose of conces-
sions to the business and industrial 
community. But the fact of the 
matter remains that this huge Plan 
outlay, this big additional Plan out-
lay which is there, does not provide 
how a bigser share of the fruits of 
the developments which are envisag-
ed could really go to the poorer and 
the poorest sections in our country

Then, there are some strange things 
happening. I do not know -why all 
the Finance Minif'ten,. even those who 
were in the past such big votaries of 
prohibition, Gandhiji and all that— 
of course, the present Finance Minis-
ter does not always talk about the'«e 
things—all of them have this kind of 
weakness of every time exempting 
liquor from the taxation net.

THE MINISTER OF FINANCE 
(SHRI C SUBIIAM'VNIAMh State 
subject.

SHRI INDlw JIT GUPTA- Still, 
\ou can give s»ome kind of guidelines 
to the States. Shu Salve knows veiy 
well that along with whisky people 
take a thing called soda and that 
soda also is exempted. A11 aeraled 
water he has taxed, all sweet aerated 
water he hâ  taxed, but soda has 
boen ’ eft out so that those people who 
wjuld like their whisky need not pay 
anything extra for their soda! I do 
not Uiderstand this.

Finally, I would urge upon the 
M incer to recon ider the quite heavy 
increase in excise duty on medicines, 
on medical preparations, on all paten-
ted and proprietory medicines. I do 
not understand why, m this kind of 
taxation pattern, suddenly this item

hat been picked out like this. Most o£ 
these patented and proprietory medi-
cines consist of life saving drugs.

SHRI C. SUBRAMANIAM: They
are exempted.

SHRI INDRAJIT GUPTA: They
are not exempted.

THE MINISTER OF STATE IN 
CHARGE OF THE DEPARTMENT' 
OF REVENUE AND BANKING 
(SHRI PRANAB KUMAR MUKHER- 
JEE); Life saving drugs are exempt-
ed

SHRI INDRAJIT GUPTA: About 
80 per cent of these life-saving drugs 
are purchased and stocked by Gov-
ernment hospitals, Railway hospitals 
and ESI hospitals

SHRI VASANT SATHE lAkola): 
This is to cutb the brand name.

SHRI INDRAJIT GUPTA- No. The 
result would be that the Govern-
ment’s bil' and the bill of the Gov-
ernment institutions for the purchase 
of those drugs will go up. apart from 
the fact that the poor people who an* 
prescribed the*»e medicines* which are 
usually quite expensive, will find it 
impossible to b uy them, or the/ have 
to take Iwans, or sell their ornaments 
and vessels in order to buy them So,
I would fcuggest that this 5 per cent 
r.dcHtionaJ excise duty on these medi-
cines. which is supposed to bring in 
a revenue of Rs 18 croies, should be 
withdrawn Even at the prevailing 
rates, which is 7 5 per cent on these 
medicines, the recovery last year was 
to the tune of Rs 27 crores. and now 
what is being proposed will give an 
additional revenue of Rs. 18 crores, 
which means that in all Rt», 45 crores 
would be levied from this item of 
medicines I think medicines are not 
less important than food in our coun-
try, and this matter should please be 
reconsidered. This is a very massive 
dose of taxation on a very important 
and e^ential item.



As you know, there are three sis-
ters, Faith,, Hope and Charity, we 
reed about in the fables. It seems to 
me that the Finance Minister is re-
laying on these three sisters.

MR. DEPUTY-SPEAKER: He is
relaying on the tide in the affairs of 
the nation.

SHRI INDRAJIT GUPTA; He is 
relaying on his faith in the business 
and industarial community that it 
wii] accept the Government’s gesture 
and respond by stepping up produc-
tive investment. But it is a moot 
pctint whether this extra disposable 
income which will remain with these 
people as a result of lower taxation 
will really be used for productive in-
vestment. Theie is nothing to ensure 
that, noting to guarantee that. These 
is no system within the "Government 
machinery or any monitoring system 
by which these* extra disposable in-
comes can really be linked, physical-
ly linked, with the productive per-
formance of these people who aie 
going to be left with lakhs uiid cioie*; 
of extra money this year How aie 
you going to do that? If you do not 
ensure that. I will say you are simp-
ly idying on your faith in these 
people.

Then he is r<*lyin? on hope that 
better levcnue collections will be 
there due *o tesa evasion of taxes 
But 1 find that the speech is silent, 
•minously silent, on whether or not 
the enforcement drive, to whatever 
extent it was carried out, will conti-
nue. I know it could only touch the 
fringe of the problem, but neverthe-
less it was a welcome thing, this drive 
against evasion, these searches, these 
seizure, without which your voluntary 
disclosure scheme would not have 
worked at all even to the extent that 
it worked. It came in that back-
ground only. People were afraid. So, 
when you are dangling this big car-
rot in front of them, please also re-
mind them a bit of the dnnda in your 
jtuKod«
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SHRI C. SUBRAMAN1AM: We will 
use a bigger stick.

SHRI INDRAJIT GUPTA: You
should say it here that if they do not 
respond by playing the part which 
you are expecting them to play, 2 do 
not expect it but you must be bank-
ing on that .

SHRI C SUBRAMANIAM; I have 
the stick also

SHRI INDRAJIT GUPTA; You may 
have it, but take it out of your pock-
et.

Then, charity is from abroad, the 
foreign aid’s role in sustaining the 
Budget which, I have already ex- 
plctmed, is in danger of becoming an 
unnecessarily major component of 
our Budget-framing. This will be 
veiy dangerous Rs. 819 erores used 
for this, purj/ose is something which 
1 view Avilh a great deal of misgiving. 
Of couise, it may please the shades 
of Mr. A'-oka Mehta, but that is no 
certificate loi relying on this kind of 
thing.

Finally, I will ask him what hap-
pens if two thmps do not come oft. 
What happens if big business does 
not play fair? After all. we have 
gone through certain experiences. The 
prices of cotton crashed, but the pri-
ce* of cloth d>d not come down The 
pneec t f raw jute crashed but the 
pi ices of jute goods did not come 
down What bigger concession could 
they vw.nt than this? The prices of 
their essential raw materials which 
aie the major components in their 
coit of production, crashed ore after 
the other. The farmers growing 
cotton and raw jute were reduced to 
conditions of acute distress, but the 
prices of cloth never came down, the 
prices of jute goods *>ev3T came 
down.

Similarly, in many things it can be 
hhown how this racketeering and 
artificial rigging of prices is done an« 
how the middleman also plays & very
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important part In it. Ag far as textile 
prices go, Mr. Subramaniam has ad-
mitted In his speech, and he has said:

"Hon. Members are aware that 
in the textile trade whenever there 
is a slight pick up m demand, re-
tail prices are raised without any 
relation to changes in the cost of 
production. The benefit accrues to 
middlemen at the consumers' ex-
pense."

But what is he suggesting as the 
remedy?—that the mills will now be 
asked to stamp the maximum retail 
price on every metre of cloth for sale 
to consumers m the domestic market 
That means this i%. n°thing new To 
some extent, the middleman, margin 
o f profit may be controlled, If people 
adhere to that stamped retail price 
But what about the stamped price 
itself? And what about the price on 
the packaging? This thing, we passed 
last year that all foods which are 
sold in retail in any form of packag-
ing must have the price stamped on 
It. But what about the price? Who 
determines the price9 I can
stamp any price I like on the pack-
age. I can stamp any price on any
uncontrolled variety of cloth. Con-
trolled cloth is not going to be manu-
factured by any mill Mr D. P.
Chattopadhyaya has announced that 
he has given them freedom that they 
have not to produce even one metre 
of controlled cloth. It will all be 
done by the handlooms and power- 
looms So. the cloth which is going 
to be manufactured in the textile 
mills, who will determine the price 
which the manufacturer will stamp 
on the metre of cloth. Is this the way 
to bring about any price control I 
cannot understand

What happens if these people do 
not play fair? Then the whole cal-
culation of this Budget will go astray. 
And secondly, what happens—after 
all none of us is to be blamed for St 

if the monsoons do sot come oil

next yea* if the monsoons are poor 
Or fail as happen^ by rotation some-
times in our country. Then what 
happens? Will the inflationary pro-
cess start again? We have been lucky 
in having two year8 of good rain, two 
good crops, fortunate thing for us. 
But what happens if this does not 
continue? What happens if these big 
businessmen do not play the game, as 
I am sure, they will not We will 
all be well and truly in the soup. 
Therefore. I would say that budget 
proposals cannot get any unqualified 
support from us, though there are 
positive features in the proposals, 
which I have enumerated. But the 
dangerous extent to which the con-
cessions has been given frittering 
away the resource mobilization in this 
country to back up this plan outlay 
does not according to us forebode 
well.

DR V K R VARADARAJA RAO 
(Bellary): Mr Deputy-Speaker, Sir, I 
do not intend to go into a detailed 
discussion of the different items which 
are included in the Budget, and I am 
sure, this has been done to some ex-
tent by the Member who spoke just 
now from one particular angle, and I 
am sure, the people who would speak 
after I finish will deal with these de-
tails

What I should like to do, if I am 
given the indulgence, Sir, is to take 
a broader perspective of the econo-
mic situation as to why we have 
taken up,—what I think has been 
riehtly called, a bold experiment,— 
and how—it is going to be linked up 
with the future development of the 
country I think, there is no doubt 
about the fact that the last three- 
four years of economic experience 
that we had, has left a profound im-
pact bo<h on Government and on 
public opinion regarding the W*>d of 
regulatory and S$cal polities that we 
have been following over the years 
with a view to bring about both eco-
nomic growth and increased aodal 
justice. And I  think, it I* that W t .
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ground which is responsible for tjw 
Finance Minister t&ing to, what is 
dflled, the miracle—I would not call 
it a miracle myself—I prefer the ex-
pression used more neutral expres- 
sion—of taking calculated risk to see 
whether a new system of regulations 
and fiscal methods, will succeed in 
dealing with this kind of a problem 
we have been dealing so far, and 
which have not succeeded in dealing 
with to our satisfaction. This is the 
kind of background against which I 
should like to develop my points.

1 would say, first of all, in the last 
three or four years, our investment 
has fallen in real terms without any 
shadow of a doubt. In terms of mo-
ney values, perhaps. But in terms of 
constant prices, in the last three or 
four years, the public sector invest-
ment has fallen down considerably. 
With the rise in prices of the order 
took place from 1873-74 till towards 
the last part if 1974, the step up that 
took pl&ce in Plan outlays was not of 
a very significant order. So. the in-
vestment came down as far as the 
public sector is concerned. As far 
as the private sector is concerned, of 
course, the investment did not go up 
at all. All round, there was a fall in 
investment, in the economy, m real 
terms in the last three or four years.

Now, that m turn affected the eco-
nomic growth. The investment is al-
ways linked up with economic growth. 
Unless there is more investment, you 
cannot have more economic growth 
and you cannot step up the rate of 
economic growth. Not only that. Ac-
tually, the investment was not even 
in mam sections of the economic 
community, keeping up tho mainten-
ance of the existing equipment, re-
placement of worn-out equipment, re-
placement of obsolete or outdated 
equipment and substitution of modern 
equipment and efficient equipment. 
Therefore, all round, the investment 
was not going up, Even the existing 
investment was being corroded with 
t ie  result that the spring, purely 
from economic point o f view that
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makes for growth, namely, capital 
was not in good shape.

I think, this is one of the things 
that must have activated the Finance 
Minister in coming forward with 
these proposals. I do not think we 
should try to draw political motiva-
tions, political inferences, from the 
Budget___

SHRI ERASMO DE SEQUE1RA 
(Maramgoa): Why not?

DR. V. K. R. VARADARAJA RAO: 
Every Member of Parliament is en-
titled to draw whatever inferences 
he wants.

SHRI INDRAJIT GUPTA: May be a 
good motivation.

DR. V. K. R. VARADARAJA RAO: 
Not a political motivation. It is a 
kind of an economic exercise. I think, 
this is one of the major things that 
must have activated the Finance Mi-
nister, how to deal with the problem 
of investment, how to step up the in-
vestment. If we do not do it, how 
are we going to deal with the prob-
lem of economic growth?

I want to refrain assiduously from 
quoting statistics or figures in the 
course of my speech. But I want to 
quote a few figures. If you look at 
the figures from 1970-71, the rate of 
economic growth, either in terms of 
GNP or per capita, has come down 
steadily In 1970-71, it was 4 to 5 
per cent. Then, it came down to 3 
per cent and further even to 2 pet 
cent. If you take per capita figure, 
it is minus with a small plus in bet-
ween. Obviously, no economy could 
last for long on this basis. In per 
capita terms, ihers has been aln*ost a 
zero rate of growth in the last three 
or four years. Even in terms of GNP, 
it is not more than 2 or 2-1)2 per cent 
rate of growth. Therefore, I think, 
the first thing we must remember, if 
we are judging the Budget, fc: H »  
it or has it not become essential In 
the economy to step up investment
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and, if so, what are the options open 
to us to do bo ? I think, this is the 
first point that I would like to make.

The second background that, I 
think, explains some of the thinking 
behind the Budget has been the tre-
mendous evil effect that has been ex-
ercised in the entire economy in tho 
last thiee or four yeais, that is, the 
phenomenon of black money. We 
have been accustomed to hearing h's 
predecessor, I think, saying practi-
cally in successive Budget speeches, 
about working of what he called a 
parallel economy in the country. Eva-
sion of taxes, avoidance of taxes, eva-
sion of regulation?, smuggling, evasion 
of foreign exchange regulations, all 
these things were resulting in the 
accumulation of a system of money 
supply within the country which was 
not subject to control, which was not 
accountable, which very often 'jould 
not have been identified and yet 
which was playing a very important 
part, in my opinion, in pushing up 1he 
inflationary phenomenon it was a 
moral question as well as an •con'i- 
mic question. I think this was .in- 
other thing which the Government 
more or less—and I think quite right-
ly—made up their mind to tackle 
with all the force at their command, 
to sma«-h. to the extent within their 
power, the b’ack money phenomenon. 
I think this is, again, a background 
which has got to be taken into ac-
count while judging the budget. Whe-
ther a high rate of taxation, by itself, 
promote'* the growth of black-money 
or not. is a question on which I have 
no firm opinion because I have not 
seen anj statistical exercises So for 
os the current phenomenon is con-
cerned, some big reduction 1n taxa-
tion wa* given in 1974-75 which must 
have applied to the assessment year
1975-78, and I do not know what ex-
actly has been the effect of this It 
requires a lot of detailed analysis 
and I don’t think the data is avail-
able for a detailed analysis, sector by 
sector, group by group and so on. It
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is difficult to dis-entangl® these two 
factors or several factors together and 
say how far the rise is due to in-
creased managerial efficiency in the 
Taxation Department, but I think 
there is no question about the fact 
that in the last few months there has 
been a considerable increase in the 
managerial efficiency in the Taxation 
Department. I don't know what the 
figure is as regards the collection of 
advance payment of tax in 1975-70 as 
compared with the advance payment 
of tax in 1974-75, i.e. the previous 
year, but advance payment is one of 
the ways whereby managerial effi-
ciency can show Itself. Then, again, 
I think there was a very big step up 
because of the fear of black money 
directed against its owners and of 
those evading income-tax and waal*.h- 
tax by way of sei7ures, warnings, use 
of emergency poweis and all that. So, 
it is vciy difficult for me and 1 am 
not prepared to say, as an honr-»t 
acadtmic economist, that the high rate 
of tax i<3 by itself respotr. ihle for the 
high rate of evasion and, even if 
this were- true, per centra, whether a 
lowennc of the rale of tax will by 
itself bring about an inciea«e in the 
responsiveness of the people to r»y 
taxes. I don't know about tnat; but 
I find from this phenomena n some-
thing quite different .. .

AN HON MEMBER Ysu doi’t 
know who is doing tins?

DR. V K R VARADARAJA RAO- 
1 am afraid I don’t 1 hn\ r no con-
tact with any big tax-payoi or tax 
evader I lead a very «ecluded We, 
Mr. Deputy Speaker.

Nr .w. a thing that struck me—and 
thfo is what I want to develop labrr 
on if I get the time—is that we 
want to raise resources on the kifid 
of economy in which we function, the 
private sector plays quite an import-
ant part in the generation of income. 
X am not talking of the self-employed 
private sector where there are small
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fellow's who don’t earn even what tht 
they need to expend—the rural
poor and the urban poor and so on.
If we leave out the sector below the 
poverty line and take only what we 
call the effective population— people
who have money to spend, people who 

* can make their choice, people who have 
got the capacity to buy this and that 
and so on— the private sector in our 
country plays a very important part. 
And, in this kind of economy, a serious 
question I want to raise is whether 
it is possible for us to raise the re-
sources that we want through the 

' method of progressively higher direct 
taxation. I am glad that my friend 
Mr. Indrajit Gupta has said that he 
did not even mind 66 per ceiit if the 
exemption limit had been raised.
I do not know whether 66 per cent 
is less inducive of evasive tendencies 
or 60 per cent is less inducive of eva-
sive tendencies or 40 per cent and so 
on. But one thing I know is that, in 
almost all socialist economies, progres-
sive direct taxation of the kind em-
ployed in this country has not been 
used for purposes of resource mobili-
sation. . ..

SHRI INDRAJIT GUPTA: Because 
there are many other ways.

' DR. V. K. R. VARADARAJA RAO:
I do not Irriow why Mr. Indrajit Gupta 
takes on himself the tasK o i defending 
the system which I am not attacking. 
What I want to point out is this. I 
take very seriously what our ultimate 
object is. The ultimate object that we 
want to have in this country— I am 
sure there is no dispute on that as far 
as my Party is concerned— is establish-

-I ment of a democratic, socialist society, 
establishment of an egalitarian society, 
a very drastic reduction in inequalities 
o f income and wealth, which means 
extension of equality of opportunity 
and creation of a society where the 
quality of life wiU improve for the 
vast masses of the people. That is our 
objective and I have no doubt that we 

i  are standing by that objective. There-
fore, the larger question I want to raise 
and which may be taken up after all 
this present budget business is over
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and after the current year’s experi-
ment fails or succeeds, is this. It is 
important for us to ask ourselves this 
question: how do we mobilise resources 
for an economy that wants to become 
a democratic, socialist society, to what 
extent we can rely on direct taxes, es-
pecially on the marginal principle, be-
cause, the whole evasive tendency in 
the direct taxation comes, to a large 
extent, because of the marginal princi-
ple— suddenly, a fellow  finds that he 
makes ‘X ’ rupees more and has to pay 
at a much higher rate. As far as I am 
concerned, I have been trying to do a 
little thinking on the real philosophy 
behind this Budget, why this has come 
as it has come. One conclusion that 
stands out, as far as I am concerned, 
at the moment— I may change my mind 
later, but as far as my present think-
ing goes, this is the conclusion— is 
that, for the financing o f a society 
which is moving towards a socialist 
society— I do not say that we are in 
a socialist society, nor can we hope 
to have that in five or ten years’ time; 
it takes some time; it is not something 
which you can get by pressing a 
button— , which is moving towards a 
democratic, socialist society, what kind 
of public finance system we want to 
have. I think, this is the question 
which, to my mind, has been posed by 
what we have done in regard to the 
reduction in tho-tax-rates in the vari-
ous slabs— on the direct taxes.

I remember, exactly 42 years ago, 1 
wrote a book on taxation of inc*me in 
India, and this was published in 1934. 
Then I attacked the step system of 
income-tax and wanted the slab- 
system; I attacked the step-system of 
income-tax where there were no slabs 
and pleaded for the introduction of 
slab-system and produced a graph to 
show how the graph was very much 
smoother if we had the slab-system, 
while in the step-system there would 
be certain injustice done to certain 
income-groups. I did that 42 years 
ago. Now I am not sure in my mind—  
it may be becuse of senility or growth 
of wisdom, I do not know— whether the 
slab-system which we have adopted in 
order to give us a smooth curve, pro-
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gression curve, of direct taxes is some* 
thing which is the most appropriate 
from the point of view of direct taxa-
tion in this country.

Then, the next background apart 
from the fear of black money which, 1 
♦hink, is a justified fear and where 
something had to be done to deal with 
it,—no doubt, a reduction in tax rates 
along with all the other things— the 
tends to which Mr. Indrajit Gupta 
referred is there; I am sure, the Fin-
ance Minister has got the stick; he does 
not want to show it to Mr. Gupta, but 
the stick is somewhere about In poli-
tics you do not move in one straight, 
vertical line . . .

SHRI INDRAJIT GUPTA: You are 
holding a brief.

DR. V. K. R- VARADARAJA RAO; I 
do not hold any brief- Mr, Gupta 
sometimes holds' briefs; I have heard 
him holding briefs. I do not hold any 
brief. He knows it.

The third thing, which is a smaller 
thing, if I may say so, has over-im-
pressed the people in this country and 
when the people in this country are 
impressed, naturally Government is 
also impressed, because the Govern-
ment represents the people and what 
the people are impressed by, also im-
presses the Government. In the last 
four-five months, if 1 may let off my 
private grievance in this House, you 
could not find a single speech, a single 
statement, or an article excepting in 
one or two weeklies, which are of not 
mass circulation, presenting the point 
of view other than on® psrticulflr 
point of view, which is bound to im-
press the public opinion and may be it 
also impresses the opinion of those 
who represent the people in Govern-
ment. There has been talk of recession 
saying that there is no demand, infla-
tion has been conquered, there is no 
longer any fear of inflation, what we 
are now afraid of is desinftetion, what 
We «re now afraid of is deflation, and 
therefore, we want relation, we want
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more money to be pumped feu and, 
therefore, reduce taxes, increase the 
capital outlay, do this and do that. 
The whole idea was that more income, 
more money should be pumped into 
circulation in 'Jrdqr to deal with the 
subject of recession, Then recession 
will mean accummuluting of stock, and 
accummulating stocks, in turn lead* 
ing to lay-offs, retrenchments and the 
retrenchment of workers in the cities, 
who are articulate and vocal—not peo-
ple, who are not articulate and son- 
vocal—will create problems. The point 
is, is there any recession? I can quote 
from the Economic Survey and I can 
quote from the Reserve Bank Report 
I can also quote from other analysis 
which are not published in the mass 
media of communication. One can. 
for example, quote from the Economic 
and Political Weeklys and so on.

15.e» hi*

There have been two views on this 
and the major view has been that there 
has been some recession, some accum- 
mulution of stocks in some industries, 
but, by and large, there has been re-
covery because of the factors of re-
covery that have been there in 1975-76- 
Thanks to the very good mangement 
by Government, to its fiscal policy, to 
its momtary policy and to its invest-
ment policy, and if I may also add. 
to the increased element of managerial 
efficiency which they have brought into 
the administration of enterprises. Last 
year has seen a big step-up m the pro-
duction of power, a big step-up in the 
production of coal and a big step-up 
in the transport facilities and all these 
things are extremely relevant from tbe 
point of view of industry. Even the 
industrial rate of growth has gone up 
to 3 5 or 4 per cent if you take the 
two quarters. Some industries, have, 
of course, not been benefited. There 
are, what we call durable consumption 
goods, As a matter of fact, there it 
a mention in the speech of the Finance 
Minister, Part A. He has pointed out 
that it is true that there has be*n a 
certain amount of rectcsloft and aceuin-
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mulation of stocks in some of the 
durable consumer industries. He says, 
something has ^ot to be done to deal 
with this problem. He has sounded a 
very important note of warning. What-
ever is done will be temporary in order 

 ̂ to give them breathing time, to diversi-
fy their production, to change on the 
style o f production and how exactly 
that has to be done is a point which 
you cannot expect the Finance Minis-
ter to cover in his speech. This has to 
be carried on in the year as a whole.

There is another thing which has in-
fluenced the public opinion, I do not 
know, whether it has come in the Delhi 
papers or not, but living in Bangalore, 
we have seen huge one page advertise-
ment on the need for reducing the 
price o f petrol. If the reduction takes 
place in the excise duty on petrol, that 

^  will lead to so much more employment.
I am sure that advertisement will also 
form part of the income-tax deductible 
costs. I do not know. It is a huge one- 
page advertisement I have seen.

SHRI N, K. P. SALVE (Betul); Very 
fallacious.

D'R. V. K. R. VARADARAJA RAO:
The important thing, therefore, to 
which I want to draw your attention 
is— this is the second m ajor point I 
want to make— what kind of economy 
have we developed in our country? 
How far is the economy that is develop-
ed in our country a result of the kind 
of mixed economy we have been de-
veloping in our country? These are 
major questions and I think it is time 
that we started talking about them.
May be some years hence we may find 
satisfactory answers. What is the 
kind of economy that we have? What 
has happened? Why is it that so much 
investment has gone into durable con-
sumption goods, the demand for which 
is not from the lowest, the demand for 
which is not from the urban poor or the 
lower middle or even the middle 

^  classes?. How is it that we have been 
building up in our country what I have 
called in another context a class market 
rather than a mass market? I think this 
is a point we have been caught up. We
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have been caught up with the fact that 
having rightly or wrongly, consciously 
or unconsciously, through our various 
measures and so on, brought about a 
class market dominated economy 
rather than a mass market dominated 
economy, we find that because of the 
black money seizure and because of 
those funds drying up, there is suddenly 
a decline in their purchasing power and 
there is a decline in the demand and 
suddenly there is a recession and there 
is accumulation of stocks and so on, 
the threat that people wiU be thrown 
out of employment, people have been 
thrown out of employment and more 
people are threatened to be thrown out 
of employment. In a way it is some-
thing where anybody, even Mr. Gupta, 
sitting on the other side, would have 
found it in the context of the con-
temporary picture very difficult to take 
a decision which will satisfy aU aspects 
of his emotional and intellectual per-
sonality . . . .

SHRI INDRAJIT GUPTA: You think 
it is really a recession?

DR. V, K, R. VARADARAJA RAO: 
Of course, there is a recession in the 
market for durable consumption goods 
— There is no doubt about it— for, what 
I would call, class consumption goods 
because the class income has fallen, 
because o f the fall in speculative and 
trading incomes and because o f the 
black mone.v being more or less at 
least to a considerable extent having 
been eroded. I would not accept Mr. 
Gupta’s statement that the voluntary 
disclosure is an ice-berg, that it only 
represents l/20th o f the concealed in-
come. I do not know on what statisti-
cal or economic or econo-metrical basis 
the fissure is worked out. The figure 
worked out is Rs, 1500 crores multi-
plied by 20, that is. 30,000 crores of 
concealed income and wealth in this 
country. I do not know. I would not 
say that everything has come out. And 
I am not also prepared to accept that 
it is only a tip of the ice-berg, that 
one-tenth shows up and nine-tenths 
down. He went a little further and 
said that it is only l/20th. It is more 
than an ice-berg, may be a baby ice-
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berg which has not shown all of It at 
the top. But apart from that, there is 
no doubt that hoarding has come to a 
stand-still. Why are our dealers not 
stocking? Why has hoarding gone 
down? Because the black money that 
was going into luxury consumption and 
hoarding and which was going into 
antisocial activities, or part of it has 
been immobilised. So the demand has 
gone down. This is the dilemma with 
which we have been posed. For the 
time being we have to solve it in the 
way we have solved it. 1 do not say 
that there was no other way. May be 
there was no other way. But I think 
this is a lesson we should draw from 
the point of view of how are we going 
to build up our future economy. 
Are we going to replace the class 
market-oriented economy by a mass 
market-oriented economy? And if we 
want to do so, what does it involve 
in terms of various kinds of structural 
changes because it seems to me that 
merely penalising somebody will not 
help. We tried regulation and con-
trols. What happened? As a result of 
licensing and regulations and controls 
we built up the monopoly houses. As 
a result of all the progressive taxation 
and other kinds of taxation, we widen- 
ed the gap between the small income 
groups and bigger income groups. The 
kinds of measures that we have tried 
in the context of bringing about a 
socialist society have failed and I would 
say th«t this Budget is the result of 
a reaction of that and at the same time, 
practical and realistic l eoause where 
do you go from here? When you find 
yourself with all the necessary facili-
ties for step-up in production, the pro-
duction is not going up. Therefore, I 
think the Finance Minister has followed 
the twin strategy—one, where he has 
not controlled but gone all out to in-
crease to the maximum possible extent 
the plan outlay. I entirely join with 
Shri Indrajit Gupta in welcoming the 
Plan outlay.

I want to ask whether this 31 per 
qent increase is on the basis of the 
figure for 1966-67 or the Budget Esti-

mate for 1965-66. Or does it take inf* 
account Rs. 500 odd erores el extra 
expenditure which was incurred on the 
Plan in 1975-76?

Going to the speech, I find that about 
Rs. 490 erores expenditure has beet* 
incurred. May be, this has been taken 
into account when you talk ot the 
increase of 31 per cent. But when It is 
not taken into account, on calcula> 
tions. we And that the rate of increase 
becomes smaller because it goes up by 
Rs. 500 erores and, therefore, the dif-
ference comes down by Rs. 500 erores. 
Therefore, the rate of growth becomes 
smaller to the tune of 22 to 23 per 
cent rather than increase of 31 per 
cent.

Budget is one of the documents on 
which you have to spend days and 
days. There was a time when I could 
read it with a fair amount of intelli-
gence but now I find it difficult to fiet 
all out of it unless I refer to a series 
of other documents which I cannot get.

The Plan outlay has been increased 
and for the right priorities. I have n» 
doubt in my mind that that is going 
to have a healthy effect on the toning 
up of the growth of economy.

The other part of the strategy is te 
increase private investment. In our 
country, while it is true that public 
sector outlay determines the fortunes 
of the private sector outlay, there is ne 
analysis to show that private invest-
ment in our country is quite as im-
portant as the public sector investment 
Take particularly the restricted field of 
Industry and Manufacture. How to 
step up private Investment? I think, 
the strategy has been to raise the dis- 
posaBle income in the hands of the 
people who will use that income for 
increased investment and consumption.

I think this is the strategy to raise 
private sector capacity to increase in-
vestment and also to go in for increas-
ed investment by tbe Public Sector. So, 
increase in investment has been 
basis of these various meastttre* ttitt 
have been devised in the Budget.



MR. DEPUTY-SPEAKER: Please .on 
elude.

DR. V. K. R. VARADARAJA RAO: 
You should be a little 1 know :ou 
are partial to the Opposition. You 
have got to be___

MR DEPUTY-SPEAKER. I am not 
partial at all. I have a request from 
your party’s whip that 30 minutes 
should t>e given to you and 20 minutes 
to the second speaker and 10 mi-
nutes

DR \ K. R VARADARAJA RAO.
I see sometimes there i& an advantage 
to stt in the Opposition to get more 
time tmrn the Deputy Speaker I can-
not change my seat onh lor this pur. 
pose.

MR DEPUTY SPEAKER No, it is 
not like that.

DR V K  R VARADARAJA RAO- 
I would say that this Budget is a 
Budget which was inevitable under 
the cin umstances under which we 
found ourselves in the current year, 
with all the opportunities tor stepping 
up the **<onomie growth If we do not 
take ad\ antage of the opportunity now 
we would lose it and if in having ad-
vantage of the opportunity we have 
resorted to measures whuh were not 
taken by the prev.ous Fin ince Minis-
ter  or somebodv else I think that i«* 
not reliant. I thmk the question las 
got to ’ e looked at functionally and 
not fr«>m the point of view of motiva-
tion or sentiment

Havmu «aid that, I would like to 
say two more things and then conclude. 
Firstly, there is no doubt that we h.ive 
given certain concessions and tho«e 
concessions have been given on the 
basis of response that will be forth* 
coming of the kind that we desire for 
those concession*. What is the res-
ponse that we desire* The first res-
ponse that we desire is an increase 
In savings; we desire an increase in 
priority Investment and we desire non- 
increase In the demand for all sorts of 
ltlxury, semi-luxury consumption 
goods This is th:. situation. I hope I 
am not mis-interpreting the philoso-
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phy behind the Budget. There have 
been concessions. Concessions have 
been there almost to everybody. Bven 
Mr Indrajit Gupta has said that no 
burden has been placed on anybody.
So, if at all you want to call it in this 
way, I would not call it a ‘Rich man's 
Budget’ or a ‘Poor man's budget'. I 
thing one can U3» a iwulral term and 
if everybody has been benefited either 
negatively or positively, in such a case, 
you can call it a ‘Sarvodaya Budget* 
b jcausc» no body has been hit Some 
people have b^cn benefited, but no-
body has been hit excepting 
those poor consumers of medi-
cines I completely agree with Mr. 
Gupta and 1 would al&o like to join 
my voice with him from our party 
to appeal to the Finance Minister. 
While he may tax thd drinks that con-
tain a large amount of alcohol, there 
are a number of proprietary and 
brand medicine? which are extremly 
and absolutely vital for people who 
have got to face vanous kinds of ill-
nesses Therefor, I hope he will do 
some re-thinking on the subvert of the 
increase in excise duties which he has 
imposed

I must conclude now and T am not 
sawng that I am for throwing up my 
hat m the air and say that we had 
a wonderful budget and a miracle had 
been achieved I would say this that 
I congratulate the Finance Minister 
for not ha\mg allowed emotional or 
sentimental or pseudo ideological, 
populist considerations to influence his 
judgment m doing what I think is a 
w ry good technocratic exercise. Sir,, 
it is a very good exercise, in trying 
to get the economy moving once again, 
by using various methods of ‘incen-
tives and concessions’ which could 
set up the investments. -,tep up growth 
and stop the recession.

Finally, Sir, speaking for myself, 1 
have not been a member of any poli-
tical partv except the Congress and 
this party too I joined after the 
Bhubaneswar Resolution was passed 
by the Congress; when the Congresa 
amended its constitution to declare 
its objective as establishment of •
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Till that time I never belonged to any 
political party at a XL But from my 
college days till now, Sir, I have only 
been somewhat anti-communist; that 
is to say, I did not like violence; I 
did not like hatred, I do not like any 
o f these things I have always been 
a social democrat from my college 
days in Bombay right up till now 
1 therefore believe that we really 
want to establish in this country a 
‘Demociatic Socialist Society’. For 
that purpose, I thmk, now, resulting 
from the kind of policy we have to 
follow m this Budget, we nave to ask 
ourselves the question whether for a 
few jears we want to let the economy 
grow in a particular way and then 
change it oi do we start bringing about 
the changes which are necesasry fiom 
now on, and m answering this ques-
tion, we must also answer the ques-
tion whether if we let these things 
grow in this way, we can pull them 
back later on We have faith and ex-
pectation I do not use the wori 
chanty, but we have hooe and ex-
pectation We stand, and my party 
stands, for a new social order, the 
establishment of a tfaw socialist 
society and this Budget is only an 
instrument for the purpose of getting 
out of the current situation and put-
ting the economy back on its rails I 
hope that m due course the re-think-
ing which will follow this particular 
budget will enable us *o establish a 
more realistic, more implomentable, 
more effective policv for bringing 
about social change

Sir, I have great pleasure u  sup-
porting the Budget.

SHRI A K GOPALAN (Palghat) • 
Mr, Deputy-Speaker, Sir, 1 am glad 
that I am speaking after Dr Rao 
Dr. Rao has represented some views 
opposite to the views which I am go-
ing to offer

Shr, tte budget presented by the 
Puiance Minister has been unani-
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mously bailed by the big business and 
big industrial circles of the country 
and it is no wonder For it is framed 
in their interest; their demands on the 
Government have been conceded. 
The common man, his sufferings, 
effective measures to improve his lot 
—all these find no place in the budget* 
except for some crumbs that have 
been thrown in here and there.

But, before dealing with those as* 
pects, within the limitations of the 
time at my disposal, I shall speak 
about one thing A great deal o t  
publicity is given in the entire Press, 
which as we al] know, i« completely 
controlled by the Government about 
the officially inspired 'elebratlons of 
“A Decade of Progress’’ that is the 
decade of Smt Indira Gandhi’s Prime 
Ministership L**t us ~ee what this 
progress have been about which an 
Euphona is” sought to be aitifidally 
created

If this is the “progress'* with regard 
to the most essential tonr; of food 
articles, the availability of cloth, tbe 
other most 'fessential artl l̂p for the 
people had declined from 15 2 metres 
in 1965-66 to 12 9 metres in 1974-75 
The Economic Survey savs that in
1975-76, cloth production had declined 
bv over 10 per cent Even if we do not 
take into account the large stocks 
that have accumulated and remains 
unsold the net a v a ila b ility  has further 
declined b> over 10 per cent, that is 
the net availability has been 116 
metres which means a reduction of 
over 23 per cent in this decade

As regards employment, unemploy 
ed on the live registers of Employ-
ment Exchanges has grown in 
1965-66 to 82,17,649 in 1373 which in-
cludes all categories seeking employ* 
ment. such as graduates, matriculates, 
skilled, semi-skilled and unskilled 
workers Figures after 1973 are not 
available. But the Economic Survey 
for 1975-76 admitted the number 
has swelled by several lakhs in 1OT4- 
75t
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The first item of progress is that 

for the first time since independence 
tbe rupee was drastically devalued. 
Why? The then Finance Minister, 
Shri Sachin Chaudhary had frankly 
admitted in a circular to the Congress 
Members of Parliament that the Wes-
tern countries, particularly, the U.S.A, 
had demanded it and threatened stop-
page of all ‘aid’ if the demand was not
complied with.

According to the Economic Survey 
o f the Government of India, for
1975-75, published a fortnight ago, 
per capita net availability of cereals 
had declined from 418 grammes in 
1065 to 373.6 grammes pe** day in 
1075; of pulses—the only source of 
some protein for the common people, 
net availability had declined from 
61.2 grammes in 1965 to 41.7 grammes 
In 1975. Of edible oil from 3 6 
k.g. to 3 2 kg (the table does not men-
tion whether it is for the whole year 
or per month). Of vanaspati from 0.8 
kg to 0 6 kg. of sugar, availability was 
5.7 kg. in 1965-66 and 5.8 kg. in
1975-76. But if the large quantity of 
sugar that has been exported in the last 
three years, whereas there were no 
exports in 1965-66, is taken into 
account that net availability would be 
much less.

The same survey says that empoly- 
ment in the private sector was, 68-5 
lakhs in 1966 and was 68 lakhs in 
1975. But these figures until 1972 did 
not include Jammu and Kashmir, but 
later on included that state. Hence 
there has been an actual decline in 
total employment in the private sec-
tor, despite all the new industries and 
expansion that have taken place 
in the period.

The increase in rural employment 
has been colossal, but of that, there 
are no official statistics. The annual 
average index of wholesale prices of 
foodgrains had gone up from 184 in 
1065-86 to 401 b  1874.75; of feel,
**3S L S-6.
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light and power from 131 in 1965-66 
to 322 in 1975. The number of people 
below the poverty line has enormously 
swelled, though official statistics are 
not available.

Central and state taxes have increas-
ed from Rs. 8,064 crores in 1972-73 to 
Rs. 12,776 crores in 1975-78, that is in 
3 years alone according to the Survey. 
It does not give the tax revenue for 
the earlier years. Ji can be safely 
stated that tax burdens on the common 
people has increased by 2} times in 
this decade.

If this has been the lot of the com-
mon people during this “decade of 
progress" what has been the portion 
of big business? The survey does not 
give statistics regarding the growth of 
assets of monopoly houses. But it is 
well known that these houses have 
grown enormously. The Economic 
Survey says that the index of prices 
of Variable Dividends of Industrial 
Securities has gone up from 76.7 (with 
base year 1961-62) to 170.7 that is dis-
closed profits have grown by 2}  times.

The Survey points out that assistance 
actually given by Government financial 
institution* like LIC, IFC, ICICI, IDB, 
IRC, State Financial Corporations* State 
Industrial Development Corporations 
and Unit Trust of India, apart, from 
Scheduled Banks and their borrowings 
from abroad guaranteed by the Govern-
ment of India have increased from 
Rs. 119.8 crores in 1965*66 to 414 
crores in 1975-76. Th total disburse-
ments for five years from 1970.71 to 
1974*75 alone amounted to Rs. 1,408.7 
crores. (Figures for the other years 
are not given in the Survey). Taking 
the decade as a whole the total dis-
bursements would easily be approach 
Rs. 2,500 crores. The bulk c.f this has 
naturally gone to monoply and big 
industrial Houses.

The most important fact, about which 
all who cherish the freedom and inde-
pendence of the country must be 
seriously concerned is the colossal fa. 
esease of dependence on foreign aid.
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Gross Foreign aid authorisation 
amounted to Rs. 4,200.8 crores upto 
the end of the 3rd Plan in 1965-66 and 
went up to Rs. 14,727.x crores by the 
end of 1974-75. Utilisation went up 
from 4,508 crores upto 1965-66 to Rs. 
13,235.5 crores in 1974-75. Adding the 
receipt of Ha 1,639 crozes received in
1975-76 as per the Economic Survey, 
the total gross assistance at the end of
1975-76 actually stood at Rs. 16,366 
crores

This means that in this 'Decade of 
Progress’ foreign aid amounted to 
Rs. 12,166 crores as against Rs. 4,200 
crores in the 15 years of the first 3 
plans—a three fold increase.

To sum up, the decline in the availa-
bility of foodgrains, edible oils, sugar 
and doth, the mass essential articles, 
from 15 to 30 per cent, pnce increase 
by nearly 250 per cent in foodgrains 
and fuel, colossal rise in unemployment, 
both rural and urban, increase in taxa-
tion by 250 per cent for the common 
people on the one hand and growth of 
monopolies, more than doubling of the 
profits of monopoly houses, increase in 
the drain on India’s resources by mul-
tinational corporations and other foreign 
monopolists on the othw, a three-fold 
increase in foreign aid, apart from a 
termendous increase in investment by 
foreign monopolies—this is the achieve-
ment of the ‘decade of progress.* Pro-
gress indeed for the Indian monopolists, 
and foreign monopolists, progress in 
taxation, progress in indebtedness and 
dependence on foreign countries. No 
amount of put-up shows and advertise-
ments in the controlled pres* can hide 
these ugly realities revealed by the 
Government's figures, which is reflected 
in the real life of the people. One must 
be ashamed of these realities.

Is there any wonder then that with 
the policies that the Government has 
been pursuing, it landed the country 
into the worst crisis and recession? 
Our Party has been warning for year* 
that the country was heading iust for 
this crista Air first, the Finance Minis-
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ter and the Industry Minister denied 
the onset of recession. But the stark 
realities could not be hidden. Now in 
the Economic Survey, they call ft 
‘sluggishness’. But they seek to bide 
the extent of the recession. They say 
it Is confined to the automobile, refri-
gerator, television end textile industries. 
They parade the fact that there has 
been an increase in production in the 
big steel factories and coal mining. But 
the Table showing the stock position at' 
the end of the year with the facilities 
in several industries has disappeared 
from this year’s Review. Why? f t  it 
because its inclusion wilt throw light 
on the extent of the recession?

But the fact is that the recession has 
been all-embracing. The increase of 
a million tonnes of steel in the public 
sector factories has been oftsrft by the 
closure of mini steel factories all over 
the country, a loss of production of 1.2 
million tonnes. And yet the stocks 
have piled up and the Government is 
looking for export of the meagre pro-
duction of steel because there is no 
internal demand.

Small engineering units have been 
closed all over the country. Wagon 
factories have a] so closed down for 
tack of orders There is accumulation 
of aluminium. The Minister of Mines 
stated in Parliament that coal has 
accumulated to the tune of over 7 lakh 
tonnes. Since then a lakh tonnes more 
have accumulated at the pitheads. If 
it goes on accumulating, there >s danger 
of a huge fire disaster also.

The Htndu dated 21 January re-
ported from official sources that Rs. 
125 crores of capital have been lock-
ed up because of closure of small 
scale industries round about Delhi 
alone. The handloom industry is in 
complete doldrums. So also tradi-
tional Industries of Kerala like coir, 
eashew nut and even the starch in-
dustry.

In addition to these there
have been mass retrwwbmen|»/lay- 
oflfe galore. Tbe Labour Minister sta-



2aa General Budget, PfcALGUNA 28, 
1976-77—Cr«Hl. Dt$. 

ted in Parttameftt that over 3 lakh 
worker* have bean 1*M off and thous-
ands have be«n retrenched In orga-
nised industrial—an understatement.
But what about the huge unemploy-
ment in the unorganised sector?

The tact is that the Indian economy 
has been stagnating rfnce 1966, the 
first year of the ‘Decade of Progress’.
It has been experiencing crisis after 
crisis, with shorter and shorter inter-
vals of pickup. It took a number of 
plan holiday* and finally it has found 
Itself unable to utilise the meagre ca-
pacity that has been created. Why? 
Because the growth of capacity was 
coming into conflict with the limita-
tions of the home market. This was 
bound to be so with the impoverishment 
of the maa« of the people—the work-
ers, tbe poor peasants and agricultu-
ral labourers. Their real income 
went in shrinking with exploitation 
by the landlords and moneylender*, 
the Capitalist’ market, increasing offi-
cial taxation and deficit financing 
leading inflation eroding the purdtae- 
ing power of the overwhelming majo-
rity of the people. Foreign loans and 
collaboration with foreign monopo-
lists means further looting of the peo-
ple. Multi-nationals operating in the 
country made huge profits with lit-
tle investment and exported it, which 
has been brought out in the Hathi 
Committee’s Report on the Drug In-
dustry. These companies with an in-
vestment of a few lakhs of rupees 
have issued shares to foreign compa-
nies for consideration# other than 
actual investment, and drained seve-
ral erores every year out of the coun-
try, and built up reserves of several 
erores, which also can be repatriated 
at any time. Increased foreign loans 
has meant exporting our commodities 
at prices dictated by the foreigners 
and purchasing their goods at enor-
mous cost—ranging between 50 to 
100 per cent more than the interna-
tional free maxfeet prices.

When the inflation*** gptwd weot 
beyond a point which tfie Govern*
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ment could not allow it to grow, the 
anti-inflationary measures that the 
Government took, hit still more the 
common man. The impounding of 
half the increase in dearness allow, 
ance and the whole of any increase 
that the workers could secure by 
their struggles, and the slashing of 
Bonus together meant withdrawal o f 
the purchasing power to the tune of 
400 and 250 erores respectively.

The credit squeeze did not affect 
the big industries very much, but 
the small Industrialists went down 
undej* its crushing weight and alone 
with them the hundreds of thousands 
of workers employed by them. True, 
this decreased the rate of inflation at 
first. After the good crop of above 
114 million tonnes foodgrains as well 
as increase in other cash crops, thanks 
to the favour of the rain god last 
year, wholesale prices of foodgrains 
have come down by 7J per cent from 
last year.

The Government parades this as its 
great achievement. That the rain god 
smiled upon the country this year. 
Was it due to propititation by the Gov-
ernment? Did the Government per-
form a massive yaga or yagna to 
please the rain god? If so, why did & 
not do so all these years? The fall is 
also due to the receipt of external as-
sistance to the tune of Rs. 854 erores 
more than what was budgeted, as sta-
ted in the speech of the finance Mi-
nister.

Further, the impounded increase in 
DA. and wage, which, at the time the 
Act was phased, it was stated would 
be kept with the Reserve Bank and 
not utilised, has been withdrawn from 
the Bank and used by the Govern-
ment. This amounted to Rs. 400 cro- 
res.

But fpr these two measures, the de-
ficit would have increased by 900 cro- 
tea.
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What did the Government do to get 
out of '‘sluggishness’ of the economy 
and stimulate investments?

Gone are the thundering* against 
the monopolists instead, in the name 
ot-incentives of investment, the Gov-
ernment gave a gift of Rs. 2S0 crores 
to the employers by the Bonus Act. 
A  Q>ate of concessions followed. Their 
unlicenced capacity was legalised 
more than. once. The Monopoly and 
Restrictive Practice Act was reduced 
a farce. The cases against Birlas 
were just frozen. Several concessions 
irere given permitting their entry in-
to those consumer goods industry 
which was previously prohibited

After the imposition of Internal 
Emergency, IS export oriented Engi-
neering Industries were allowed 25 
per cent automatic expansion of their 
licence capacity. Since all these in-
dustries are operating below capacity, 
this wouid only mean that the big In-
dustrial Houses would be able to 
benefit at the expense of the smaller 
cfnes.

On October 25* pertgission for un-
limited expqpsion wag granted to 
foreign companies and large monopoly 
houses in 30 other important indus-
tries. Rules for liberalisation for 
financing these companies from Pub-
lic Financial institutions were also an-
nounced.

With all these concessions, the re-
cession continues, unabated. Even 
the fall of 7J per cent in prices of 
foodgrams etc., has not helped revival 
activities. That is a measure of the 
erosion of purchasing power and the 
shrinking of the home market.

How does the Finance Minister 
propose to take the country out of 
the deep morass? He has accepted 
all the demsnds of the big industrial-
ists—lesser direct taxation on the 
plea that it would lead to curbing die 
tendency to evade taxation* further

incentive* to export promotion, etc.
It is not necessary for me to detail all 
these.

After the emergency, the slogan 
wag ‘produce or perish*. It did not 
mean that total industrial production 
should increase, for what has been 
produced itself is not sold and closti- 
res and lay-offs are taking place. The 
slogan only meant that every wcork-
er should produce more for increasing 
the profits of the employer, and Since 
the market cannot absorb the produc-
tion, existing workers should be 
retrenched and face starvation.

The entire strategy for industrial 
revival is now based on increasing 
exports and producing for the foreign 
markets. The budget has made pro-
posals that textile mills should pro-
duce for the export market, when our 
people are having a per capita con. 
sumption of just 11 metres per annum. 
For enabling them to compete in the 
export markets, the government pro* 
mises them help to modernise the 
mills and liberal tax rebates for the 
purpose. That this would result in 
retrenchment of workers on a large 
scale is no concern for the govern-
ment.

Another strategy on which the go-
vernment is relying for industrial re-
vival and expansion is reliance on 
foreign aid. The proud cry of ‘self- 
reliance* and *kero net aid' has vani-
shed into thin air. The inflow of gross 
foreign aid which was Rs. 678.2 crores 
in 1972-73 had jumped to Rs. 1170 
crores in 1974-75 and further went 
up to Rs. 1871.2 crores in 1975-76, 
according to the Economic Survey,
1975-70. The Finance Minister expec-
ts it to go up still further in 1970-77. 
This expectation is obviously based 
on the report of the World Bank Stu-
dy Team which haa recommended 
foreijm aid of Rs. 2090 crores fftr
1970-77 to be progressively, stepped 
up to Rs. £174 crores in 1900-01 end 
to Rs. 4720 crores i »  1900-80, This 
reliance on foreign aid would natura-
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lly lead to the need for ctiU snore 
exports. What this means to the <K>» 
untry is export at less price and Im-
port at higher prices. This can be 
seen from page 42 of the Economic 
Survey for 1970-76, where it states:

“According to the revised series 
OH index numbers compiled by the 
2KKS&S with 1968-89 as base, 
whereas the overall total value of 
our imports rose by 73 per cent in 
1974-75, the rise in the total value 
of our exports wa» only about 25 
per cent. The result is that althou-
gh there was an overall dccline of 
12i per cent in the volume of 
our Imports in 1974-75, and an 
overall increaie of 7 per cent in 
the volume eg our exports, yet the 
adverse trade balance widened."

Apart from the reliance on foreign 
aid, the government is wooing foreign 
capital and particularly the multina-
tional corporations, promising them 
cheap labour and highest profits in 
the world! Knowing fully well our 
predicament, these multinationals are 
further arm-twisting us and demand-
ing further concessions. They demand 
majority shareholding and free entry 
into any industry. The government is 
already moving in that direction. 
They allow majority shares for fore-
ign companies in export-oriented 
industries They have allowed « fore-
ign company to put up a giant shoe- 
making factory. They have allowed 
a multinational (The Indian Leaf To-
bacco Co.) to undertake fishing 1

AIT this strategy of relying an ex-
ports is bound to end in a fiasco. 
When the entire capitalist world is 
in the grip of a very deep crisis, of 
recession and inflation at the same 
time what chance is there for Indian 
imports expanding on a massive sc-
ale?

What do aU these reveal ? It is a 
tacit admission that India’s ku«e po-
pulation of nearly 909 millions, next 
only te that of China’s, given the in-
come distribution structure, It incap-
able of providing an intern*! market

lor self-generating growth. The only 
solution % a redistribution of the in-
come in favour of the vast weaker 
sections. One has only to contrast our 
country** economic experience of the 
last 29 years since independence with 
that of China to see the utter bank-
ruptcy of the Government’s policies. 
People’s China, ravaged by a long 
war with Japan lasting for over 12 
years and then three years of civil 
war started in 1949 on a much lower 
industrial and agricultural base. Des 
pite its being deprived of Soviet te-
chnical aid after a few years, despite 
the boycott of the imperialist pow-
ers till recently, it has increased it* 
production of steel to 30 million to-
nnes as against our 6 million tonnes, 
400 million tonnes of coal as against 
our 100 million tonnes and 250 mill-
ion tonnes of foodgrains as against 
our 190 million tonnes, whereas we 
are unable to seU our steel, and coal, 
there is no glut in China. Unemploy-
ment and illiteracy have been banish-
ed long ago. There has been no infla-
tion and prices have been stable.

Similarly, the socialist world, 
while t*»e capitalist world is passing 
through crisis after crisis, has been 
going forward, with rising standards 
for their entire people’s and its share 
of world industrial production has in-
creased from 25 per cent in 1951 to 
40 to 45 per cent and it is going for-
ward.

The Finance Minister seeks to give 
some protection to the handloom in-
dustry by raising the rate of excise 
duty on power loom units, the first 
two looms will be exempted and on 
the next two looms the rate of com-
pounded levy will be increased from 
100 to 125 per cent and on the rest 
the rates will be increased from Rs- 
125 to 150 I dare say that the owners 
will circumvent this levy by split- 
ing up the unite in benami name*. 
If he really intends to protect the 
handlooms, he must assure then* 
yam et cheap cost. This he 
do.
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Another important factor to be 
noticed ig that the fall in agricultu-
ral prices has been steep, hitting the 
large number of small and medium 
farmers. On the other hand, the cost 
of inputs have gone up, like increase 
in electricity rates, water rates and 
other taxation, the decrease In the 
price of fertiliser is marginal, a mere
10 per cent after an increase of 100 
per cent during the last two years. 
At the same tune, according to the 
Times of India dated 17-3-76, the 
spokesman of tbe Finance Ministry 
admitted to the Press that while the 
prices of agricultural commodities 
going into the production of industri-
al goods have steeply fallen, the pri-
ces of these industrial goods have 
not fallen at all. All this means not 
only pauperisation of the poor and 
medium peasants, but further erosion 
o f purchasing power of vast sections 
o f  our population. How can industri-
al activity revive and the economy 
get out of the recession ? But then, 
this wou’d be forgetting that the Go-
vernment does not rely upon this 
large internal market, but on expor-
ts and on the narrow elitist stratum 
of the population, consisting of the 
Tich and upper middle class. Hence 
fairly substantial cuts in excise du-
ties on such items of their use as Re-
frigerators, TV sets etc. but not on 
such items o! mass consumption as 
cloth, kerosene, sugar and so on In 
fact the mills have been totally exe-
mpted from making standard cloth 
intended for the poorest sections alto-
gether.

The Finance Minister proposes to 
continue the scheme of impounding 
half the increase in D. A. and the 
full increase of wages for another 
year, which will be refunded in five 
annual instalments. He tries to sof-
ten the attack by the promise that 
the Government stands by its earlier 
commitment in regard to the refund 
of the amounts already Impounded. 
But how will they do it? The origin-
al Act provided that pass-books will

be given to r m y  wo&er and « h -  
ployee showing the amdu»ts deposL. 
ted, month by month. This has not 
been complied with. The employers 
have made bulk deposits in banks and 
naturally the banks will refund the 
money* to them. In the absence of 
any record, the employers are likely 
to swallow up the amounts, as many 
have done with regard to the pro-
vident Fund «pd the ESI contribu-
tions made by the workers and emp-
loyees. The contribution due from 
them, of course* they withheld. The 
Finance Minister must tell the House 
what he proposes to do to see that 
these Rs, 250 crovos are not swallowed 
by the employers

The Finance Minister, in a booklet 
bearing the title “Strategy for Inte-
grated Rural Development", stresses 
the importance o f land reforms and
says:

“The item ‘land reform', in the 
context of land scarcity and the ex-
acting requirements of modern te-
chnology, should imply reforming 
land ownership and use, with em-
phasis on personal cultivation and 
management, without which there 
can be no responsibility for ensur-
ing levels of productivity.**

Very correct. It required 28 years 
after independence, for Mm to reali-
ze this simple fact which we have 
been stressing, propagating and fight-
ing for, for tbe last 30 years. And J*t 
he sets great store by the “New Eco-
nomic Programme” of the Prime Mi-
nister. That Programme only declare* 
the Government’s intention to imple-
ment the land ceiling laws, tenancy 
laws already enacted and enactment 
of laws fixing minimum wages. These 
laws do not have the intention of re-
forming land ownership and use, with 
emphasis On personal cultivation and 
management. That would require the 
taking over of all the land of tea 
landlords and distributing them to 
landless and the poor peasant*.
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B er* I want to say that alter the 
:&»ergency and the 20-point progra-
mme Which % now seven months old,
1 do not know whether land has been 
distributed anywhere. If so, I would 
like to know how much of land has 
been distributed; and as far as the 
land legislation and surplus land are 
concerned, we see even editorials in 
papers saying that in some places, 
even the availability of the land is 
not recorded.

But even these laws have remain-
ed unimplemented all these years. 
Why ? The Task Force of the Plan-
ing Commission had stated that it was 
so because of lack of political will on 
the part of the ruling party, and the 
innumerable ties that the landlords 
have with the officials. This has been 
again stated by a Committee of the 
Ministery of Agriculture six months 
after the enunciation of the New 
Economic Programme of the Prime 
Minister Mr. S. P. Appu, Joint Se-
cretary in the Planning Commission,
In a well-documented study conduc-
ted by him in 1975 on ‘‘Tenancy Re-
forms in India", says:

“Even now about 1J5 of the land 
is under tenancy and in certain re-
gions, the incidence is as high a.*
40 per cent. Even after two decad-
es of tenancy reforms, the position 
of tenants, particularly of share-
croppers, remains precarious.*'

Apart from other reasons such as 
the many loopholes in the legisla-
tions, the biggest obstacle, he points 
out, is the absence of reliable record 
of rights. Even where legislation 
was enacted to maintain such re. 
cords, it could not be effectively 
flsnfad out This be attributes to 
considering that the tenants are 
weak socially and economically, 
that they are obliged to tbe land 
owners in many ways and that 
in the context of everincreesing 
population pwwmre, there 1s keen 
competition to tarn In the available 
land. Stuih an attitude cm Che pan of 
the tenants, namely, o f not insisting
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on their rights, is not at all surprising. 
Another reason for not recording the 
names of the tenants is that the sub-
ordinate functionaries of the Revenue 
Department often act in collusion 
with the landowners. It is necessary 
to add that the superior officers have 
winked at it, for they too have their 
ties with the landlords. For the same 
reasons, the other land reform Acts 
have remained on paper all these 
years.

On March 5th, 1976, that is, nearly 
ten months after the announcement of 
the New Economic Programme, ad-
dressing a two-day conference of 
Chief Ministers, the Prime Minister 
observed that there was*

“a certain amount of lethargy and 
hesitation in implementation of land 
reforms. It was either due to peo-
ple who had a vested interest in 
not having land reforms or because 
of a general lack of appreciation of 
the vital role of land reforms.*’

It ^  a tacit admission that vested in-
terests in her party, entrenched in 
key positions in Government and or-
ganisation, obstruct the implementa-
tion of the land leform measures. 
Also, because of the ideology of the 
party as a whole, there is no political 
will in that party <o implement the 
reforms

Regarding the tenancy reforms 
she admitted that the pos>iUon was 
unsatisfactory. As regards land re-
cord* and record of rights. which 
are crucial to implement the tenancy 
laws, she admitted that the position 
was ‘‘Unsatisfactory’* She said that 
preparing records through surveys 
and settlement would *akc years. 
She, therefore, suggested that some 
ad hoc and practical methods must 
be found and that tbe Chief Minis-
ters could sLt together to thrash out 
this problem.

As regards distribution of l*»d, site 
said that in order to show achieve-
ment both common and forest lands 
were being distributed, and Added:
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Yet, allowing the landlord* to feMp> 
in their possession laad* which la not
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"I do not think thin can come 
under the heading of land reform* 
and so these figures of distribution 
are not correct figures."

So much about the claims made by 
the Government of land distribution.

The Prime Minister has further 
stated that a major problem that 
ha$ been brought to her notice was 
the collusion between the local re-
venue staff and big fanners. Non-
official participation was also not 
always helpful in pushing through 
the reforms. According to the Hin-
dustan Times of 6th March, 1976, she 
said:

*1 would like to know what la 
the experience of the States with 
the steps they have taken and 
what they thought about how to 
improve them further”

The Chief Ministers deliberated 
for two days and gave her no ans-
wer to the two crucial questions she 
had raised. Were not many of 
them, if not directly the landlords 
Or vested interests she had referred 
to, at least connected with land-
lords? How could they infuse the 
political will?

The only way ‘any land reform 
measure can be implemented is by 
organising the peasants and agricul-
tural labourers, who are directly to 
benefit from such measures, end 
make them assert their legal rights 
and take possession of them. But 
the Prime Minister only recently de-
nounced our party publicly and 
stated:

"What did the Marxists do when 
they were in the United Front 
Government In West Bengal? They 
incited the peasants to seize the 
land tram the landlords. It is il-
legal/*

theirs, according tr law, and enjoy 
it for year* it legalt But asking 
those who are Use lawful owners to 
take the lands from those who are 
in legal possession of it is illegal! 
This is the strange logic of the per-
son who formulated the new econo-
mic programme.

We are proud of what we hav* 
done. We will tell the peasant* 
and agricultural labourers that they 
cannot get their rights, unless they 
organise themselves, assert their 
rights and fight for them.

Knowing that aha has no reliable 
instrument for implementation of the 
land reforms( which she has openly 
admitted in her speech to the Chief 
Ministers’ Conference, she has pre-
vented the organisations of peasants 
and agricultural labourers from 
functioning r

The State Governments have ar-
rested o u t  cadres who have been lead-
ing the struggles for the implemen-
tation of the land reforms, for higher 
wages for agricultural labourers, for 
free house sites etc, and detained from 
under MTSA. What chance is there 
then for the fulfilment of all these 
declarations of implementing the land 
reforms, tenancy laws, minimum wa-
ge? etc. made ad nauseam?

16 hr*

They are talking about unlawful 
occupation I may give my own ex-
perience The Klsan Sabha, of which 
I am the President, announced that 
since the Government was saying that 
there was no surplus land in Kerala, 
we would show them cases o f surplus 
land. In Trivandrum, 1 got into the 
land of the Maharaja of Travancore, 
not for the purpose o f occupying it, 
but only to draw the attention of 
the Government to the fact that It 
was surplus land. For that I  was ar-
rested and X was in jail for I t  day*
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Government know* that its real po-
licies as revealed In the Budget are 
not going to take the country out of 
the abysmal crisis. They can only add 
more burdens to the people. That is 
why suppression of all the fundamen-
tal rights, unleashing of repressions 
on our cadre who tell the people the 
real truth of these policies and fight 
for their reversal has become abso-
lutely necessary, 1 refer here to an 
instance of the goonda attack that our 
cadre is facing in West Bengal with 
tbe connivance of the police and offi-
cials. I do not have the time to 
read tbe details which have appeared 
in the issue of February, 1976 of the 
CT/U Working Class. The magistrate 
who gave the judgment in that case 
was certainly a brave person.

To conclude whether there is infla-
tion or reflation or recession, the bur-
den always falls on the common peo-
ple. The affect of this Budget will 
be no exception to this rule. There is 
no worthwhile relief to the common 
people and their burdens will in-
crease, but the common people will 
see that they do not increase by their 
orgtfijsations and their struggle

SdKI N K. P. SALVE (BetuD: 
With rapt attention I heard the speech 
of Mr. Gopalan which followed the 
pattern of the speeches delivered by 
Members of his party year after year 
on the Budget His speech, like the 
speeches of th*; Members of his party, 
may have the dubious merit of a po-
litical attack, but I submit that there 
is hardly anything by way of an ob-
jective evaluation in that speech of 
the facts ar>d situations on which any 
Finance Minister of a country has to 
frame his budget. And so far as I am 
concerned, that is sufficient for his 
apeech. But what really surprised me 
was the performance of Shri Indrajit 
Gupta. He is one o f the most brilliant 
orators of this House and usually he 
is objective and erudite in his speeches 
*ad he has to he given due credit
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invariably for speaking plenty of sense 
but today 1 was not able to under-
stand the main thrust of his argu-
ments. In fact, 1 could make very 
little sense in the various arguments 
that he has advanced on different as-
pects of the matter, different facets of 
the Budget excepting possibly what 
he said about the reduction in the 
Wealth Tax rates and what he has 
to say about the impost on the medi-
cine. 1 only hope that it was not 
due to an extremely ill-digested study 
of the Budget. If he has a good look 
at the Budget, he will realise that 
most of the points that he made, in 
fact, did not exist. The one point I 
was not able to understand is where-
as he has appreciated that there was 
not any new impost and yet he 
was unhappy that there was not 
any resources mobilization by way 
Of new levies of direct and in-
direct taxes He also went out 
to say, that without more taxes how 
are you going m for massive invest" 
ment in your plan outlay. And finally 
he was apprehensive that if you are 
going m for far too much plan out-
lay, there is likelihood of tremendous 
deficit financing; There was a great in-
consistency in what he was speaking. 
At any rate, there is one point which 
I want to make clear to him. In so 
far as calculations of direct taxes are 
concerned, on which he said that there 
are concessions to big houses and mo** 
nopoly sector By that if he refers to 
indirect taxes, well, I have nothing 
to say. And if he refers to concessions 
in Wealth Tax one can understand. 
But tf he is concerned with iwr«mie tax, 
I want to point out to him that so 
far as budgetary provisions are con-
cerned, there is hardly any relief in 
direct taxation, because an estimated 
receipt has been taken in a figure of 
857, crore in the Budget against 1060 
actual in 1975-76, and 1060 includes 
the figure they have received as tax 
on voluntary disclosure scheme. So tar 
as Wealth Tax is concerned, 
f  " “ 7 reduction in the rate o f 
taxation to which he has referred T

Credit has been taken 
«**m«ted receipt of 83 crores
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.whack )s the same (52 erores) as last 
year. If they are to recover all
those jQoney, there 19 no reason to 
have the apprehension which Shri In* 
drajit Gupta spoke about.

I was one of the members of this 
Party who hailed this Budget as an 
imaginative budget, a budget which 
under the conditions could be the best 
budget, containing the best proposals, 
and after a diligent &tudy of the vari-
ous documents and papers which have 
been laid by the Finance Minister on 
the Table of the House, I feel impelled 
to an inference that this Budget is 
mdeed imaginative and marks ex-
tremely significant watershed in the 
entire management of the economy 
and the fiscal strategy of our country 
Dr Bao was absolutely right when 
he said that this was the strategy of 
a realist One must understand 
property the economic situation in 
which this Budget has been framed. 
The Budget has been properly receiv-
ed with warmth and jub illation by 
all sections of the people, through the 
length and breadth of the country, 
and in fact, it has been considered a 
reward to the nation for its hard 
work, dedication and discipline ever 
since the prot tarnation of the emer-
gency

Todav, the ertire atmosphere m the 
country is suffused with optimism 
and such opportunity no Finance Mi-
nister can let pass and that is why he 
has done this A  time had come 
when there was necessity for massive 
thrust; for a massive investment so 
that one can look forward for a pur-
poseful acceleration of the economic 
growth in this situation with strength 
and confidence. The whole country 
under the,-—as the Finance Minister 
said in his speech-resolute any dyna-
mic leadership of the Prime Minuter, 
had to fight and fight resolutely on 
M s fronts. One front was created on 

. Sfe economy of the country, where for

W ib&B. 1*, Q m m a m m *  * 4 4
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merely 3 -1 /i years, ending mfrk 
third quarter of tbe W 8 , the M r  
was engulfed In an extreraehr dMtpt* 
rate battle against the inflatiteuwy 
spiral which was perniciously distort-
ing the economy of the country, Ob 
tbe second front, the country was fight-
ing the political forces which were tty* 
ing to unleash all sorts of political 
indiscipline, who was trying to spread 
disorder and chaos, and one thing 
that has to be understood is that no 
economy of no country can never be 
stabilised where there is chaos and 
disorder.

Thanks to the Emergency that these 
political adventurists, thebe commu-
nal and leactionary fascist organisa-
tions have been pul down in their 
place, and if j  ou do not want to allow 
the gains cf Emergency to slip through 
the fingers, it is absolutely necessary 
that these forces must never be allow-
ed to raise their heads over again.

A  great deal of tribute has been 
paid to the ser.*n#th and te  ,’u nee oi 
the Indian economy the way it has 
behaved the way we have been able 
to retrieve and reco\ei fiom an ex-
tremely despeiafe situation Undoubt-
edly, it is a w<*l -derived tubute p?ld 
to the re'ihtMKe «md &.tien#th of the 
Indian econoroj But I want to make 
a siightlv deeper evaluation of the 
forces which have impaited this resi-
lience and ttrenpth to the Indian eco-
nomy I '■’ome to the bas» philosophy 
which we .iave follow.ed, which we 
have given to ourselves which our 
country it as adopted, as a m u lt of 
which ue been ab’e to stage such 
d magnifu icnt t^ cvtrc from the 
throes of inflation when many count-
ries aic null languishing and many 
counties are still facing the hazards 
of the inflationary spiral. That baste 
philosophy has been that w* worked 
under a mixed economy

Much has been said by m y too . 
friend, Shri Indrajit Gupta on that 
While not paying tribute to our m b*
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Htf NMtW i*Wct» baa rendered magnt- 
ta tsl service, in the field of nitre- 
janOtu fertiliser, in the field of steel, 
in the field of iron, in the field of 
•electricity, in the field of coal—our 
pwiWkr iector has performed very mag- 
vtttfteiwitly in all these aelds—-he was 
»11 the while lunning down the pri-
vate sector. I fall to understand why 
this sort of conflict is created between 
the public Sector and the private sec-
tor. In fact, our philosophy is that 
we should have a very powerful pub-
lic sector duly supported by a very 
sisepoasfMs private sector. Unless we 
work upon this philosophy, we will 
never be able to find a proper panacea 
for the problems of the people of our 
country.

Coming to the Budget, indeed the 
year ending 81st March, 1976 has end-
ed with a deficit of Rs 490 crores as 
against an estimated deficit of Rs 247 
erores But despite this massive de-
ficit, we find that the price stability 
factor has not been adversely affected 
primarily because the performance of 
the economy in the current year has 
been exceedingly satisfactory There 
has been an overall growth in 1975-76 
of 56 per cen* us compared to the 
growth tn the Fourth Plan period 
which was 3 3 per cent and 0 2 per cent 
in 1974-75 to which Dr Rao also re-
ferred earlier

At this juncture, it was ubsolute'y 
necessary to ensure that m the com-
ing two or three years, having re-
trieved ourselves from the difficult 
situation, to go in for a very massive 
investment because there is absolute-
ly no alternative for accelerating our 
growth except foi putting In a mas-
sive investment Therefot ?, the Fin-
ance Minister has very Imaginatively 
earmarked the aggregate stun of R*. 
7,8S2 crores as investment for the 
Flan outlay of which Ra, 4000 crores 
will to the Central Flan outlay and 
Ba, 8,762 crores will to the Plata 
oufiay for fto State*. It is 31.6 per

cent over the 1975-76 outlay in the 
Plan This is the highest development 
outlay m any single year

What is more important is this. I 
am stating these figures with some 
purpose in view and it is this that the 
main stress of this massive outlays 
primarily is completion of the exist-
ing projects expeditiously particularly 
the projects in the field of agriculture, 
irrigation, power, petroleum, coal, 
fertilizers steel, transport and commu-
nications I really cannot understand 
how a man like Shri Indrajit Gupta 
failed to see the galvanising effect 
which the economy itself will have as 
a result of this massive investment 
into these priority sectors. I do not 
know which other priority sector he 
had m mind when he complained that 
priority sector had not been properly 
catered to m the Plan I have no 
doubt in my mind that the massive, 
judicious, investment in agriculture 
and industry, strict economic disci-
pline, strict enforcement of law 
against economic offenders is bound 
to ensure price stability improve 
giowth rate and. consequently, irrk- 
prove the lot of the peoole

Therefoie, Sir) one wonders whe-
ther one should take the criticism 
levelled against the budget seriously 
The cntimm lias been that this is a 
Budget which contains a calculated 
risk The criticism if I may put it 
th s wan m a nut-shell is that the pro-
posed deficit is Rs 320 crores for 1976- 
77 and the trend of money supply is 
expanding-—it has expanded by 7.5 
per cent m February 1976 In addi-
tion it is said that this time there 
is the lowest fc«* mobilisation in the 
last ten vears that it is only Rs, 55 
crores, jn its totality—deducting there-
from the share of the State*~4t is 
onlv Rs 46 acres and, in this budget, 
with a larger outlay in the Plat\ thft 
entire D A . that was fatten wpi&jl 
have to be withdrawn send It ip mMx 
this is likely to be the ttagtat.csMMaar 
of price stability. This atttittMni 
only to be stated to to  Mftctod tor
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the simple reason that unless some- 
thing wholly unforeseen and untoward 
were to happen, if one were to eva-
luate and study the Budget as a hard 
headed economist, what could one do 
in the circumstances? One could, at 

stage, only mobilise what little 
savings we could get without burden- 
ing the people, and invest that money 
so that the growth is accelerated. That 
is what the Finance Minister has 
done. Any criticism, therefore, based 
on the expansion of money supply 
etc. is, I think, out of proportions.

However, there is another aspect 
of the matter to which I would like 
to draw the attention of the Finance 
Minister and it is this: I have found, 
by a deligent study of the various 
figures in the budget, that the budget 
for 1975-76 has a variation of nearly 
16 per cent in its receipts. The actuals 
are Rs. 12153 crores as against, the 
estimated receipts of Rs. 10521 crores, 
the variation being 1632 crores. These 
comprise 435 crores on tax revenue, 
496 crores on non-tax revenue and 
701 crores on capital receipts. Like-
wise, on the disbursement side, one 
finds that the disbursements actually 
exceed the estimated disbursements to 
the extent of 1875—that is, a variation 
of nearly 17 per cent. These figures, 
therefore, create a little doubt in my 
mind as to what sanctity can be at-
tached to the figure of 12970 crores 
which had been estimated as the total 
disbursements, On revenue and capital 
accounts, for the ensuing year. There 
is already a deficit of 320 crores which 
we have taken into account and, as 
I was studying the figures I found 
that in these figures, for higher re-
ceipt of tax and increase on the re-
ceipt side, there is very little cushion. 
Therefore, it i5 absolutely essential 
and necessary that every endeavour is 
made to collect as much money as is 
estimated here on the one side and, 
on the other side, so far as disburse-
ments are concerned, a high sense of 
discipline has to be there and utmost 
economy should be exercised because

X think there is very little cushion left 
with the Minister in (he budgeted 
figures, either for the leceipts to g» 
down below the estimated figures or 
to let disbursements exceed tbe bud* 
geted figures. At any rate, I am sure 
the Finance Minister is the best per* 
son to know when to stop deficit 
financing the moment it tends to affect 
the price stability factor adversely.

Now a few words about direct taxes 
are absolutely necessary. I think by 
far the most courageous, dynamic and 
pragmatic approach that has been 
shown, at long last, by the Finance 
Minister is in respect of taxation of 
the income of non-corporate sector. 
The income tax of the non-corporate 
sector has gone, in the last two de-
cades, through vicissitudes depea. 
dent entirely on the caprice, Whim 
and private humour of Finance Minis-
ter after Finance Minister until it 
reached the most ridiculously verti- 
genous height of 97,75 per cent. One 
wonders, since the corporate sector 
rates are very much lower and 
rational, why this love and affection 
was shown to the corporate sector 
by the Finance Ministry and special 
animus againsr individuals, all these 
years. At any rate, it has to be 
understood that this theory—that we 
need high income tax rates, not for 
mobilisation of resources but for the 
purposes of eradication of enduring 
disparities between the wealthy and 
the poor, is not correct. There are 
examples of several countries—the 
greatest example being of socialist 
countries—that higher rates of taxa-
tion did not bring about an eradica-
tion of the disparities as sudh; it only 
makes the people more dishonest and 
makes the dishonest rich more rich. 
Theories apart, it is my respectful 
submission that rationalisation of the 
rates of income-tax was utterly im-
perative and necessary. 1 would how-
ever reiterate that this theory of high 
rates of taxation, either for mobilising 
revenue or for augmenting revenue, 
is a theory which has been despatched 
to the lhnbo of exploded myth; 11 is 
no longer considered *  valid theory.
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The real theory which prevail* today 
te that augmentation of the revenue 
can only come about by augmenting 
growth of income allround, and that js 
what the hon. Minister is seeking to 
do, However, the Finance Minister 
was pleased to observe in this Budget 
speech;

‘The remarkable response to the 
voluntary disclosure scheme, where 
tbe maximum rate was 60 per cent, 
lends considerable supoprt . to the 
judgment that the majority of 
Indian tax-payers would prefer to 
abide by the law and pay taxes as 
due, provided the t«x burden is 
reasonable.**

I reaUy wish I am able to share his 
^plittosm —

AN HON. MEMBER: It has gone to
49 per cent.

SHRI N. K. P. SALVE: Whatever
the Minister has done is the best under 
the circumstances. I am expressing 
a certain view whether people will 
honestly comply with the provisions 
of the law or not as a result of re-
duced taxation has to be seen. But 
the point I want to make is different. 
I wish I can shar* the optimism with 
the Finance Minister. But whether I 
share the optimism with him or not 
is not the question. My point is a 
little different; it is this. One thing has 
been proved to the hilt in our country 
and that is that irrational rates of 
taxation is no solution to the problem 
of tax-evasion. You must, therefore, 
have a rational rate of taxation which 
would, if anything; help curb tax- 
evasion. At least do not make your 
taxation unduly punitive on the 
honest end.

As regards reduction in wealth-tax, 
Shri Indrajit Gupta has already made 
his submissions, and I endorse what 
he had to say in the matter From 15 
]>er cent on urban land and buildings, 
tile rate baa come down to 2}  per cent. 
And Hie Fbntne* Minister has staled 
in this connection:

"The additional wealth-tax cur-
rently levied in respect of urban 
lands and buildings has lost its 
rationale in view of the ceiling on 
urban vacant land and other mea-
sures in regard to urban property, 
and is proposed to be discontinued.'*

The urban land ceiling and the wealth 
tax on urban property are two diffe-
rent things; there is nothing in com-
mon between them. 1 do not know 
how this has hapepned. I hope, it is 
not due to the bureaucrats who have 
buildings and who want to save 
wealth tax on Isuildings

AN HON. MEMBER: It is a cover.

SHRI N. K. P. SALVE: I hope it Is 
not a cover for anybody. It gives 
that impression. People who have 
buildings worth erores of rupees ap-
pear to me to be double-gainers: 
Government is not taking their build-
ings away plus they are getting «  
tremendous reduction in wealth-tax. 
I hope, the Finance Minister will 
reconsider this or at least explain to 
Parliament what he has said—be-
cause of the land ceiling law, the 
higher impost of wealth-tax is no 
longer relevant.

MR CHAIRMAN: I think, some-
thing is in the offing

SHRI NT K P. SALVE: I welcome 
that

There is one thing that I want to 
point out to the Minister for Revenue 
and Banking I welcome the provision 
regarding freezing the value of self-
occupied property at the figure of
1971-72 or at the acquisition price. Aa 
unintended hardship is likely to be 
caused After 1971-72, the market 
values of properties have fallen; 
specially in cities, where there hat 
been land ceiling, ‘he prices of the 
properties have fallen. Therefor^ 
when you do this freezing, it should 
be the market value Or the lVftJft 
value or the acquisition price, which-
ever is the lowest.
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Mr. Indrajit Gupta has made a 
point that we are allowing reduction 
in tax.rates without making any pro-
vision for ensuring that this money 
comes by way of investment. I am 
«ure he has failed to see that there 
has been an increase in compulsory 
deposits: the increase in the 3 ate is 
from six to ten per cent in the case of 
incomes between Rs. 25,000 and 
Rs. 70,000, and the rate of increase is 
from eight to twelve per f’ent in the 
case of incomes above Rs. 70,000. This 
means that the disposable income is 
not going to be the same «s Mr. 
Indrajit Gupta thought it to be. In 
fact, it is marginal as compared to 
what it was in the earlier year. I 
wonder whether compulsory deposit 
is the best way of mobilising invest-
ment. After some years, the money 
will be back, and one does not know 
what effect it would have in the 
economy of our country.

In fact, this sort of reduction should 
be given. Let the Government de-
marcate the areas of investment, let 
them determine what are the invest-
ments, and the people must make 
their investments on long-term basis 
into these areas

Then, there are welcome provisions 
for the weaker sections of the society; 
particularly, I welcome the insurance 
cover without payment to employees, 
who on death would be entitled to 
a certain payment, which will be 
equal to average balance in the provi-
dent fund in the preceding three 
years The relief to pensioners is 
particularly welcome. The exemp-
tion from wealth-tax on homes cons-
tructed for low-paJd employes is par-
ticularly welcome. About medicines, 
I fervently plead with the Minister 
of Revenue and Banking, not to tax 
the medicines. If you want to tax the 
tonics, do ag much as you want. If 
you want to tax alcohol, tax it a* 
much at you want. Vices Have al-
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ways botffe the harden of the coun-
try, let them have more burden, but 
for God’s sake, life-saving medicines 
should not be taxed.

Now a word about entertainment 
expenditure. The entertainment ex* 
penditure, ag you know, is presently 
disallowed in its entirety. Section 
2(B) is now sought to be deleted with 
the result that in principle, it is ac-
cepted that entertainment expenses to 
businessmen will be allowed. It is a 
matter of considerable gratification 
that this realistic attitude has been 
taken. Entertainment is as much 
necessary in business as much a» it 
is in politics or any other field of 
life Now It will be allowed to busi-
nessmen. It is good. My objection 
only is that this entertainment expen-
diture, though accepted in principle 
to be allowed, is contingent upon a 
person having a minimum of ten 
lakhs of profit On ten lakhs of pro. 
fit, the maximum entertainment is
5,000 or 1/2 per cent on the next 
forty lakhs, it is 1/4 per cent and 
on the next 1.20 crores, it is 1/8 per 
cent. That means, if there is a small 
man in business, he would not be en-
titled to this entertainment expendi-
ture. This is an irrational approach 
Wherever you find that this is being 
abused, you ruthlessly disallowed it, 
but I cannot understand the rationale 
in being so impractical and so unreal-
istic in this sort of allowance and dis-
allowance. .

Now a word about the bank rate. 
The Minister has given a whole lot of 
reasons and explanations for high 
bank rate Assuming* while not con-
ceding, that these bank rates ar« jus-
tified, may I ask, why is there no cor-
responding increase in the interest 
paid to the depositors? Between the 
rates paid to the depositors and the 
interest whkh the bank charge*, 
there should not be variation of more 
than two to three percent, but there 
is much larger variation. That is the 
reason, why high fates of internet « •
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being charged, beeause unless a large 
difte*e&£e I# Kept, book* will not 
have sufficient money to defray their 
expenses. In fact, thig high rate of 
interest is nothing but a premium on 
the inefficient functioning of the 
banks, I would request the Minister 
to have an enquiry of the cost benefit 
in this sort of rate of interest, because 
it is no use justifying it otherwise. 
Some adviser to the Government 
said: Well, it forms only 2.5 per cent 
cost factor of the hundred percent 
cost This is an absolutely ununder- 
Standable argument. Does it form 2.5 
per cent of the coat of a small scale 
Industry sun?

i t o  Kw/m (*** f 
w w  $5  *(fV ?ft f ir t r p ^ w  *ft
VO ft $  mfV WFCT UT«5
^  ¥ 1%  a irR T fh v  w i t  ?r ?r i
w r  #  tit m t t  m m  if 1

•ft i f f i t  i p i t  < n n  : «ppr ftra- 
tit ijfr

t  STf̂ R, t v  W! |
* t  ipnw $ tr  tit 

HTV’ IT 1 #Pp^r w
WE| fT  ip W I W

»PT f , f ,
|ff*pr lr *ror "far *r*ra

I  »

I would like to say something sfeotft
Hie investment allowance. This is a 
very important provision that they 
•re making. But the way it is draft-
ed makes me feel that no care has 
at all been exercised. Will you, 
refer, Mr. Minister, to Finance Bill 
page 1, and Memorandum page 7, and 
then again Finance Bill page 12, 
which says that one will get this in-
vestment allowance in respect of ma-
chinery installed *fter 31st March 
1876. And In the memorandum it Is 
stated that this relief Is available for 
assessment year 1978-77. Page 7 
•ays, "These amendments shall take

accordingly apply in relation to the 
assesment year 1978-77.’ 1 cannot
understand how they can commit such 
an error in such an important 
drafting. There are very many 
other terrible errors of draft-
ing. I am not able to under-
stand to which year it will apply. 
If it is after 31st March 1976, how will 
it ever come from the assessment 
year 1976-77? Then it is said that 
after 8 years if the machinery is 
sold—a person can sell the machi-
nery after years and he has been 
given a right to purchase a new ma-
chinery out of the investment allow-
ance within a period of ten years. 
Now after 8 years if he sells the ma-
chinery and purchases not out of the 
allowance but out of the sale pro-
ceeds of the machinery, he will still 
be entitled to the allowance. Lastly, 
a whole lot of litigation arose on ac-
count of the terrible difficulty, quite 
ununderstandable language used in 
drafting about creation of reserves. 
My respectful submission is: please 
simplify this. So many cases are 
there; 92 ITR, 96 ITR, 87 ITR, 100 
ITR and the Indian Oil Corporation 
with the best legal advice available 
could not understand in which year 
the reserves are to be created. If 
that is the case even with the Indian
Oil Corporation, what to speak of 
smaller people who cannot afford ex-
pensive legal advice? Therefore, my 
submission is: for God's sake sim-
plify this provision regarding reser-
ves. Provide that it should be debit-
ed to profit and loss account irrespec-
tive of loss or profit in the year of 
installation. Thereafter, if there is a 
genuine case where a person is net 
able to do it for genuins reasons con-
donation power be given to the In-
come-tax Officer statutorily. It yoo 
read that long labyrinthine exptsn*. 
tion, by the tim<% you itaish reading it, 
you feel like neither having Invest-
ment allowance nor do you feel Uke 
buying machiner* That is the difll* 
eulty.

likewise, about dedtoctfon of head 
office expense* It tii sought to be In-
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serted in Section 44C. There is al-
ready Section 40A, I was cursorily 
going through this matter to see tbe 
drafting of the Finance Bill I have 
always maintained that changes in the 
substantive law should not come an-
nually like this through the Finance 
Bill which does not go to the Select 
Committee. Apart (com drafting, 
sometimes questions of principle are 
involved and a proper scrutiny of 

•such principles is not possible.

I suggest these are some of the 
things which struck me. When there 
is section 40A which deals with ‘ex-
penses or payments not deductible 
in certain circumstances’, why a sepa-
rate Section 44C? It is already a ter-
rible law, complex and in the worst 
form of complication, this direct taxa-
tion law. It is the misfortune of any-
body to Be called upon to read and 
understand this law You have fortu-
nately escaped that sort of a calamity. 
Why add to the misfortune? Let us 
have « more systematic approach to 
the whole matter.

Before I end, I am sure the Finance 
Minister.. . .

MR. CHAIRMAN: It is a paradise
only for the taxation lawyers.

SHRI N. K. P. SALVE: I am en-
tirely in agreement with you that 
this sort of terrible drafting, ill-con-
ceived drafting benefits nobody ex-
cepting the profession of accountancy 
and the profession of law. Virtually 
both of them become pesterera at 
some stage. I hope the Finance 
Minister will take care of what I have 
suggested in this matter and do the 
needful.

In the end respectfully I only wish 
to submit that in the affairs of a na-
tion as those of the men there comes 
a time when at the cross-roads * 
courageous thrust in the right direc-
tion changes the entire life and living 
-achieving success after success, lead-

ing to the dizzy heights of economic 
prosperity and glory. The only pre-
condition is dedication, discipline and 
an urelenting and ardous and hard 
work and the nation to-day stands 
at the cross-roads. The leader has 
created an atmosphere of optimism 
and opportunities. You, Mr. Finance 
Minister, have done your best to give 
the thrust needed to march forward, 
to the nation. It is now for the na-
tion to take itself to its cherished goal, 
cherished goal of prosperity and an 
egalitarian society.

SHRI ERASMO DE SEQUEIRA 
(Marmagoa): Mr. Chairman, the
Budget presents us with a good oppor-
tunity to view what Government actu-
ally does against what Government 
preaches. This Budget particularly, 
w jU give this House and this country 
an opportunity to see that while Gov- 
emment preaches one thing, it usually 
ends up practising exactly the opposite.

Government says to the country that 
agricultural production has to be in-
creased, that the irrigation base has to 
be widened and yet I find against the 
Budget Estimate of Rs. 17.06 erores for 
Irrigation and Flood Control, only 
Rs. 16.5 erores was spent. On Deve-
lopment of Ground Water Resources, 
which as you will realise is one of the 
most neglected areas in this country, 
against a provision of Rs. 7.99 erores 
in the current year’s Budget, they spent 
only Rs. 3.42 erores. That is less than 
half. The provision for the next year 
is only Rs. 4 erores. The total of the 
two years will not make UP for the 
provision that had been made In the 
current year.

On Integrated Dry Land and Deve. 
lopment of Agricultural Production, 
another grossly neglected area, tnere 
was a budgetry provision of Rs. I.T0 
erores against which they ^pent only 
Rs 1 crore. The Budget for tbe next 
year is again Rs. 1.70 erores, and w® 
not make up for the short fall in this 
year. On Cattle and Daily Develop-
ment which is one of the areas 
development through which our va*
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la*e* can acquire prosperity, the Bud-
get provision was Rs. 1.60 crores. They 
spent just half there—Rs. 75 lakhs. 
For next year the provision is less than 
the previous year—Rs, 1.4 crores. On 
Fisheries, again a grossly neglected 
area in a country which has a large 
coastline and many resources, the Bud-
get provision for 1975-76 was Rs. 8.96 
crores, but the expenditure was only 
Rs. 6.67 crores, a very very large short-
fall. On schemes lor small farmers 
and agricultural labourers, the provi-
sion was for Rs. 21 crores, the expendi-
ture was Rs. 18 crores i.e. Rs. 3 crores 
less. On investigation of Irrigation 
Projects, again the provision was 
Rs. 1.98 crores. They spent only Rs 
94 lakhs. The provision this year 
again is Rs. 80 lakhs, and they will not 
make up for the shortfall that took 
place.

Look at their attitude to welfare of 
the weaker sections. In the Inter' 
national Women’s Year there was a 
provision in the Budget for Rs. 3.73 
crores, and only Rs. 3.59 crores was 
spent. For the coming year that 
provision has been reduced to Rs. 3.40 
crores. In fact for the whole Depart-
ment of Social Welfare, the provision 
for next year is Rs. 9.12 crores against 
an expenditure this year of Rs. 9.19 
crores. For a poor country, this is 
speaking very much for the Govern-
ment.

Look at the Government’s attitude 
to people, to tbe various segments of 
our society. It does not hesitate at all, 
to come forward to this House and 
give a tax concession to the affluent 
who earn Rs. 75.000 a year, which is 
several hundred times of the national 
income average. But against that it 
says that the increase in the DA. of 
the millions of workers in this country 
will continue to be impounded. It is 
the Government’s theory that this im-
pounding is anti-inflationary. I would 
have accepted that theory if the 
money was kept impounded and un-
utilised. But now Government Intends 
to us it. I* it not inflationary in tbe 
hands of the Government?

How does It become leu Inflationary 
in the hands of the Government than

what it would be in the hands of the 
workers? This is the question which I 
would ask.

MR. CHAIRMAN: That is so when it 
is used for productive purposes.

SHRI ERASMO DE SEQUEIRA: Mr. 
Chairman, Sir, there is also a theory 
that consumption also leads to produc-
tion. I am sure, if the workers today 
get some money, they will be using it 
for things which they need, which 
right now they have to do without. 
Look at the Government’s attitude 
on the question of transport for in-
stance. There is no hesitation on the 
part of the Government to come to 
this House and say, they are giving a 
reduction on the excise duty on motor 
cars. While in tbe supplementary 
Budget of last year an expenditure was 
made of the order of Rs. 10 crores, for 
the strengthening of the urban trans-
port system, in this year, there is no 
provision at all for this purpose, for 
the purchase of buses and so on. What 
this Government virtually does is to 
subsidise the cars of the affluent and 
suburban masses like packed cans of 
sardines in the grossly inadequate 
mass urban transport system which we 
have in this country, which really 
needs a thorough overhaul right now.

Just look at the concessions to the 
Corporate Sector. Capital gains on 
companies are going to be reduced but 
the exemption of inter-corporate divi-
dends, which today all of us know is 
being misused, in order to avoid taxa-
tion, that loophole is still there, and 
it is left untouched.

It is the case of the Government, 
Sir that many industries require addi-
tional capitalisation. I would have ex-
pected. with the economy looking up, 
with the growth that "has been there, 
the Government would seize the oppor-
tunity to encourage those industries 
which require capital to go in *md get 
it from the market, to widen their 
equity base. But instead of this, what 
is it that this Government has done?
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Government increases the supply of 
money with the public sector lending 
corporations. Secondly it exempts 
loans for purchase ol machinery from 
the Interest Tax. The net effect of 
these thinjgs.jvhen the bulk of revenue 
comes from excise on mass consump-
tion articles, is that the poor are really 
financing the rich, aided and abetted 
b y  this Government. This is really the 
situation now.

Sir, the Finance Minister has said 
that this Budget is oriented to accele-
rate growth. I fully agree with him. 
The Budget can only lead to the 
growth of the affluent, and to conti-
nued poverty for millions in our 
country.

Just look at the Wealth Tax conces-
sion. What is tbe justification for these 
wealth-tax concessions? We are talking 
here about a tax on citizens who have 
more than one lakh of rupees when 
the vast majority, the largest 
number of people of our country, do 
not have even a roof over their heads. 
And in this situation, how can this con-
cession be justified? Have you ever 
thought that you would see a day when 
the Finance Minister in India, in this 
particular stage of our economy, would 
come forward before the House and 
say that he is giving a concession on 
the wealth of those who have over 15 
lakhs? This certainly is beyond even 
my wildest dreams. I have not seen 
such a retrograde step in my life so 
far

If it was the intention to stimulate 
investment in desired sectors, there 
was a manner in which tnis thing 
could have been done positively.

As Mr Salve well knows, there al~ 
ready exists in the Wealth Tax Act an 
exemption for wealth which is invested 
in any industry or m share* This ex-
emption could have been enlarged and, 
through this enlargement, you could 
have stimulated the investment that 
the Finance Minister says, he desires. 
But, this reduction is completely un-
warranted, and it is no less than telling 
Out the ivfterests of the people, to a lew.

I think whoever has framed the 
budget ought to read the Twenty Point 
Programme because, it was under the 
TwentyJ?olnt Programme that the 
urban ceiling would be enforced. And 
this was a celling on urban pranerty. 
What we have legislated in this House 
has only been a ceiling on vacant urban 
land basically. I think it is no secret 
to anybody that this additional tax 
on urban assets was causing the sale 
of urban property because, whoever 
was fool enough to keep on holding 
to urban property would lose it any. 
way. He therefore would start selling, 
gifting, distributing Or doing some-
thing. Now, to exempt that is to go 
against the very principle, against the 
very objective of urban ceiling.

Sir, I often wonder whether, we hsve 
or, whether, this Government hae ever 
tried to define any of its obje:b\ es 
with any reasonable certainty. When I 
see the concessions in this budget, my 
doubt increases. Look at the conces-
sions for investment—an investment 
allowance of 25 per cent for the purpose 
of purchase of machinery and plant. 
The exemption from interest being 
taxed is again for the purpose oi pur-
chase of plant and machinery. When 
will this Government realise that one 
of the reasons for a large amount of 
unemployment m this country, is the 
fact that their entire fiscal incentives 
have been tailored to the utilisation of 
capital for the purchase of machine? 
In our country what we require is 
massive employment Section after 
section of Income tax and Wealth Tax 
Acts encourage industrialists to go in 
for capital intensive development, X 
think this is something which tbe 
Finance Minister must think about. 
And. to my mind, he should seriously 
think about withdrawing most of the 
exemptions that apply to the utilisa-
tion of capital, in favour of one tingle 
exemption*—for the utilisation of man-
power.

Look af the reduction in excise duty. 
It has been reduced, on T.V. sets, wn 
refrigerators, on passenger car. on 
pick-up vans. Am  these for the common 
man's use? 1* not every single one
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of these a luxury? In our country, look 
at the reduction in import duty on 
computers, polyester film for magnetic 
tape. In what world are we living? 
Look at the increase in printing and 
writing papers, patent and proprietory 
medicines. There has been a demand 
from all sections of the House that this 
additional tax should be removed from 
the Act. I hope the Finance Minister 
-will concede to this demand.

There is, in the Finance Minister's 
speech, a statement which was long 
overdue in this House in which he 
'says that the locus must be on t.'.uxi- 
mum utilisation of the local available 
resources including local manpower 
And then 28 years after independence, 
he has the audacity—I cannot think of 
a better word—to follow this state* 
ment by saying to this House that 
much spadework is necessary, before 
genuine operational programmes can 
be devised, What was Government 
doing all these years’  Having said 
that first, he carries on to make a pro-
vision for an integrated intensive agri-
cultural development of a spicy Rs. 15 
crores. I, for one, am sick to the hilt 
Expectations are being aroused and 
then dashed to the ground. I think the 
whole country also feels the same about 
it. I,ook at the attitude to industrv 
We sav that we want « large number 
of small industries in this country and 
against a revised estimate of Rs. 4 01 
crores for this year the provision for 
the next vear is down to R* 3.25 
crores. For cottage industry it is 
down from Rs 21.85 crores to Rs 20 
crores and for khadi and village indus-
try it is down from Rs. 5.50 crores to 
Rs. 5 crores. After reading the detail* 
It comes as no surprise that the bud-
getary allocation for steel is Rs 402 
crores and for the small scale inriu** 
tries only Rs. 52 crores. What kmri of 
a country we are trying to build! j do 
not think anybody in this Qoverrrr.ent 
knows.

We all know we had a good monsoon 
this vear and it is estimated by March 
or April we shall have 10 million 
tonnes in stock. There «re 44 
million tonnes of rabi grains com- 
Inn end I mr to try  to ste in 
«»«** budget papers that the pro-

vision that has been made lor ex-
pansion of food storage is only enough 
for a storage capacity of 4.5 lakh ton. 
nea. This to my mind is grossly inade-
quate. Prices are falling and they may 
crash and, as such, 1 would like to ap-
peal to the Finance Minister that before 
the ink on his budget gets dry, he 
should increase the provision for sto-
rage. He should also go in lor private 
licensed storage. He should ensure 
when the rabi comes on the market, 
that the prices are, on no account, al-
lowed to crash below the procurement 
prices. At some places it has already 
happened. If he is planning to rely on 
the banking system to purchase the 
foodgrains, permit me also to caution 
him. It is not only a question of pur-
chasing. This is the opportunity not 
only to purchase, but to hold the pur- 
case, to increase the size of the buffer 
and, as such, he should ntf&e addition-
al provision for storage in his budget.

The significant shift in the budget for 
this year, which to my mind is tfO 
miracle at all—entirely the co«trar.\— 
is that the capital outlay on agriculture 
has been reduced from Rs 323 rmres 
to Rs 11.80 crores. and tbe shift ha* 
l>een from agriculture to industry be-
cause there, it has increased from 
Rs. 722 crores to Rs. 900 crores. 1 am 
well aware that the reduction m agri-
culture is from the fact that fertiliser 
which had previously been purchased 
has now been sold, and a replenish-
ment is not required on that account 
But I would have thought that having 
been able to make a provision of this 
amount in previous budgets, he would 
utiMse the same percentage of the 
budget—the amount of money which 
he today does not require for fertiliser 
—to go in for a massive agriculture 
development in this country. Instead 
he has chosen to sell agriculture down 
the river, and to *0 in for steel. This, 
Sir, to rry mmd is against the interests 
of this counlrv and the oeople of this 
country, at this stage of our levelop- 
ment.

I shall conclude in a minute. It is 
no news to us that elections are not 
being held in this country, because 
the people in this government know.
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that they will land themselves in the 
opposition. In fact, today is the last 
day of the elected term of this House, 
and from tomorrow we shall all be 
illegitimate children of whatever Article 
of the Constitution It was, that en- 
abled the extension of our term.

Therefore, if it is the interest of this 
country that has to be served, I would 
say that this Government should go to 
the people as soon as possible, and en-
able them to choose a better crowd 
to run this country. “I think this should 
be said at this stage, that the policy 
that this country is likely to get from 
the alternative that is emerging, is a 
policy which will emphasise the village 
rather than the city, the lield rather 
than the factory, and would ccrtainly 
reverse this trend which gets the 
majority of taxes from the bulk of the 
people of this country through excise 
taxation of mass consumer items, ai.d 
puts it in the hands of a few indus-
trialists through state-lending institu-
tions. This is the one policy that nust 
be reversed, if this country is at all 
to have, a widespread economic pros-
perity.

AN HON. MEMBER: Will you not 
attend Parliament from tomorrow.

SHBI ERASMO DE SEQUEIRA: 1
am a democrat. I have to bow to the 
majority. But the trouble is, that 
you refuse, to listen to me.

SHRI ClIINTAMANI PANIGRAH1 
(Bhubaneswar): Mr. Chairman, f.»r an 
independent, sovereign and developing 
country like ours no struggle end no 
effort is more sacred than the pesent 
attempt to achieve self-reliance in the 
battle to win economic independence 
for our country. To win economic 
independence for India means ensur-
ing better lives for millions ct our 
underprivileged people in this country, 
and we must congratulate the Finance 
Minister for his efforts to implement 
and for trying to give a direction to all 
the new economic programmes that we 
have announced and the Government 
are committed to before the people.

Therefore, X must say that the cur-
rent year's budget truly reflects that 
great endeavour of our people and the 
determined political will of our dyna-
mic leadership to take our country 
forward in that direction.

I can say that this year’s budget is 
really a watershed and marks the be-
ginning of the success of the great, 
historic struggle of our people which 
we will have to wage for the coming 
five to ten years to achieve the objec-
tive of a socialist, democratic society 
to which we are committed.

As I said in the beginning, the 
Budget the Finance Minister Has pre* 
sented is a budget which is work-de- 
wlopment and investment-oriented. 
Weightage and priority has been given 
though some friends have not tried to 
see it, to the core-sectors. to agricul-
ture, irrigation and generation of 
power which will help in giving new 
dynamism to the economy which has 
been stagnating for the last few years. 
Therefore, this is a budget of hope and 
confidence and again a budget of many 
challenges and also opportunities 
which we shall have to utilise in the 
coming months and years.

It again affirms and shows what a 
nation can achieve m the shortest possi-
ble time once’t o^crcanu^ its cyniusm, 
pessimism and lethargy and the all* 
round negative atmosphere pervading 
the country in 1974 and 1973> when > 
nation gets down to work with hope, 
determination, courage, discipline and 
patriotic fervour so as to change the 
depressive situation prevailing in the 
last few years.

All those nations who have become 
great in this century have achieved 
strength and greatness only through 
this process and this works like 
a magic. Therefore, today we must 
be happy that the budget pre-
sented to the House and to the 
country keeps in tune with the 
times. The time & of emergency 
and of the twenty-point economic pro-
gramme which has been placed before 
the country to be implemented In
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•earnestness and seriousness. Sir, one 
should not view this budget without 
taking into consideration tbe relative 
political background. If you read it 
-out of the context, then it becomes 
irrelevant. On hearing some of the 
Hon. Members’ speech, sitting in the 
Opposition, I was amazed. About a 
fortnight ago, I was in a meeting where 
a reception was accorded. And 4 friend 
from die Opposition who was there was 
in a auandary. We were discussing 20- 
Point Economic Programmes and the* 
friend from the Opposition was saying 
“ these are very good programmes; I 
have to welcome them. But then, Sir 
I am in Opposition party. What can I 
do?” I said '‘all right this it democracy 
and you can have a qualified welcome”. 
Therefore, you will find that here too 
some friends of the opposition in their 
heart of hearts want to welcome the 
Budget but they also want to keep 
their separate identity so they qualify 
their welcome. We also we1 come the»r 
qualified welcome.
\1M hrs.

Sir, if we look at the background of 
the budgets that were presented in 
the recent post, in the last two years 
or so, to this House, you will find that 
there was a rapid rise in prices of 
essential commodities and also other 
commodities. There was an ever- 
increasing inflation fed by government 
deficits find the production was much 
below the capacity m all sectors Specu 
totive holding o f  go o ds  was the normal 
feature of the economy. For the last 
lew years, black money was Treating 
a havoc. Now. Sir. are we in the same 
position today as was prevailing about 
two years ago in this country? Today 
after the Emergency and the announce-
ment of 20-point economic programmes 
within a period of one year, the 
price level has become fully stabilis-
ed and ia many cases, it has come 
down. If you go into the prices of 
edible oil, foodgrains and other essen-
tial commodities, you will find that 
the percentage of fall in their prices 
ranges between 5 and 30. like this 
tbe prloes have come down. Now, it 
bat Ihwp** a problem for the Gov-
ernment beeauae more than the ex-

pected quantity of foodgrains has 
been procured from the fanners. You 
were pointing out today in a meeting 
that the prices of foodgrains in many 
pi ace* are falling and you wanted to 
give them a support price. Therefore, 
Sir, today’s background is completely 
different from the background obtain-
ed two years ago. Today there is an 
increase in the production of all es-
sential commodities, it is stated that 
the production of foodgrains Is 114 
million tonnes and the buffer stock is 
going to be 11 million tonnes and 
with the import of 2 million tonnes, 
the stock will go up to IS million ton-
nes. For the year 1974-75, the growth 
rate was 0.2 per cent and today it is 
more than 5 per cent. The power 
situation in the country ig really re-
markable. Somebody was saying that 
the purchasing power of the rupee is 
going down. I am sorry to hear this 
because in the last one year the pur-
chasing power of the rupee has in- 
ci eased because of the price stabilisa-
tion of all the essential commodities. 
So, Sir, with all this background, I 
do not think that we must speak with 
pessimism that prices of the essen-
tia! commodities have jrnne up

Tnerefore, what 1 wish to suggest 
is that under the changed condition, 
a new political climate has been 
ci edted and this climate has created 
confidence in the minds of the peo-
ple Tlie remarkable thing that has 
been achieved is that the self confid-
ence of our people has been restored 
and the morale of our people today 
stcinds high. We are proud to say 
that we belong to this country and 
we are Indians. It is easy to achieve 
a success here and there but it is a 
very difficult struggle to restore the 
self-confidence of a great and ancient 
people to its glorious destinies. It is 
very difficult to achieve total succew 
in such a short time, in a period of 
one year. It is a remarkable achieve-
ment and we have turned the tide of 
the darkest period of history in our 
country, when many thought that we 
will not see the dawn; h,v*
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not only seen the dawn, now we see 
the sun-rlae with all Its splendour 
Therefore, today there is an atmos-
phere of optimism and confidence 
which the budget must take Into con-
sideration.

The main thing is, the budget has 
Increased the plan outlay to Rs. 7852 
crores. In the words of the Finance 
Minister himself, this is “the highest 
step-up in development outlay in any 
one yew since the beginning of the 
era of planning in our country.” An-
other redeeming feature of this year's 
budget is that while the plan outlay 
has been stepped up by 31.6 per cent, 
the tax mobilisation has been the 
lowest. Some people say, “Why not 
mobilise more taxes?” If the Fin-
ance Minister had mobilised more 
taxes, it would have beat criticised 
like anything. Therefore, because 
the economy cannot stand further 
mobilisation of taxes at this period 
of time, a little margin has been given 
so that we can see how resources can 
be mobilised from other sources be-
sides taxation. We have injected that 
kind of progmatism and dynamism 
into this year’s budget.

1 must take this opportunity to con-
gratulate the working class of the 
country on their having been able to 
contribute Rs- 480 crores, which had 
been impounded from their dearness 
allowance Some come forward with 
the theory that this amount should 
have been given on the hands of the 
workers so that they could buy things 
from the market and create a de-
mand. In a socialist economy demand 
i« not created like that. If during the 
difficult times of 1974 this amount of 
Rs 480 crores had been Injected Into 
the market, we can imagine what 
would have happened A knife in the 
hands of the butcher is dangerous to 
the sheep but a knife in the hand# 
the finance Minister lg not danger-
ous. I must congratulate the woric- 
i« l dass that in this yew'* budget,

they have the highest share of re-
source mobilisation. Instead of going 
on a buying spree ana adding to the 
inflation and bringing down the pur-
chasing power o* the rupee, they have 
helped the government and their 
patriotism must be appreciated. I am 
sure the Finance Minister also will 
congratulate them. It is a good thing 
that has been done. If we could take 
Rs. 480 crores from the impounded 
DA of the working people, I will go a 
little further and say that this year’s 
plan outlay could be increased by 
another Rs. 600 crores. You may ask 
me, how? The answer is simple. The 
working population of the cun try is 
180 million. Cannot this government 
appeal to them to contribute 24 days’ 
work in a whole year for the irriga-
tion and other works we are con-
templating throughout the country? If 
you calculate it in terms of money, it 
will come to Rs. 600 crores. What is 
capital, after all? Mahatma Gandhi 
has answered it very nicely by say-
ing "Capital is accumulated labour”. 
Our labour accumulated today forma 
the capital of tomorrow. This Is not 
impossible This Is what the other 
countries are doing.

This leads me to the most import-
ant question with which the Finance 
Minister is grappling today—capital 
formation. The first and foremost re-
quirement for building « strong and 
stable economy is to have a large 
amount of capital formation in the 
country within the coming 5 to 10 
years The Finance Minister has tried 
In this year's budget to inject that 
kind of dynamism go that the capi-
tal formation which is needed for the 
craning 5 to 10 years will start from
1976-77. All the statistics we have 
9h*w that the capital formation Ur 
recent years has been w ell below 
what it should have been compared 
to the growth in the labour force.

What is the labour force that has 
increased? Our capital formation 
should be commetisurate with Hie In-
creasing labour farce. What It the 
plant capacity? Our plant capacity It
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aow too small to offer tho number of will be pursued rather more strin-
gently.Job opportunities required. We have 

to make up lor lout year* and lost 
growth for the last many years.

Now, Sir, if the economy is to be 
set on a steadily growing path, it is 
necessary to achieve a high rate of 
capital formation through domestic 
savings—from pfivate sector, public 
sector an<| house-hold savings. The 
public sector"! contribution to total 
domestic capital formation rose above 
80 per cent with an investment of 
about 8000 crores. May X know from 
the Minister as to what Is the contri-
bution of the corporate sector or the 
private sector to the capital formation 
of our nation? I hope it ig not even
12 per cent with an investment of 
more than 7,000 crorc«. Therefore, if 
the public sector contributes 50 per 
cent, the private sector should also 
contribute SO per cent or even 54 per 
cent according to the calculations of 
its investment, so that our economy 
will not starve because of capital. 
Domestic capital formation fell from
13.8 per cent of the national income 
in 1972-73 to 13 per cent in 1973-74 
and further to 12.8 per cent in 1874- 
75. Therefore, it is a great challenge. 
We must generate our own wealth to 
go ahead with our Plans. For build-
ing a strong, prosperous and self-re-
liant economy, we must aim at 
achieving a minimum of annual do-
mestic savings of at least 7000 crow* 
which is only about 14 per cent of 
our national income, and that will 
give a big shot in our arms for all the 
big deficits that are there.

Now, the Finance Minister has left 
a gap of Rs. 328 crores uncovered. I 
do not think, so far as my little know-
ledge of economics gees, that this 
deficit of Rs S28 crores in a vast coun-
try like India wfcere the production 
of foodgrains has gone to 114 million 
tonnes and the national growth Is 8 
per cent, is *uch a big thing that it 
Will add to any inflationary pressure 
knowing fully well tliat all the ttria-\  
gent measures that have !mm» taken

One more good thing in this Budget 
that X And is that in many Important 
fields of finance the budgetary bur* 
den has been passed on to the bank-
ing system. I hope, the finance Min-
ister will continue this thing.

The Government took over the cre-
dit institutions from the private hands 
for acquiring the required command-
ing height *0 that the credit could be 
regularised. That means, the national 
exchequer should not take more and 
more burdens for financing food-
grains, for financing fertilisers, etc. 
In almost every country, the banks 
are undertaking special responsibili-
ties—they are looking after national 
shipping and all that—and it is a good 
thing that the Finance Minister has 
relieved the national exchequer from 
the burden of foodgrains purchase. 
This is « good thing which has been 
done and this must be continued. It 
is a good thing that in the Budget lor
1976-77 in many important fields of 
finance the budgetary burden has 
been passed on to the banking sys-
tem. Henceforth the banking system 
will finance the fertiliser poor instead 
of the Exchequer. May I know from 
the Minister why not the Railways, 
the P&T, and all public sector enter-
prises, shipping and transport should 
be asked to generate their own fin** 
ance through their own resources? 
Also, why should they come to the 
national exchequer? Why should they 
not go to the banking system? I would 
say that in view of the latest number 
of job-seekers In the live registers of 
the employment exchanges—upto the 
end of September 1075. this was more 
than 92.54 lakhs, which is 7.1 per cent 
more than what was there a year 
ago—it is necessary that all Xiv&tn 
things generate more investment and 
more employment opportunities. I 
support this budget and I hope that 
this budget wiU in the imple-
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mentation at the hold new Xcono* 
mic Programme.

MR. CHAIRMAN; X have received 
intimation that) the Congress mem-
bers may be given ten minutes each, 
Mrs. Ray; Mr. Nimbalkar; Mr. Das 
Munsi.

SHRI PRIYA RANJAN DAS 
MUNSI (Calcutta-South); I congratu-
late the Finance Minister tor present-
ing such a realistic budget, in view of 
the present circumstances in the 
country. I sincerely congratulate 
him and the Government. I thought 
the Members from the Opposition 
should also have done so. The way 
this Government resisted the infla-
tionary trends in ouj economy, is an 
example not only for our economy, 
but also, i can say with confidence, 
for the economies of any of the deve-
loping countries. It is one of the ex-
amples of how to control inflationary 
trends in a democratic political sys-
tem, having a federal and parliamen-
tary system of government, where 
people's participation is allowed It 
is a miracle. X thought that Members 
of the Opposition, whether they be-
longed to the CPI, CPM or the BLD 
would say at least this much, apart 
from dealing with the provisions of 
the budget presented in this House. 
For the way in which the inflationary 
trend has been arrested, the credit 
must be given to the working class 
and to the peasantry. Many Mem-
bers from our party have said this. I 
also voice this opinion I do not want 
to say much more on it. This budget, 
in the opinion of some Members of 
the Opposition, is a budget of the rich 
people. Somebody had said that it 
wa* a budget to satisfy the middle 
class. Somebody had said that It was 
a budget just to save tbe situation. X 
feel that it 1s a budget which reflects 
the wishes of people to the extent 
possible, within tbe ambit of tfce re-
sources available tn the country, 
keeping in view the possible danger 
and threat from «*e political forces 
that w^ have. In one ft had adopt-
ed i  much more ytogneHva and
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radical posture, it would have re-
quired the creation of a situation in 
the country which does not prevail 
at the moment. So, I feel that sim-
ply saying that the Government 
should have been more radical would 
not have been opportunity. The 
Finance Minister and the Govern-
ment have done the right thing at 
the right time. Just prior to my 
speech, the Member from the BLD 
Mr. Sequeira tried to emphasize that 
the Government did not take interest 
in the vulnerable and poorer sections 
in the country, but that It tried to do 
justice to the affluent society. He 
found some significant shift in the 
budget. I do not know. People can 
decide it. X found for the first time 
that the BLD has shifted its empha-
sis For the first time during the 
last so many years, the BLD member 
has spoken for the poor people. Mr. 
Sequeira tried to lay emphasis on 
agriculture and said that tbe Fin. 
ance Minister and the Government 
were mopping up the resources to 
promote steel production and for the 
industrial sector, at the cost of agri-
cultural production It is absolutely 
wrong, because Mr. Sequeira did not 
try to read the budget proposals and 
the papers He should rc*a ^e 
that agriculture is not an abstract 
thing; it is a composite and integrat-
ed programme, which requires a 
scientific approach and a scientific 
outlook I think l*m is .ht' first 
Finance Minister who has said in 
his budget speech that Indian vil-
lages now require a completely dif-
ferent approach, a scientific outlook, 
both in its agricultural develop-
ment, production and other inputs 
It is in that context that the amount 
sanctioned has been increased for 
the power plant, for fertiliser pro-
duction as well as for heavy Indus-
tries, which will ultimately result in 
agricultural growth. If you syste-
matically try to understand it  with-
out modem tractors, without power 
engines and generators, without wow 
fertilizers, without 
more power In the
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culture, it to absolutely an illusion.
It simply cannot be done, in that 
view of the matter, agricultural pro-
duction has not been neglected in the 
budget proposal.

At the same time, the Finance 
Minister has taken a very positive 
«nd realistic view with regard to in-
dustries. In view of the sluggishnesi 
in our industrial climate, he has al-
lotted more resources for industrial 
production, specially for heavy in-
dustries and small-scale industries 
To me it looked funny when I heard 
Shri Sequeira say that steel produc-
tion would not help the small-scale 
industries and ask why more money 
1b being spent on heavy industries 
and steel production. I do not un-
derstand how the small-scale indus-
tries of this country will grow if you 
do not supply steel, if it is not suffi-
ciently available in the country I 
do not like to have an argument with 
the members of the opposition. I will 
give my own comments on the budget

The budget, in general, is not one 
which should be argued about very 
much, especiallly in view of the pre-
sent circumstances A member from 
our party, Dr V  K R V. Rao, wh« 
Is an economist, tried to submit that 
economic exercise requires no politi-
cal motive I *lo not like to use the 
word “motive**, but I certainly would 
say that economic exercise in a bud-
get of the Government should always 
reflect its political objectives

For instance, why was the emer-
gency declared In this country and 
who created that situation? It is not 
s simple political exercise. We must 
realise that there are some economic 
interests behind it

In order to combat the reactionary 
forces, the Government have only 
three instruments. One is fte  
administration by which we can pro-
mulgate the emergency. The second 
is the political aspect by which we 
csn polarise the democratic and 
gres^ve farces of the oraatr? at tht

national level The third is the eco-
nomic instrument by which you can 
keep a watch over the economic sit-
uation. We should not only hold the 
price line but also look after the 
economic growth of this country. If 
we fight on these three fronts, then 
all the reactionary forces can be halt-
ed and all their designing can be frus-
trated Unless we adopt that appro-
ach, the budget cannot do anything

It is in that light that we have to 
look at the budget proposals When 
some people say that this budget is 
not for the poor, I beg to differ from 
them This budget is a budget for 
the poor This budget, in some way 
or the other, tries to give enormous 
amounts for the rural development 
programmes, common area develop-
ment schemes and irrigation, includ-
ing the 20-point programme.

If we look at the conditions in the 
villages today, they are no more vil-
lager They have taken the shape of 
urban problems with urban desires 
and demands Social we have 
to tackle them, keeping that change 
in the situation in mind

Coming to the employment prob-
lem, according to the Economic Sur-
vey, the employment generated l<*at 
year -was 2 5 per cent in the eastern 
sector, 2 4 per cent m the southern 
«*elt tor, 1 6 per cent in the western 
sector, 24 per cent in the western 
sector and 1 2 per rent in the central 
sector The entire employment 
which ha* been created Is only in the 
organised sector, and that too by the 
public sector industries; it is not in 
the non-organised sector, not in the 
rural sector. where agricultu-
ral activities and activities re-
lating to the problems of the 
rural people exist Keeping that pro* 
blem in mind, provisions have beam 
made in this budget for irrigation, 
power generation and other c o u m M  
matters to improve agricultural deve-
lopment. Therefore, I sincerty fe*J 
there would be ample scope and op-
portunity for rural employment next
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year, which will result in increased 
employment opportunities as com-
pared to last year.

I would only request the Finance 
Minister to bear in mind that over 
the last three years it fe the public 
sector units in tbe organised sector 
which Increased production and, at 
the same time, provided employment 
by curtailing heavily tbe expenditure 
on establishment. But if you take 
the private sector, specially the larger 
houses, they did not respond and, in 
fact, they did the reverse. In the pri-
vate sector, employment generation 
last year was only two per cent as 
against IS per cent in the public 
sector, but the capital Investment by 
nationalised banks in the public and 
the private sectors has been more or 
less the same. So, the Finance Minis, 
ter must ensure that the large bouses 
in the private sector create more 
employment opportunities, curbing 
their profiteering tendencies and cur. 
tailing their heavy establishment ex-
penses.

The multi-national corporations 
are now compelling good employees 
in the marginal income group while 
retaining the high-salaried people in 
the establishment heSrarchy. The 
Finance Minister should take a note 
of this

For the first time the finance Min. 
istry came out boldly to unearth 
black money through the voluntary 
disclosure scheme. We must appre-
ciate that Government was able to 
do it against heavy odds. Instead of 
saying that much more ought to be 
done, we must encourage those who 
did this job in the income-tax, excise 
and customs departments so that they 
fee] that, like their compatriots, the 
politicians, they have «  role to play 
in the country in eradicating corrup-
tion. If we discourage this trend, 
it Will not help because tt is not the

Generaf Budget, m  
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Finance Mtatter or the Psrliamen» 
tarians who can eonduet the wtfd*. 
On the other hand, if  we eneouratet 
them, they will help tbe country go> 
forward in the interests of the futuni 
prospects of their own children end 
fellow brethren.

Sufficient investment has not been 
made in the modernisation of indus-
tries, particularly in th« plantations^ 
especially in tea. The tee industry it 
not able to earn move foreign ex- 
change because of two reasons. One 
is lack o f power in the tee-producing 
areas like North Bengal, Upper Assam 
etc. The second is that the manage-
ments there are corrupt and are com-
pelling the Government to take over 
the tea gardens as sick units. If the 
Industry Is modernised, it will help in 
earning more foreign exchange and 
also in mobilising additional monetary 
resources within the country.

We have introduced the public dis-
tribution system and there is a good 
trend in agricultural production end 
in building up buffer stocks, but the 
Government of India is perhaps not 
giving sufficient attention to it in co-
operation with the State Governments 
as a result of which we find that peo-
ple are not getting their require-
ments of standard cloth in spite of 
the fact that stocks are piling up in 
the godowns. The Finance Minister 
may kindly look into It. I have got 
two points which I will submit with-
in two minutes. One is the manage-
rial efficiency. Since the plan pro-
visions have been increased this year, 
which is another commendable fea-
ture of the Budget, it has been en-
couraged by a few political parties o f 
the Opposition and others have not 
done it. This will entirely depend on 
the efficiency and performances o f 
the entire public and private sec-
tors including the core sector. I  
will submit to the Ministry and the 
Government that if they, within the 
ambit o f one or two years, consider 
the reason behind the* progress o f 
the public sector versus that of the 
private sector, they wlU to d  that
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managerial efficiency and cadre effi-
ciency are the saafa reasons for effi-
ciency, Now, there is no distinction 
between the. private sector and the 
public sector, ao far as financial poll. 
Cleg are concerned. Hie public sec-
tor units are entirely managed by the 
Government and the private sector 
units entirety depend on the Govern-
ment, especially the banks, the LIC 
end other financial institutions. The 
only variation ta in *he managerial 
efficiency, If the Government finds a 
way how we can build up a very 
strong cadre, a managerial efficiency 
team to develop industrial units both to 
the core sector a* well as in the pub-
lic sector, I think the threat, which 
rightly or wrongly, the monopolists 
may create against us wSl be remov-
ed provided we take over these units 

A« far as IRI is concerned. It is one 
of the noblest institutions: under the 
Ministry of'Finance, which has help* 
ed—which the CPI(M> do not realise 
—millions of the working class in our 
State and in the entire country for 
developing and gearing sick units by 
giving finance But, at the same time, 
If you say that IRI has become a sort 
of banking agency only to give money 
and they have no control over them 
it is not correct. As a result of this, 
in most of the cases, the managerial 
people of the private sector units are 
taking the money and exploiting it 
It looks as if they are not accountable 
to the Government or the people, t 
submit if this entire institution is ton-
ed up, not as a banking agency but 
also as a managerial agency over the 
industrial units, it will help the sick 
units to become healthy units 

With these words, I conclude I do 
not want to embarrass anybody else. 
I congratulate the Finance Minister 
once again and say with confidence 
that we will win, because we do not 
know how to face a defeat; we only 
know how to win.

SHRI P. G, MAVALANKAft 
(Ahmedabad): Mr Chairman, Sir,
may I at the outset express my grati-
tude to you for calling me at thie 
***** *>t the debate, and may I  also at
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the outset express my sense of hap-
piness that the Finance Minister is 
back again to his de3k after his hos-
pitalisation, and that in the midst of 
his own ill-health, he has straggled 
hard to give health to the nation's 
economy?

This year's two budgets, the Rail-
way Budget earlier and now the Gene-
ral Budget have had their special 
flavour. Not on]y they are budgets 
which do not dislocate or disturb 
many things, but they do not even 
attempt to disturb in terms of the ex-
pected fears and apprehensions of 
either the commuters who go by the 
railways or tbe general taxpayers 
who have each year to expect a large 
basket of all sorts of taxes, an assort-
ment of taxes, shall 1 say; the Fin-
ance Minister has not been tempted 
to go into that kind of exercise this 
year Surely, that in itself shows 
some sign of not only a positive atti-
tude but a certain sense of robust 
health of the economy. He has right-
ly said in his opening remarks that 
the thrust in this budget is thus to-
wards accelerated growth; having 
achieved stabilisation and consolida-
tion, the next step is, of course, this: 
that after the take-off you want to 
have speed.

But the first point that I would like 
to mention is that although the opti-
mism of the Finance Minister Is some-
thing, which to some extent I share, I 
hope that it is really and truly well- 
founded, I hope and trust further 
and that is more important, that his 
and the country's and this Parlia-
ment’s optimism will be favourably 
and honourably responded to by the 
concerned sections of the community 
Well, obviously he has by outlining 
his taxation proposals and also by 
giving reliefs on a variety of grounds, 
in feet this year, gone to the other 
extreme; instead of having an assort-
ment of taxes, he has an assortment 
of reliefs, both direct and indirect, 
«nd I hope and trust that this will be 
responded to honourably and favour-
ably by th« community at large

Having said that, 1 must not forget 
some of the still pressing problems
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of the country and of the economy, 
the problems of green revolution, the 
problems of unemployment, the 
problems of rate of economic growth 
and the problems of deficit financing, 
to what extent deficit financing 
would be considered helpful and even 
necessary and to what extent it would 
after a particular limit become a dan-
gerous proposition. All these ques-
tions, including of course the infla-
tionary whirlpool and disequilibrium 
in various aspects of financial matters, 
are tasks and challenges to which, 
t am sure, the Government under the 
able guidance of the Finance Minister 
and bis colleagues will pay their at-
tention.

I am tempted to quote here one 
extract of a speech given recently by 
the distinguished economist. Dr. K. N. 
Raj, when he addressed the students 
of Kerala University on the subject 
of National Emergency and students 
This is what Dr. Raj said. I quote 
almost a verbatim record of what he 
said:

“The real reasons for the situa-
tion we now find ourselves in, can 
and should hr traced back to some 
of the lather deep-seated maladies 
in our economv that have been 
Raining strength and intensity for 
S’Omp years There has been no 
< lear recognition of its character 
and grjivitv not even perhaps at 
the highest levels of policy-making, 
because there has been a tendency 
to look for tranquilizers and, there-
fore, to be excessively elated by any 
evidence or symbol of success with-
out evaluating critically what 
exactly such successes signify in 
the wider context and in the longer 
run "

Therefore, I hope, the tranquilizers 
do not lure the Finance Minister and 
the Government into a sense of com-
placency about various aspects of the 
economy.

My first poinf when I come to the 
Budget proponte themselves is this.

Although I appreciate the fact that 
the Budget proposals do give spur to 
an honest tax-payer and also it mean* 
an encouragement to people who will 
earn and who will also be prepared 
to part with a good part of earning 
and give it to the State, there is one 
thing more also. As Justice Holmes 
once said, “I pay taxes and buy civi-
lisation.” You might say wow, “ I' pay 
taxes and buy Welfare State'* in the 
modern context. But surely, if  the 
direct taxes level and the wealth tax 
level have been reduced partly in 
tune with the Wanchoo Commission’s 
recommendation also, I wonder whe-
ther it is not right to criticise the 
Finance Minister's proposals by say-
ing that he is putting the tax-evaders 
and the honest tax-payers almost on 
par because the Voluntary Disclosure 
Scheme in itself is also a premium 
tax-evaders, whereas over a period 
of the lost 5 to 10 or 15 years, the 
people who have been paying taxes 
honestly including some people who 
earn through business and trade, the 
honest tax-payers, are not given any 
relief in our Yearly Budget proposals. 
So, I would beg of the Finance Minis-
ter and his colleagues to look into 
this question as to whether we can-
not have a pattern of luxation where-
in although there is some pinch to 
pav a tax—there is bound to be a 
pmch—the prople will feel happy that 
thev are taxed upto a particular limit 
and whatever is taxed has gone fo£ 
the nation's health and strength and 
that the tax-evaders are rightly and 
m time punished If this does not 
happen, then, I am afraid, m-'rely 
giving relief will not have the mat-
ters solved

In other words, it is really signi-
ficant to say that the ideology and 
dogma should be truly kept miles 
away by the Finance Minister and 
that the pragmatic and practical ap- 
proch should be his main concemf 
This is not to say that proper goal* 
should not be set. Of course, the fowl 
o f social justice and the effort to go 
in th* direction of an egalitarian 
■odety mutt always be «h«r«. In
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fact, the whole fiscal policy and the 
budgetary policy must be In tune with 
the goal o f social justice, going to-
wards an egalitarian society. But if 
one goes by merely an ideology and 
a dogma, then it becomes a Budget 
full of ideological overtures without 
practical and pragmatic considerations. 
It is from that angle that I feel that 
the Finance Minister has done a good 
job this time by minimising the dogma 
and political ideology and maximising 
the practical and pragmatic ap-
proaches which are very necessary for 
any fiscal and financial matters.

The Finance Minister has mentioned 
in his Budget speech the 20-point 
programme. I do not know whether 
it is a 20-point or a 21-point pro-
gramme. I suppose, it is 20-point 
programme. Everywhere, one sees 
the advertisement Now, obviously, 
all the 20-points are not of equal sig-
nificance and importance. Some of 
them are of a very temporary charac-
ter Or of a passing character and 
some of them are of a basic character. 
Z want to ask the Government, not 
only the Finance Minister but the 
Government in general, whether It is 
the absence of legislation or absence 
of fiscal measures that came in the 
way or the absence of political will, 
the absence of will on the part of all 
of us, not only of Government but 
all the legislators, not only of the 
Federal Parliament but even of the 
State Legislatures I will give one 

^example, Year after year, I find, no 
Finance Minister ventures to tax 
agricultural wealth and income Way 
back, in 1972, under the Chairman-
ship of the very same Dr, K. N. Raj, 
the distinguished economist, whom 1 
have referred to in the earlier part 
of my speech, there was a Committee 
on taxation of agricultural wealth and 
income, and the report was presented 
by the Committee within a record 
time of less than seven or eight 
months in tbe same year, because, it 
was said that the report must be 
ready for discussion by the National 
Development Council. But, to my 
knowledge, that report was never dis-

cussed by the National Development 
Council, and as it happens with many 
such important and good reports, it 
has been shelved in the archives of 
the Secretariat of the Government of 
India. I am not saying that you, 
must go all the way and implement 
what all Dr. Raj has suggested. But 
why not explore the field of agricul-
ture! taxation?

Wit’i  regard to the other proposals,
1 do not want to say much except that 
a general impression has been created 
that Mr Subramamam has given re-
lief to very rich, nch and higher mid-
dle class people, but the poor and the 
lower middle class people are left out.
I do not think that criticism will be 
valid until we wait for some months 
and see what happens. But, certain-
ly, some of the aspects of his proposals 
do give an impression that he has 
more concern for the economically 
higher strata of the community than 
for the ordinary people. I do not 
know why he should have given re-
duction in excise duty in the case of 
television sets and refrigerators. It 
is true that they have become almost 
a requirement in the higher middle 
class homes, especially in urban areas, 
but surely they couJd have been kept 
out of his gamut.

Lastly, in the remaining few minutes 
at my disposal, I would like to come to 
two things, i.e, about the happenings 
and finances in Gujarat After the 
Pondicherry, Nagaland and Tamil 
Nadu Budgets have been passed, the 
turn of Gujarat is coming next week. 
I regret I shall not'be able to parti-
cipate in that debate, because I shall 
be out of Delhi I would like to tell 
the House and also you, Sir, that, al-
though President’s rule is not a 
novelty—it is there in many parts of 
our country—the way it has been 
brought about and the way a fluid 
situation has remained in Gujarat—I 
am not speaking in terms of this 
party or that party . . .

MR. CHAIRMAN: You may speak 
on that when it comes up tor discus* 
don.



ate General Budget, MARCH 18, I $W Ckneful Budfftt, 984
Di». fifoni ix*.

SHRI P. G. MAVAIANKAR: 2
would not be able to speak next week. 
That is why, I sought your permis-
sion. The Gujarat Budget will come 
up next week; before 31st March, 
we have to pass It here; but I would 
not be hei«f to speak on that. My 
point is that the people of Gujarat, as 
indeed the people in all other parts 
of India, warn a stable Ministry, 
whichever party way form it; they 
want elimination of defections—the 
disease of defections. There is a Select 
Committee on that subject; 1 sup-
pose, you are a Member of that, Mr, 
Chairman; I am also a Member o f 
that. The Committee goes on for ever! 
I want to know whether it is right, 
in 1076, to go about having the fall 
of a Government and having emer-
gence of a new Government by en-
couraging and engineering defections 
this -way or that way; and, this was 
done by persons who were expelled 
by tbe Congress Party themselves; not 
very late, crJy in 1974, after the 
Navnirman Movement, the Congress 
Party expelled somebody and they 
took his help to have the fall of tho 
Front Ministry . . .

SHRI NATWARLAL PATEL (Meh- 
sana); The Morcha Government was 
formed with the support and help of 
those about whom you are talking.

SHRI P G MAVALANKAR; I am 
not entering into politics. My hon. 
friend, Mr. Patel, may rebut all my 
arguments. But my point does not 
refer to Gujarat as such, I am talk-
ing of the h gelation on defection. It 
is a most urgent one. Why do you 
go for defections all the time? Do 
you want everybody to join the Con-
gress m order that he be a patriot? 
Is that the idea of democracy? Sure-
ly, not. The Prime Minister herself 
says that dissent must have a place 
in our society.

Now that Gujarat has got to have 
the budget panted by Parliament here, 
may I malm one request to the Fin-
ance Minister. Let him actively and

urgently consider tbe question o f  
royalty on oil which has been th*r* 
tor a long time. I hope, Gujarat Witt 
get some justice; it is already delayed. 
The amount of royalty that we get on
oil is ridiculously low and the Income 
that the Central Government gets On 
it is so enormously high that there is 
a disproportion between the two.

I would e)so like the Minister to 
have a look into the question o f sett*' 
ing up an Atomic Power SEation in 
Saurashtra, Gujarat and the establish-
ment of Hajlra Shipyard near Surat.

Having said that, 2 will end by say-
ing that on our national scene today, 
the emergency, censorship of the press, 
the absence of dissent etc. are aspects 
of the situation, wherein the truth is 
not often g&uged even by Govern-
ment or by Parliament. If We do not 
know the other side, how are we to 
know, what the criticism is? But I 
do not want to end my speech today 
with that kind of a note. Today 
being March 16, it could have been 
the last day o f our present Lok Sabha; 
it has been extended by one year, 
and that is why, we are here. There-
fore, I will only end with a fervent 
hope and appeal that we shall all go 
sensibly i«d speedily in the direction 
of social justice and a democratic 
and an open society.

SHRI K. SURYANARAYANA 
(Eluru): Mr Chairman, Sir, l am 
very happy to say that the presenta-
tion of the budget for 1976-77 might 
well becom? significant for the inte-
grated :ur&l development. As long as 
our rural economy is not strengthen-
ed, and as long as over a hundred 
million able-bodied persons in the 
villages are cithei under-employed or 
unemployed fcr the best part o f the 
year, they will constitute a drag 01 
the rural cconomy and a burden on 
the natkn’g production. Though 
everybody is sympathetic and they 
want tbe Hist preference to be given 
to rural development, in practice, it 
does not seem to be that Sir, we are
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planning for land reforms without 
Mar proper consideration tor their 
needs, like tanking facilities, proper 
distribution of things like fertilizes 
*«tc,

Shri Gopalan mentioned today that 
this Government has not taken any 
action effectively regarding land re. 
forms. I would like to give certain 
figures in this respect. In Andhra 
Pradesh, area declared surplus was
79,000 acres; area distributed: 1100 
acres and aioa taken possession of: 
2,800 acres. The reason for this was 
that the judicial intervention, parti*' 
-cularly in exercise of the writ juris-
diction of the High Courts has lad to 
the grant of ad-interim injunction 
against implementation of the ceiling 
laws in many cases. This is
the reason. Otnerwise, much interest 
has been taken *n this respect by the 
•Government.

The other day r loused the question 
in the consultative Committer vuth 
regard to the recent abnormal fall 
in prices of agricultural products and 
•what steps have been taken oy the 
Government to stabilise price* in the 
interest of producers. They have not 
given any specific plan, how to stabi-
lise the abnorrral fall in priccs, parti-
cularly in the rice-producing are&s
So also is the ra&e in respect of pota-
to® »n UP., wheat in Haryana and 
Punjab as ulso in Bihar.

The recent fall in prices thus re-
presents. to an extent, the process of 
normalization ci the pi ice situation. 
It may be pointed out that despite the 
recent fall, prices of fair average qua-
lity of foodgrains are ruling generally 
above the level of procurement prices 
fixed by the Government. Mr. Chair-
man, Sir, my State is supplying food- 
grains to your State Kerala; and you 
also develop your agriculture and 
you way need only 25 per cent. The 
Andhra Government as offered the 
farmer a procurement price of Rs. 72 
per quintal for paddy. But nobody 
i* purchasing. Even the Food Cor-
poration is taking from the millers 
dtofcsttsr but they hav* not been able 
*0 M J t* Hi# millers and foodgrains
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lie stored in the godowns and 20 per 
cent of our godowns are not foolproof. 
If you only plug these loopholes and 
utilise full capacity of our godowns, 
there will be no necessity to import 
foodgrains from abroad. In this Bud-
get also they have provided for 
Agriculture and Allied Services. 
Last budget it was Rs. 427.30 crores— 
Rs. 363.45 crores (Revised) and m 
this budget it is Rs. 447.77 crores. 
This includes food subsidy also. In 
the last budget it was Rs, 295 crores, 
Rs. 250 crores revised budget and it 
is Rs. 300 crores in the budget of
1976-77. Now, the entire revenue dis-
bursements go to food subsidy. So, 
instead of giving subsidy for food-
grains imorpted from other countries, 
1 want to lequest that the govern-
ment, in order to encourage our far-
mer, by giving other facilities, should 
also subsidiss the inputs.

Now, coming to our expenses side 
so that realistic prices can be fixed 
for paddy as also for sugar cane, 1 
want to give you some figures. There 
are also figures supplied by the 
Ministry of Agriculture the other day,
I want to give cur experience. Pre-
paration of field—Rs. 150 per one 
crop. Cost of seeds—Rs. 50. Ferti-
lisers—Rs. 250. Watering—Rs. 50. 
Weeding charges—Rs. 50. Cutting 
(harvesting) changes—Rs. 100. Trans-
port charges—Rs. 50. Land tax— 
Rs. 50. That means our expenses per 
acre is Rs. 750 on an average. Now, 
what are we getting in return? The 
Government procurement price is 
Rs. 74 per quintal and the average 
production per acre is 12 quintals of 
paddy. So, the income is Rs. 928 but 
the expenses is Rs. 750 and so the 
net income is Rs. 178 per acre. Now, 
what is the cost of acre of land in 
Andhra? It is Ra. 3000—4000 in 
areas other tlian the delta area, in 
some delta areas it is Rs. 25000— 
30000 per acre. For industries they 
at least calculate a return of 12 per 
cent on the capital employed but in 
agriculture there is nothing. In our 
area one sugar factory started some-
time ago but they have given bonua 
ahares 5 times their capital I f you
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treat agriculture also in the same way 
and fix the price, we will be very 
happy and we will produce all the 
food that is required in the country, 
There will not be any rural unem-
ployment. Instead of all these things, 
they are always giving, as our friend 
said, concessions for refrigerators, 
cars and things like that. In my opi-
nion ( the problem facing our country 
is tbe food pioblem. Cars and refri-
gerators and other luxuries are not 
a problem of our country. The pro-
blem is to increase food production 
and for that what steps are to be 
taken by the government. I am very 
happy at least this time our Minister 
is conscious of that and we have now 
a strategy for integrated rural deve-
lopment. We realise that agriculture 
will continue to provide the prime 
sustenance to our rural population 
for years to come. That is what he 
said. But what steps is he taking for 
development of agro-industries? 
Some years back, at Bhubaneswar 
Congress Session we passed resolution 
to nationalise iice mills in the coun-
try. We have not taken steps in that 
regard. What is the difficulty? All 
the rice mills are old except a few. 
Trere Is no necessity to give any 
compensation to all. Compensa-
tion may be given only to new 
mills. The same thing may be 
done in the case of sugar factories 
Our party and our Government are 
committed to nationalise sugar fac-
tories. Sugar cane price has been 
calculated, levy price has been cal-
culated. The sugar factories have 
been manipulating and they have been 
misleading the Government. Panjab.

MR. CHAIRMAN: You will have to 
close before the house adjourns 
to-day.

SHRI K. SURYANARANANA: I
have not completed even half of my 
speech.

MR. CHAIRMAN; You must ftnfoh 
it.

Sugar industry and rice industry 
are in the hands of the Government. 
Jute industry may also be nationalis-
ed and may be given to the rural sec* 
tor.

You have provided Rs. 200. mil-
lion to the handloom industries at 
the rate of one rupee per square 
metre. You are asking that orders for 
dhoties and garies may be given only to 
the handloom industry. We are very 
happy that you are giving subsidy to 
the handloom industry. Likewise, 
instead of giving all the trouble to 
the farmers of sugar cane and paddy. 
You may consider giving some sub-
sidy to paddy growers and sugar cane 
growers also. You are earning a lot 
of foreign exchange on sugar exports. 
This year and last year because of 
sugar you earned foreign exchange 
worth lakhs and erores of rupees. 
But what is the return that you are 
giving to them? Sugar cane growers 
and factory owners are not happy. 
They are losing heavily. In U.P. and 
Bihar, we are told, the sugar factory 
owners have not paid levy price. 
Sugar cane growers requested the 
State Governments to help them to 
get the price of cane from the mill 
owners in time. The State Govern-
ment say that they have no powers. 
They advised the cane growers to go 
to the court of law. Cane growers are 
poor people. They cannot afford it. 
The cost of cultivation o f paddy per 
hectare in Andhra Pradesh in 1971- 
72 for A. 2 was Rs, 821.84. They arc 
now getting net income of Rs. 270. 
The net Income per hectare for A.1 
in 1971-72 was Ra. 924.61 for A2, it 
was Rs. 849.37, I do not want to give 
all the figures. I want to request the 
Government to take a realistic step 
to safeguard the interest of the rural 
economy.

Government has got the policy to 
purchase land and five house site* to 
tbe rural people* The State Govern-
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ment have purchased land m my Dis-
trict for house mte». They have spent 
R& 70 lakhs to purchase 1000 acres m 
my district, West Godavari I want 
to bring my ptob’em to the notice of 
the Finance Minister so that he could 
kindly bring it to the notice 0£ the 
Defence Minister There is a dis-
banded aerodrome of Ministry of 
Defence at Tadepalleguden For the 
last 20 yeais nearly 600 people have 
been living there Shri Shastri has 
also got that ’ i formation Their party 
has also been agitating in this regard 
Police had {'one there to demolish th 
hutments 'jf these 600 peop’e On 
4th, Milliard officers, MEO hav-> qo 
theie Knowing all this, I sent j 

telegram to the Col’ector not to assist 
them in demolition and removal of 
those 600 pt»ople Please advise MEO 
not to remo\ 3 the hutments The 
aerodrome is a < sbanded one It was 
constructed dw ng the Second World 
War On the one hand we are pur-
chasing an  ̂ pivnif house sites but 
the other hand you are asking the man 
staying tn government land to 
away They shou'd not be iemov«d 
In this wav when the Government 
lands ar<» being occupied by them lea 
the last 25 \enrs they have been pa\ 
mg the municipal tax^s •and so on 
Theicfore Sir, it is a burning issue 
Un’ess this sor< 0* thing is stopped now 
unless prooer steps aie taken all thcs* 
600 families or 500 or six thousand 
people will be ruined This situation 
must be j remedied

18 hrs
MR CHAIRMAN Shu Lakkapp 

wants. me to place a request before the 
House He wj'I be out of Delhi *0 
morrow and he wants to make a sub-
mission If the House accommodate', 
him, I wll g ve him five minutes He 
must be bucf

AN HON MEMBER He mav h» 
permitted

MR, CHAIRMAN* Shn Lakkappa

SHRI K LAKKAPPA (Tumkur) 
Mr. Chairman, Sir, at the outset I 
want to thank you for having extend-

ed the time for allowing me to 
fcay thdbe f_w words

Our country has recovered from the 
great shock of inflation, indiscipline 
and rising prices This is due to the 
astute leadership of this country by 
the Pnme M mster, Shnmati Indira 
Gandhi

Now I must congratulate the Fin-
ance Minister because he has made 
an honest attempt to improve the 
situation and for implementing the 20- 
pomt economic programme I would 
not say that all attempts has been 
taade, but I would say, honest 
attempt has been made in these 
given circumstances He has albo 
n^a’e a definite strategy for ru-
ral economic giowth This is most 
important I an speaking for the 
dumb mutilated, millions of our peo-
ple Of course, the other side has 
Riven certain statistics and indulged 
in certain jugglery of figures with 
which we are confronted I am not 
concerned with those figures It is a 
rea'ity that the economy of this coun- 
tiy has been built on the basis of the 
political philosophy that has been 
enunciated by the Pnme Minister 
That also has been reflected m the 
Budget That is why I must congra- 
tu ate the Finance Minister

There are certain concession^ which 
have been given and these are only 
to the upper middle-class people 
Whatever concessions we give, one 
thing has to be remembered The 
greatest asset of this country is the 
manpower we have 80 per cent of 
our people live in the rural area Thev 
are expressing the will of the peo-
ple as a whole and they are bearing 
most of the burden 1 would like to 
know to what are the efforts which 
have been made m order to help 
those people who have no means of 
.sustenance in this country Because, 
even the concessions which have 
been announced to the upper middle 
classes, will not be helpful to the 
dumb millions of our people and the
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poor farmers. The incenties that we 
have announced especially to the 
farmers are really shocking. Take 
the Rs. 100 concession on urea. 
W« have to remember that the 
rural economy has to be built 
on sound lines. We kxfow about 
certain coercive steps which are 
being taken in various States. This 
Budget is also reflected in the case 
of the taxation measures made by 
th» various States because we are in 
a federal structure. That also is am-
ply reflected. The heavily-taxed 
people are the poor farmers in the 
various States. If there is no incen-
tive to the farmer, how can rural eco-
nomy pick up, how can the condition 
of 80 per cent of the have-nots im-
prove? I hope that the Finance Mi-
nister will reply on this aspect

After the 20-point programme was 
launched, we wanted to see that th*> 
banking system and its administiation 
improved in this country.

We should see how far after nation-
alisation of the banks, they are help-
ing the poor farmers in the rural 
areas. I do not think that even what 
is called ‘Rural Banks* that we are 
thinking of opening or operating in 
various parts of the country have 
been opened as yet.

Even the officers of the nationalised 
banks are in a mood to help the poor 
farmers but when the fanners go to 
the banka for any loan, I do not think 
they are real’y helped at all. I would 
here like to make a reference about 
one of the nationalised banks in my 
own state namely the Mysore State 
Bank which fit a lead bank. That 
lead bank has not even come to the 
help of these poor farmers. Nothing 
has been done to them; no loans have 
been sanctioned to them. In fact 
these poor farmers are put to all
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sorts of hardships. Besides, even the 
infrastructure in regard to the supply 
of inputs and fertilisers to these far-
mers has not been developed as we 
have envisaged.

It has been made clear that there 
will be an integrated rural develop-
ment. At the same time, our inten-
tions also have got to be made clear 
that the same should be implemented. 
That has not been done.

MR. CHAIRMAN: You should now 
wind up.

SHRI K. LAKKAPPA; I would 
like to tell this House that when I 
speak here I am speaking here on be-
half of 80 per cent of the people who 
belong to the agricultural communi-
ty Their lots and their economic 
conditions should be improved. 
Whatever strategy may be adopted 
by you in regard to the amelioration 
of these people such as supply of in-
puts of fertilisers, etc, should be Imp-
lemented faithfully. These people 
should be got relieved of their diffi-
culties. It is the opinion of the entire 
House which we are reflecting on be-
half of the poor farmers and their 
economic conditions should be im-
proved And whatever you want to 
do for them should be done realisti-
cally. Thank you, Mr. Chairman, for 
having acceded to my request by ex-
tending the time and thereby giving 
me this opportunity to speak.

MR. CHAIRMAN: The House
stands adjourned to meet again at
11 A.M. tomorrow.

18.08 hr*.

The Lok sabha then adjourned till 
Eleven of the Clock oh Friday. March
19, 1976/Phalgvna 29 1897 (Saka).
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